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LOK SABHA DEBATES I 

LOK SABHA 

Wedne~day, February 25, 1987/Phalgunu 6. 
1908 (Saka) 

The Lok Sabha met 01 Eleven of 
the Clock. 

(MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS . 
(Engl15h] 

Relation hlp or Indian Science Congress 
As ociation with AmerlcaD Association 

for Advancement of Science 

.21. SHRI BASUDEB ACHARIAt: 
SHRI SAIFUDDIN CHOW-
DHARY: 

Will the PRIMB MINISTBR be pleased 
to state: 

(a) whether tbe Indian Science 
Congre s is divided over the ro1e of tbe 
Indian Science Congre s Association and 
it as ociation with American A~sociation 
for Advancement of Science; 

(b) wh th~ the ISCA is . eeking foreign 
collaboration in fields that are outside its 
academic ,area; and . 

(0) whether some of tbe invited 
Soie tists from USA passed some adverse 
remarks about I dian Scj~nti. ts ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO· 
LOGY AND MJNISTER OF STATE IN 
THE DEPARTMENTS OF OCBAN 
DBVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACB (SH~~ ,It. 

RAYt\N N : (a No Sir 

(b) No, Sir. 

(c) Government ~ave no information 
that tbe invited sci~ntists from USA have 
passed advcrse remarks about In~ian 
scientists. 

, 
{»ROF. MADHU DANDAVATB: He 

is Minister Incbarge of Negative Replics. 

MR. SPEAKER: Minus into minus 
makes plus. 

SHRI BASUDEB ACHARIA : Tho 
top scientists of tbe country have been 
dismilyed by the conversion of Indian 
Science Congress into a forum of American 
Congress of Advancement of Science. 
Three day were taken for discussing the 
problems of science with the representatives 

I of American Association and 60 per cent 
of tbe time wa spent for preparing a 
meeting with the American scientists. Is it 
a fact that American scientists were invited 
8S . delegates whereas previously iore;gn 
scienti t8 had participated as observers? 
Is it also a fact that Indian Science 
COflgre s was divided on the roJc of ISCA 
and its association with the American 
Association for Advancement of Science? 

SHRI K.R. NARAYANAN: On the 
que tion of fact, may I first of all say tbat 
the Indian Science Congress Association i 
"Completely an autonomous body which 
makes its own decisions. Because of this 
fact of the situation it is true that 
scientists from American Associa'tion for 
Advancement of Science were invited 
In fact, it is a regular practice for th~ 
Scienoe Congress to invite forei n delegates 
to its annual, Coogre s. There is notblng 
unusual with it. In fact, this has been 
going on for years ever since the Indian 
Science Congress began fuDctioning. It is 
compJet y untrue that three days were pent 
by the Congress discussing with tbe Ameri-
can scientists. What bappeQed was tbat the 
Indian Science Congress Ass9Ciation invited 
American scientistt from ' the AAAS for a 
~O'liQar tior t t~~ clopee <=OD re , 
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The discu ions referred to were held in 
tbat Congress. Not 60 per cent but 100 
per cent of tbe discussion there was a 
dialogue between Indian scie ti ts and 
American cientist b cause that Se~inar 
wa be:ween the two parties. But a far as 
the Coogre s it elf is co'cerned, ·it is com-
pletely untrue that so much time wa taken .. 
In f ct. it i a pr ctice when foreign 
delegates come to our Congress, for tbe 
Congre s to t ke a<!vanta e of tbeir presence 
and to allow tbem to participate in dis-
cussions, sympo ia and even to give specially 
arranged lecture. There bas been no. 

. domioat.ioa of American Scieati ts in tbe 
Congress. It'is true tbat quite a number · 
of American scienti ts came n invitation 
for two functions-one fo.r tbe seminar 
prior to the Congress and the otber for the 
Congress itself. 

SHRI BASUDEB ACHARIA: He 

it has been a practice. There i actually· 
an agreement betweon tbe Ifjdian cienc 1 

Conare,' aDd the American Society for tbe ' 
Advancement or Sciences for bilateral 
cooperation between the two bodies. is 
coopera tion OD an academic basis, excban . 
of views, exchange of information and helpl 
in a general manner between the scientists : 
of the two countries. There ' was nothing 
done outside the academic area ' at the 
Congre or at the Seminar. 

MR. SPEAKER: Prot. Madbu Danda-
vatc . 

PROF. MADHU DANDAVATB: 
Supplementary on thi question or tbe new 
question? 

MR. SPEAKER: As you like. 

bas not ~oswered second part of my ques-
tion i.e . wbet'ler tbe Indian Science COD- . 
gress wa divided on tbi issue or not. 

Karnataka Proposal for CODverslon or 
Overdrafts 

* 22. PROP. MADHU DANDAVATE 
Will the Mini ter of FINANCE be plea ed 
to tate: 

SHR K.R. NARAYANAN: I think 
ther was a solutely no division in the 
Science Congress at all on this. In fact, if 
you look at the Dumber of Indian cien-
tist who atteoded the Seminar. you will 
find that lmo t all of our top scienti ts 
participated in the Seminar which was held 
before tbe C ngre. There wa no 
que ioo of any division at all. It is true 
tbat some press reports Bppeard and I want 
to ay that there i not much ub tance in 
the reports which appeared in the Press; 

SHRI BASUDEB ACHARIA : I would 
like to know wbether it is a fact that the ' 
Indian scientist have sought help from 
American Science A sociation to overcome 
such problem! as soil ero ion, environm ntal 
degradation at mine sites and defore tation, 
and to promote s itable agricultural area 
wbere Green Rev lution bas brou bt 
adverse effect. 

SHRI K. R. NARAYANAN: Sir, the 
topic of the Science Congre s as well a~ 
of the Seminar wa "R sources and Hum~n 
Well-being-lnput9 of Science and Techno-
logy". What the hon. Member has 
mentioned are part of this theme and 
naturally di c ssions were held at the 
Seminar with the . merican scientint. It 
W~ a <Ii 10 ~e nd il4 tllc ~c .4 mic spberc_ 

(3) whether the Karnataka Government 
ba sllgge ted tbe alternative of converting .. 
tbe outstanding overdrafts into a long-term 
Joan repayable over 1 S to 20 year so as to 
~void heavy liability of repayment during 
tbe Seventh Plan period; and 

(b) if so, tbe reaction of Uoion 
G vernment thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF XP NDtTURE IN 
THE MINISTRY OF FINANCE . (SHRf 
B.K. GADHVJ): (14) Ye • Sir. 

(b) Government of India has provided 
medium-term loans to State Governments 
(or clearing their overdr'afts io 1985. Repay-
ment of these loans during the Seventh Plan 

.. period had been taken into account whiJe 
fina1i ing the funding arrangemenls for the 
Seventh Plan of tbe respective States. As 
such, reconsideration of the earlier decision 
was not necessary and the Government of 
Karnataka was iofonned accordingly. 

PROP, MADHU DANDAVATE: Sir, 
though technically tbe question is related 
only to Karnatalca. but it concern all the 
States-non-Con re " well •• COGar 8 
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Statos-and fortuoately. tbey bave a 
~ommon approac,b, Dot at the Centre · but at 
the State level. I would like to know from 
tbe bon. Minister whether it is a fact that the 
decision has been taken in cousultation with 
(he Reserve Bank tbat benceforward 'no 
overdrafts will be allowed. As far a~ tbe 
arrears of tho overdrafts are concerned, 
the sch~me of tbe Centra) Government is 
that arrears will converted into medium-
term loan to t)e repaid in four y ars, and 
again it bas beon pre cribed that tbe 
repaymen, should take place in the following 
manner: ten per cent in tbe fir t y a r' 35 
per cent each in the second and tbird years 
and 20 per cent in the fourth year. If tbis 
is correct, in that ca 0 will it not mean 
tbat it will be a great burden on cone TO d 
State. especiatly when during the Seventh 
Plan period they are expected to fulfil 
their target. Therefore, in view of tbis, 
there is a constructive pr posal made by 
hon. Sbri Hegde, Chi f' Minister of , 
Karnatak'l tbat in tead of converting tbem 
Into medium-term loan, let them be 
converted into long-term loan for 15 to 20 
years so that during the Seventh Plan tbere 
will be no disturbance to tho targets to be 
fulfilled. Since ' the former inaoce 
Mini ter-Dot tbe new one- has already 
assured tbat tbey will be reconsidering 
thia particular prop ition-it ba appear ed 
in tbe Pres -will tbe new Finance Mini ter 
remain in step with 'the o]tj inaDce 
Minister ·and consider the proposal of Mr. 
Hegde to convert the arrear into a Ion -
term loan to be repaid in IS to 20 
years '1 

SHRI · B. K. G ADHV~: I cannot 
I vouch what appeared in the press- tbat tbe 

former Finance Minister agreed to re-
con ider. But that is not a fact. The 
point is that while formulatiog tbe Seventh 
Plan pr vision 'was made for repayment 
by the States. Phasing was done-10% 
would be the Sta(~'s contributiQo and 90% 

, of overdraft would be com' rted into loan . 
Por 'that, when the Plan was finalised. at 
tbat time this re-payment aspect also was 
taken into consideration . But so far as 
Karnat~ka is concerned, in 1985-86, tbe 
additional resource mobil' ation which tbey 
were expected to make, tbe estimated 
target was Rs. 189.13 crores and their 
achievement was Rs. 79.13 crores. On 
their part they were deficient but as a 

matter of fact, for all tbe States so far as 
the Seventh Plan is concerned, 1 he 
repayment has been t~en into consider tion 
and thereafter tbe Plans were finalised for 
87-88. TbL year also, while discussing tbe 
Annual PI n outlay, all tbe Chief Minister 
have assured - tbat (hey would b closing 
tbeir current year on a balanc · d b2Si 
without any d ficit. That is tbe a soraD.C 
given. Th~refore, t ere is 00 appr beD ion 
that tb re W )uld be ' any , imp , oil the 
Plan. 

PRO MADHU DANDA VA E: 
B fore 1 put the ecood qu tion, by way 
of informat)on I m ay t 11 the hon. 
Min i ter that a far a Ka rn ataka tate is , 
concerned, the mobil" ation was so effective 
that in the Sixth PI~ D. it has been repc;>rted 
in the pre~s-

Uthat whereas the targ twas Rs. 
457 crores, the mobilisation was 
actua lIy ~s. 790 crores" 

So, they ave not 1 g ed in mobili ation o f 
re oun:cs at th State level. My concrete 
second supplementary question i. since 
the utire matter of Centre- tate r la tion-
ship has be n refened to .be Com ission 
and since that Commission ba also been 
given tbe terms of reference to investigate 
jnto the Centr -State relationship legard ing · 
'tbe distribution of finance, wiJ) you at . 
least await tbe findipgs of the Sar ria 
Commission regarding the frllanciat relations 
betwe n the Centre and tbe State before 
you take sucb a dra tic step a d keep the 
sword of Democles ban iDg n the head 
of every State ' wbether it tbe Congre s 
State or tbe non-Coogre s State? 

,SHRI B.K. OADHVI: It i bot tbe 
question that w have taken a drastic st p. 
So far ~s th preseit poJicy is concerned, 
of course, it would be subject fa Sarkaria 
Commission's recommendations; which 
would be considered later. But DOW the 
poiicy a it is. will go on. As a mat ter 
of fact the question of over-draf,' wa a 
very serious que tion and 1 n back in 
1971 it was decided by the Government of 
I ndia that Sta·te hould not go into over .. 
draft and if th re is any overdraft it ~hould 
be cleared witbin seven wOlking day . But 
tbat ~olicy was not fully implemente' in 
time. Therefore, for tbe fir t time in 1985 
a decision was taken that this sort of over. 
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draft should nOt be allowed. But I may 
inform tbe bon. Member ••• 

PB.OF'I MADHp DANDAVATB 
Since tbe matter is pendi~g witb the 
Sarkaria CommissioD, will the new Finance 
Minister ••• 

SHRI B.K. GADHVl 
pending. 

It is not 

, . 
PROF. MADHU DANDAVATB: It 

f pending. (Interruption) Why do you Dot 
wait till tbe recommendation comes 1 
(Interruptions). Why are you houting 1 
(Interruptions) 

THE PRIME MINISTER (SHRI 
RAlIV GANDHI): The Sarkaria Com-
mission, whatever its recommendations 
may b, cannot di rupt our financial 
Planning tu-day. bere must be certain 
discipline in our financial planning. States 
cannot be allowed to do wbat tbey like. 
There bas to bc ·a certain responsibility 
witb tbe State Governmcnt. They cannot 
act irresponsibly. They must remain within 
tbeir own allocations and within their own 

. resource mobilisatlon. As the bon. 
Member bas stated we have already taken I 

a decision-and as be bas requested us to 
wait till tbe Sarkaria Commission·s Report, 
we will wait till tbe Sarkaria Commission's 
Report is received before re-openiog tbat 
docision. 

PROF.: MADHU DANDAVATB 
Witbout the permissIon of the . Prime 
Minister droughts have appeared in a 
number of States and, thereforc, expenditure 
bas gone up and that is why ' tbis question 
come up. 

SURI • B.K. GADHVI : So far as 
drouabt and. other tbing re concerned and 
so far as tbe additional help to the States' 
i$ concerned tbe Centre is giving hlp. We 
bave rais ways and means limits of the 
state also and at the same dme becaus6 of 
the additional collection of , ceotral taxes 
the- States share in these taxes. including 
small savings and Indra Vikas Patras . •• 

PROF. MADHU DANDAVAl'E: All 
tbe States whicb are going to the polls 
in the coming months have frittered away 
tbeir resources. (Interruptions) 

SH,RI' VIJAY N. PATIL: Certain 
States in the recent past were engaged in 
distributioo of dboties, saries. rice, at the 
cost of tbe Centr a1 Government's fU'ods. 
In such cases. the overdra fts are th reo I . 
would like to know whetber tbe Govern .. 
ment will think of not converting ~hem 
ioto medium term 108n or long-term 
loans. 

SHRI B.K. GADHVl: ,As we have 
stated. ·we do not allow overdr fts for 
more tban even continuous uay. There· 
for , there i no question, on any account, 
of allowing over,drafts 'for any purpos • 

[Translation] . 

Sa ok Depo its of NOD-resident Indian 

*24. DR. CHANDRA SHEKHA 
TRIPA THI : Will the Minister of 
FINANCE . ~e pleased to 'State : 

(a) whet,ber there has been a can idera-
b]c increase in tbe depo its of non-
resident Indians in tbe banks; and 

(b) if so, the exteot of increa e in the . 
deposits a~ compared to last yea ? 

[EngliJh] 

THE MINISTER 0 STATE OF THB 
MINISTRY - OF PETROLEUM A D 
NATURAL GAS AND ' MINISTER OF' 
STATE · IN THE MINISTRY OF 
FINANCE (SHRI BRAHtrfA DUn): (a) 
Yes, Sir. 

(b) Tho outstanding balance of NRIs 
in banks have increased from Rs. 5027.88 
crorcs as on 31.12.1985 to Rs. 7388.92 
crores as on 31.12.1986. 

(Trans/ario,,) . 

DR. CHANDRA SHEKHA 
TRIPATHI : The noo-resident Indian c n 
open two kinds of banks accounts. One is . 
in tbe foreign currency accouot 'and the 
other is in the, Benere) account.. like any 
ordinary Jndiat\ ,Citizen. From the detailS' 
provided by tbe han : Minister, it .is not 
clear wh~tber the increa e in the deposits of 
tbe nOD-resident India!ls ba b en in their 
foreign currency accounts or in their general 
accounts. If it is in tbe foreign currency 
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accounts then what is the increase and if in 
the Icmeral accouDts tben how much and 
also in which nationalised banks have sucll 
depo its ' been tbe maximum ? 

SHRI BRAHMA DUTT : Tb - figures 
wbicb I bave presented are from all the 
three types of accoutllS. There are tbree 

,types of accounts. One is tbat in which the 
. Indians living abroad deposit their money in 

rupee for their personal expenditure. Tbe 
econd account is tbat in which foreign 

Cllrreocy is deposited ~nd is maintained in 
tbat currency ~ I bave given a total of both 
tb~se accounts. So fa.r as the state-wise 
record of noo-residents ,are concerned, DO . 
ucb records are kept which may show the 
tate.wise Dumber of persons depositing tbe 

amount but the tot I number is about 4 
Jakh . The e figures afe not stat -wise. 

DR. CHANDRA SHBKHAR 
TRIPATHI : Are the foreign currency 
accounts of tbe non-resident Indians 
decreasing because the Oovernment of India 
is continuously reducing tbe rate of inter,}st 
and jf 0, then what step are b iog taken 
by the mance Ministry for irI,lproving tbe 
situation so tbat the deposits in their 
foreign currency accounts may increase? 

SHRI BRAHMA DUTT : Sir. the 
situation is completely different. It is 
constantly increasing. ' In our dollars 
account is 1983, would not count the 
decimals, the money was equivalent to 
Rs. 374 croces. In 1984, it increased to 
Rs. 540 crores, in 1985 to Rs. 1393 crores 
and io ~1986 it bas increased to Rs. 2833 
crores. This bas happened because we have 
given more ,encouragement, more interest 
and more blnefits. Tax concessions have 
also been given. Therefore, the deposits 

. have increased. As compared to 1983, the 
foreign currency deposited with us is 9 times 
more at preseot. 

[English] 

SHRI SHANTARAM NAIK : Sir, here 
• are lakhs of people workins in ' Gulf 

countries who have gone there from my 
State of Goa as al so from K~rata. These 
workers are depositing crores of rupees in 
various banks. I would like (0 know froll) 
the Government whether the Ministry .of 
Finance will chalk out a scheme is coordina-
tion with the Ministry of Industry for 

utilisation of the e d posits for tbe b nefit 
of tbose people when tbey come back to 
India? 

[Tr(lns/at/on] 

saRI BRAHlVlA DUTT: Sir, the 
money which come here from abroad is 
deposited in our foreign curt n·cy account 
~ecause we need tbut currency for foreign 
trading. So, we cannot ask for this 
exchange separately but the non-re idents 
are iv n encouragement io different way 
for inve ting in certain pecial indu tries. 

(Eng!; h) 

Rat of Growt .. tn Banking Industry 

*25. SHRI KAMLA 
SINGH: Will tbe Minister of 
be pleased to s~ate : 

PRASAD 
INANCB 

(a) whether during 1985-86 tbe banking 
industry recorded a low r rate of growth in 
deposits and advances; . , 

. (b) if o. the , reasons therefor; ~nd 

(c) the steps taken to attract more ' 
deposits? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) (a) to (c). A 
Stat.e ent is given below. 

Statement 

. The average deposits of scheduled 
commercial banks recorded a growth of 
18.9 per cent during 1985-86 as compared 

, to 17.8 per cent duriog 1984-85. However. 
tbe depo it growth on a· point to point ba is 

. was ' 18.1 per cent during 1985-86 as against 
19.2 per cent duri g tbe preceding year. 

The growth, rate of advance during 
, 198'.86 was 14.2 per · cent as against 18.S 

per ceot during tbe preceding year mainly, 
on account of lower requirements of food 
credit. The non-food credit registered a 
higber growth rate during 1985·86 which 
was 16.4 per cent as compared to 16.1 per 
cent during 1984·8S~ 

The bank have been continuouslY 
making efforts t~ mobilise ' deposits which 
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include educating tbe potential depositers 
about various facilities available from 
banks, inducing the existing depositors to 
re··iovest, formulation of deposit mobilisa-
tion schemes and opening of new ,brancho 
in h itherto uobaoked areas. The progress 
in deposit growth is regularly monitored by 
Reserve Bank of India and respective Board 
of Directors of Banks. 

[Trans/ation,) 

HRI KAMALA PRASAD SINGH: 
Mr. Speaker, Sir, reason for tbe reduced 
growth rat of tbe advances is that the 
official and employees of the banks offen 
make tbe beneficiaries rUD from pillar to 
post and do not pr\)vide the advances 
easily. What steps are being taken for the 
simplification of the procedure and early 
disposal of the applications? 

[Engli~h] 

SHRI JANARDHANA POOJARY : Sir. 
tbe banks bave done well in mobilisation of 
deposit . So far as tbe disposal of the 
credit applicatioos submitted to the banks 
is concerned, so far as the IRDP applica-
tion are concerned, tbey have to bo 
disposed of within 14 days. So far as tbe 
priority ector applications are concerned, 
tbo e application bave to be disposed or 
within 4 weeks and So far as tbe applica .. 
t ion from large indu trial concerns aDd 
medium units are concerned, t c applica-
tions have to be disposed of within tbree 
mOQths. 

[Trans/atiofl] 

SHRI KAMALA PRASAD SINGJi: 
Mr. Speaker, Sir. accordiol to tbe report of 
the Reserve Bank, tbe profits of tbe private 
'banks and foreign banks are increasins 
wberea the profits . of our nationalised 
banks are decreasiog. What steps aro being 
taken in this regard? 

[English] 

SHRI JANARDHANA ·POOJ-\ Y : 
Sir, tbe profit of tbe public sector banks in 
tbe year 1985 was Rs. 117 crore!. Now. 
accord ing to tbe latest information we have 
got from the public sector banks tbe profit 
fOI tbe yoar . 1986 Is Rs. 150 croret, I,e., it 

Oral Answers 1 

bas been increased from Rs. 117 crotes and 
it bas como to Rs. 150 crores. 

SHRI B. AYYAPU REDDY : Mr. 
Speaker, Sir, the lodira Vikas Patras bave 
become a great attraction~ But at the same 
time tbey are baving an adver e effect on 
tbe normal banking dep\)sits. Ha any 
study been made ab .,ut the adverse effect of 
tbe Indira Vikas Patras and the banking 
deposits witbio the current year? It is 
because t e rate of interest on Indira 'Vikas 
Patras i very v.::ry attractive and far more 
attractive tban tbe normal bank deposits. 
.On account of that there ba been a great 
demand for Indira Vikas Patras and 
coosequently the bank depo its are going 
down. Will the Minist r study the effect 
of tbese two thIngs on the bank depo ·it ? 

SHRI JANARJ;>HANA POOJARY: 
Sir. according to tbe latest figure avaiJable 
so far as tbe deposit mobilisation in tbo 
public ector . banks is concerned. the 
growth rate is 20.3 per cent up td January. 
So, there is no decfine and it is true that 
Indira Vikas Patra bas become very popular 
particularly in tbe rural areas, I am told. 
Tbat is tbe information we have got, tbat is 
the feed-back to the effect that tlle rural 
areas' deposit avin s are mobilised parti-
cularly through tbe Iodira Vikas Patras. 

SHRI NAWAL KISHORE SHARMA: 
Tbe Minister has stated tb the profitability 
of tbe public sector banks ha gone up. 
I agree tbat the profitability has gone up. 
But may I know from tbe Minister whether 
it is a fact tbat tbe service charge of tbe 
nationalised banks have lone up many times 
more tban What tbey were during the last 
two years, and is it because of tbis tbat 
tbe profitability bas gone up . Will -be 
explain why tbe service char es bav beeD 
increased? 

SHRI JANARDHANA POOJARY: It 
is true tbat it is one of the factors for tbe 
increase or profits. But it is Dot tbe main 
factor for the increase of tbe profit in the 
public sector banks. I do not 
have the exact figure 80 far as tbe profit 
tbat bas arisen on account of the increase 
of bank cbarges is concerned. 

Co.toms Duty Exemption. 

·26. SaRI THAMPAN THOMAS: Will 
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the Minister of FINANCE be pleated to 
state: 

(a) the prescot customs duty exemptions 
for tbe people coming from abroad after 
their job and people coming and going 00 

visits; and 

(b) the amount collected from Trivan-
drum air customs by way of duty on goods 
brought by passengers coming from outside 
and on the sale of con6sc«ted goods during 
1986 ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHR) 
JANARDH NA POOJARY): (a) and (b). 
A 8tatetn~nt is given below. 

Statement 

(a) Under tbe Baggage Rules, 1978, 
passengers of and above 12 ye.ars of age, 

. including noo -resident Indian tourists, 
arriving from a country other than Sri 
Lanka or Nepal are granted a free allowance 
of R. 1,25U. Persoos arriving from Sri 
Lanka are granted a free allowance of Rs. 
300. Person ar riving from Nepal are not 
entitled to any free allowance. 

As for per 00 wOTkin abroad for 
more than two yea sand tran rerrinl their 
re idence to India, tbey are entitled to duty 
free import of their u ed per onal and 
household article, subject to pecified 
conditions including possession and use of 
the article ' for a minimum period of one 
year. Persons working abroad for more 
tban one year and returning on termination 
of work before completing two years are 
cntitled to imp rt their used pers oal effects 
and hou ehold articles upto a · value of 
Rs. 5, '00 free of duty subject to the 
specified condition includin that the 
articles have been in their possession and 
use abroad for a mioimum period of six 
montbs. Such persons can also avail of 
duty free importation of used household 
and per ooal eff~cts upto a value of 
Rs. 20,000 subject to specified conditione 
and production of a requisite certificate 
from the 1ndian Mission in the country of 
their employment. 

(b) An amount of Rs. 21.13 crores was 
collected by way of duty on baggage at 
Tfiyand~Ym ~ir ort durin ~986. ~~ 

amount of Rs. 51 lakhs was realised at 
Trivaodrum Airport from 8ale of confiscated 
goods durinl 1986. 

SHRI THAMPAN THOMAS: In the 
.&alemtmt it is ShOWD tbat an amount of 
R.I. 12S0 is the allowa ce tbat is given to a 
perlon who bas travelled abroad and coming 
back, and an allowance of Rs. 300 "is aiven 
to a oersoo coming from Sri LanKa. Al 0 
io the statem nt it i 'shown tbat in the 
TrivClndrum airport alone the duty collected 
for oDe year i more tban Rs. 21 crores. 
So it i. clear tbat this allowance is 80 
moaar tbat it will be only ' tbe price of a 
luitca e or a watch a person brings from 
abroad. and actually this leads to barass-
ment and allY person coming from abroad 
will bay to w it io tbe 'customs for a ong 
time for Bettini clearance of his baggage. 
M)' question is, in the light of this 
ex~rience. would tbey relax tbe rules? I 
mean, tbere is only one fljght in . Trivandrum 
aoios abroad and coming back. In only 
one 6igbt, tbe amount colltcted is Rs. 21 
crores. So, you can ' imagine bow much 
bara sment tbe passengers wbo ar goi g 
abroad and coming from abroad or workers 
aoioa abroad and coming from abroad arC! 
80in8 through. This is very clear from the 
statement itsetf. 

I would like to ask in tbd' light of tbe 
experience gained by tbe Government and 
also the eltperiment that is being made by 
tbe other countries when we go there, tbe 
way in which they behave, will the 
Government recon ider this ceilin and 
intrease the target so that pe pte who ar 
comin~ from abroad arc given allowanc 
sufficient to bring heir bas age inside the 
couotry, aod to take st p to prevent 
smuggling or such activities in a sci nt ific 
manner? ' 

SHRI JANARDHANA POOJARY : 
S'r, Rs . 21 crOfes is not a small amount and 
in facl, our economy demand crutiny of 
the baggages. If abe allowaDces of Rs. 1250 
arc given aod we are having pas eDger to 
tho extent of Rs. 25 lakh~ every year, it will . 
be over Rs. 250 crores. A nd if.. the articles 
or personna} effects are brought to the 
counCty without any charge, then our 
Indigenous industrits will be affected and 

. consequently ' our economy will 81~o b 
afFected. That is why, the Government has 
~~~ep ~ ~OD8~jO';lS ~~,sjC? to rreveot t~ 
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InHow of t~ese articles when tbey are 
available inside the country. 

SHRI THAMPAN THOMAS: My 
second supplem~ntary is, on account of the 
harassment by tbe customs officers, wbat 
ba happened is. tbey are getting enriched 
at tbe cost of tbe passengers coming from 
abroad and tbat bas been revealed in the 
reteot raid conducted on customs . officers 
io Bombay. -oethi aod certain other cities. 
Ther.efore, there are ca es where such malprac-
tices are g01Dg 00. 10 almost all the airports 
where customs offic~rs are involved, they 
amass m re wealth than any other person in 
the country. They have tbe meaDS to 
ama, wealth by using thi opportunity. 
So, it is only proper to relax these rules 
and introduce aD intelligent method to 
see that smfig&ling and other thing are 
preven ted . I would like to know wbat 
methods or steps taken to prev"cot involve-
ment of customs officers in corrupt 
practices. Has tbe Government got any 
programme for that? 

; 
SHRI JANARDHANA POOJARY: 1 

sbare tbe concern of the bon. M~mber so far 
a the haras ment of the pa sensers is 
concerned . It is true and it is the duty of 
the Government to see tbat no harassment 
i caused to tbe pass D8 r not 01J1y to 
Indian who a re cornin' fr om abroad but 
als§) to fore 'go trav 11ers. But, Sir it is 
our duty also to see that the baggage 
allowance given is not mi used aod abu ed. 
So, we are very car fut so · far as the 
treatment given to tbe pMseogers whenever 
they come from a roaQ i i co nce rned and we 
are reducing the harassment given and we 
·a(e monito ring it aJ 0 , 

U there are abu es a-nd tbere are 
corrupt practices, we have already ta~eo 
action and a1 0 ome of tbe officials 'have 
been removed and their houses have been ' 
raided. We have not spared any person. 
Per onally , I ould say tbltt tbe Government 
in tbe Finance Department is monitoring 
tbe performance of these officers and who-
ever h s been f uod responsible for 
harassment. we have taken action. It will 
be continued and such action will Dot be 
stopped . 1t is not only that but when they 
are fou d living beyond their means, their 

0,", r¢ rqi ed .,,'o.t \h ~. 

(Translation) 

Malpractices in DeIhl Branch of State 
Bank of Indore 

*28. SHRI RAJ KUMAR RAI : Will 
the Mi ister of FINANCE be pleased tq 
state : . 

(a) the number of cases involving 
malpractices of withdrawals. . loans and 
appointment of st ff in the Delhi BrJlDCb of 
the . State J;Jank of Indore detected during 
the period 1983-85; 

(b) whetber t,hese cases have been 
enquired into aDd any collusion of tbe ban,k 
staff estabJisbed; and 

(c) the outcome of the enquiries and tbe 
steps taken or contemplated ? 

[English] 

THE MINISTER OF STATE IN THE 
MINISTR)[ OF FINANCE (SHRI 
JANARDHANA POOJARY) : (8) to (c). A 
Statement is given beto . 

Statement 

State Bank of Indore ha 
reported tbat two cases of malpractice in 
respect of loans came to its notice during 
the period 1983 to 1985. poth these ca e 
bave beel) inquired into by tbe Bank~ 'In 
one case, the entire amount, including 
interest amounting nearly to Rs. 28.50 lac, 
has been recovered . In connection with 
that case, tbe penalty of .removal from 
service bas beeo imposed 00 the Branch 
Manager, while two other bank officials 
have been aw rded punishment involviog 
reduction in pay/censure. 

2. 10 the other case, an amount of 
Rs. 1.58 lacs out of Rs. 2.17 lacs bas been 
recovered, and etTort are continuing to 
recover the ba1ance. The matter has" also 
been reported to the Police and a chars,,-
slieet bas been issued to one officel" for his 
negligence. 

3. During the same period, ooe case of 
irr~8ular appointment of an under .. aged 
person as 8 temporary peon came to light. 
The individual concerned bad been appoint-

tem ora~iI ~~~ wllep "t t~Q ~D~ Q t\l~ 
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6th day it came to light tbat be was under- ' refute tbe allegation that the· CBI favoured .' 
age" his services were dispensed with. ', JOY person. ' For tbe i~formatioo . of tbe 
The Branch Manager concerned ' bas b~en . honoutable member, 'tbe CBI consist of 
cautioned. • . officials of higb integrity. So far 8S : the 
, ,. allegations ate concerned, we ,have 10 e 
~T. nslatlon] into tbem. CDl also bas' gone into, tbe 

'SHRI RAJ KUM R RAt : Mr~ 
Speaker. Sir., ' abough . DO one can ralse a 
finger again t the efficiency f the ' bon. 
Minister, , yet ..it i's a fact that tbe b"nk 
officials and tlle bureaucrats are mislead'ing 
bim all tb~ time. I,n reply to my question, 
it w s said that tbere h'a beea two case 
of fl'lalpractices 10 wbich one bank · ... !Danage .. 
had_'b~on dismissed and action was being 

, taken.agaiost. another. 

, matter,. In fact, so far as ' the Manager 
, is concerned-Sbri P'.K. Mudgal-': be was 
dis~i8sed and in his case we are ' examining 
aiso whether be can be prosecuted, be 'can 

' be prosecuted' criminally also. ,So fa as ' 
the los8 to tbe ban ' is concerned, no 
moo taty Joss bas ·been caused to the ban~. 

'. So far as ' the ' ell e of Mr. , Srivastav, 
Accountant ;8 concerned, " action bas been 
taken ' depar,tmentaliy, anc.t bis incrementa 
~~re cut. The gravity of , bis offcnc& • 

. not s<;' : high as to attract the dismissal. In , 
Sir, in ttie' -account books of ,Q firm fact, in ,another ' . case also, we are loina 

. " 

called Ma rs. Seo Sales Corporation, the .' 1nto it. We are examining all the aspects. 
C B.I., bad dettcted a bungling c;f Rs. 35 The bon. Member is aware of the fact that 
Jakhs in 1983. Two persons, namely Sbri I ha~e written to him giving ' thc' dctail of 
P' . . '. Srivastava aBd Sbri ~.K. Mudgil , were tbe action, we have taken. If'you are nOt 
found responsible fot it. 'Sir, it 60 b~ppeoed satisfied with tbat, you can write to me 
tbat accordlOg to Item ' No . . 2's dated once again an~ definitely I will go th,rou b ' 

, 30.8.S3. the Executive Committee , or tbe your new points Wbich ~ou are aoinl to 
Head Office bad found both of ttlem equally bring in. 

. ,guilty and it wa ,decided ' to ,awar'd 'puni h-
meot to both of them . . However, as ' ooe 

.. of ·the amity ' members of Shri P.N: " 
Translation) 

Srivastava was in Jhe bank vigilence,' be ' SHRI RAJ. KUMAR RAl; Sir" since , 
was given pro~otion .and the . entire' , blame thO Committee had found Sbrt .N . . 
was put 00 Spri P.K. Mudgil bo was the Srivastav£f ,also ~qua1ly ' account~ble for . 
Branch Manager ~nd he Was ' , disl,llissed ~ tbe offence', why was he promoted ? Tbe 
Tbis is tbe way t~e banks function. bon . . ~inister bas' not repliea to ..t~is 

'question. 
Secondly, Messrs. Expo International, 

Me ,~. ' Jasmine bad . suffered lasse of 
more than Rs. one ' croro in , ,198'4-8,5. In, 
the I)'latter of letters of;cred!t... . 

MR. SPEAKE : -Alie ions caonot be 
• l~e1led bere, , If tbere ar" any allegations. 

you sbo~ld first 'giv~ ' me, in writing. 

SHRi R J' KUMAR RAT : I wllnt to" 
know from tbe hon. Min;sier wh~n the 
Head Qffice of, the 'Bank ' . ha " fo'u~d 
specifically two' persons guihy of 'tbe offence, 
t en wby w~s Shri ' Mudgit alone made tbe 
scapeg at and Shri P.N. Srivastaya was 
allowed t go scot- free just becau4Je tbe 
bank vigil~nce official who, was investigating' 

, tbi case happened , to be his relatjve ? 

, [E"gllsh) , 

f{~' lANARDHANA P9QJ~R:~: W~ 

MR. SPBAKER.: ' ' When some per-
sons, are to be sent ou't. , tbey , are · 
pro~oted. 

, . 
SHRI RAJ KUMA~ 'RAI: Sir, no 

tbe Hoo. perme Minister is , the . Finance-
Mio'ister also and )le would 'Dot ' allow such ' 
tbiog~ to continue. , .' . 

In regard to YOu~ reply,' ,I aiso · 'wan't -to 
know 'as to what punishment ' has ' been , 
awarded to Shri Prakash' Sbarw'a wh~ 'was , 
responsi~)e .for giving ' app'olntm~nt 'to ao 
under .. aged person? The . ,under-aged , 
employee was 'diSJDissed from service after 
6 day, but was: post.ed to ' a better ' post ' . in 
the R.M. Office. Sbri S.L. Sharma of .tbe 
same office who bad fllel a w~iuen com-
plaint tbat an underaged person bad ' been ' 
appoint'e~ wat sent to · Madbya Pradesh 
~nd W!S, not r~id. the sybsi t~n~ "l~owa~~ ., 
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for two years. in spite o! my writing a ENVIRONMBNT AND FORESTS: ~e; . 
dozen letters for it. pleased to sta te : 

(Interruptions) 

, , 

SHRI JANARDHANA POOJARY : Sir, 
in tbi' case a temporary peOD was appoin..: 

. tcd (or cleaning the "ank. He was 
appointed On production of an out-patient 

, stiP. · In ' that slip i ,was mentioned tbat 
be was more than 18 years of age. Within 
six' days it was revealed tbat be was not 
18» and, fortunately or unfortllnately tbat 

, boy was removed and tbe lJ.lanager was 
cautioned. 

[Tran,tation) 

MR SPBAKBR '. Individual cases 
should Dot be ·put forth in this manDer. 

{Eng/(sh) 

I think, we shoul~ not do it ' in , 
. future. 

SHRI S.M. OUR~DDJ' I would like 
to knOw whother you have received aoy " 
complaints from ' otber nationalised b~Dk' . 

. .statl' like Managers or Cbairmen ' and 
,whether any actioD bas . been taken. . 

MR. SPB,AKER: This is , a routine 
qucstiop and too ~ide a questiun. 

~ MR. SPEAKER ~ , Next question: Smt. 
, VyjayanthimaJa Bali . 

SMT. VYJ YANTHIMALA BALI: 
Firstly I am glad tbat my, que tion . is COfll-
'ing after two years t Question No. ~9 . . 

[Transltillon 

(a) ~be regions in Tamil Nadu 
60 per cent or more forests .area; , 

(b) wbetber (elliDg of. trees in tbese~ 
regic;ms during the past several years lias. 
taken place depriving their lorest. wealth·:: 
and 

(c) 'i; so, the corrective ' measures 
taken io tliis regard including any special 
spbemes of, afforestation io tbe Central 
sector ?-

[ Translation) 
, , 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SH~I . BHAJAN LAL) ! 
<a) No district in Tamil Nadu lias mor~ 
than 60 per ceDt of geographical area under 

.fore ts. However, "The .Nilairil' . district 
bas approximately S9% of tbe area under 
forests. 

(b) No large 8cale felling of trees in 
'_The Nilgiris' distri'ct lias tltken piaGe in 
the past yeats so as to deprive it of h. 
fo rest weahb. 

(c). 'Clear felliog of natural stand in 
Reserved for~s has beCD banned since 
1977. The management of private forests 
io ' the distriot 'is covered under tbe Tamil 
Nadu Preservation of Pri\'ate Forests Act; 
)949 and Tamil Nadu H in Areas (Preserva ... 

. tion of Trees) ' ~ct, 1,955. The ce~tral 
scheme for hill areas development is beinl 
impJen1e.oted specially 'jn ftbe Nilairis' 
district of Tamil Nadu. Central assish,ncc 
for affo~estati ' , is ~ also provid~d under 
various programmes. 

. 'MR: SPEAKER: You b'ave . achieved # 

in two years, . wbat others , achieve after 
VYJAYANTHIMALA 

Sir. ( . would . ·lik" firstly 
12, years of, penanc.e. 

(Int~rruptlons) 

(English] . 

Pre.enalloo of Forests Ar 
• Tamil Nad~ 

-29. SHRIMATI 
A ~~~l: WU~ 

VYJA Y ANTHI-
t 0 Mini ter or _ . • \ t 

to mention tliat while ·."e arc very 
grateful , and proud... (IlIterruptiOllS) 
I caonot e;ltplaio certain (bines in Hindi ... 
(Interruptions) 

MR. SPEAKBR: Silence please. She 
it getting a chance after two ,yean. . 

SHRIMATI VY JAY ANTHIM:ALlA 
, We arc very , proud of the fact 

~re.,nt . Government of tndia i, 
'f' 
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flllly aware ~f tbe problem ot, poJlution 
and tbo need 'for preserving, protectiri, 
and proaressin, of our. forest areas. 

Sir. in ' tbe Soutb~ wo' have Nilgiris 
w.here out of tbe total area of 2549 ,sq. ~ms. 
of land, an extent of ' 1559 sq. kms. is 

' tbe forest area which c~mes to nearly 61 % 
of the total land aroa. I would say that 
our Hon. Minister is not quite correct 
when b,e mentioned about the total land 
area~ After checking up from specific 
statistics it is comiog 61'}6.aod not wh t the 

, 800. Minister has mentioned. My ques-
tion is as to tbe category 'of forests iD this 

. area. . I have been told that 1.304 sq. km~. 
is reserved area . and 59 sq. kms. i a pro-
tected area aDd 196 sq. ' kms. is ~till to be 
'classified. I would like to know from tbe 
honourable ,Minister as to what ,protective 
measures would be . taken uoles tbe area 
is spec,fically classified. 

[Translation] 

SHRI BHAJAN ~AL ~ 'Mr. Speaker, 
Sir, tbe boo. lady Member bas . 'not raised 
8 very specific question, I ca,n say only 
tbis mucb ... (1nterrupiions) » 

t . 

MR. SPEAKER : ' Bu~ it bas been 
raised by a special lady Member.. · 

, . SHRI BHAJ N" LAL: I ' have, ' 'Said 
tbe hone lady Member .• She bas said 
tbat 61 per cent of lend 'there is ' under 
forests~ But I can prove with tbe belp of 
'Ogures tbat in Tamil Nadu 1 ,49,500 he~t'tres 
.of land is . under. forests which comes to 
only 59 ,per cent·of tbe total and. area. 
Hpw.evor, whether we take the total area or 
the portion under forests, the(e is n.ot much 
differeoce between 59 to 60 pet cent. 
However I· still want to say that so far as 

, ttie cutti~g of forests pr the use of force is 
concerned" the Governmeot is making every 
effort to ensure minimum deforestatio'n and 
double , tbe afforestadon. The Union 
Government has helped the 'Gov~rilment 
of Tamil Nadu fully in this' relatd. About 
Rs. 70 crores have been ,earmarked for 
Tamn 'Nadu in tbe Seventh Five Year Plan. 

, Hair of the pmo'unt isoto be contributed 
by the Centre and ientaioing half of it is to 

, be contribqted by the State. ,DeRides, 
'S'weden bas provided .n aid ' of Rs. 30 
crores for tbis purpose. This amouot is 
beinl utilised in tbe tbreoe States 9f' Tamil 

I ' 

Nadu, Orissa and Gujarat. But it i$ in 
Tamil Nadu that Sweden's' special scheme 
bas been launched. 

HRIMATI VYJAYANTHIMALA 
BALI: Hon',ble Minister bas said in the 
se~oDd. answer that ,no large ,scale felliol 
has been d,one.. But eyen on a, small ' icale, 

.1 w~uJd like to ay tbat rose and teakwood 
have Dot been spared for fuel purpo es. 

I would like to know whether auy" 
long terrn p rsp ctive bas been dODe aod 

, what are tbe hnpediments. Not only 
that. Is it npt a ' fact lbat : man cannot 
create forest even . in ,two decades? He 
only has to help tbe oa(ure and now ar~~ 

-UDd r the fore ' Is b 's been affected and 
eroded. Here I would like to know wether 
the man-made areas of forests are aho ' 
diminishing day by day and what , is the 
growt~ of (orests sioce bluC\I 'gum bas been 

. :planted all over. There is lot ()f fertility 
. of soil Which _ is being eroded. I would · 
like to 'know from the honourable Minister 
what are tbe plans . for tbe growth of 
fOTests. ' 

Tran./alion)' 

SHRI BHAJAN ~AL: ~r~ Speaker~ 
Sir, you are aware that t,he- forests ' e cut 
according to a wor,king plan. Trees are 
felled after tak.ing their age , into COD idera-.' 
tion. Tbe boo. Lady Member has rightly 
stdd tba,t there is large scale feUing of 
trees. But everybody must help to stop 
this. The ' Government has f,amed the 
law. We tak.e stringent , mea urts also; 
But unles everyone cooperates, ~ I doo't 
~bink this felling of trees is going to ~top. 
)t ' sbould be tbe foremost - duty of every . 
bU0)8.D beiog to protect tr~es. Tbe 
Government i takins acHon with this -, 
approach only. We have done our 
best . to . ensure minimum felliog 
of' ttee So far as Tal.l1i1 Nadu is 

"conceroed. I have already told that 20 per 
cent of the total forest area lias been 

. denuded. As against tbis. 11 per cent 
afforestation has also taken place. 

MR. SPEAKER : The people who 
indulge in illegal fcHilll of trees sbould be 
taught a lesson. 



SHRI C.K. KUPPUSWAMY: Are the 
U~ion Government ,aware of tbe ' fact tbat: 
the ,State' OoveroQleot .. are suppordn tbe 
practice of afforestation in forest are'a 1 
~bat steps are the ynion Government gOing 

, , to take in tbis relard '1 

24 

, felii~I ' of tfees shoutd be str'ictly controlled 
and our f~,e8ts sb,?uld be preserved, 

[English] 

,Report or Dr. Raja ClielUab Committee 
OD Expenditure Tax 

, ' 

*30. DR. KROPASINDHU BHOlt: ; 
. ,SHR] KALI, ~RASAD PANpEY: 

already ' Will tbe Mil1ister . of FJN,ANCE · be ' 
pleased to 8 a e : ' 

SHRI BHAJAN LAL: We are makiog 

, SHRI ARVIND , ' NBTAM (Kanker): 
Mr~ Speaker, S~r, the States are advi ed by 
tbe PjaoniOa Coml1lission ; to mobilize 
'maximum possible resources'. The ' States 

. are left only' with ooe option to cQt forests 
and ipcrea,se , tbeir revenue. 1 want, to 
~nquiro from tbe hon. Mid ter as to what 
action is being tilken to ~beck "tbis policy 
of the Central 'Oovernment and to control 
t e tc'ndency of tbe State , Govetllmen~ to 
increase tbeir revenue by feUing forests'. 

(a> wbe~ber Dr. 
Committee on Expenditur 
mitted 'its report; and , 

, . 

Raja ' Cbelli~b . 
Tax had . sub'- , 

~b) , if so, the ,salient (eatures of tb 
. recommendations made and the reaction of 
9overnmen, tberco~ witb tep taken to 
implement tbe sattle ? . 

" THB, MINISTER OF STATE IN THE 
MINlST~Y , OF FINANCE f ( HRI 
lAN~RO~ANA P.OOJAR Y) : (a), The . 
Study O'roup on Taxation of Expepditw 
submitted its interim rep~rt 'on 1-9.12.1986. 

' 'lobe Study Group bas not so far sUQmitted 
its , final report. . 

, (b) The recommendation made by tbe 
Stud~ Group in its interim re~ort are beiDg 
exall:lIned by the Oovernmont 

,. , 

" DR. KRUPASINDHU , BBOI : Mr. 
Speaker .. Sir. I did not expect tbat my' hone ~: 
friend, Shri Poojary will aive sucl) a reply. 

. The newspa~ers bave already publisbed lbe' 
. salient features of recommendations of tbe 

Dr. Raja Cbelliah Committee on Bxpendi-
tur,e 'J"l!'x. Serare I ask my question., ' m~y , 
I reques,t the bon. Minister to giv~ us tbe 

SHRIMATI USHA VERM~ (Kberi) : .. salient features of the rccommendations 

S,HRI BHAJAN .LAL ': The 'Union 
Oq~erDment n~vei:. says that tbey, should cut , 
forests in order to, m,obilise more ,resources. , 
Someone u,ust bave informed 'tbe bOD. 4 

Member, wrongly about 'tbe , figures. ' The 
Central Government baa . always made and 
will continue to make 'cfforts to . protect 
tbe fOt~St8 and give more assistance to tbe ' 
Slate for tbis. purp'ose. Durinl the Seventb 
five Year ':Plan Rs. '2000 crores ' win be 
spent on tbe fo~sts so tbat ' our forest, 
Vle~lth c~ul,d be increa,ed . to tbe maximum , 
extent,' p~8~iblc. 

Mr. Speaker. Sir; tbe Lakbimpur: ' .Kheri made'1 ,' . 
diatrict" of Uttar Prad~sh is rich .fo forest ' SaRI JANARDHANA POOJAR Y: It . 
wea)t~ but.'aioce tbe inception of tbe' Forest is only ' tbe interim report ~nd ' tb ' 
Corpotation, treeS are beina feUed , there recommeDdatiO~s of ' the interim report 
constantly. ' Is tbe bon. Minister aware of -C&l,lnot be publ~shed. , The 'recommendations 
it ,1 

SH,RI BHAJAN LAL:' Mr: Speaker. 
Sir, tbis que tion rc:lated"to Tamil Nadu but " 
, " if you permit, I would reply to it. So far 
a U.P. i concerned .. it is true tbat ' forests 
'are cu( tbero but tbe Hon. Prime Minister . 
ba~ written to aU tbe Chief Ministers . that 

are beins examined and if at aU 'any , 
decisio.ns arc .taken, thQse will be retlected . 
in tbe coming Buds"t. I would request ' the ' ," 
hOD. Member Dot. o ' put, aoy further 
que!tj~n8 1n 'view of what I ba"e st~ted. ., 

" DIt. KRUPASINDHU ' ,B801 : Sir. "1 
will embarrass my. 'friead. I ' would )u.t 
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be r tb e I, any proposl:il 
to amend Se~iOQ 80C and 80C of tile 
locl;)tne Tax Act 'and whether the 
Government· i. propoaiol to bave , expendi-

the' above study report' is c~rre~., t'hen ( ant . 
u) know as to what steps tbe Government ' 

, ba~ taken to control pollution, especially in 

ture tax also. ' 

."_ SHRI JANARDHAN'A PoOJARY: I . 
bave already requested my friend not to ask . 
any. more question. Anyway'; the Budget 
wilr be presented o~· tbe 28th Febn~aty· 

, vje~ of tbe fact -tbat anti-polJution measures 
'are 'u~dertaken bere. car~le sly nd attitude ' 
of neglect prevails in tbis connection ' nd 
whether there is any proposal to constitute 
a bigh powered authority or a board for 'an ' 
efrective monitoring of. the work? I 

' SHR Z.R.. ANSARI ': ' Sir, ' the hOD. 

,High Powered Authority on En,lroomtmtal Member bas saip tbat J bave not gjV~D a . 
CODsenatioo cortect rePly but if he Jooks into it be ' 
.." ~ 

.32. SHRI DHAR M PAl,; SINOH 
, MALll{f~ . 

SHRJ MANJK' R£nD~ : , 

would fiod ~bat . my 'reply ha bee[l very 
cle~r. Under Section 3 (3) of tb Eoviron- " 
ment Prol~ction Act th Government is 
cODsiderios the pr,oposal of constituting an 
authority whic , will aiso advise the 

Will the Minister of, ENVIRONMEN'T Government on conservation strategy. it , " , 
~ND FORESTS bc plea ed to state: ' . tbe ib. uc of pollution would also be ' under 

the above-mentioned autbo~ity. It i , not 
true tbat the Government bas Dot takeD 
etfect4ve steps.. for controlling po·Uution. 
With ' your . permis~ion, , I , would like to 
8ub,mit before th_e 'House the ' details of the 
various steps taken. specially in reg rd to 

(a) wbetber there is aoy proposal. to 
constitute a bigb powered , authority . on , 
environment 'to' adv· e Governmeot on a 
national conservatioD' trat~gy in. tbC? 
,country; 

.• Delbi. Our difficulty is' tbat the problem of 
(b) if ,so. its composition · aqd .terms of ,environmental pollution ca'nnot be solved 

reference; 0 ... ' • . very quickly. . Wherever poJlution i caused 
(c) the tlmo, by which it will start by smoke emitted from thermal pOwer 

runctiQninl 1- ' stati~ns, e have, from' time to time, taken 
, . 

THE MINISTER OF . STATE IN THB 
MI ISTRY OF ENVIRONMENT AND 

, FORESTS (SaRI Z R. . ANSARI): (a) 
to (0). The dctaj) of an ' Envirotiment 
Proiecuon Authority, wbich, ' among other 
tbing, will adv.ise t~e Government on 
National Consorvatloq Strategy. are being 
w~l)lked out. '. . 

pp this case wi~b the, concerned authorities 
aDd bave advised them to install tbeir 
~tectrostati~ . pr ciphatot ., properly and 
rectify tbeit working. How.ever. takjng 
steps,in this , direction w;1I consum ' orne 
time. We g<?t one thermal p'ower station 
clQse~ becau e' of ' its , excessive. polhjtioD. 
It woul" not be I)roper to get ali of them 
closed because the que tions wquJd also be 
raised regarding th , shortage of electrrcity. 

rirQ~'(tltlon] " The, second most ' itnportant . cause of 
, pollution is tbe autQlJlobiJe ' and vehicles. 

SH I ' SINGH ", r~ 'tbi~ ~conDection ' also we ' have' ' tak~D 
MALIK : ' Mr., Spealker. Sir, . ibe. ' bon: appr;?Rrtate steps at tbe menufactur~ng' st~ge 
Minister b •• not given a cor~e<:.t repJy to my . and JO tbe m~tter of petrol supply. ~ffectiv.e 

. basic q)Jostion. , I bad asked whcther. , tbere ste,ps have be~q take~ to ~e~u,ce sulpbur ,and 
was any proposal . to , constitute a high ,baa cootent~ In the fuel. Tbe~e . are tbe ' 

. powered autbority. 00 environment 10, advise steps we. ~avd taken aDo are taklDg to $olve 
, t e G~ve"Dmeot Q~ a national conservation tb~ pollutIon preblem of Delh.i • 
.., . strategy ~n . the ,country. 'but ' tbe ' . hoo. ' ' SHRI DHARAM PAL SINGH 

. Minister bas. ~iveo ' .some differe?t ' rep))!. ' MALIK:. According to a reee l survey 
So~ ~ want to pu~ a supplem~otafY ques~ion cop~u~ted by tbe <;entral Pollution ControJ 
to blm. AccordlDg t? a. ~tudy rep?r'. of the Board,.,tbe primary ~ause of po)J~tion in the 

, World H~arth Orga~ISatloD" Deihl 18 the urban 8t~a 'is tbe domc$tic rubbish th fc wn 
, tblrd most polluted Ctty the 'orld. If '" out aDd .tbe opef:) dirty drain~. If this is 
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true, tben I want 10 know from tbe boo: 
Minister as to what steps have . bee'n taken 
by the Government in tbis connection' 

SHRI' Z.R. ANSARI : So far as tbe 
question of water pollution is cODQCrned;' it ' 
is true tbat domestic waste is thrown, into " 
tbe rivers and tbat Our - Seweraae '~y.tem , 
bas become old ' ~nd obsolute. Tbe Delhi 
Administration ' is ' making full efforts to, 
renovate the sewerage system and· it ha~ 
jorm'ulated several scbeme ' for , tbis pur-
pose. 

.SHRI MANVENDRA, SiNOH : Mr. 
Speak f, Sir; Uirough you. ,I wain to kn'bw 
from the bOD. Minister whether a , scheme to 
clean ttie river Yamuna, n tbe lines of 
the Gaoga cleaDing scbeme. is under 
co ideradoD 1 ' 

. (lnlerrlrlptio;,,) 

SHRI V, tULSIRAM : Wbat is the 
question n~mber ? 

• I, • 

OMl Answers 
. , 

SH~I RAM *G,NA MlSHRA: ' Mr. 
Speaker. Sir, I have a ,point of order. I 
waDt to know from tbe boo. , Minister as to 
bow maoy Gods are Ibe,e and how maDY 
of tbem is be going to purify 1 

(Eng/I.fh] 

MR. SPEAKER: No point of order. , 

[ Tro""atIIJn) 

. MR. Z .R. ANSARI: Mr. Speaker, Sir. 
in cas" I have injured tbe ' feelings of tlie 
hOD. Member .. I wo~ld li'ke to apologise for 
"tbat. 'My only , in~entioD was ~~ ' say 'h~lt 
lodia is a country of ' Gods~ sages and: 
ascetics. And as' it is ,a land of Gods and 

ages we want to .make every ' nook and 
!orner of ' it pollution free. This is our 
sntelttioD. If there . is anything ' wrong in 
ct. then I take . back ' my words. 

MR. SP~AKER : Do not try to stretch 
iev~ry matter 'too , far. 

. MR. SPEAKER : No, nO. Shri , V. 
, 'Tulsiramji, it is a . supplementary ques~i~o. .'" lEng/i,") :. 

, SHRf. 'BALKAVI BAIRAOI : , Mr. 
Speaker, Sir. be' is upset sibce e~cnin8. 

MR. SPEAKER: You J)aven't offered 
~im s~metbing to eat. 

SHRI MANVENDRA SINOH : Mr. 
Speaker, Sir, I 'want to know wbether there 
is any scbeme for cleaniDg tbe poUutio of 
tbe Yamuna water under consideration or 
not and jf tbere is one, then when ' would 
the work start , and ,when would it be 
com"leted and also from ' whicb place wo~ld 
the cleaning , work start ', ' Thirdly, ,I waot , 
the hOD. Minister to 'asswe tbe House today 
tbat the cleaning of Yamuna pollution 
would be started from Mathura, Ibc birth 

, place of Lord Krishna. '. 

. . 
Extention of Bombay Compu'ter Cheques , ' . 

Clearing System upto K'alyan Comples . . 
, *30. SHRI S.G. GBOLAP: Will the 

Minister of FINANCE be pJease~ 'to 
. atate : 

(a)' 'whether theie is any proposal to 
extend tbe jurisdiction' of Computer Ctic,ques 
Cleari,ol System 0' . Bombay' upto Kalyan' 

, Complcx:: and . . . t . , ' . . ' 

(b) if so. when i't would ' be exteDded 1-

THE MINISTeR OF STATE , IN THB 
MINISTR Y OF , FINANCE , · (SHRi ' 
JANARDHANA POOJA~Y) i (a) and (b). 
Re8ervo ~BaDk of India bas' repQfted tbat in 
tbe Gencral Body Meeting 0( ' the Bombay 
Bankers' Clearing House held on , '17th 

' SHRI . Z.R. ANSARI Mr. Speakes:. Novembe(. 1986, a decision bas "een taken 
Sir, 'the scbeme for C'eaniDg the ' river ,. to extend tbe area of jurisdiction' of the ; " r 

Yamuna' is also under our co·osideration · ,Bombay Bankera' Clearing Hous,c , to Kaiyan 
and tbe States have al~o s~ot their proposals ~ ' frow 1st July, 1987. Reserve Baok of 
and chemes for it. We are lookina ioto Iodia bal initiated steps for implment~tioD 
thep). We w.ant to dean tbe abode of of tbil decisiob. " 
every God but it is not pos~ible ' 'to make 

\ all tbe places pollution free at ooce. If 
G ods and men' both make combined efforts, 
tbcD perhaps it may become POS8ibi~. 

, , 
SHRI , S.O. OHOLAP , ; Sir, it ' is' 

accepted tbat a decision hal b~en' taken to 
. extend tbe area, ..of jurisdiction of tbe , 
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Bombay Bankers' Cleariol House to 
Kaiyan from 1st July. 1987. ', My question 
was, wbether 'it is applicable to Kal),aD 
Comple. aod not to KaJyao only? Wb~t 
is tbe factual " position '1 

SHa. ' JANAgDHAN POOJARY: 
Kalyan means an area ~blcb i. comiog 

t , 
under Kalyan Complex also. . .sir, bete, we 

, have t'ake'o ste "also t~ hnplement this 
decision. 

MR. SPEAKER: No Supplementary. 

SHRI S.O. GHOLAP : No, Sir.-

[ T,an~/atfanl 

Seizure of Gold by Custom. Departrnent . 
• • I ' 

*37. SHRI , BANWARI LAL 
BAIRWA: ' 
DR. A.K. PATEL: 

Will tbe , ~iDister of FINANCE be 
plea ed to ,state : 

(a) year-wis~ r break-up of ' tbe lold 
seized by Customs Department dorlng tbe 
last three years and tbe reasons for tbe 
increa e, jf a!lY~ i smuggJinl of gold; . 

(b) wbether price . of SO,ld bas sbown 
any downward tren due to such larle scale 
seizures; and 

(c) , any new scheme chalked, out by 
Goveromeot to cbe~k s~ugglh~g of ,_old 
into Iodia? ' ~ . 

. ' l, ng/tsh] 

THE MINISTER O~ STATS' IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : '(a) 1'0 (c). 
A statement is given below: 

Statement 

WrItten nswtrs 30 

Gold continues' to ~ one of the sensi .. 
dve items smuigled Into tbe country due to 
its peren'nia) demand Bnd ~estricted suppJie • 
The magnitude of smuggling of go1d into 
tbe country ~s , Iarlely determined ' by the 
fluctuating profit ' maJ'gin as between the 
domeStic aod ioternational prices of 
gold. 

" (b) Reports received indicate tbat 
larae scale seizures of gold by , Customs 
aufborities do have some effect on the 

, domestic prices of sold. 

(c) The anti.smuggling machinery 
tbrouabout tbe country particularly in 
vulnerabl. areas of sea coast, land border 
tegion$ aDd airports remain aJert to check 
an4 deteet ,smuggling of , gold ioto 'the 
eQuotry. Sopbisticate(i , anti~smuggling 
equipment! sucb as me.al detectors, baggage 
X,,:ray machines, C.C.T.V!J. are utilised ftlr 
prevention and detecti on of gold concelled 
on · porson of passensers and their baggage! 
in·cargo. Close co~ordination is maintained 
witb all the concerned agencies in the 
prevention and detection of ',gold smuggling 
into tbe country.. ' ' 

WRITTEN ANSWERS TO QUESTIo.NS 

[Bngli.r"l 

DecU.e 10 the National Savin ' Rate . 

*23. ' SHRIMATI • P. JHANSI 
LA SUMI: Will the Minister of · PLAN-
NING be plea~sed to · state:' . . 

(a)" wbether' oadona} sav10g rate 
especially i public sector bas register'ed a 
steady decline in tbe past f~w months; . . . ..._ 

'(8) Tbe total value of go14 .eized under' 
tbe Customs Act during l~e years 1984', . 

(b) if so, tbe Teasons tber ore; and 

(c) tbe steps beiog t&:ken to c~eck tbe 
rail ? 1985 ao~ 1986 is, given beJow,: 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI SUKH 

~~~.::...:.....~~~.;;.....~~----,:---___ ___;_. RAM): (a) to (c). Estimates of savina 
and savinI fate are prepared . annually on 

. the basis of detailed accounts contaioed in 
bud,et docu.ments . uf Centra) and State 
Governments, acoounts of pubJic sector 
and private corporate scctor enterprises, ,etc. 

, r.:::;±::::rr:::;:-;~-:::-';::-;:-::7;-::::::~~"!""'""~--::::~~~~-"'- ' Thoi~ ~CQou~t ~ . ~.o~ av~iI~ble 0 • ~ 
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montbly baSIS. .H:eoce, it i 
pos ,bIe to ,roea ure :cbaoges. in 
savio r te io tbe public ecto.r in tbe 
few moq1bs. ' 

. Impact of l~erali ed Electronic 
, Policy 

ot .' 
tbe Sl. 
a t No, 

*31. 
,pAT1L; 

SHRI BALASAH.JB VIKHB 
Will the PRIMB MINISTER be ' 3. Gujarat' 

pleased to state : 

, (a) 'whether the Jibe aUsed electronic 
policy which came into existence in, March 
1985 has giYen aoy boost to the 'manufacture 

'of electronic corppone ts; . ... ; .. 
(b) if so. the details tbereof upto 

I?~cembe'rt 1,986; aod . 

4. ' Goa 

s. 

7. ' Karnata~a . 

'8. Mabaras~tra 

9. Orissa 
, (c) the ' number of bj.s ' ' ele~tro.nic • 

compoDent IDd,:!stries tli"t b ve come , ~p 10. Punjab 
-in-ttie country during tbe' la t three year ' H; Raj~stliaD ' : 
and tbe Stat~s, where these have come up ? 12. Tamilna4u 

~' THB 'MIN1STER 'QF STATE .JN THE 13. ' UUarPrad"sb 
MtNISTRY ... OF SCIENCE A~D TECHNO· 14. West Bengal 
LOGY~ AND MINISTER ' OF STATE ' IN 

' THE DEPARTMENTS ' OF OCEAN 
DEVELOPMENT, AT ' MIC ENERGY, 
E ECTRONICS AN SPACE (S Rl K.R. 

, NARAYANAN) : .(8) Yes ' Si'r. This is 
shown in the grap~ iven ,'below. 

(b) Tbe inJeral!sed policy has ' resu)ted ' 
iq a significant step-up in both investtnents 
and producti6 in tbe ' area ' or electronic 
comporents. ~huSt while the total . invest .. 

soc 

. ment ba ~ at the end f the :'Si~tb Five , ~ 
Year Plan 'stood .at approximately ' Rs. 20, 0 ~ 

~ .. 00 
crores. additi nru 'in~estment to tbe tupe of 
Rs. 85 crore were made in t . e electronic ! : cqmponent ,ind,ustry "in 1985, wbile in ! 

. 1986 " additional iovestn;Jeot increased· ~"~., 
further by q ~tlmated Rs: .270 ero,res. ::' 
Similarly; production of electronic com- ., ~ 
poneot~ increased from, ' a lev~l of Rs. 303 ' 
crore in C8lendar ' yea~ '1984 'to R~. 410 
crores in calendar 'year 1985. representing a 
growth rate of 35.3%. )0 198()', the produc-
tion i expected to exceed Rs. ~;,O 
crores. 

, , (c) The number of components units 
in tbe organi cd sector which co~meri~d 
product; n in 1984, 1985 I\pd J986 wa. 8. 9 
and ,27 re pectivelYt The st .. tewise l?re~k.up' 
r ' C:se ~its i iye~ be ow ; '. 
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"'33. SA ' M., RAOHUMA 

REDDY; ' Will the~ MiDjster ' of ENV,RON-
MEN'l' . ,AND FORESTS be pleased ' to 
tate: 

(a) .'whether O(lve~oment are aware 
that land Jid s are ,playing havoc in , the 
Himalaya's; aDd 

I (.> if ' so, 'the reasons ' identified 
therefor and, the remedial . steps taken or 
contemplated' in .this re'gard ? 

(b) · jf 8Q. w~ether thi~ prac'tice 
,accordance with th~ ' auidclioe issued 
OovcrDme~t; and 

.. (c) if not. whethcu allY action 
contemplated to curb tbis pra~tice ? 

THE MINISTER.. OF STATE OF THE 
MINIST~Y OF PETRQLEUM · AND ' 

. N4TURAL GAS AND r- INISTER ' OF 
S1ATE IN THE MINISTRY.OF PI A CB 
(SH I BRAHMA DUTT): <a> ¥e Sir. 

THB ~nNISTER :OF ENVIRONMENT ' 
AND FORESTS (SHRI BHAl N LAL) :. " 

" (a). ,Yes; Sir. ' 

(b) No guidelines have : been Issued by 
Ooverhment in this matter. " 

, (c) ' Does Dot ari e. 

~alJDchlna of ASL V ' I, 

(b) " Occurrence of landslide in tbe' 
"Him 1 ya 'j due to : " 

(i') , ,the geblogically young ', -and 

,(ii) 

seisfnJcal1y active ,n8:ture ' of the 
Himalayan 'mo,}Dfain range; 

tbe high incidence of cloud bursts 
lnd fia ~ flood ; and ' 

.' acceterat~d ' deforestation" over 
grazin ha.phazard road cons-
·traction and other d.ev~lopmeot ', 

- ~orks. .' 

tep beiDg takell 

boon felling ~r trees above 1000 
meters; , 

(2) extensive afforestation; , 

( ) incorporating environmental coo-
trol measures in .deve pment 

j', • projects; arid 
I 

·35., DR. CHINTA M'OH'AN: Will 
tbe PRIME MINISTER be ple.sed ., to 
state: . .. 

(8)' whether ' Augmented ' SateHite 
Launching Vehicle (A.SLV) is likely to be 
Jauoch~d in March, 1987; and " , 

(b) ,whether ' ASLV to be Jau'ncbed 
in March, J9,87 is compJetely fndigenously 
built 1 ' 

'. . THE NINISTER OF STATE IN THE 
MINISTR Y OF SCI NCE AND TECHNO-

, LOGY AND ' MINISTER OF STATE IN 
THB DEPARTMENTS OF OCEAN DEVE-
LOPMENT,' ATOMIC ,ENERGY. ElE,C-
TRONICS AND SPACE (SHR) , K.R. 
NAR~Y.ANAN): (a) Yes, Sir. The 
launch of the first developmenta1 fUght of 
the 'Augmented SateJlite Launcll. ,Vehicle 
(ASL V) i scheduled for, Matchl April 1987 
from Sribarikota. in tho launch, window 

. 20tb M.arch to 5th · Apri~. 

. ,(4) flft?moti n of rc!\earch a~d deve .. , (b) ASLV bas · been desi.oed' and 
lopment to dev,i e measure to '.bu,i1t iodig nousJ;y. ow~ver. ' sotI1e space 
p~e~e,n~ aod control environmental ' qualified , electronic components ' , aQd 

, damage. , materials like high streoath alloy steel for 
Pur~hase of Pobli~ Sect()f Units iJ~nd ' , [ocke , motorc~s·i~ • lc:evlat fibres, . fa teners 

b N· I ,. ' d U' nks etc., 'have been procured from a,broad. Y , at ODa Ise , a " 

·34, , SHRI D.P. JADEUA: Will 
tb~ Mint ter f- FINANCE , be pleased to , , 
state: . 

(a) wb thet tbe o~tlonalised banks go 
in for purch$ e of bonds : i sued by the 
various public S ,Of ~oncr~ros ,for public . 
s bscripUon; , 

j 

RBI Di~ectl. Regarding Perlo I 
Guar ... tee ' 

·38. SHRI P. M., SA YEE'O : Will tbe 
Min} ter of FINANCE be ' pleas~d to 
state: 

' ", ' . 
(a' whether so'me institution 

a .. ~iatlop~ bav, r"i~d ob~eetloDS 
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. tbe directives of the . Reserve Bank of India 
regrl(di'ng obtaining of ,personal guarant~es 
from Directors' and o~her $enior personnel 
of ,be borrowing indu trial , undertakings; 
aod ' 

(b) if so. the reaction of Government 
thereto? ' 

tHE MINISTER OF STATB IN .'T E·' 
MINISTRY OF FINANCE (SHRI 
JANAROHA A POOIARY) : (8) aDd {b)" 
Representations have been received ' by the 
Government 'and the Reserve Bank of India 
regarding guideline ' of Reserve 'Bank of 
India to the banks about obtain'ing of per-
sonal goarntees of directors and other maoa-
gerial personnel of borrowing concerns under 
certain circumstances, These guidelines 
bId been issued by the Res rve Bank of India 

, in the contex.t of gro ing sickness in iodus-
trie and jncrea~e in the volume of sticky lirre-
coverable advances of bank , Th,e Reserve 
Bank of India, after taking into con idera. 
tion representations made, have modified 
the guidelines and adv~jed bank that 
ordinarily they nes:d J?ot in ist on personal 

. guarantees from profes ional manager I 
directors except in ca es where they have a 
slgnilicant sharehold;ng in the' comp1lny. 

Pr -Em' Uv Pur('ba e of Immovable 
Properties by Governm,ent 

*40. SHRI B .N., NANJB GOWD~ : 
'SHRI G. ' BA AVARAJU: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether Union Govetnmeo't plans 
to corU,inue pre .. emptive purchase of 
immovable properties under the Income 
Tax A'ct; and ' 

(b) If 0, whether the decision was 
taken only after being encouraged by the ' 
initial success and tbe total number of 
immovable properties purchased in 1986 ? 

THB MINISTER OF STATE IN THE 
MINIS RY , OF FINANCE (SHRI 
lANARDHA A P<?OJARY): (a) Yes, Sir. 

(b) No, Sir. Pre-emptive purchase of 
,immovable pr pertie is being continued' 
as a part of the opera tioo of Long Term 
Fiscal Policy. The , total number of 
immovable properties ordered to ~e pur-
~h.l\ed in calend,r year 1986 i 7l. . ' . 

Loan under Self .. f;mplf)yment tot ' 
Educated Unemployed Scheme 

231, SHRI VIJAY N. PATIL: Wil 
the Minister of FINANCE ' be' pleased to 
to state :', . 

, (a) the number of &lersODS given loan ' 
by tbe nationalised baoks and 1be ' amount· 
of Joan disbur ed under ' Self-Emplo,ment· 
for Educated Unemployed' scheme "-iDa 
1986-87, State-wise: . ' 

(b) . whetber tbe perSODS giveD ,.oan ' 
In 1984-85 bave started repaying and if not, . 
~umber of det:&ulters; and 

(c) the reas~ns for such ooo-reco-
very? 

THE MINISTER OF STATE IN THE 
MINJSTRY OF FINANCE (SHR) 
JANARDHANA 'POOJARY): (a) Pre-
sumbly~ the Hon'ble Member is referriog 
~o the Scheme for ' providing Self-Employ-
ment to t e Educated' Unemployed Youth 
w.hich WI introduced in the' year 1983-
84, The' SMite-wise progress of the loao 
sanctioned during the year ' 1986.:87 ' wiJt'be 
know? on~y after the end of the financial 
year, 

" (b'> and (c). Reserve Bank ' of India 
ha reported that the pre~en~ data Jeportin'g 
system from the banks does not generate 
information in the manner asked -fOf. ' 

M · D.Uracture of ElectronIc Watcbes in 
tb C untry 

, . 232. SfIR( 'MOH!,t.NBHAI , PATEL: 
Will tbe, PRIME MINISTBR be: pleased to 
state : 

(a) ' the names of the ' industrial units 
manufactuTing quartz and dlaital watches 
in the country and the annual production 
of such watche in each unit; and 

(b) whether the warches manufactur~d ' 
, in lodia are very costly ,1 " 

'fHE MINISTER OF STATE IN TIlE 
MI~ISTRY OF SCIENCE AND TECHNO • . 
LOGY AND MINISTER OF ' STATE IN 
tHB .DEPA~TtdENTS OF OCEAN DBVE-
L9PMENT. ATOMIC ENERQY, ELEe. 
TRONlCS AND SPACE (SHRJ K.R. 
'NARA Y ANAN) :. (a) Quartz 'AnaIol 
watches and Digital watches are maoufac .. 

.t\lrod \)oth in t~e or~anised aector aod small 
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Icale uuits. List 'of units whicb have 
reported production iu tbe ' year 1985 
alonlwith tbeir production is liven in tl;lc 
Statement given below. 

(b) Quartz Analog at;ld digitai watches from 
these units arc available in tbe market at a 
price 8 rtil'll from Rs. , 127 : and Rs. 4' 
onwards, respectively. 

Quartz Analog Watches 

1. HlOdu~tan Machine 
Tools, Bangalorc 

2. Hyderabad AlIwyn 
Ltd., Hyderabad . 

1,62,103 

94,022 

3, Purewal and Assocjates ' 3,21,000 
Ltd., (including m_ecbaoi- (for 1985 .. 86) 
cal watches) New D~lb·j 

4. Ja~Da Time Ind~strics 
vt. Ltd:, ew Delbi 

5. Ragbav Electronics 
Iod\1stries Pvt. Ltd:, Solan 

Digital Electronic Watch s 

, i" AJ1lladab Electronj~s. 
, Cbandiga~h 

2. Electronics Corporation ' 
of Tamilnadu Ltd., Madras 

Keltron Crystals Ltd., 
Cannanore 

4 . . RIlCO Watch Assembly 
~nit, Ajmer ' 

6,5'70 

·1,196 

'6,096 

3,896 

PIa Allocation for Various State for 
1987:-88 

233 . . SHRI JNDRAJIl GUPTA: 
, , 

SHRI D.N. REDDY: 
SHRI MAHBNDRA ~INGa ! 

. SHRI KRISHNA SINGH: 
SHRI T. B~SHEEl,t · : 

DR. G. VQAYA RAtdA RAO: 

Will tbe' Mini ter _of . PLANNING ~ 
' pleased to state : 

. " (a) ' whether 'the PJan' all cations for 
tbe Sta~es/Uoion Territorie for tbe year 
1987·88 bave been finaJised; , 

(b) , if so, tbe State .. wise and section. 
wise demand made by tbe State Gov n-
Illents and actual allocations made by , ,the 
Union' Government; and ' 

(c) bow ,do tbese ',compare with tbe 
?8UreS for the y~ars 1?86-87 ? 

. THE MII'lISTER O~ STATE IN THE 
MINISTRY OF PLANNING (SHRI SUKH 

. R~M): (a) to (C). Overall sizes of the 
Anoual J?lans 1987-88 ~a\'C been fioalised 
f<?r all the State and Union .Territories 
exc«:_p.ting that, of Tamil Nadu and Punjab. , 
However, sectora outlays 'of some of · tbe 

. States are yet to be finalised. 

A Statement showing overall outlays 
, approv d for tbe Annual Plan 1986-87 , 

proposed by tbe States. and Union Terri-
tories and as agreed to for 1987-88 is given 
below. . 

(Rs. Crotes) 

Annual Plan 
198~-87 
Approved 

outlay' 

AnnuaJ Pla,n 1987-88 
Proposed outlay Agreed outlay 

by the State 
Government 

State. 
Al.dbra Pradesh 

', Alsam 
1000.00' 
500.00 

1363.20 
763.33 



Karnataka 

Kerale 

Mabarasbtra 
t4anlpur I .' 

. Tripura ' 

Vuar Pradesh 
", 

W t Benga" 

A,~damao and , Nicobar Islands . 
runacbal Pradesb . 

Mizora~ . 
PoDdicberry 

1 Includes Rs~ 34 crore', · 
Ilociudes Rs. SI.20 cro~ 
8 Includes Rs. 3 crom 
, includes Ili. 83 crores ' . 
"Iocludes RI. 65 crores 
6 Includes Ra. 71.34 c~orell . 

. ~ 

IS30.00 . 
2320.00 

87.00 146.Q4 

91.00 169.84 

. "78.00 126.91 

600.00 716.68 

575:00 ' , S'6S.00 
" 525.00 694~S7 

50.00 68',69 

1153.00 . 
. , 

1250,,03 

105.00 . ' 179.98 ; 

+030.00 · , ~ ;1451.64 '. '" 
776.00 875,.00 

r2S.6~· 

'·1 . 
)- . for pur~base of ships • . 

~ . J. for poWer projects. 

.. S85,OO 

2.55.00 

37$.00 

870.00 

, 440.00 . 

1S7~~OO 
, . 

2320.0'0 

10~.OO 

110.00 

'94.00 

· 750.CO, 

I 

645:00 ' 

57.00 

122.00 

2500,00 

862.00 

-18.003 

. 110.00 

-44.00 

9.00 

541.346 

86.00 

9.50 

70.00 

47:0Q 



SerYlcel 

234. SMRI T. DALA GOUD • 
, SHRI K. PRAD ANi' . " 

, ., 

42 . 

These guidelines' have been rorwarde~ 
to the State ,Go'Vernments re.questing t , em , 

, to consider issuing of simiiar .auidei1ne in 
respect of employees of t~e State Govern-
ments. 

I 

Will the p ' '1MB ~INISTER be pleased ', , yalue 9' Ru~ee ,'r.-a·,lz US Do)~ar. 
, Pound. D .M. a~d Russian Ro,!ble to state: 

,(a) whether the Gover me~t .b~ve ,called 
Jar uggestioti from women ~f6cla18 to 
~tody their spec,me ~roble~s and find solu~ . 

. . 
• f • (b) whether the exi tina ,pette(o of 
' rule for transfer an ' promotio of, W men 

offi er 1s pro d to ~e reviewed i ~ vi '!i 
of tbe comma pro,bl ~s ,faced y them; 
and 

'(c) jf 0, 'details tbereof '1 . 

'tHE t;UNISTER OF STATE IN THE 
MINISTRY p ' .PERSONNEL. PUBLIC ' 
GRIeVANCES AND PENSIONS' AND 
MINISTBR OF STATE IN THE M~NISTRY 
OF HOME AFFAiRS '(SHRI P. C IDAM-
BARAM): (a) A Study was ' conduct~d by 

, , 

236. I SI:IRI ,.a UN NEIIR U . : WHI tbe 
Min,ist~r of FINANCE be, p)ea~ed to 
tate. . 

. (a) 'whether it i a fact ' t at th'e ' 'value 
. of. the Indian rup e bas faJlen io the Ioter-
.natiooal trade against USS," Pou d • (£), 
D. M. (Germany) and · Russian Roubl; 
~Dd' '. .. 

(b) tb~ ~atc ~f tbese c~rr ncie ' ilgainst 
the Indian rupee as 9~ 3Q June, . 1985, . 30 ' 

, June, 1986 and J January, 1987 ? ". . . . 
THE ,MINISTER OF. STATE OF 'TflE 

MINISTRY . OF . PETROLEUM ~AND ' 
NATURAL GAS AND ,MJNIST~R. OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BR~H~A 'DUTT) : (a) and. (b). 
The excba e rate of, tbe rup i fixed with 
rererenc~ to 'the : value ' of a ba ' ket . of ". 
currencies. mainly of 'countries bich a{e 
Indi~'s 'major . tfading ' ,parCner$. . The 
exchage rates bet een rupee and other 

Heitin information from women officers 
selected .. tbrou$h tbe Civil Services , E"a .. 
minations of 1983, 1984 and 1985 · to find 

. out why women were not coming .jn larger 
nUt\lbers to take tbe Civil Serv.ices Examina ... 

, tions. .. curre cies move" upward . or downward 
. dependioa upon the fluctuation 'n l.he value · 

of tbese curren ies. In a r.egime of floating . 
,xebaD e. rates. 6uch frequent variations in 
excbaog~ value of rupee ar~ not unu,sual. 

. (b)' aod (c) .. Guideii~e9 bav,e been isstied. 
in 1986 to all Ministries/Departments tbat '. 
it is the p.olicy ,of t . GOVClJln1C: t !It, as 
far as 1"0 ' ible, and withi the contraints ~ . 
administrative foasibilit" tbe husband and 
\,,?ife s~ould b~ posted ,at the 'same : st~ti~n~ , 
The e guidelines coy r v~rious c ego.ries of 
cas that may arise and bow each cateaory . 
o~ ca8~ may be' d It .wlt~. 

The exc,baDge ra.tes o~ tbe IndillQ rupee 
vis-a-vis . Pound ' Sterling; US . Dollar, 
Peptscbe M rk nd Rus ian ollble on 
these date ·IU ·indieated· ' in the tabJe 
below: 

4.0590 
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Amendmeot of Duty Drawback Rule. 
, J 

237. SHRI ' H.B. . PATIL : . Will 'tbe 
Migister of FINANCB' be p~ea8ed to 
.state : 

(a) whetber ' Ooverntneq,t propose _to 
amend tbo existing duty draw-back system; 
and 

" 
(b) if so, tbe details thereof? 

THB MINISTER OF STATE IN THE 
MINISTRY ' " OF' FINANCE (SHRI 
JA ARDHANA POOjARY): (a) and (b)~ 
Taki'ng into consideration variou~ represen-
tations made by tbe tra~e. certain changes 
bave recently bcen rna'de in tbe Qrawback" 
system. Jbe Drawback' Rules have been 
atl)eoded to provid~ for 30 days of general 
time limit for filing tbe applications fo~ 
fixation of brand rates after ·. effecting " the 

' xports , All Industry Rates have .lso been 
anoounced in Te~pect ~f ,certain Engineering 

.. items. 

[Tra1ulaJion) 

. , 

<a> whether tbe number ' of pr~esses 
released to the Industry by CSIR bas come ' 
down ' in ) 98S as compared to 1983 ' as also 
tbe number of projects 'released for produc-
tion in this period; 

(b), if so, tbe details thereof; , and 

(ci) the opttational expel')dit,ure 'of CSIR 
during this pcriod and a)so the total 
iDvestm~nt OD CSIR till dale 1 

THE MINISTER OF STATE IN THE 
. MINISTRY OF SCIENCE AND TBCHNO· 
~OOY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN DEVE-
LOPMENT, ATOMIC ENERGY, ELEC- . 
TRONICS AND SPACE (S'URI K ,R. 
NARA YANAN) : (a) No, Sir. The number 
of prOcesses released in 1983 were 111 as 
compared to 125 in )985. During tbe. 
corresponding years, tbe' number of licen,cCI 

' agroemeots executed for productiQnisatioD 
of' CSI R know-bow was 187 and -257 
respectively. 

(b) Does Dot arise. 

Com~ittee to Ev'_)uate 2O.Point (c) T~c cxpend~ture 00 CSIR for tbe • 
. Programme in Bihar financial years 1'983-84 and 1985-~6 was 

. , " Rs. 112 1 crore and Rs. 164.7 cror s 
'238. SHRI VIJOY KUMAR ~ArjAV: respectively. Total inve tment in ' CSI in 

' Will the Minister of PROGRAMME 'erms of tbo expeoditur , upto 1985-86 is , 
IMPLEMENTATION b,e ~Ieased to state: Rs. 1203.09 crore. 

(a) 'whether Governmt.Ot propose to 
constitute atJy Committc:e to assess and 
eva1uate tbe implemcr;ttatioD of 20.point 
programme in Bihar;· at;ld 

" (b) if so, tbe details t~ereof 1 . . 
. THE 'MrNISTER OF PROGRAMMB , 

IMPLEMENTATION (SHRI A.~.A. 
GHANI KHAN <?HOUDHURY) : . (a) No, 
Sir. " 

(b) Does not arise. 
, ' 

(English) 

, ,. 
, ' Credit ~utborlsatloD Scbeme 

, 240. ~HRI R.M: BHO ,E : Will the 
Minister of ' FINANCE be pleased to 
state: 

(al whether " Credit 
Scbeme is boing used as 
to lecure excise payments 
companies; and . 

Authorisation 
a , device 
from bis 

(b) ' if so, tbe " details ~eg'lrdiDa 
policy of G~erDment in tbis regard' , 

: THB MINISTER OF STATE IN 'THE' 
Decrease In Pl'bceSles Released to ID~u,.tr1 : MINISTRY OF FINANCE (SURI 

by CSIR lANARDHANA ,POOJARY) : (a) and , 
(b). Re rve Bank of India has 

"239. SSRI C. lANGA REDDY ': reported t at th~ Credit Authorisation 
DR. A.K. PATEL: ' Scheme (CAS) is not beiog used as a 4evicc 

for securiog excise or ' other similar tax 
Will tbo PRIME MINISTER be plealed payments from bia companics. ' In 

~rdaDge witb Roserve Baok of lodia '. 
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. . 
instructions banks take tax dues of borrowers tion unit is planned for tbe Kota Plant and 
8S liabilittes for purp~se of working out tbe an . alternative scheme for feed aeneratioD 
permissible bank finance. thereby corres- is b~lnl installed in tbe Nangat , Plant. 
pondingly reducing the eotitement of a These' measures are expeoted to increase 
dcfaufting unit. . ~ production . . , 

L~ation or HeRvy Water Plants ' 

24L SHRI AMARSINH RATHAWA : 
WiU tbe PRIME MINISTER be pleased to 
tate : 

• ' Ca) the numb~r and location' of heavy 
water plant in the country ,and annual 
production 'of.eacb plant; 

(b) whether the production of beavy 
water has decHned; 

(0) if so. the names of tbose plants 
which are not .producing heavy water 
according to tbeir. capac~ty; 

(d) steps taken to increase their produc-
tioo; and ' 

(e) whether there -is any programme to 
iostal .more plants in tbe country to produce 
beavy wat r during tbe- Seventb Plan Petiod 
10 meet the demand 1 ' , 

THB MINISTER OF STATE IN T,HB 
MINISTRY Or SCIENCE AND TECHNO. 
LOGY AND MI~)STER OF STATE IN 

. ' T B DEPARTMBNT ' OF OCEAN . 
DEVELOPMBNT, ATOMIC , ENERGY. 
ELECTRONICS AND SPACE (SHR) K.R . 

. NARAYANAN) ',: (a) Tbere are six Heavy 
Water P,lant in the country. There names 
abd annual installed capacity ,are: . . 

1. Nangal-PlInjab 

I 2. Baroda-Gu; rat 

3. -,Kota:'Rajastbao 

4. Tuticorin-Tamil 

s~ Talcher-Ori sa 

6. ThaI· Vaishet-Maharashtra ' 

(b) No~ Sir. 

14 ,MT 

45 MT 

8~ MT 

49 ' MT 

SO MT 

110 MT 

(e), Two more Hea'vy Water Plants ooe 
at Manuguru (Annual capac~ty 18S MT) in 
Andbra Pradesh ' and .another at Haz.ira 
(Annual capacity 110 MT) in Gujarat. are 
uoder constructioo. duriog .7th pIan. 

Selentlfte bas'l to DI.trlct Planning 

,242. SHRI K. RAMAMURTHY : Will 
tbe Minister of 'PLANNINd be pleased to 
stat~ ,tbe names of 100 districts · in tbe 
country tbat have been selected for the 
purpose of providio8 a s·cicntific basis for 
district plan~tns ? ... ' 

THE MINISTER OF ST A TB IN ' THE 
MINISTRY OF PLANNING (SHRI 
SUKH RAM) :e Tbe Natural Resources 
Data Mana8~ment System (NR OMS) is 
proposed to be operationalised by setting 
up district level data bases in five . selected 
district., namely. Vi.sakbapatnam (Andbra 
Pradesh), ' SultaDpur (Uttar Prade.sb). 
GurSaon (Haryana). KJ,leda (Gujarat) and . 
Koraput (Orissa) duriDg tbe Seventh Plan 
period On a pilot basis. There is no scheme 
at preseot of covering 100 ~istricts by . tbis 
programme . 

• Plantation on Trees In Thar Desert 

243 : · SURI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR: Will 
tbe Minister of BNVIRONME , T ' A 0 
FORESTS be "leased "to state : . 

(a) whether Government have a propo-
sal to: undertake 8n afforestation 'programme' 
in 'fehllr Desert of R,ajastban; 

(b) the, amount earmarked for the 
purpose; 

(c) wbether any decision' over the choice 
, of trees to be planted has finally been \ . 

taken; and 

(c) Does not arise. _, (d) by which time the ~ plantation pro.. 
gramme is expected to be completed 1 

(d) Modifications ' and improvements •. 
are being carried out in the Baroda aod THE MINISTER OF STATE IN THE 
l~tico~ip fla~ts. A captiv~ steam ener-- ' 'MINISTR,¥ Of ~NVJ . ONM~NT AN 
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ORESTS' (SHRI Z,lt. ANSAR1): ' (a) 
Yes Sir . Afforestation programmes are ' 
under implementation in the Thar desert. 

(b) BesideS vari~us other '"r08rammes 
. baving afforestation as one of, the eo~po­
nents, the'Department ·of Rural Develop-

' ment is implementing a Central I ,Sector 
Scheme of Desert Development Progran1me 
in the Thar de ert of ' Rajasthan 'dnder 
which Rs-, 10".57 . crores ~s propesed . for ' 
forestry. ' . 

(c) Indigenous, JOcation~specific, 'multi-
purpose, mixed tree. sp ~ies have been 
recotpmended (or afft>re'" tatioD . programmes 

~~ in the Thar desert. I ~ 
" . 

, (d) Fore ts .being a re~eweable resource, 
tbe .plantation p~ognlmme i . a long-t nn 
one · and has to be carried 00, on a 
continuous basis. 

o "Purthase of 440 W Russ) n.Nudear 
Power Plant 

245. 'SHRIJAGANN TH PATTNAIK: 
Will the PRIME MINISTER be pleased 'to 
state: 

. (a) whether, any panel to look ' 'into tbQ 
feasibility f purchasing a 440 MW Russiap 

I • nuclear power plant has been appointed; 
and " . . 

(b) if 'so', tbe d tails thereof? 
. . 

THE MINIST 9~· SrATB I~ THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER', 0" STA .S IN 
THe ' ' DEPARTMENtS OF OCEAN 
DEVELOPME T, ' A OMIC ENE~G ~ 

·BLECT ONICS AND SPACB (SHRI K.R. 
NARAYANAN) ': () and (b) , A group 
beaded by Prof, M.G.K. Menon;' M~mber, 

' Planning C mmission and Sci ntific Advi or 
t~ tbe , Prime Mini tet , and including 

I • Members fTom · tbe Atomic · Energy 
, ' ' Commission and otber' Departments of tbe · 

Oovernm~nt is looking into the Soviet ~trer 
, of . assi lance . in tbe cODstru~.ion ,of a 
. nuclear pow:r plant. 

Loan under D~I Sl:heme ~ Banks 

246. SHRI NITY ANANDA MIS~A: 
• WOll the Minister of FINAN~B be pleased 
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(a) wbether the norms laid down for 
grant o( loans under DRI Scheme are 
ad~ercd to ,by banks; 

{b) if not, tbe reaSODS therefor; ' 
• -_j 

. (c) steps proposed to ensure that all tbe 
,loan schemes for overty allevjation are 
P~O~et:ljY impleplented; 

(d) the names ~f tm, existing banks loan 
~cbellles, dicit objectives . and ,targets and 
how they have been implemented during the 
last two year~; ao~ , 

(e) tbe steps takon to improve th~ 
'Present situa~ion ? 

, tHB MINiSTER Of STATE IN ,THE 
. MINISTRY OF FINANCE (SH~l 
)ANARDHANA POOJAR Y) : (a) and (b). ' 
The bank have been advised to ensure tb t 
tbeir out,tand'ing advanc~ uoder Differen-
tial Rate of Interests (DRJ) Scheme 'are n~t 

, loss than 1 % of their, aggregate ad va c as at the end of prevtou year. . Further at 
least 2/3rd or DRl fidvances shouJd be 
througb rural and seml;.urbao branches and 
the sb re of Scbeduled Caste /ScbeduJed 
Tribe borrower should oot be les tbaD 40%. 
Tbe outstanding D [ advances of public 
sector banks as .. at , tbe end of September, 
1986, were 1..1% of the total ouls18,ndin'8 at 

. tbe end of D cember, 1985 aod ttle sbare 
of SC/ST ' borrowers in DR'I loa~s' wa 
51%. According to the information avail ~ 
ble trom Reserve. Bank of India. the public, 
sector banks a at · tbe ad of · D cember. 
i'98S. have routed 72% o( their total QRI 
advances througb rural and semi ur a 
branches., ' . 

• 
(c) :rbe R~se~ve Bank of India has 

issued comprebeosive guideline8 ' to banks 
for 1ending to prjority sector~ 10 addition, 
for poverty 'alleviation progrdmme, fike 
Integrated Rural . OevelopmeQt ' Programme 
(IRDP)!.Self-employment Program~e 0 for .' 
UrbaD , Poor (SEP.UP). 'instructioos are 
i sued~' fr()m ·time to , time, 'covering various' 
important is ue_s. The banks bave been 
advi,sed to eusure close· sqp~rvision of tbeir 
rurat. branches 'and to promptly rectify the 
defiCienci~ coming to tbeir . notice duritis 
such .inspectioQ8~ ,0 • 

(d) and (e). The baDks extend credit to ' 
aker cctions ~D a ' J)~mbc,i' 9f cbeme. , 



with the result, tbe flow of ' credit to this " figutes for, ' th 
section has cODS dtrably improved. The ' follows: ' 

, Outstand.oa 
advaoce to 
weaker aections . 

OeceII1t)er, 198~ 
., . • .. ? 

"JuQe, 1986 

(c) ' the name ',of individuals. cOmpanies. 
'HU'f ' , and Indo trial Hou,sca ft:Qm - wJio'm 
, Jncome-Ta~ to the ext~pt of Rs. SO'lakbs 
, ad above' is stiU Qutsta' di \ at preseD~ an 

". tbe amoUnt involved in ,each case and . tbe 
step being taken to rec~>ver ' , e same ? 

, (a) the number of te~til,e mills 'sabotioo'-
ed loan' under ' t . xtiJe Maderoi'·o THE MINISTER 'OF STATE ' IN . THB 

\ Fuod' Scheme ' launChed recently , by , tbe " MINISTRY OF FINANCe (WRI 
.fnci stri 1 D~" lopme t Ban ' of !Q(Sia; , JAN 0 A -, POOII\R~) - '! (a) ' The 

. aqd • ' IIlCOJDe-la Amnesty scheme , bps bee 

(b) tbe 8~OUO' oC'sueb 10a08 . ,ady 
to these mills? . 

T E MINISTER OF ST-AT . IN T E 
MINISTRY OF " FINA}'JCB (SHRI 
JANARDHANA.POOJARY): (8) and (b)., 
The Industrial Devel,opment' Bank of 10 ia 
has reported ' tbat assistance , assregating 

s: 111 erores bas 'been sanctioDed to 30 un'ts 
under 'the Te~ti1e Modernisation ,Fund S~herrie 
t~1I 31st January. 1987. 

. , 
I. Extention of Income · Tax Amnesty. ' 

Scheme.r; ReaUsatlon 0' 

_ exteDd~ Qpto 31.3.1981. . ' 

(b) Statistics are not b~in8 maiDt. 
, by the Gover ment in this reg td 

, ' (c) · The information is boina collec d 
and wiIJ be laid 00 the' Tabie of the House 
as soon as it is received.. ' . . 

. , Central Servlc Officers 'Protest on 
, Government Decision on - ourth' Pay ' - , 

" Commission Recomm~ndatlon 

249, SHRf ' JlTENDRA PRASADA: 
"Will t~e Minist~r of FlNANCB 'be' pleased . ". ' 

,Out tanding Income Tax . to s'tate : 
, , , 

248. DR, . B'L. 'SHAILESH : WiJI tbe '-
'Minister ?f FJ~ANCB bc-. pleased to ', 
'state: 

, \ 

(a) the period upto which , tlie prese'!'t 
Incorn~·tax -·Amnesty soheme bas been 
(xtended; 

(a)' whetbe'r. , <1o,veroment are ' awa're 
of ~hc resentment of " Central ' Services 

,offie~rs (dr~:)Up A) on the reported decision 
of- GoverDm~nt , on the recommendatiqns 
~f tbe- Fourth Pay Commi sion for them; 
and . 

t '." 

(b) if so, 'the steps beln. take,n 
(b) the total . amount ' of Income dil- ' meet their dt:mands" 

closed undc;:r this Scbeme during the year 
, 1986·87 upto 31 Jaauary" 1987 and th~ THB MINISTER OP STATE' IN TUB 

likely amount df locome-Tax and ' We.ltb DEPARTMENT OF EXPENDITUR~ IN' 
Tax e~pectid ~.o "ccr~o tl\cfefro~ an . T~~ M N.sr~ y OF f~NAN<;B ~S~Rt 
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B'. K. GADHVI) : (a) and ' (b). No. Sir. 
Representations have, however, been 
received from some of the . service associ a-
ti,ODS. According to uIJuat' practice, tbese 
will be examined by the administrative 
Ministry/Department or the cadre con- . 
trolling autbority pn merits taken ioto' 
account all relevant factors aod in ' consul-
tation with. if necessary. tbe Ministry of 
Finance. 

• Lltel'l"es for Opening of Ban~ Brantb~ 
In Him ebal Pradesh 

. . 
(d) the date OD which the list 

received by the R I ~rotJ) 
Himachal Pradesh;' 

(e) whetbcr any ste~ have been taken 
to' exp~dite tbe grant of UcelfOts;,and 

(f) if Dot, tbe reasons therefer 'I 

' THB 'MiNlSTER OF STATE I . THB; ; 
MINISTRY OF .. FINANCE . '(SHRI I 
JANARDHANA POOJARY): (a) k!) (f) • . 
Reserve Bank of India (RBI) 'bas reported" 
that a ' list of ,174 ·identified centres for 0PCD-' 

250. PROF. NAR IN CBAND ing bank branches u'nder the current Bra · c 
PARASHAR : Will tbe Minister of Licensing Policy 1985-90 were received fro ·1 

FIN~NCE. be pleased to state: Slate Government of Himachal Pradesh 0 . 
20.9.1986. Out of'tbe centres identified b 
the State Government, RBI bas allotte(O '. 
104 centres. wbich according to It conform' 
to tbe Dorms . Jaid down in tbe Bra cbl 
Licensing Policy to~ ' commercial banks and ' 
Regional RUf al Banks. RBI bas advisedl 
its Regional Office. Cbs digarb to issue: 

<a> whether the Reser,ve ·· Bank of 
lndia bas' received t e list of centr s identi- . 
fled by Government of Hil1lacbat Pradesh" 
for thC ,opening of new brancb!s·of the 
Nationalised Banks under tbe New Branch 
Licensing Policy (198S-90); 

(b) . if so, the ' names ot the pla~cs, 
district-Wise identified by Hima hal Pradesh . 
Qovernment alongwith the names of ucb 
among them. where the licences bave since 
been granted; 

, the necessar'y . licences to' tbe banks iOI 
respect of the e 104 identified centres. 1be: 
remaining centres included in tbe list wbichl 
were ot found to be conformin. to . the 
nor s were not considered for IlUotmeot 
to any ·banks. District~wise . ·details of 

(c) . the likely date by which "the places identified by tb~ State ' Gov~;Dment . 
licence for the remaining identifi~d centres' and allotted J'Jy RBI ·to commercial banks 
w uld ' be granted; . 'are given in the uitement given below. • 

Statement' • 
Distrlc~wlse d~tal/I of plaFes identified by the Gove~llment 01 Himachal 

, P,ode~h and centres alloltt'd by RBJ . ' .. 

ebal~, Chha'kob~t DagrabD~, Keltblal. Obandirl. 
Aubar:!:, Karloti, Rani Kotla. Bagi Binola, 
Morsiogbi. Hartog and Daqat Manjari. 

atli:, Hoba~t, Male+, Dhulara'. . Baghdh~r+, .: 
Durgbatti , Garola+. ~irrirj+, Labal!, Bbarmour, 
Harsar;::, " Sach+. Dharbala+, Mangl~. Qieur+, 
Kbairi+, Telka:. · Tafella+, Bbajraru. Sai Kotbi+, 
Bairagarht. Saboo+ ~ Sach, 'Jadera+, Rajna.8tlrt. and 
Cbaoedt. , " .' 

Bboranj, Tal:t .. J;.udbar. Nandaun, Kitpal, PatI8~dhar. 1 
Nalti, Kot, Cbakmoht. M~tJtlfat: Je>rre Amb, Garli~J . 

bangotat and Bi'bari, . 
.. ' 
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Rajhooot, Majbiot. Baokbandit~ Bbarolit. 
Rajaina, Srimologt Gandar~ ' BaJakrupi, Sunbi+, 
GbalDunda~; Mastgarh+,. Nurpur. Sansarpur-
Terracet and Darini: 

Moor.ng: and 'Karcham,+ .• 

Seobagt, Jagat ukb, Kalatbt; ~arsarj:, Bajaurs, 
Sbamsbi, Dobra .NaJt. Gusbaihit" Jibbit, Lubei, 
Kuogast, Lagipult, and BlOh. 

Gemurt, Hansa a'od Sagoam. 

Aisindi+, Ta~apanit, Karsog, JamD;t~ Dhalwan+, 
Baldwara, Chattri, Jaro't. Sunder Nagar. Gobar, 
Dba~mpur. Sandbot. · Ladbharol, Balbtikka,+. 
Gbataranit, Joginder Nagar, Ledat, Karkobt , . 
Majbwar!, Katiwa)~ · and Ratti,. 

Kotit, Tutikandi; Bbatta-Kuffar, Jalog'~ ~a)g,~, . 
Dballi, Phagoo, Sbifal , Sbarog: ~ tbart, Darecb+, 
J~dun, Odi, aogal. '·MadhauQit, Banot.t, Nirlht, 
Kungal Balti, Canvit. Dhagoli:t:, Kawaft, KUlara+, 

. :VurjarJi-4t, Dayori Khaneti~,. Jubbal, MandaI- and 
Mauhrit·· 
Bbaga i:J:. K'amrau, Habban " Mare~bit Nerjpu1~, 
Kberj~, Didagkhanotyo~t, Kbalost. Wasanit, Timbi, 
D~arwat, HaJabaD~,.. ' Koti 'Dhimao+, PaDoB~, 
Parara~, Barietbit, Boghdhart, Rajan8t, Andberi, 
Bharari+ and Bh~ai+ . . I " " l 

Kwa.rg~, Gaudat, Saj~t ', Baddi,. 'NlJDd:):, Dabhota+. 
Loba~gbat~, Balerat, DClvra t, Goyla and Kotbejal. 

, . 
Behdala, Daogoli, Santbkbgarb, 08)00'0. TalmQra. 
Ambota, Marwari, Gondpur BaDcbra~ Cbcmbi~ 
LoharU and Teuri. . 

:t:D~note ceotr~,s whicb have been allotted by the Reserve Bank of India. ' . 
Permission t~ I"sue Bonds to "'ub~ic 

Sector Ellterprises and, S.tates 
(c) ' whether Ori a ·sougbt permi~sion 

to float bonds; ~nd . 

. 2S1. ANANDI CHARAN DAs: WHI 
tbe Minister of Fl~ANCE be pleased to 
state : 

(d) whether per:mission was ,accorded 
to Orissa aDd jf not, reasons tbereof 'J 

(8) the Dam s of " Public Sec tot 
Enterprises and States tbat bad applied and 

. were permitted to float . Bonds dudog the 
'year 1986-87 and .amount coJlected OQ such 
bonds upto end of 1986; . 

(b) whetber the bonds carry guaran~ce 

by Government; 

THE MINISTER OF, STATE OF tHE 
MINISTRY OF PETROLEUM :AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MIN,STRY OF 
FINA.NCB (SURf B~AHMA I?UTT): . (0) 
The name~ of Public ' Sector Enterpris s 
wbich were permitted to fioat ' bood durin8 
the year 1986·87 and the amount of OVer-
subscription allowed on such bonds UplO 
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(b) No. Sir. 

.(c) • .• nd Cd). the Pt~ ent scheme 
. is confined to Central Public e_ctor under-
tat_DIs. pri~ariJy in tbe iofrasttucture 'fieJds. 

~bo .que tion of extondiog tho facility to 
financially viable state Undertakings' io 
similat fields will be. cid d by Govern-
ment after sufficient experience bas b eD 
gained 'D the operation of tbe scheme ~nd 
in tbe light of the overall reso",rces Position 
of" the Central Government in rolation to . 
its commitments • 

. Stat_eat 

(Rs. in crof-es) 

. Over subscription 
permitted ' . 

• 2. National Hydro-Electric Pow~r Corpn.· Ltd., . 
~ . 11.20 

21.00 

55.00 
3" I iao' Pet,o.Cbemical~. Ltd. 

Madras Refioeries I,.,td. 

~Maba~aga Telep~one Nigam Ltd. 

at,oOl" Thermal Power ~orpD. Ltd . . 

Gra .. t of Laud Titles to, lohablt -;tt 
, of E'erals 

. . . 2,a. tlR: · ~. . OfJANDA : .Yt'iU the . 
. Mh.1i&*er of ENVIRONM T AND 
FORESTS be pleased to state .: 

. ~ a) , bether . t . Govcr.nm~ ~ of 
. Kerala bave as~ed . . for pe~mJSSlo.o. to . 

40.00 . '. 
. ,: . 

IS.00 ' .. , • .150.60 75.00 
120.00 

. ~J1 p,roc~eding~ lor assignment of forest : 
lands 'in Idukki district. 

Mecbanlsatlol) alld CO'mputer'satlob ; 
. Pk'ogramme In S81 . . , 

25.3. . HRIMATI JAYANTI .pAT-' 
:N'AIK : ' Will tbe Minis.ter 0 '( FINANCe 
be pleased to" State : - . . arant title deeds to the s_et~le~s In tho high 

rea~h.es forest land; 
(a) . 'whether . tbe State- Bank o( India 

bas ' been ' bas ' undertaken tbe mechanisation ' and 
computed ' tio progr m 0 in some of itl 

(b) .. whether aoy deci,&iOD 
taken in tbis re ard; aad 

. (b) if ~o, tbe details ' tbereof ~ .. 

THE MINISTER. Of STATE IN THE . 
lIST Y OF . ENVIRONMENT AND · 

~ll~st$ (SJiRI ~.~ .. ANSARI): . (a . to 
.... \ T Govcrnme t of Kerala have ("",. d' . f u1;>mittcd a proposal . for lVer~JOn 0 

25588.155 b of forest landfor a8sl~nmcnt 
. ltural ' occupants 10 Idukkl and to aaflcu . . . . I 

other di8tric~. ·A dccis~on, OD ~b~ proposa 
t L._'cn · taken 10 View of the bas no ~ . 

d f tho Ii' arala Hiah Court ataYln • . or cra 0 A¥' 

branchos in ' t e country; , 

(b) . if . SO, th" number of ,bank 
brioche computerised; State-wise/Uoion , 
Territory-wise; , W 

(c) . w~et~r Government ,propo e, to 
mecban· e and moderni more ' branch 
of SBI ' d other bank '. in 1987~ 88: and 

Cd) if so, tho details thereof ? 

,THE 'MINISTER OP S ATE IN " THE 
MIN 1ST Y OF 'PI ANCE (SURI : 



JA a ,' ): ( . 
(b). Yes. Sir. State Bank Qf IDdi , bas 
reported tba,t it as'un ertakeD mecbanisa .. 

. ttoo programMe In 229 bra bos. 
wise/Union errlt ry-wiso, b uP' of' 
tbO$e. 229 branch is liven below : 

Maharashtra , 
Tamil Nadu 

. Gujarat 

Karnataka 

:, Delbi 

Cbandigarh 

. 
'Yest Bengal \, " 

ss m 

Bibar 

Or ssa 

(c) " Yes, S~f. 

, (d)" No 'decisiob bas.' however been ' 
'taken, on. tb~ actu~1 number of br~ncbes .of 
State Bank ' of Ind.. and otlier .. Public 
Sector. Banks to be ,mecba'illsed 'during 
1987-88. 

'. Depl~t'ng Poreat Cover 10 KeraJa ~ . 

, 254'. SaRI V.S. VIJA'YARAGHA .. · 
VAN: wui tbe MfQister ~ .Ej. ViRON-
MENT AN,I) P01U3~TS be pie . cd to 
state: ' . ~ , 

(a) , wbether. tbe fo(cst cover in K is 'fast depleting; . ,. 
(b) , t~ tate at which 

, taki.0B plae t~ere; , 
. . 

4, 

(c) whether the Goyornment bave 
deputed ~ a team of experts to tudy tbe 
sitqation; and ', ' :. ~ , ' 

(d) ' if so, 'tbe' details of tbe of 
the team ., , 

(SAKA) . 58 

™ INISTB& OF STA1'B IN TIlE 
MINiSTRY' ,OF. BNViRONMENY , AND 
FOREST~ (SHRI Z.~. AN . RI): (a) and , . 
(b). ,' cording to a study . ~rried out by 
National Remote Sensing ' As~ncy (NRSA), 
lfydeftlbad, tbe loss of forest cover during' 
tho period '1972-75 to 1980·82 bas~ ' been . 
123S Km2, wbicb is 1'4.3%' of . tbe forest 
~vor obtaiDing' lO 1972-75. 

(c) Yes, Sir. . ' 

, , , (d) · The , ~eam , bas inter-aiia foqnd : 
that illicit rellings, encro~chments', planta-
tion crops aod fire take a heavy toll 'of 
fOfests in the State, 'particularly in · Idukki 
'aod Nilambur areas. TI{ , team b.as. 'tbere-
fo e. ~ de tbe followi g recomOle dations : 

, ,. 
(i) Evergreen · and semi~evergreen 

. forest aDd the forests located 
, . ,n precipitous slope' should- be 
conserved; . 

(ii) , Tbe .e?tlsting , ' ~e8k plantations 
should b~ studied with 'a view . to 
as C$s' site 'degradatioo; - , 

(i~i) M~tu·a]1)' exclusive land US~! 
, may be defioed and a system of 

land ZQoiol should ~e evolved 
a tb , b i6 of land capability; 

(iv) Exotic tree species ' like Euca'yp-
tUS" A~8ci , etc~, sbou) not . be 
grOWn after clearfelliog ,natural 
f, rest; . , • . 
A . sur~ey . . of . encroacbments 
~hould be made on ' . prior.ity 
basi; and 

A11oeations for naturAl 're nera-
I tiOD, ', fire .. figl;ltirig , and · staff 

tnenities ' bould be'· incre s~d 
ublt ti ny. 

~ppolDtiDI Vete~tll8ry ' SurleoD ·10 
Delhi Zoo)ogfca Park 

255. SaRI SHANTi DHARIWAL : 
WiU tbe Minister of ENVIRONMENT AND 
FORESTS be pleased to state : 

Ca} tbe time by which a , veteri.oary 
will 'be ' appoi~ted in Pelhi . 

Park; 
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(b) whether Ooveriil:i1edt have COll· 
sidored :tbe question of appointing a voted-
nary surgeon; arid . 

(c) tbe otber meas res proposed to 
100 after the health " of birds and 
animals? 

THE MIN.ISTER OF STATE IN THE;" 
MINISTRY ' OF ENVJRONMENT AND 

FORESTS (SHRI Z.R. · ANSARI) : (a) 
and (b). Efforts to recru.t a veterinary surl" 
geon on deputation have not ' succeeded. 
EtTorts , are . underway . to carry out 
recJuitment through otber methods as per 
approved rules. 

(c) 'Other measures taken to 
Jook after tbe bealtb of birds and animals 
in (he De)h Zoological Park include 
maintaining better sanitary conditions and 

. hygienic care in cages and enclosures, 
. ' iQlP'co,:ement in diet and better medical 

care. 

(Ellglish] 

Retaxatioo io norms for Reeofery of. 
Loans from ~~nd Dev.elopment 

, Banks 

" 256. SHRI RADHAKANTA DIGAL : 
Will the Mi ister of FI ANCE be pleased 

.~ to state: 

(af whether National 'Bank for Agricul. 
ture and Rural De\;elopment (NABARD) 
bas relaxed the -norms in ' regard to tbe 
recovery of loans from the privato . L'aod 
Development Banks; and . 

, (b) if so, tl,le details thereof? 

THE MI ISTER OF STATE IN THE 
. MINlSTR Y OF FINANCB (SHRI \ 

JANARDHANA POOJARY): (a) aud (b). 
Presumably, tbe Honourable · M~mb~r is 
referring to the eligibility criteria stipulated 
by, the National Ban~ for Agriculture f and 
Rural Development ' for availiDI of 
refinance facilities by the Primary Land 
Development Banks wjtb . effect from 

, 1.7.1986. NABA~D has reported . that no 
relaxation io these norms has been giveD ' by 

. Payment 01 D.A. to Central Gover,Huent 
. Employees 

257. SHBJ PRAKASH 

Will tbe Minister' of FINANCE be p)~a8ed 
to state ~ 

(II) tbe amount of D'e~rDess Allowance 
tbat bas .becoQJc 9ue fpr paytnent to Central . 
Government employees on 1-1-!CJ87; 
and 

(b) when this amount Will' be paid , to 
the employees ? . 

THE MINISTER OF SlATE IN. THB 
DBPARTMENT OF EXPENDITURE .. IN 
THE MINISTRY . OF FINANCE (SHR 
B.K .• GApHVJ): (a) and (b), 'On the basis 
of tbe recommendations of $he ' fourth Pay · 
Com~iS8ion, as accepted by the Government 
for Oro\)p 'B', 'e' a'nd '0' employees, tbe 
dearn«;ss . Allowance payable witb effect 
from J .1.1987, 0 tbe basis of perc ntage 
increase in whole numb~rs in t e ' twelv9 
monthly average of the ' All lodia C\)nsumer • 
Price Index Numbers for ,llldustrial Workers 
(General) (Base 1 960z:: 100) for the period 
ending December, . 1986 over tbe. index 
average of 608 works' out to eigbt percent, 
for employees or' Groups 'B~, 'e' and cD~, 
Government orders in this regard, · will be 
issued in due course afte; taking into 

. account a1l aspects~ .' 

Ooveroment Resolution 00 the decision 
of the Government on Commission's recom'" 

. mendatioD for Group '~t '. employees is 
y~t to be issued. 

National Fund to Monitor Expend,ture 
on Drought and Flood .Rellef 

258. SHRf MULLAPPALLY . RAMA .. . 
CHANDRAN · : Will tlie Min'ister of 
FINANCE be pleased ~o state : 

(8) Whether Government intend to set 
up a Nationa! Fuod meet aod monitor • 
the expenditure 'on drought and flood relief; ' 
and . . 

(b) -if so, the detaUs , thereof? . 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF EXPENDITURE IN 
THa MINISTRY OF FINANCE (SHRI 
B.K. OADH,Vn ,: , (a) No, Sir. 

(b) O"oes not ' arise . 

Sickness in Small S~ale Industrial Units I 
• 

259. SHRI C.K. KUPPUSWAMY: 
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Wi11 the Minister of FINANC~ THE .MINISTBR OF STATE] 'THE '0 state: MINISTRY OF SCIENCE AND TECHNO-
'LOGY 'AND MINISTER OF STATE IN 

" (8) whether GoverOlpcnt are aware tbat ,THE , DEPARTMENTS ,OF OCEAN 
cause of sickness in the small scale indus- . DEVELOPME~T, ~TOMIC ENEkGY. 
trial sector is due ,to delay in ... providinj ELECTRONICS AND SPACB (SHRI K .R. 
timely financial assistance to these units by 'NAll~ Y ANAN) : (8) Government have 
banks; sranted Letters of Intent to 32 parties for . 

an annual licensed c'apacity of 80.45,000 
nOS. for' the manufacture ~f telephone 
instruments. 

(b) if,so, tbe · step8 proposed in tbis 
regar~; and . 

(c) if not .. wheiber G~vernm~nt propose 
to review the existing procedure , for sanc-
tioning and disbursing of lorans? . 

:tHE INISTER OF STAlE IN THE 
MINISTRY OF , FINANCE (SURl 
JANARDHANA' ,POOJAR:Y): . (8) '0 (c). 
DeJay in providing timely financial ass·s-
~aoce ' ' by banks/financial ' iostitotioD8 
could be oDe of the ',ca·1.!ses leading , to 
sickness hi mall acale industrial units. 
Reserve Bank of India (RBI) ' bad reviewed 
the position and findjng the lack of 
coorc'Hoation between ' banks and State 
Financial Corpottioos, was one of ' tbe 
reasons ' for de,tayed and fnadequatc wOlkinl 
capital assis taD~e to the -SSI units, tbe RBI ' 
bas issued gUidelines (Of joint/simultaneous 
appraisal of projects from, SS! utlits so tbat 
working capital assistance to ' sucb units is 
sanctioned before the proj~cts, re commis-
sioned. RBI have also improssed upon 
tbe bank j tbat all loaD applfcations from 
SSI units upto Rs~ 25,000 should be dis-
posed ' of within a fortnight and those over 
Rs. l6~OOO within 8 to 9 weeks~ R I bave 
also issued fresh ,guidelines to banks ' regard. 
i~g rehabilitation of sick SSI ,l1n1ts. . 

stabli hment of Telepb~ne (nstru~entl' 
Manuracturlnk Factories ' 

261. 'SHR'I BANWARI LA:L PURO· 
HIT' : Will be PRJ M E MINISTER bo 

, pleased to state :. 

(a) whether there i~ a , propoSal under 
cQDsideration of Government to 

establish' more telephone instruments 
roannfactuiiQg facl~:>ries in tbo country; 

(b) if so, the locations where tbese 
factories wou1d be estabJisbed;, and 

, , 
, (c) what would be the annual production 
, tclephope ipstrufti~pts ir.~ ' theF f.a9tQr " r .. , , 

(b) and (c). Tbese 'factories would ' be 
located in different State in the country 
i.e. Andbra Pradesh', Oujarat, Heryana. 
Himachat Pradesh, Jammu and 'Kashmir. .. 
j(arnataka,' Maharasbtra, Madhya Pradesh, 
Orissa. Puojab, Rajasthan'. 'Tamil Nadu, 
Utiar Prades'h ' and ' West ' Bengal. Their 
annual prOduction wiJI be known as and, 
when the ' production is started by tbese 
parties. ' 

Air PollutJo by Public Sector Indastrle 
io 'Assam 

262. SHRI ~ 
SHARMA ' i wm t~e 
ENVIRONMENT AND .. 
pleased to sta te : ' 

, , (a) wbetl\~r Assam Government lias ' 
. comp1ained to ' :Union Government 'that 

major public sector. jndus~ries ]ike the , Oil . 
and Natural G s Commission are Dot 
tak in8_ • ~dequate measure's to .' r~duce air .. 
pollution and environmental degradation ; 
and 

(b) jf sO ,action taken thereon ? 

THE MINISTER OF STATE IN ,THE 
MINISTRY OF ENVIRONMENT AND 
PORESTS (SHRI Z R. ANSARI ) : (a) 
Yes, $ir.' 

(b) The' Central Ponution ontrol 
Board in co1laboration with the State Board 
conducted a study and made certain 
recommendations f pollution control. ' TtJe 
Oil and Natural Oas Commission (ONOC) 
bas laken steps for , implementation of these 
recommeodations. ' 

'[Tfon8Iatlon] 

New Guidelines to Banks for Assis'aJ1ce 
to Small Iodusfries 

~~3. StI~1 ~~DAN P~NDEY: Will ' 



t ATOMIC ENERGY, 
AND SPACE (SaRI 

K.R. NARAYANAN) : (a) Yel, Sir. ' 
SeDiar Repre~otative for ' TeCflinology 

~ Transfer Policy of tbe US State Department . 
led a deJeaatioo to India in Oocember, '1986 

• . for discu sions reaarding' tbe sale of it su~r 

THB MI ISTER Of STATB IN ' THe , 
MIN~ST Y OF FINANce . ,(SURI 
JAN ~RDHANA . POOJARY) : (a) atld (b). 
Scheduled Commercial Banka proces 
applications 'for ,finaocial assi~taDce from 
small scale industrial units in terms 91. the , 
exi ling Reserve Bank of India s GUidelines. 
Tbe e fie kept ' u der review by' Res rye 
Bank or India. 

Sade ~i Super o~puter " by ~.S. 

264. ' SHRI H. • NANJB', OOWDA : ;'~ , 
• . SHRI AMAL riA TT A.: • 

SHRI G.S. BASAVA. AJU": -
SHRI.SHANTARAM NAIK: f 

~ SI:lRI V.'$. VlJAYA RAOHA. 
YAN-: " . '''', . 

Will the PRIME M h ISlER be pJe s~d 
to sta'te' ::" . ' , 

' . '. {a} ,wbether the DepQIY ' Assistant 
Secretary of ' state Who led thc US delegation ~ 
to India il) December bad' talks witb the ' 
Indi~~r . Representat ives regarding sale , of 
super ,ccmputer by US to lnd;.a; ' ' 

. ' . 
. (b).' India's teservations, if ' any., on 

US proposals; , 

cOIl1Puter to Indla. 

(b) to (e). Tbe- discuslions Covered a 
~ide tange Qf issues a d the, delegation made 
propo_als which 'are being c06sidored further . 
by botb 'couDtries. . ' 

. . 
g •• slon of E cl e Duty by M~ItIQationa" 

CII.r~tte Companies 

ate aware of 
me ul tnatiooal ' cigarett 

(b) 'jf $0, details th~reof ' 'and , action 
takon ,in nll~ re8ar~? ,'.;" 

:" THRMIN1STER'OP STATE"IN THE 
MiNlSTRY, OF FINANCE ' (SHRi 
J A~DHANA POOJA Y), : (a) qovern-
'ment c;toes not ave ' 8JlY informatioQ ' 
rcaardiog any 'planned move ', be multi~ 
national, cigarette .nd durg ompooie to et 
up small uDi.ts for ·tbe purpose ' of. eva ~op of ',· 
excise dUty. 

'. (b) Doe ,not ~l'i8e: The Government 
howeveJ, woUld t~ke action if an)" . specifiC 
case coma to its, notice. 

Decomml •• lonh,g of ~eactor!l . . .. . 

(c) wbether these reservJltioos bav~ ~66: SHJRI MURLl, DEORA : Win 
been sorted out end ,terms' and condiJions . ~he . PRIME , .MINISTER. be pleased td 

,for tbe acquisiti 0 , .' '. Super ' Computer ' state: 
fioalised; , , . . (a> whethe~ Government have cODsi'der-

(d) if so, the 'details thereof; and-
'. , (e) if not, tbe rca oils therefor? . . . 

THE MIN'isTER OF STATE, IN 'THE 
MINISTRY OF SClENCE AND TECHNO-
LOGY 'AND MINISTER OF STATE IN 

E ' , o~p a MBNY OF ; QCBI\~ 

ed the que'sttoD of de-activating and de-
commissio~iDa . Qf," r'eactor after tliey , 
complete tbelr life sPQn; 

(b) t . estimated cost of :decommissioo-
iog of each ' reactor; and . 

. (c) whether Ooverament have consi-
~Cfed 'b.o ~ ,silr of 'n, ~si4c fU,D~ · 
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10 our Plans for decommissioniD8 these 
reactors? 

. THE MINISTER PF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO .. 
LOGY AND MINISTER OF STATB IN 
THE DEPARTMENTS , OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
E BCTRONICS AND SPACE (SHRI K.R. 
NARAYANAN): (a) to (c). Government 
is aware tbat nuclear reactors re9uire to be 
decommiss ioned' after . tbei~ usefol life. 
Some preliminary e timates of tbe ' cost of 
suOb dec'ommissioning are available. More 
precise cost information is expected to 
become available in due co.urse of time 
when some of the earty .reactors are de-
commissioned around the world. A small 
charge towards buitdio~ up a fund for 
decommi sioning purpose is being made in 

. arriving at the tariff for power from nuclear 
power station. This ' is also the current 
international practjc~. 

',Growtli rate of National Economy 

" 
... 

Cleaning of GaDa. River 

268. SHRI RAM PYARE PANIK A : 
DR. B. L. SHAILESH : 

Will .tbe Mjnister of ENVIRONMENT 
~N D . FORESTS be pleased to state : 

(a) tbe progress' made so far in tbe 
execution . of the plan to clean the river 
Ganga; , , 

. (b) the step~ ,taken to \ eJimiaate pollu-
tior:' at source; and , 

(c) . what steps are beiDg taken to eospre 
that recontamination .does not ·take pJace 
in tbe upper stretches of the rive.. around 
Risbikesb ' and Hardwar. wbicb . have 'been 
cl~aned by th Central Oanga ·Autbority.? .' 

. THB. MINISTER OF ~TATE IN THB 
MINISTRY OF ENVIRONMENT AND 
F,ORESTS . (S8RI ' Z.R. ANS~Rl) : (a) 
l~iIl 31st January. 1987 out of 177 schemes 
at an estimated co~t of Rs. · 19'3"82 crores 
submitted by . the ,Governments of UP, 
Bibar and West Benga], 133 scbemes bave 

267 . SaRI SYED SHAHABUDD1N! been sanctioned at 'a cost of Rs. .94.41 
Will the Minist r of PLANNING be p1eased crores. Out .of tbis, 55 scbeme have been 
to state : sanctioned at a cost of its. 59.98 crores in 

(a) the estimat~d rate of growtb of the UP, 20 scbemes at a cpst of Rs: 6.10 crores ' 
in Bihar and 5"8 schemes 'at ' a co t of national economy during 1~85-86 ' ~nd 

1986-87 at ' current as' well as constant' Rs. 28.33 crores in West Benga): An 
amount of ' Rs . 29.36 ' crores bas been 

price; and released till 3 bt January, 1987 for , 
(b) the p reentage rise in ' pe'r , CQpita execution of tbe scbemes. Execution of 

income ' annua1ly sipce . 1~8(j at ' constant 'work bas started in' 21 out of 27 cities 
, prices? ' . where schemes under Ganga Action Plan 

, . will be takeD up ~nd e'xecutio.n of work in 
THE MiNISTER OF STATE J'N 'THE ' resJject of 100 schemes has ~lready started. 

MINISTRY OF. ' PLANNING (SHRI 
SUK RA.M): (a) Accordi.~g .to the 2. schemes for interception and' diver-
late t estimate ' of national ' income ' and sion ' of waste water away from the rIver in 
reJ~ted aggregates released by the '. Central Hardwar~ Risbikesb at a cost of Rs. ,1.60 
Statistical O rg~n; ation (CSO) tbe estimated crores, t scheme for renovation of sewage 
growth rate of the oat'ional economy during pumping plant at Ramnagar . near Varanasi 
1985. 86 'a t curre'ot prices was 12,5 per cent at a cost of Ra. 0.10 cr. and 2, schemes for ' 
and at con t t (1970-71') p;ices wal 5 1. per "renovation and recomtnissio·ning· of ewago 
cent. Tbe corresponding estimate for ~ treatment plants at Patna at a cost of 
\986·87 will be released by th~ CSO in Rs. 0 87 crore have .been completed. 
January, 1988. , 

(b) The percentage rise io per capita 
income at constant (1970·71.) prices was 

. S. f per cent in 1980-8., 3.0 per cent 
in 1981-82, 0.3 ' per cent in 

:1982- 83, '5.9 per ceot in 1983-84. 1.4 per 
cent in 1984-85 a~d 3.0 per geot iq 1985-
~ , 

, . 
(b) The studies under'taken by tbo 

Ceotrai Board for the Prevention and 
Cootrot of Water Pollution indicate that 
urban liquid wastes con~titute ,"ost . of .tbe 
pollution 10ad on the river and licbeme are 
being taken up in 27 Ciass-I citie in 'UP~ ' 
Bibar and 'V.est Beogal to ,intercept waste 
wt\ter at or b fore point of tbeir. dis~bar e . . .. .,. 
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, irito tbe river , aod divert ,them away for Chairman Qf Pancbayat' Samitie&, represen. 
treatment in ot~er locations. tatives of voluntary organisations, tecbnical 

experts and Members of ~ Di tri~t Plaoolng 
C'ommitt e have t)een jncluded as member. 
of tbe Board. ': Tbe Collector of tbe d" trice 
'function's a its MeQlber-Secretary. Tbe 
Di trict Planning Board lopks after the 
preparatjon and finalisation 'of "tbo District 
Plan. To undertake plannioa ' exercise Il 

a District PlanniDS Committee bas also 
been set up in each District in November .. 
1984 with the Collector as the Ch,irmao 
and otber District Hea<:)s of pcvelopm.ent · 

(c) 1:0 Hardwar- . isbike~ht UP G vern-
ment bas already taken st ps for the 
operation of renovated 'and new.ly construct-
ed pU,mping tation so ' that r contamination 
of tbe river by th'e flow of waste water into 
it. does not take place. . 

. t 

ConOstltat.on of, Dlstrict P.lanning 
. Board 

, .. 
269. SHRI SOMNATH RATH: Will Departments as members. To alve technical 

tbe Minister of PLANNING be pleased to stippor~ to tbe District Planning Cominittee~, 
sta.te ·: · . SUbject. Matter Working Groups tlave also 

. been constituted in 'each di'strict for .11 
, (a) the States where Dis iet ' Planning maior technicai ~ubjects. ' such as . Agricul .. 

Boards have been COD tituted so far; ture, Irrigation, ' Ru.ral DeveJopment. · 
Industries. etc. The Nucleus District 

(b) how ~aDY Di trict Planning Boards' .Planning Cell, wbich bad beeD set , up io 
have been constituted aod have t fted each ~ di trict earHer ' in July, · 1984 with flO . 
functiooin& in Orissa; . _. Assistaot Dire tor (Dilltrict PJannin,) and 

, .wo Senior ~conomic Inv stis tiQts, also 
(c) , th~ d·uties. responsibility and provides secretarial assIstance to tbe District . 

functions assigned, to District . Planning PJanning Co~mittee. 
Boards;' 

(d) whether in all. tbe "District Plannin 
Boards, iaci1i~ies for fbeir proper function in 
bave been provi.ded; and . 

. , 
(e) if not, in which Board the .facilities 

bave not been provided: yet and the re,asons 
tberefol'? ' . " , . 

(e) Does Dot·arise. 

Du.y Dra".b.ck Racket by ,Le t er 
Export C~~pa'Dle8 

, 270. SHRI :r..,UKUL WASNIK: ' 
DR. O.S. RAJHANS ': 

.. 

. 'Will tbe Minister of FINANCE be 
THE MIN,STB 0 STATE IN THE, ' pJes ed to tate: 

' MINISTRY OF 'PLA~NI '(SHRI 
(a) whether the enforcement wing 'of tbe 

rey nue i te))jgenc~ ' have recrritly 'uoear.bed 
a duty draw-back '.' racket deffaudina 

'Government revenues to th~ .'une of crore, 
of rupees by' the finisbe(l leather' exportina 

SUK RAM); (a) All tbe State, exc p! 
Arunachal Pr db , and Tripura, Ifav~ 
district planning bodies variQu ly known a 
District' Planning Bo rds; District , Planning 
Co'mmi~teest District fJanoin Councils, 
ZUa Develo'pment Board • Oi trict Planning 
O'eveJopment ~oun'cils, District .Planning 
aod Monitoring ' Committees and District , . 
CoordIRQt{on' Committees. TI e rr.ipura 
Government propose , to decentrlili e plan-
ning to the block level aod bas se up Bl ck 
Development . Committees. . 

, , 

(b) to (d). To secure people' , partic;pa-
tfon, and p,rqvide guideline for t e »re-
par tiQD of tbe .. Oi trict PlaQ, an apex 
plaoniog body. called "District, P!anning 
8oard". bas been coo tituted in .each district 
under the c,bairmanship' of a Member of 

oun it ()f MiD,isters , ome Ps~ M, ~ .J 

C m("anies at Madras; 

(b) jf so, details thereof; and 

:(c) action taken in chis regard? 
THE MINIS,TER, OF STATE' IN THE 

MINISTRY . o~ FINA -E (SHRJ 
JANARDBANA POOJAR Y): (a) tu ,(c). 
10 pursuance of an information regardiog ' 
claiming higher 'duty draw .. back by furnish. 
ing false and j~ftated consumption data of ' 
i puts for manufacture of finishe.d leath r, 

. the officers of'tbe Directorate pf 'Revenue 
Intelligence searched tb~ premises or . tbe 
followjn~ ftr~ 9~ 2.12·.~9~6 ; 
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/_ loter ~o lnental Leather 
Ltd.~ Madr~s (Bxporter ), 

(Ii) MIs Kaizeda Leatbers,. Madras 
(Exporters); 

. (iii') MIs ' ,Cbawla , and Chawla, Sbiv 
~aba). Car:maoght piace, New 
Delhi (Consultant); , 

(iv') MIs Verma . aod . Mahajan asso-
ciates, Karol Bagh, New ' 'Delhi 
(Consultant) 

The 'scrutiny of the seiz\;d ' documents 
revealed that eXPQ(ters got the btand rates 
of dra back 'fiXed with fetro pectiv~ effect 
by producing gio$ Iy inflated c n umplioD 
d fa witb tbe ,belp 'of their Co uHan,f. 

cside " ,the, evidence was ' at 0 ',created to 
'sbow a if draw ck claims ' wer filed in 
time. The 'Indian' Finisbed Leatbe ' 
Maoufactur~rs and " Export~rst As oelation 
ba blAmed tbe Coos,aha ts for the irregu~ ' 
Iarities ~nd ha ve agreed to refund tbe elC 58 
draw-back claimed , by them. So far an ' 
amount ·of I. ' 73.99 Jakh's have beel;\ 
refunded by '.tbem. Further investigatioo I 
eOQuiries are ,continuing. 

" 

',' Fall In ,Gro' tb Rat 

~1. SH~IGURUDASKAMAT: 
SHRI ,MURLIDHAR MANE: 

(e) the steps propo.$ed to be t . ken 
Government to achieve, the . taraet for 
rc.majoiog period of tbe Scveqtb Plan ? 

THE M NISTER OF STATE IN T B 
MINISTRY OF . PLANNING (SHRI 
SU,KH RAM): (a) to (e). A review of tbe 
lndian Economy bas been made in tbe 
Qu~rtedy Journal. MARGIN (Oct bert J986 
i u,e) p'ublisbed by tbe Nadona) Council of 
Appliea Economic Restarch wHich indicates 
that "] t is a 'bit too .tarly to p.redic.t ,'he 
prospect of tbe economy during 1986 87 

,but it appears , tbat ~bis y r again the 
ove all gt wlb rate may be ' around last 
year's 4.5 perc~'nt". The Seventh , Five 

, Year Plan :(1985-90) bas s~t a : t~rget of 5 
per cent in the growth rate of OrQ8 , 
D me, tic Product (GDP) at ,factor co t and 
DO year-wise targets are fixeCi. 1n fae, Q , 
1985 -86, the fi r' t )'ear of ~he Seven lh Plan, 
tbe GOP at factor cost bas ' reco'rded a 
grow th rate of' 5.1 per cent in, real terms 
i.e. at' 1970-71 ' prices, over ' the pr viouS' 
y r 1984;-8~ (t)le terminal y :ar of the Si tb 
PJan), a per the Quilk ,Estimates reJeased 

',by the CenJral' Statistical Organisation, and 
accordingly, tbe statement in the above cited 
NCAER Publication tbat the ov ran 
growth .rate in last : y~ar (i e. ' 1985 .. 86) wa 
4.5 per ceqt is no longer ~ va1id. ' . . 

Tb", ' present , indjca'1 ions . are tbat the , 
gtowt .. rate achieved in 1985-86 will be 

WjU the Minister of PLANNING be " maintained also in 19'86 .. 8'].. With (he' 
plea ed to 8~tc : ' laun~bjug ~f the: Seventh Five Year Plan 10 

, (a) whether Sfowtb rate of , economy in 198,5- 86. ce tain major policy initiatives 
1986-87 is likely to' faU ,short of _ tbe pJaJ1 ,werc ' taken , to promote gr9wtb, reinfor~ 
target' as Qlentioued in tbe National C,?uncil ' anti-poverty programm s and give a new 
of ApQ}j~d Economic Research rew~w , and - d'irection . to fl ' cal pol~cy. These ' pol,icy 
the measurt's takeD by . Government \0 initiatives and , vigorou implementation or 
a . ve thc p')ao ttifsct f gr9wtb ,rate of , deveJoprrtent programmes in ~iffereilt sectors 

. economy; . will help in achieving tbe tai-getted growtb 

. . ' (b) whetber a review conducC~d ' by ' 
bl~o,nal COllae 1 , of . AppJi~d Economic 
Research has obaerved tbat tbe growth ' rate 
of ec~)oomy is likely t J fall :short ' o( 'the 
plan ta gel in 1986-87, for t e second' con~e-
cutive 'Y~ar; 

, ' 

(c) if so; wbat have beeo' tbe plan 
.. targets for 1986 .. 87 and the exieot of 

b.ievcapent: , . 
, (d) tbe rea on for fa ilure to achieve the 

plan targets for second year - in SucceSsion;, 
aDd 

, . 

rates In tbe remaining period of tbe Seventh 
Plan. ' . . . 

, Bringing ,more laud nder Fotest . 

272. SHRI BHATTAM SRI RAM~ 
• 'MURTHY ,: 

S RI JAOANNATH 
NAIK :. 

' SHRI 'H.B. PATIL: 
SHRI JlTENDRA P 

Will tlie Minister of ENVJRONMENT 
AND FO~BSt'S ' be p.lcsased to st tc • 
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(a> wbetber tbe National Fon ~ l Policy 
(NFP) enunciated ' that 1/3rd of tbe 
Geographical ar.,a will be broug'ht under 
forests. to what extent this objective bas 
been realised; , 

(b) whether huge forest area was ,lost 
from 1950 to 1980; , 

, (b) whether the guidelines issued by the 
Uoion ' Government ' stipulating tbat all 
proposals involving the uS,e of more thaD' 
10 bectares of forest land should secure 
clearance fronl tbe Union Government are 
Dot being obServed by most of the , State 
Governments; 

(d) if SQ. th,e extent ' of diversion of 
fore t lands in various states ' jeopardising 
ecology; and 

Ce) whether the Government have 
recently decided to ru~n dow ' tlie renewal. 
of mining leases in tbe forest lands ? 

THB MINISTER OF , STATB IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SURI Z.R. ANSARI) : (al Tbe . 
Natiorial Forest Policy of India , stipulate~ 
tbat India, as a whole, should aim at 
maintaining ooe tbird of its total land area 

, under forests. Pres~nt1y, the lands legally 
classified as forests constitute 22.8% of th., 
total , land area. The National Remote 
Sensing Agency reports indicate ,tbat only 
about 14% of tbese lands are under effect;ve 
forest covet. 

(b) 4.:J28 mi1lion heCtare of forest land 
was officially diverted fo 'non-forest us~ 
betwe.en the p~riod 1951 .. 1980. 

, (c) ' and (d), The ' Forest (Conservation) 
Act, 1980 provides th~t forest lands cannot 

. be diverted for non-forest use without prior 
approval of the Central, Government. To 

, tbe knowledge of , the Central Government, 
the State Governments have, not allowed 

, aoy diversion of forest land in violation 
of tbis Act" which may jeopardise 
eco101Y. 

(e) Each case ~f renewal of ' mining 
lease in forest land '. is decided upon its 
merits. 

Spurt In 1.lue of Debentures 

273. SHRI S. JAIPAL REDDY! · 
DR. V~ VENKATBSH : 
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Will the Minister df fINANCE be 
pleased to state : 

(a) wbether there has ,b en spurt in 
tbe ,issue', f Deb.,oture's by seve I public 
limited 'companies; , 

, (b) whether tbese issues have ' been 
on tbe basis of. tbe guidelines' issued by the 
Reserve Bank of India; and 

(c) whetb ,r any steps have bec::n taken 
to protect the interest of the D bcnture 
bold rs ? 

THE MINISTER.OF STATE 0 TaB 
MINJST Y OF PETROLEUM AND 
NATURAL GAS AND MINISTER 0 
S'rA'rs IN .THB MIN"STRY 0 
171NANCE (SHRI BRAHMA' DUT' ): ( ) 
Duriog tbe period April, 1986 to Janu ry. 
19'87, 1,52 companies were. granted appr va] 
by tbe Controller of Capital 8U S for 
issue of debentures amounting to R . 34Q3 
crores as agrinst 273 companies for Rs. 
1713 cror~$ during tbe ,corres onding 
period in 19~5-86. 

(b) These issues were approved ' in 
accordance with the guidelines i sued by 
tbe Office of the Controller of 'Capital 
Issues. · 

(c) A copy of ,the guidelines for , the 
protecting ,of tb~ interest of tho Debenture 
holders issued on 14th January, , 
1987 is laid on ' the Table of- tbe' House. 
[Place,d in Library. See No, ' LT .. 3737/87] 

Use of Robot TechQology 
. , 

. 27'\. SHRI SHANTARAM NAIK : 
Will tbe PRIME MINISTER be pleased to ' 

. state; . " , : ' 

(a) whether any study/assessment 
bas' been made of, lncrea ing the use of 
Robot technology in tbe country; 

(b) if so, th~ result thereof; and ' 
• 

" (0) whether use of Robots will wor en 
the ~nemployment situ~tion in th~ ' coun~ry ? 

THB MINISTER OF STATB IN 'THE 
' MINISTRY OF SCIENCE AND 'TE.CH-
NOLOGY AND MINISTER OF STATE 
IN THE DBPARTMENTS OF OCEAN 



DEVELOPMENT, ATOMIC 'ENERGY. 
.' ELECTRONICS AND SPACB (SURf K.R. 

NARt:\YANAN) : (a) Yes. Sir. 

, (b) It ,has ceen suggested to induct 
robots for sucb jobs whicb ' are hazardous 
in nature for human beiDgs like: 

Radioative environments. reactors 

,y,itten Answers 

.' WiJI the PRIME MINISTER be pleased 
to it._tc : . 

(a) whether any alternative approacb 
'bas been identified to _ ,rebabilitate RAPP-I. 
Kota Atomjc ,Power ,Plant; 

(b) if so. details tbereof; 

a d very higb' temperature zones " (c) whether til aHernative 8pproac~ .. 
such as in steel mills; , r will rehabilitate the plant completely; and 

Handling of radioactive waste and 
radioactive meterials; 

, (iii) Chemical~y toxic area~; 

(iv) 

(v) 

(vi) 

(vii) 

WelcH g; , 

Spray paintio$ shops; 
Underwater and oceanograpbic 
explora ions/experiments; ~ ' . 

Area of experimentation with 
explosives aod detonators. 

. (c) No, Sir. Keeping tbe above' in vi~w 
robot would be judiciously used· to increase 
tbe qua lity and productivity without 
. affecting employment ~otential. 

'. Demand for cut 10 Excise 00 Vaoaspati 

275. SHRt UTTAMRAO PA-TIL : Will the 
Minister of FI~ANCB be please~ to state: 

(a) whether Indian Vaoaspati Products' 
Association has demar;lded cut in excise on 
Vana pat· and 

(b) if so, the reaction of Government 
tb~reon ? 

• THB MINISTER' OF STATE ,IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDBANA POOJAltY)·: '(a) ' Yes, 
Sir. 

(d) the qUantum of pow r likely to be 
. aenerated after the re.habilitation of tbe 

phint? ' 

THE MINIS ER q STATE IN THE 
MINISTR Y. OF SCIENCE AND TECHNO- . 
LOGY AND MINISTER 0 STATE IN 
THE DEPARTMENTS OF OCEAN, DEVE-
LOPMENT,' ATOMIC ~NERGY. LEe.;. 
TRONI~S AND SPACE (SHRI K . R. 
NARAYANAN) : (a) to (d). A group of 
exper~s from tbe Department of Ato~ic 

~nergy has examined alternative apPfoacbes . 
for rehabilitation of Unit-I . of Rajasthan 
Atomic ' Power Station, 10 the short ter • 
~t is considered· worthwhile sealing tbe, 
'new cracks in the south end shield employ • 
ing method similar to tbe 'ooe used earlier 
and operate tbe unit at a ' reduced power 
leve). However, there would be some 
uDcertainty regarding ' reliable long ·term 
operation with t~is method. Replacement 
of both tbe end sbields appears to be a . 
proqlisng loog term solution for complete 
rehabilitation of the unit and operatjng it 
at its rated fQU power. The . cost benefit 
aspects . of , tbis alternative are being 
cxamin~d. 

Evalu~Uoo of Banks Performance 

277. SHRIMATI KISBORI SINHA: 
Will tlie Minister otFINANCE be pleased 
to state: 

• (b) In view Qf tbe en~uiDg Budaec, i~ would : (a) wbetber GO.verament have evaJua-
:not be expendient iD tbe public interest to ted tbe performance of the public , sector 
disclose the reaction of the Government to banks in 1986 wbich was declared as tbe 
tbe representation.' "rear or eu tomers"; and 

-Leakage In R.A.P.P .... I. 

. 276. SHRI MOOL CHAND DAGA : 
SHRI ' VIRDHI 'CHANDER .' 
JAIN: I' 

(b) if so, tbe outcome thereof? 

'THE MINISTER OF STJ\TB 
MINISTRY OF FINANCE 

IN THE 
(SURI 

(a) and . JANARDHANA , POOJARY) 
(b). ' Since the ~iddle of 1985, the publio 
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sector bankt, at tbe instance f tbe Ooverll- Directorate of EDforcement (PER A) bad 
ment and the Reserve' , Bank of India (81), adjudicated 4209 cases for violadoD of 
have taken various measures to improve the'" various provisions of the F .E.R~ Act and 
quality of their service to tbe Customers. imposed a ' total penalty of Rs. 737.78 
Tbese measures included evolution of time ' I~kbs in 1986. prosecution against 649 
norm for , rendering common services, " pcrsons wert~ 1,8Qocbed and ' 38Q , sucb pro· ~ 

, , ~peedier clear-in8 of cheque~ ·through com- secuti~:)(i complaints ' ended in , convictioQ 
pUlerisation of clearin bouses., speedier . .' durioa 1986. 
collection of out-station cbequ~s tbrough " 
increasing usc of 'courier services. creatioQ 

, of machinery for quick redressal of C,,5- : 
tomers' grievances, exte,odins to small 
depositors the facility 'of immediat~ 'credit 
' in Ie p :ct of outstation cheques upto Rs. 
2500" payment of intere t at Savings Paok' 
'rate for 'delay d . collection ' of outstation 
cheques beyond 14/21 days , i creased 
jnt rface between cust9iQer aoa the baD~ 
x cu~iv s witQ a view to 'facillta",~g , q\li~ 

redr s al of grievances and alS,O' prom ioa 
mutual unde standjng . . 

(d) Und~r the schem, tbe R.B.I. i. 
to scrutinise the , declarations (submitted 
till 31.3.,87) and to advi e encb declarant. 
wbere it 'is of tbe . view ' that necessary 
permi sion und :r .E.R. Act. 1913 ' cannot 
be giveD, to . ring ba k to India assets 
etc. involved in such tfa sa tionA.. It i 

. too early to calcul te the ' amount to be .. 
.repatriated under the ,am e ty scheme. 

In:tp d of Im'pprts or So~twar Pa tages 

279. PRp. AMKR HNA MORE: 
Imp1 men~ation o( tb~ above ' measure Will the PRIME MINISTER be pleased 

and tli it impact Qn tbe quality of c~stomer' to state : 
ervice afe beigg mODito(ed ' by , tb.$' 

(a) wbether domestic ' indu tr.9 has 
develol?ed m~ny internationally' available 
genetal purposes softwa~e packag,e and bas 
made substantial invest eot to develop 
speCialised appli"a,tion package; , 

Government , and the Reserve Bank of 
lndia 00 a _ continual bas' • " At 
tbe round lev'el, the matter is followed UP. 
by visits to bank bfaocb~s ~y o~cillis of , 
ba ks, Reserve Bank of India and Gove,n-
ment. S mplc~ Surveys , cond,uetec;' by tbe 

ational Council of Applied , Economjc' . (b) whether Ooveromeat has made 
Re earcb (NCAER) have f: confirmed that aoy exer~is~ to' know 'tbe ' ~mpact of iudis- . 
there has been a per.cept;ble impto emenf crhninate imports of software pacl(aae 
'jn the functioning of Cu_stomer, Sef)'ipo - ' ~nder the new 80ft are p~licy io tb<, 
C ntres and if) tbe quality of sei-v·ce iodigenops industry; 
rendered by the pubJ.i,e sector ba,D~s_ " ' 

Prosecution uode f'E A 

278. SHRI YASHW,ANTRAO 
OADAKH PATJL ,:, Will tb~ , 'nister 
of FINA~CB be pleased to state : 

(a) tbe number of 'cases ~ der ra 
adjudicated in 1986; ", ' 

(b) tbe amoutit of penal " 

(c) tbe number . of pro uUQ~' 
launched and convictions 'secur d; aDd , 

" " . ' (d) the aOlount of for,elln ex a08e 
repatriated u ' der', the amnesty , scbeme ? 

THE MI~I ma OF TATE ,I THJ! 
MINISTRY OF FIN NC~ (SURI 
JANARDHAN POOJAR. Y): '(a) to , (c). 

(C), if 80. the detail tbereof; a 

(d) ' step contemplated to sategu'ard 
tbe inter t of tbe ' domestic sof are 
industry? 

THE MJNlSTER OF ·STATB IN THE 
MiNJSTRY OF SCIENCE AND TECHNO- ' 

I LOGY AND MINIS:rBR. OF 'STATE I 
TaE DEPARTMENTS OF. OCEAN 
DEVEL<;lPMJ:NTS, ATOMIC ~~ERGY, 
ELECTRON ,CS AN~ SPACE (SHRI K.R •. , 
NARAYANAN) : ,( a) Yes Sir. Tb 
dOttlestic indu'stry have ' developed soft are 
for import substitution of internationally 
available general purpose ' software packages. 
However, , tbe investment made so far 
to develop specialised 8ppJi~ation pa,ckages 
is not sub~aDtiaJ cornpari 'on with tb~ 
to!.l t~rDOv>er ' of tbe cC)!Dputer industry 
al a whole. 
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(b) and ,(c). , The new software policy 
will Dot te ult in jndiscriminate impOrt of 
software packages as ioi arts are ' ~lIow~d 

. only ,by three categorie of impQrters ,: 

of PLANNING be 
state: 

~). whetber Gover.nment have received 

(0 Computer Dlanufacture w. 
any ' rnemoranjum 'from North , Beogal 

• 0 ' . National Cbamber of Commerce . and 
actual users. ' 

Actual non-inJustriai users: 

Softwar houses registered wi~~ 
' Department of Elect toniCs . for 
the purpo~ ' of . stock and 
'sale. ' 

Iodustnos, Jalpai8tJri regarding deveJop-
en 01 ortb ~eo8al: 

(b) if so. 'be salient feature~ of the 
said. 'memOrandum; 

. (0) tbe 
tbereto; and 

r~a':tion of G ')vernmeot ., 

(4) tbe action takeD by Government 
. (d) The interests of domestic software If Y', on tbe said memo~an~um ? 

iQdustry is safe-.u rded by tb~ 'followiol ' 
,measures: 

-(i) Actua~ 11 er. botb ioeJustrial ' aDd 

(il) 

,(iii) 

(iv) 

non-industrial, ca utilise the 
imported software onl fo .th " 
own actual u c. 

Ther is , Department of Blecu 
nic ( B) over oftware el 
re i tered 'with it. II any misuse 
is derecle,d. the re&istratjon 'wlll 

c 'withdrawn; . 

Tenders 'floated by Government 
for be proe rernent of aflware. 
"will place particular empbasis on 
·don;l ~tic ftware wb rc s 'v_ilable 
accordipg to the pecificatioD 
r quired. ' 

As th Planpower 'co t for 80ft. 
ware vclopment in India i a 
frac·tion f that of ftwar 
d¢veJoped in deve10ped coun-
tri 's, 'the jndi~enously dev~J'oped ' 
software will have a~ il;ltC'insi~ 
price 'advaDtagQ over import. 

i1 addition, a prot ctive ou tom 
duty i charg d of ' 60 . per . ceot 
over imported software. 

I • 

, A Software Development Agency . 
bas been created under the 
Del) rtmeDt of Electronics; for 
promoting indigenous development 
of s'aftware aod ' 'tir ,utilisation 

THJ:! MINJ.STER OF STATE 
MINISTRY ,OF ,,PLANNING 
SUkH RAM) : (a) .. Ye , Sir. .' ' 

. (b) to (d). ' A Statement 
below. 

Statement 

IN THE 
(~HRI 

is given 

Issues rai ed by the North ' Bengal 
National C amber of Commerce and 
Indpstrles. Jalpaiguri 'for development of 
North Beng~1 and posit jon th reof. 

eelt. arr'le ProJect: . 
I. ral ed In ahe Memo: Tbi 

purpo~ project may 'be completed 
quickl, 8 possible to safeguard · the vital 
OCOOOIA'c ioterest and deve lopment . of , 
mi lion of people of North lienga). 

Factual 0 lilon : . Tbis is an oD-going 
major irra ' ation project of est B~~gal 'it 
latest estimated co t. of s. 4is,54 cror s. 
Ttae spill over cost i~ the Seventh PI' n )"8 

Rs. ' 249~73 cror aaainst which an outlay of 
Rs. 131'.10 crores has been provided in t~ 
Seventh Plan qr We t 8eo at An 'expen ... 
diture of Rs. 29.23 crore W8, incurred on 
th's proj et dur,n 1985-86. The ut]l 
for J 986-87 is • 30 crores. In additi n. 
an advan~e Plan assistance of R~~ J 5 er:ores ' 

.bas been provided during the curr ot y at 
to eoable the State . Government t aceeic-

. rale 'work! on this project. ' , 

within the country and eltport. . <,Dt,erslon of Railway Traf-k from T sts \ 
, ' Bridge ,olat : 

Memorandum by Notlopal Cbamber of 
Commerce and ladu hie. to P.M. 

"'NAND~ f..\ HA 

. ' , : 
'.sue railed 'n tbe ,Memo: Tb~re . 'Vas 

'a proposal to divert tbe new Bongaj aon 
'tf~w J~lfai~uri, ~G ~ailway ]inc. fr 
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' Teesta Bridge pomt to pa9s via Jalpa,iguri 
Town, station. This proposa~ has been, 
abandoned. The Railway Ministry may be 
directed to COD tru'ct thi di~ersion 'Of 
Ra'lway track. 

Factual Po Ulon: Diversion of the 
Railway track for operational rea on is a 
matter which the Mistry of Railways bas 
to consider. Approval of the Planning 
Com(Jlission bas not been asked fot. 

deciding the location of public sector units, 
~ue consideration is given to the need r r 
ensuring balance growth of diff~rent 
regions of ttie country. How~ver, techno .. 
economic consideration play an important 
part and are often decisive. In order ,to' 
remove regional disparities and ~ncourage 

. development of industrial projects. both 
Central and State Governments provide a 
number of financial incentives for develop-
ment of industries in backward area. Since · 
Coocb ... Bebar. MaIda . and West Dinajpur 

Rallway ,lntegral Coach Fadory: 

Issue ra'lfd In the Memo .. An Integral 
Coach Factory may ~e set up at Rani 
Nagar, Jalpaiguri for economic development 
of North Benga1. 

, actual PositloD: T~ere is DO proposal 
to construct an Integral CQach Factory at 

. , have beeD declared 'No Industry District' " 
considerable" incentives are available to 
entreprenures setting up indu trics there. In 
tbe Central Public Sector there are hardly 
any new projects in 'tbe Seventh Plan; tbe 
stress is 0.0 rehabilitati9n!moderoisatioo! 
diversification/technological pgradatioD of 
the existin'J unit . ' 

Jalpaiguri. 
" , 

T.V. Relay Cent'Fe : 

I sue raised ~D the Memo: A T.V. Relay 
Centre may be installed at Jalpaiguri town 
for relaying the programmes of Calcutta 
Doord~rsban. 

Factual Po Ilion: The T. V: . Transmitter ' 
of 100 power at Alipurduar in Jalpaiguri 
District is expected to be commissioned po ' 

during 1987-88. On commi " ioning of tbis 
transmitter'. T.V. Services in Jalpaiguri 
District are expected to bt" trengthened. 
Further, jt is also prop sed to e~tablish the 
Programr:n "Generation Fac~litie (PGF) at 
Siliguri. und r the Seventh PlnD' of Door-
diushan. .' On 'completiotJ. pr grammes 

, produced at Siliguri would be teleca t fiom 
tbe existing high powered TV transmitter of 
Kurseong. . 

It i also proposed to establish micro-
wave Jinks for telecasting , programmes of 
Doordarsban Kendra. Calc t&a from 
Kurseong during the Seventh Plan. 

Industries: 
Issue l'si ed in the Memo: Two major 

public sector industries' may be established 
in each district of North Bengal. This wHl 
help in promoting ancillary industries ' in th~ 
area. 

Factual Post,fon: So far as La~ge I and 
dtum ndustri~s ~r~ ' ~oD~erDe~ w~iJe 

, Vay.udoot Service ! 

Issue failed In tbe Memo: Jalpaiguri 
town may be linked with Calcutta ' and New-
Delhi through Vayudoot service. 

Factual Positlon- : Bagdolra, which is so 
near Jalpaiguri. is already on tbe air m p 
and woll served by the Indian Airlines 

, Loss Incurred due to R Jeetion ~ 
re-wor etc. 

281. SHR'IMATI BASAVARAJE-
SW ARI: Will the Minister of FIN ANCE 
be pleased to state : 

(a) whether the country lost approxi-
matelv R • 5.400 crore by way of . rejectionS, . 
.re-work aD~ other con equential exper:' e ; 

. (b) t e ' main reasonS lo~ tbis type of 
10 scs; and 

(c) steps being takeD by Governmont to 
check it ? 

THB MINISTER,OF STATE IN TH 
DEPARTMENT· OF EXPENDITURE IN ' 
THE 'MINISTRY OF FINANCE (SHRI 
;So K. GADf:lVI) ,: (a) to (c). the infor.mw~ 
tion is not centrally available nor is it 
practicable to collect tbe same, within 
rea,ona~te tilpe. ' . 

Industr. I Pollution 
, : 

282. SHRI A~HTAR HASAN' : Will ' 
the Minister of , ENVIRONMENt' AN 
~REST~ be p~e,s"d !o st~t • 
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(a) whetbor it is a fact tbat in mOlt of 
tbe States tbe rivers are bei I used 8 
receptacles of untreated tffiueots by the 
pubHc and private industries; and 

(b) if so. tbe preventive steps being 
taken to make be rivers pollution free and 
the industrie to devise· otber ways to flush 
out their wa tes ? 

THE MINISTER OF STATB IN THE 
MINISTRY OF BNV,IRONMBNT ND 
FORESTS (SHRI Z.R. ANSARI): <a> A 
number of industries located in different 
States discbarge untreated aDd partially 
treated emuents into tbe rivers. 

(b) The step taken include the 
fonowin : 

(i) The industrie arc directed to 
install nece Rary facilltie for 
treatment of emuents before dis-
charle into tbe rivers; 

(li) The . industrie are dvised to · 
recycle and utilise the efBuents for . 
irrigation and aquaculture wberever 
po ible: 

(iii) Legal action i taken alainst the 
industries (or. violatio of pollution 
control requirements; and 

(iv) Pi cal i centivcs are given to tbe 
indu trie for in tallation of 
emu~ot treatment plants. 

Rise 10 Rate of loOation 

283. DR. DATTA SAMANT : Will 
the Mini ter of FINANCE be pleased to 
state: 

(a) the infl tion rate based OD consumer 
price index for indu trial worker for 
twelve montbs period coding on 30tb 
Novem"er 1986;, 

(b) the iuflation rato for the corres-
ponding p rio odlng 00 30th November. 
1985; and 

(c) the reasons for tbe increase io tbe 
rate of inflation in tbe year 1985-86? 

·THE 
I~ISTRY 

MINISTER OF STATE OF 
OF p TRO BUM ANI> . ' 

NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTT): (a) 
aDd (b). Annual inflation rate based on 
Consumer Price Index for Industrjal 
Workers (base 1960 == 100) was 9.8 per cenl 
in November, 1986 compared with 6.3 per 
cent in November, 1985. In December. 
1986 the anoual rate came down to 9.2 per 
cent. 

(c) The biaber increase in tbe Consumer 
Price Jndex (CPI) during ' 1985-86 was due 
to a faster rate of increase in prices of 
certain items like pulses (sram and moong). 
(ruits and veletables, tea, condiments and 
spice •• ellS, fish and meat, some article of 
persooal care and housing • . 

Seperate Ban I for Small Scale 
ladastrles 

284. SHRI K. RAMACHANDRA 
REDDY: 
SHRI ANANTA PRASAD 
SETHI: 
SHRlllAKSHMAN MALLICK: 

Will tbe Minister of FINANCE be 
pleased to state: 

(a) whether the Union Government 
bave taken a decision to establish separate 
banks for small cale industries (S.S.I.) in 
the country; 

(b) if so, the details thereof; 

(c)- how far tbese banks will be in a 
position to promote tbe development of 
mall scale indu tries in tbe couqtry; 

(d) whether Government bave received 
representa.tioDs against e tabJishment . of 
tbese banks; and . 

(e) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : (a) No, 
Sir. 

(b) to (e). As at the end of December. 
1985 aggregate bank credit to Small Scale 
Industries Sector am()unted to Rs. 7829.31 
cror,s spread QV r 16~2 l,kb borroWft 
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accounts. Furtber, in tbe light of the 
recommendatioos made by the busro 
Commhtee, Industrial Developmeot Bank of 
India (lOBI) ba set up a small Indu tries 
Dr.:velopmcnt Fund (SIDF) with an initial 
ea b contribution of R . 100 crore from the 
lOBI General Fund for a istiog Sman 
Scale Indu ri~ A regtad. tiny ector 
unit io rural area&. National Bank fOf 
Agriculture BDd Rural Development 
(NABARD) has formulated a liberal 
refinance ' scheme for providing project 
finance tbrouab commercial banks. regional 
rural banks and cooperative banks. 

R erve Bank of India is of the opinion 
tbat lOBI and NABARD are able to fulfil 
the role expected of separate apex banks 
fot mall 6 ale indu tries and 'ere is no 
need for setting up of an apex institution 
exclusively for the small soale industries. 

avlng rate during Se, alh Plan 

28S. SHRI BRAJAMOHAN ' 
MOHANTY : Will the Minister of 
PLANNING be pleased to state: 

( ) wether during tbe Seventh Plan 
period the saving rate in tbe country is f r 
below the assumption of tbe Planning 
Commis ion; and 

(b) jf so. tbe reasons thereof? 

THE MINISTER OF STATB I THE 
MINISTRY OF PLANNING (SHRI 
SUKH RAM) : (a) and (b). As per the 
Seventh Five Year Plan document, tbe rate 
of Gross Domestic Savings 8S per cent of 
Gross Dome · tic product wa expected to go 
up from 23.3 per c ot in 1984·85 to 24.5 
per cent in 1989-90. However according 
to tho provisional estimates of the Central 
Statistical Orgaoisation, (eSO). tbe rate of 
Saving in 1984-85 has turned out to be 
22.9 per cent a d a per the qui(fk estimates 
of eso. tbe rate of saviog for 1985·86 bas 
been estimated at 22.8 per cent. Thus 
during 1985-86, tbe rate of savings was a 
little below tbe expected rate, but ba ed on 
one year's quick estimates, it is too early 
to ay tbat the tarRetted rate of saviogs 
will not be achi"ved during the Seventh 
Five Year Plan period. 

(Tr(JIQfatlon] 

Problem Posed by Garbage Dump 

86. S Rl A W Nl 

RAMOOWALIA 
E VIRONMB T 
pleased to state : 

Will tho MiDi er or 
AND FORESTS be 

(a) wbctbcl' according to tbe ufvey 
conducted recently by • e CoOUi 1 Poll~tion 
Control Board do catie aa b dump i 
main sourc~ of pollution j b e" ; 
and 

(b) if 0, tbe dotails of ''_e act on ta en 
in this reaard ? 

THE Ml ISTB OF ST 1E IN T B 
MINISTRY OF E VI 0 BAD 
FORESTS (SHRI Z.R. ANSARI) : (a) No, 
Sir. 

(b) Does not arise. 

[Engll,h] 

Amount Allotted to State. for 20.Polot 
Proat .l 

287. SHRI CHINTAMANI lENA: 
Will the MiQi fer of PROGRAMME 
IMPLEMENTATION be pleased to 
tate: 

(a) the amount allotted to each State 
for the implementation of the 20-Poiot 
Proaramme during th year 1986-87; and . 

(b) the amount utili ed by each State 
,aod the derails of work done by the end of 
1986? ' 

THE MJ ISTER OF PROGRAMME 
IMPLEMENTATIO (SH~ A.B.A. 
GHANI KHAN GHOUDHURY) : (a) 
Outlays for ~be 20·Poiot Programme nre 
not fixed separately an peciilcaJly. ow-
ever. these are derived from the relevant 
Plan beads under thet ' Anqqal "Ja, A 
Statement showing the outh". 80 ·dcrivod 
for 1986-87 f'or 20-Point Progrlanmc in 
eacb State i laid 00 tbe Tabl of t ou e. 
(Placed In Library. See o. L'r.3737/87j 

(b) Information about the amount 
utilised by the States will be available only 
after the end of the year. S.-.tement-I1 
indicatioa the progr~s. ' pf ifJ)plementation 
under each point· in the Staec$ is aJso 
laid on the Table of the 'House I 

[Plac,d ~Q ~Ibr.rf' e N". ~1'·3738J8'1 



[TraM/at/on] 

:.lIIIJrftfttl't lI~; ... tIad, o. G ",ra 
ExpeDdltare 

288. SH I D1LBBP SINGH BHURIA : 
SHRI KA'~LA PRASAD SINGH: 

Will t .e Mi i er 01 INANCB be pleased 
to state: 

(a) wbetber Government have received 
. eport of tbe tudy eam constituted to go 

ioto tbe Government expenditure; and 

(b) if so, 
pursuance the 
ex pc diture? 

the action propo ed in 
o curtail Government 

THE MINISTER OF S ATE IN THE 
DEPARTMENT OF EXPENDITURE IN 

..... .,rit~ .... ' ... y OF FINANCE (5 RI 
B.K. OADHVI) : (a> aod (b). No ueb 
study team was eomtituted by the Govern-
ment. However, a Group of Secretaries 
was et up under tbe Chairmanship of the 
Cabinet Secretary to review all on-going 
activities a d orga . lions of the Ceotral 
Government and to discontinue those which 
had outlived their utility. The group had 
lee ff trength of various 

Mini tries/D aod organisations. 
The recom endation of the group arc 

nnpiemO by the Ministries/ 

CeDtral xc'se CoJlectorate at 
Rauch. 

289. PROF CHANDRA BHANU 
DEVl : wm the Minister of FINANCE be 
pleased to ta e. : 

(a) whether Government propose to set 
up a new conectorale of Central Excise at 

aocbi: and 

(t» if not, tbo teas ODS Cberefor ? 

T B'M 
MJ' 1ST 

ISTEll OF STATE IN THE 
'OF, FINA CB (SHRI 

Written Answ~t s 

JANARDHANA POOJARY) : (8) No, 
Sir. 

(b) There is at present a C:entral Excise 
Divisional Office at Raochi under tbe .Patoa 
Central Excise Collectorate. The work load 
does no~ justify tbe settinJt up of a new 
CoJlectorate of Central Excise at Ranchi. 

Affore.tation by Pri,ate CompanIes 

290. SHRI VISHNU MODI: 
DR. V. VEN ATESH: 

Will the Mini ter of ENVIRONMENT 
AND FORESTS be pleased to state: 

, , 
(a) whether Government h ve approved 

any proposa1 to encourage afforestation of 
waste lands by private companies; 

(b) if ~o, the details thereof; 

(c) whether Government have received 
offers fcom priva e seClor units to undertake 
aifo tation of wastelaDds and tbe parti-
culars of tbe private ect uoi.ts indicating 
areas of waste land covered by each; and 

(d) ' when the contracts arc likely to b~ 
awarded to these private sector uoits and 
00 what terms? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONM NT AND 
FORESTS (SHRI Z .R. ANSARI) : (8) and 
(b). Central Government are not promotin 
tbe entry of private oompanies into 
affotestatioo projects on fo Ie ds. 

(b) The details are given in the state-
me t giveD Jow. 

(d) The proposals in each State for 
affores1a ion of steJands are beiol 
prooeesed ~y tbe ate 00 mmeots con-
cerlled. 

" 
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StatemeDt 

Detail, 0/ proposals I'eceived Irom private sector unit. lor allore.tat/oll I,. walteland. 

SI. Name of Company IIndustry 
No. 

Area proposed to 
be covered 

1. PALLAS Associates Pvt. Ltd., Maharashtra .. 1.S to 5 laths ha 

2. Shree Vindb)a Pap~r Mills Ltd., Bombay 

l. ION E?tcbaDge (Ind ia) Ltd., Bombay 

232 ba 

180 ba 

4. Pudumjee ~ulp aod Paper Mills Ltd., Pune SOO .. 1000 acres 

,. Nucbem Plastics Ltd., Haryana 

6. Industrial Cbemic;:als and Monomers Ltd., 
Tirunelve li. Tamil Nadu 

7. Tata Industries Ltd. 

8. New Ambadl Estates Pvt. Ltd. Tamil 
Nadu 

9. MP Van Vikas Heg Ltd., Bhopal 

10. MIs Lauric Oilseeds Seedlings (India) 
Pvt. Ltd., Bombay 

11. GwaHor Rayon (Harihar Polyibrcs) 

12. The West Coast Paper Mill Ltd., 
Ka .. nataka 

Abstaining by EmfDeat Scientists from 
Indian Science Congrel Se8sloD 

291. SURI HANNAN MOLLAH 
Will the PRIMB ·MINISTER be pleased to 
state : 

<a> whether some of the ,oUDlry's 
most eminent seientists abstained from tbe 
74th session of tbe Indian Science Congress 
held recently at Bangalore; and 

(b) if so, the realonl tbereof? 

5000 ha 

1000 ha 

Details Dot furni ed 

5000 ba 

. 13000 ha 

<a) 6000 ha far captive 
plantation 

(b) 19000 ha for Farm 
Forestry. 

(8) 13000 ha for Farm 
Forestry . Project 

. (b) 30000 ha for joint 
venture with Karna-
taka Government 

20000 ha 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO. 
LOGY AND MINISTER OF STATE IN 
THB DBPARTMENTS OF OCEAN 
DEVELOPMENT. ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K.R. · 
NARAYANAN): (a) Several corninent 
scientists of tbe country participated in tbe 
74tb Session of the Indian Science Conares. 
beld recently at Banaalore Scientists are 
invited to attend Science Congress in their 
individual capacity and they are free tQ 
make their own choice regardin8 participa-

, 
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tioD in tbe various prolrammea of the 
Science CODarcss. · 

(b) D06s Dot arise. 

DI trlbutlon of Loans through Credit 
Camps 

292. SHRI S ,M. GURADDI : 
SHRI K. KUNJAMBU : 
SURJ V. S. VUAYARA. 
GHAVAN: 

Will tbe Mioister of FINANCB be 
pleased to tate: 

(a> whether the programme of distri-
bution of loans througb credit camps by 
t e NationaJi ~d ' Banks has been sus-
pended; 

(b) if so, the reasons therefor; and 

(c) if not, the details of programme 
for 1987 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHR) 
JANARDHANA POOJARY) : ' (a) to (c). 
The programme of distribution of loans 
through credit camps is organised by the 
Dationalised banks witb a view to increase 
tbeir Jending to w.eaker sections. 

In view of the fortb-comiDg elections/ 
by-elections to a few State a semblie / 
Lok Sabha constituencies, the banks h ve 
been advised not to organise credit camps 
in such areas tUI tbese election are ' 
over. 

-Tralnlo for Integr~1 Rural ~Dergy 

293. SHRI LAKSHMAN MALLICK: 
. Will the Minister of PLANNING be plc'ased 
to state: 

(a) whether Government 'bave con-
ducted a training course under lotearated 
Rural Energy Planning Programme in co .. 
,:udination with School of Energy t 
Environment and National Resources; 

(b)· jf so, the details of tbe courle 
pre~ribed and procedure folJowed in 
selecting the trainees; and 

~rltten Answers 0 

(c) ' the Dumber of institutions wbere 
training is given in the country at present '1 

THE MINISTER OF STATE IN THB 
MINISTRY OF PLANNING (SHRI 
SUKH RAM): (a) Tbe Planning Com-
mission olsanised a Training .Course 00 
ntegrated Rural Energy Plaoning Pro-

gramme in collaboration witb the School 
of Energy, Environment and Natural 
Re ourees, Madurai' Kamraj • University, 
Madurai. 

(b) The course jocJuded methodology 
of preparation of IREP PJan, survey 
methodology, tole of people aod Govern-
ment Asencios in tbe preparation and 
implementation of the programme, Computer 
'Modelling of the Rural Energy Sector, 
Monitoring and Control of tbe Programme, 
preparation of case study and group dis-
cussions etc. 

Tbe participants were oominated by 
St'lte Governments and UnioD Territory 
Administrations from among the staff of 
Integrated Rural Eoergy Planning Cells 
(IREP Cells) created at the State and 
Block levels under the Centrally Sponsored 
Scheme on IREPP, as well as others 
iQvolved in the formulation Dod implemeo-
tation of the IREP Progr.amme in tbe States/ 
Union Territories. 

(c) Training Courses on IREPP are 
beiDg organised in collaboration with major 
institutions in tbe country. Apart from 
tbe two ' insti tutions already covered it is 
proposed at present to organise courses in 
five other institutions. 

Guideline. for issue of Bonds by Public 
Sector Undertakinls 

294. SHRI B. B. RAMAIAH Will 
the Minister of PLANNING be pleased to 
state : 

(a) wbether tbere are any guidelines 
to be followed by , public sector undertakings 
for raising funds through the issue of public 
bonds; 

(b) if so, tbe d~tai1s thereot; 

(0) whether any over-all limil has 
been laid down by tbe Government OD the 
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amount of funds to be raeicd by tbe public 
sector unit throuab issue of public ~D~'; 
and 

(d) if Dot, tbe reasons therefor: 1 

THE MINISTER OF STATE N liB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINIStE O'P 
STATE IN THE MINISTRY Of fINANCE 
(SHRI BRAHMA DUTT): (a) and (b)~ 
A copy of the guidelines for floatation of 
Public Sector Bonds is laid OD the Table 
of the House. (PI ced in Library. See No. 
LT~3739/87] 

(c) and (d). Tbe Ooatation of bonds , 
i regu1ated witb reference to tbe A.ilDuaJ 
Plan outlays and tbe need for Yurids of 
elect d public s tor units aDd is ubfect b 

a case by case approval by the GoveroPleot. 
vi w of this it is not Decessary 'to lay 

down any overall limits. 

elzure of Gold In Dellil. sr ana 
Dor er 

295. SHRI MAHENO 
SHRIMA N. • I 
LAKSH I: 

Will tbe Minist 'Of I A C He 
pleased to state .: 

(a) whether a gaog involved 
gliDg cootraband goid fi'om ' 
Arnritsar and 'dlsposfh . it f 
other parts of 'tile tiOubtry wa 
apprebetlded 00 Dc) i-H ryaba r 
00 January 27. 1987; an 

(b) if so, the details of the seizure and 
the persons app ded ? 

THE MINISTER OF STAi'B IN THE 
MINISTR Y 0 F A CB (SHRI 
JANARDHANA POO A Y): (a-) ' ~). 

On 27th January, 1987, in pursuan of 
ao information, tbe officers of the Direc-
torate of Revenue f ,elbi, 
intercepted one Troc o. ~AT-lISS dear 

. u dli on Delhi-HarytlD bOll'der. Ttl 
truck was ladeo with 13.9 tonoes t , 
As a result .of the,search of tbe truck, ISO 
foreign marked gold bi coit df 10 tolas 
each valued at Ra. 44 lakhs were found 
. concealed in the cavity in .tho · ash board 
of tbe truck. The truCi alonawilb . c 

lold and salt consignment. collectively 
valued at s. 46.' lakbs wore soized. 
In tbi. connectien, following four persdbl 
were arrested on 27th January, 1987 : 

(i) Lakhwioder Singh @Lakba 

(il) Sikander Sinsh 

(iii) Surinder Kumar Arora and 

i) Satpa' @Sbab 

All the above person were also 
~etai cd uo'dot CO E SA j\ct, 1974 00 
11th February, 1987. 

Study Reg r\ting mpl mentation of 
20- 010 Pro r mme 

296. SHRI ZAIN U BA HER : Will 
the Minister of PROGRAMME I MPLE .. 
ME t A be p eased to t te : 

'( ) hather his M'tli try bas ade 
detailed study of tbe implemeota ioo of 
20-point programme in Uttar Pradesh; 

o -f e-spot study bas 
od if 0, tbe result 

THE MINISTER OF PROGRAMME 
IMPLEMBNTATION (SHRf A .B.A. 

A I . BAN CBOUDHU Y) : (a) 
, W·lrite s"eci c detailed study of the 

;Poi .mme· Uttar Prade . b s 
by tbe Mini try (jf Programmo 

pI . I) 00, lhe proares of implemen-
tation is being reviewed . on monthly nd 
quarterly basis. 

(b) Does no.t arise. 

298. SHRI MOHO. ·MAHPOOZ ALI 
KHAN: Will the Minister of ENVIRON .. 
"M'EN't AND FO'REStS·, be pleased to 
sta e : 

a) wbether accordio. to a recent study 
by WaO.Oe1bi is the World's third un-
healthy city to live in due to utter disreaard 
to -environmental pollution; 

(b) if 10. tbe details thereof; 
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(c) w at is tbe e isti machinery 
for monitoring and controlling 
pollution in Delhi and whether 
Governm nt have reviewed its functionin 
in achieving tbe objective; 

(d) hetb r Oovernm nt propose to 
draw any 10 g-term/tho t- rm plan to 
improv the Itu lion; a 

. (e) if so, what s",ps have been taken 
by tbe Government in tb~s direction ? 

.!fHE MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMBNT AND 
FORB TS (SHRI Z .R. ANSARI): (a) No, 
Sir. 

(b) Do not ari 

(c) The ma~binery for monitorin8 and 
co tro1li g pollution io D lb. onsl. Qf the 
Central ' lIutiOD Control oard and tbe 

eJbi Admi . t atia. T eir r nctions in 
1bi fOg rd are reviewed by t e Central 
Oovernmcmt. 

(d) and (e). Plan have been _drawn 
and tep bave been taken to CODtrol 
pollution in Delhi. The e include tbe 
following : 

(i) Effluent and ,em. 10 standard 
in res , ct of polluting indus-
tries b ve been prescribtd and 
indu tries have been directed to 
comply with the , t dard on a 
time bound b tis; 

(ii) Air P Hulion C ntrol reas have 
n noti cd ; 

(iii) Programme for exhaust control 
. of vel'licl s have, been 18un~bed; 

(iv} The ther~a) power pl.-pts b'ave 
been directed to install high 
efficiency ete troatalie precipi-
tator ; 

(v) Ugal action i '" ,aken a8ain t 
polluting units'; aod 

(vi) A scheme b~s beeo Jauncbed for 
renovation of , existinl ewaac 
treatment plants and const"Qctio~ 
f D(,W lant. 

t •• Tern 01 ,Import for , I, •• ~ Olt N I ar 
R&d. lion 

299, SHRr V. TULSIRAM Will 
tbe ~.R.IMB MINISTBR be pleased to r fer 
to the reply liVen to Starred Question No. 
230 00 19th November, 1986 regarding 
Committee'. Report on Tech ology import 
tor safety aaainst nuclear radiation aDd 
state: 

.(a) whether tbe Committee of 
Secretaries wbich was appointed to go, 
ioto tbe details of all tbe aspect ' of the 

bject matter b IJ inco submitted its report 
t e Pti Mio'- er; 

so, de ails of ug e tions 
r nd~tlop for the safC'Aoards against 
Duclear leakage from tbe atomic power 
plaots made by the Co ittee; 

(c) whether a tborough 'study about 
the aafeguards adopted by tbe Atomic 
Power Countrfe was also mad by the 
Committee before ftnalisation of its' report; 
and 

(d) the actioD taken to wipe out the 
fear from the minds of the people in the 
country about tbo borror of uch a 
Ie kage 1 

THE MJ ISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOlOOY AND MIN) TER OF STA E 
IN THE DEPARTMENTS OF 0 AN 
DEVELOPMENT, ATOMIC NERGY, 
ELECTRONICS AND SPACE (SHRI 
K~R. NARAYANAN): (a) to (c) . As (:l 

result 'of recommendation of a Group of . 
Secretaries, Goveroment have con tituted a 
National Level Emergency Re POD e 
Committee to review the existing otT- ite 
emergency plan ; of nuclear jnstanations. , 
Various decisions bllvc been tak n (and 
the deliberations of the Committee are 
con.inuiog for tbeir implementation. 

· (b) Members of the public are being 
informed t.hrough exhibitions, audio-
visual shows, ' seminars and publications 
reaarding sarety' aspects of nuclear pow 
eDor."9 , ' 
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Guidelines to Stock E change. In 
Underwriting of Capital 

Issue. 

300. SHRI ANANTA PRAS'AD 
SETHI: Will the Minister of FINANCE 
be pleased to state: 

(a) whether Union OoverI?ment have 
issued comprehensive guidelines to Stock 
Bxclianae re1ating to underwriting of 
capital issues by them; and 

(b) if so, the details regarding these 
new guidelines? 

THE MINIS ' R OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER ' OF 
STAT13 IN THE MINISTRY OF FINANCB 
(SHRI BRAHMA DUTT): (a) Yes, 
Sir. 

(b) The details regarding the new 
guidelines aro as follows : 

(i) The Stock Exchanges . will 
satisfy themselves that company's 
securities which are being under-
written would be officially quoted 
on a recognised stoc exchange. 

(ii) The numbers of the Stock 
Exchanges desiring to under-
write will satisfy tbemselves tbat 
tbe company bas duly complied 
with tbe listing regulations. 

(iii) The Governing Bodies of 
recognised Stock Exchanges 

. shall have ·the discretion to 
tefu e permission or impose 
such conditions in respect of 
underwriting of. securities by 

\ members of Stock Exchanges as 
tbey may deem necessary in the 
special circumstances of any 
given case .. 

(iv) The underwriting of publie i sues 
should be di tributed amongst 
the members of the Stock 
Exchanges as widely as possible. 

No member should be · allowed 
to undertake an 1,Jnderwriting 
commitment of more tban S% of 
the ublic i~$\1e ,\ . 

(yi) The Stock Exchanges sbould 
prescribe procedures for advance 
action to be taken by companies, 
merchant bankers etc. for making 
underwritlng arrangement So as 
to ensure hat all tho relevant 
information is furnished in the 
draft prospectus which is sub-
mitted to the Stock ' Excban e 
for approval. 

(vii) Tbe Stock B.(~banges should set 
up monitoring mechanisms lor 
keeping a close watch on the 
underwriting co~mitments of the 
members. The Stock Exchanges 
would ensure that no permission 

. is granted for fresh/additional 
underwriting to members who 
are in default of the past u der-
writing commitments. 

(viii) The Stock Exchanges should als 
take into account the Qwn' capital 
of tbe members While approving 
their underwriting commit-
ments in order to main-
tain a proper relationship between 
tbe financial strength of the 
members and their underwriting 
commitments. · 

(ix) The companies/merchant bankers 
and other concerned agencie 
should ensure that the Demand 
Draft/Cheques issued to tbe 
members of the Stock Exchanges 
for payment of underwriting 
commission contain the correct 
code number of the Stock 
Exchanges and their members . 

Proposal for Agreement with Swl 
Government on Swiss Bank 

Deposits by Indians 

301. SHRI ARIF MOHAMMED 
KHAN: Will the Minister of FINANCE 
be pleased to state: 

(a) wbether Union Government have 
proposed to .Government of Switzerland. to 
sign an agreement for eliciting · information 
regarding Swiss Bank deposits by ' Indians; 
and 

(b) if sp, tbe det" ils of the proposal 
and tbe reaction of the Swis QQVef~~~g . 
~~e ~t9 ' I 
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THE MINISTER Of STATB IN THB 
MINISTRY OF INANCE . (SHRI . 
JANARDH NA POOJARY) : (a) No such 
propo 'al is .. under consideration of tbe 
o vemment at pre ent. 

(b) 10 view of (8") question does not 
arise. 

News Item Credit Sebeme to Cover 12 
State. 

302. SHR. SATYENDRA NARA-
YAN SI!'!HA: Will tbe Minister or 
FINANce be pleased to state : 

(a) whether attention of Government 
ba been d!'awn to news-item captioned 
'Credit Scheme to cover 12 State ' appearing . 
in tbe Indian expre of 2 February. 
1~87; 

(b) if so, whether NABARD Bct aid 
fr,om World Bank for tbi. . credit 
scheme; 

(c) wbetber recovery of loans in tbe 
districts cover d under tbe pilot project has 
been exceptionally high; and 

(d) if so, tbe details t bereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY · OF FINAN E (SURI 
JANARDHA A DJARY): <a) Yes, 
Sir, 

(b) to Cd). The National Bank for 
A riculture aod Rural Dcve]opmeq,t 
(~ABARD) had Jauncbe,d in March 1984 
a Pilot Proj ct in 3 districts of tbe country. 
The Project seek to achieve sustained 
improvement in the existing credit delivery 
ystem tbrougb intensive and purposeful 

orientation, training and cQntinuous guidance 
to tatl particulary of 6~ld functionaries of 
all tcmdiog in titutions in tbe Pilot district. 
The Project objecti ves are broadly: 

1-. To strengtben tbe credit . delivery 
system at tbe grass root level 
(field and supervising staff 
strengtb). 

~. To increas~ the need based 
training for field 8taft' of a~l 
CiP4in iDstit~tio .' 

3. To intensify cootacts between tbe 
lanners 1lnd field 0 fUDctionarie • 

4. To introduce structure.d work 
activitie$ and guidelines for p c-
formanco of field functionaries. 

s. To ensure timely and adequate 
supply of credit and also correct 
and proper utilisation of 
loans and ' ensure repayment 
tbereof 8<? as to .. facilitate recycling 
of funds. 

6. To provide lppropriate relief to 
farmer who have become defaul-
ters for reasons beyond tbeir 
control so as to enable tbem to 
continue to pursue the~r production 
acdvi ties; and 

7. To test tbe effects of tbe revised 
and improved guidelines, orgaoi· 
Sa tion and structured working 
procedure. 

Under the NABARD-I Project, a 
provision of US S 25 ~mion bas been 
provided for iniplemen tation of tbe PiJot 
Project. Accordingly, jt bas to be decided 
by NABARD to extend tbe scheme of 
Pilot Project to 17 more districts aod tbe 
first pbase of tbe programme involving 12 
districts wa launched in July 1986. While 
tbe level of recovery in 3 districts wh re 
tbe scheme was launched i 1984 ba 

. improved, it is too early to indicate the 
impact of tbe sc~eme in the 12 new dis-
tricts where tbe same was . I uncbed in 
July 1986 only. 

Raising of Fund from Caplt I Mark ts 
by Public Sector Undertaking. 

303. SHRI D oN. REDDY: Will the 
Minister of FINANCE be pleased to 
state: 

. (a) whether attention of Govern-
ment bas been drawn to the news report 
Published in the Indian Express dat d the 
1st January, 1987 under the caption • Funds 
raising Policy may lead to debt trap"; 
and 

(b) if 80, wbetber tbe policy of tbe 
raising of funds from tbe capital market by 
tbe Public Sect,or Undertakings will lead the 

UDt'l' into a de~t trap l 
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THB MINISTER OF STATB 0 THB 
MINISTRY OF PETROLEUM ~N 
NATURAL GAS AND MINISTER 0 
STATB IN THE MINISTRY OF FINANCE 
(SHRl BRAHMA DUTT): (a) Yes, 
Sir. 

(b) No, Sir. 

Aneged Malpractices In Certain Branches 
of Syndicate Bank 

304. SaRI H.M. PATEL: Will the 
Minister of FINANCE be pleas~d to 
.tate : 

(a) whether the C.B.I. has submitted ' 
its report on the two cases of al1eged 
malpractices in the branches of Syndicate 
Bank· 

(b) if so, tbe findings thereof; and 

(c) tbe action t ken tbereon ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI, 
JANARDHANA POOlARY): (a) to (c). 
A'J the Hon'ble Member ba not indicated 
the particulars of tbe cases, such ~s the 
name of the bank brancb etc., it IS not 
possible to furnish the details sought. 

En.lronmental Clearance of Various 
ProJects in Mabarashtra 

305. SHRI MURLIDHAR MANE: 
Will the Minister of ENVIRONMEN~ 
. AND FORESTS be pleased to state : 

(8) wbether the clearance of three 
projects in Mabarasbtra namely Bhopali .. 
patnam, Incbampalli and Sardar Sarovar 
have been held in abeyance for long; 
and 

(b) steps proposed to be taken for 
early clearance of the pending projects? 

THE MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND 

.FORESTS (SHRI Z.R. ANSARI): (a) and 
(b). Bhopalpatnam and Incbampalli 
project reports with environmental data 
have not ,Yet been made available for con. 
sideration. Ther~fo~et que tio ~f delay 

oos n t Cl~i 

DetelopmeDt or Qua.I.Cry.tal 101 
IDdla 

306. S RI C. MADHAV REDDI:: 
\Vii)' t e PRI ME MIN (STBR be ': pleased tOI 
state: 

(a) whetber a quasi-crystal bas been 
developed in India; 

(b) if 80, whether tbe capacity to 
produce this crystal lor Sci.Daifie and 
other uses bas been developed; 

(c) wbether tbe properUe . and 
applications of the qqagj-crystal haM- beca. 
found out; aDd 

(d) if so, the details thereof? 

THB MINISTER OF STArn IN THE 
MINISTR Y OF SCIENCB AND TBCH-
NOLOQY AND MINISTER OF STATB 
IN THB OEPARTMENTS OF OCEAN 
DEVBLOPMENT, ATOMIC ENBRGY, 
ELBCTRONlCS AND SPACB (SHRI K.R. 
NARAYANAN): (a) Some new quasi-
crystals have been synthesised. 

(b) Some .capacit)' for production of 
quasi-crystals for scientifio purpose exists 
in certain scie tific laboratories. 

(c) and (d). Tbe propertie of the e 
quasi-crystals are boin, . vestialted. 

RB'- Guideline. ror JJoan 10 Weaker 
Section 

307. SHR! RAMSWAROOP RAM: 
Will .tbe Minister of FINANCE be plea cd 
to state : 

(a) wether tbe Re erve Ba k of 
India bas issued aoy ne)V .~ideline8 to 
banks regardinll the arant to loans to 
different bodies/sections of society, parti-
cularly the werker sections; and 

(b) if so, tbe details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SaRI 
JANARDHANA POOJARY): (I) , and (b). 
The Reserve Bank of India issued instruc-
tion in February 1983 to all commercial 
banks advising them to raise the proportion 
Of ad . aoccs ~o ~,ri9,ritf .,O{ to 40. pet "' 
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cent of their total advances by the eud 
of Marcb 1985. The banks were given a 
8ub-taraet witbin tbe priority sector, of 
leudinl to wea"er sections and were advised 
by Reserve Bank of lodia tbat tbe outstand-

. 108 advanc~s in favour of weaker sections 
should be at .least 10 per cent of total 
advances by tbe end of March 1985. The 
actual' performance of public sector banks 
in lcodio8 to priority sector is set out 
below: 

(i) Porcentage of 
priority sector 
advance to total 
advances , 

(ii) Percentage of 
Weaker cetiOD 
advance to total 
advaoces 

. March Septe be, 
1985 1986 

41.3 43.4 

904 10.8 

SC/ST lllylol In Different State 

308. SURI NARAYAN CHOUBEY: 
Will the Minister of WELFARB be pleased 
to tate: 

. (a) whether Government re aware 
tbat people betonlin to the SC/ST 
communities of a particular State. but stay-
ing permanently for thirty/forty years in a 
different State in whose SC/ST list tbe 
names of tbeir caste ot tribe do not appear, 
are Dot getting SC/ST certificates from tbe 
Government; 

(b) wbether Government have 
received 8ucb complaints; and 

(c) if so, 'the steps Government pro-
pose to take to do away witb this diffi-
culty ? 

THE DEPUTY MINIStER IN THE 
MINISTRY OF WELFARE (SHRt 
GIRJDHAR OOMANOO) : (a) to (c). 
According to the existing . instructions, 
tbe prescribed authority of a State Govern-
ment/U.To Administration may, subject 
to luch enquries as may be deemed 
Decessa~y, iuue tbe Scheduled Caste/Tribe 
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certificate to a person who is currently 
staying in a State other tban tbe State of 
his domicile, on production of similar 
origtnal eer iticate js~ued to bis father by 
the prescribed authority of the State of bis 
father's do~jciJe QD the date of 'tbe 
Presiden tial notification . However, ' such 
Scheduled Caste/Scheduled Tribe .~rsoos 
will thereby be entitJed to get benefits 
admissible to tbe Scheduled . Castes/ 
Scheduled Tribes in tho State of origin 
and from Government of India. 

As and 'when any pecific complaint 
is received about the issue of tbe castel 
tribe certificate. it is immediately referred 
to the concerned State Government/Union 
Territory Administration for appropriate 
action. 

CommiSSioning of R dlo Telescope in 
Pune 

309. SURI V. KRISHNA RAO: Will 
the PRIME MINISTER be pleased to 
state; 

(8) whether the World's largest radio 
telescope is proposed to be built at Khodad 
vilJage near Pune; 

(b) if so. by what time it is proposed ' 
to be commissioDed; aDd 

(c) tbe manner io wbicb the large 
volume of data collected by Indian Tele-
scope will belp to solve _ importaDt and 
excittng astron'omical problems? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THB DEPARTMENTS Of OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI 
K.Ro NARAYANAN) : (a) Yes, Sir. The 
giant metre wave leDlth radio telescope 
(GMRT)- will be tbe largest radio telescope 
operating at metre wave lengths. 

(b) Tbe Telescope- is proposed to 
commissjoned by 19920 

(c) Most existing large telescopes in the 
West are of centimetre wave Jenatbs and 
because of man-made radio interference at 
metre ,wave lengths, tbo many outstanding 
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astronomical problems wbicb can best be 
studied at metre wave lentbs ba ve Dot 
reeeived ' tbe requi ite attention. Tbe 
pr~posed ,OMRT will study tbese outstand-
ioa problems. . 

ED,I,onmenta) Clearance of Hydro-
. Elertrlc Pow r Projects in 

' Madby tadesb 

310. SHRI PRATAP BHANU 
SHAR MA Will tbe Minister of 
ENVIRONMENT AND FORESTS be 
pleased to state : 

(a) ~bether Oovernment of Madhya 
Pradesb has submitted all the necessary 
information required for fore ts clearance of 
Bodbg at Hydro-Electric Power Project 
a d Narmada Sagar Irrigation Project of 
the State; 

. . 

(b) if so, steps taken for the clearance 
of these projects; and 

(c) wether Union Government are 
satisfied with tbe information given by tbe 
Madhya Pradesb Government? 

THE MINISTER OF STATE IN THB 
MINISTRY 0 . ENVIRONMENT AND 
FORESTS (SHRI Z.R. A~SARI): (a) to 
(c). 1\11 necessary information regarding 
diversion of forest laods for Bodbgbat 
Hydro-electric Project bas been received 
from tbe Government of Madbya Pradesb. 
A Central team beaded by Secretary, 
Department ' of Environment. Forests and 
Wildlife visited the project site in December, 
1986. The Co mittee ba asseS8~d the 
correctness of information furnished by the 
State Government and Commi~tee he. sub-
mitted it report. A decision, will be taken 
shortly, keepiots in view the Committeets 
findinss. 

The question of clearance for tbo 
Narmada Sagar Project is being considered . 
in tbe context of all tbe environmental 
impact on tbe basis of the information 
furnisbed by tbe State Government. 

[Tl'an,/ation) 

Pl'ovlilon for Development 01 Science 
aDd Technolog) In Seventb Plan 

311. SHRI VIRl?Hl CHANDER JAIN: 

Will tbe Minister of PLANNING be pleased 
to state: 
, (a) whether the amouot provided by 
Government in tbe Seventh Five Year Plan 
for tbe development of Science and Techno-
logy bas beeD fOUDd to be inadequate; 

(b) if so, tbe steps beiDg consirl rc.-d to 
ensure tbat tbe devolopment· in this field 
does not hamper; and 

(c). whether_ Union Governmellt propo e 
to give top priority to Science and Techno-
logy in Eighth Five Year Plan? 

THE MINISTER 0 STAT 
MINISTRY OF PLANNING 
SUKH RAM): (8) No, Sir. 

(b) Doe not ari • 

J THE 
(SHRI 

(c) Prioritie for ' the Eiabth Ive Year 
Plan will be considered at tbe appropriate 
time. 

[English] 

Financial ASsistance to Tamllnadu to 
Compensate Loss due to 

1m lements' on or 
Prohlb · tiOD 

312. SHRI N. DENNIS : WiU tbe 
Minister of WELF ARE be pleased to 
state: 

(a) wbetb~r tbe . GoverDm~n~ of India 
are COD idering any fienncial assistance to 
the Tamil Nadu Government to compensate 
tbe revenue 10 s due to impo itioQ of . 
partial prohibition throughout tbe State; 

. and 

(b) whether 'Union Government propose 
to give special consideration for providing 
employment opportunities fo~ ,those· ren~ered 
jobless due to introduotion of prohil:)itido i~ , 
the State? ' I 

THB MINISTER OF STATE IN THB 
MINISTRY OF WELFARE (DR. 
RAJENDRA KUMARI BAJPAI): (a) No .. : .... 
Sir. ,However, compeosa'tion f~r ' 108s of I 

revenue can be @i~en under existing scheme ) I' 
on receipt of proposal from tbe State. 

(b) No. Sir. 
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[Tr(ln,/atlon] 

OpeDIDI of aDk Drapcb at Balot, 
dlltrlet Almora (U.P.) 

313. SHRf HARISH RAWAT: Will 
the Minister of FINANCE be pJ a ed to 
state: 

(a) whetber any bank bas b~n given 
licence 'for openi'og its branch at Basot; in 
district Almora. Uttar Pradesh; 

(b) if o~ whether this licence has been 
utilised; and 

(c) if not, tbQ re~son thereof? 

THE MINISTER OF ST A TB IN THE 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJARY) : (a) to (c). 
Reserve Bank of Jndia (RBI) has report,ed 
tbal a liceoce for opening a bank bra ncb at 
Basot in the Bblkia en Block of Almora 
District in Uttar Pradesh was issued to 
Nainital·Almora Kshetriya Gramin Baok. 
The bank could not open its branch at the 
centre within tbe validity period of the 
licence due to certain administrative 
difficulties. ~ erve Bank of India at (he 
reque t of tbe Bank bas extend-ed ,the 
valtdtty period of the licence upto 22nd 
Jone, 1987. 

[Eng/i,h) 

Recom endatlons or Dr. Gopal Singh 
Committee 

314. SHR) O.M. BANATWALLA: 
Will the Minister of WELFARE be pleased 
to refer to tbe reply given to Unstarred 
Question No. 261 on 5 November. 1986 
(egarding recommendation~ of Dr. Gopa) 
Singb Panet on Minorities and state: 

(a) wbether Government bave consi. · 
dered tbe recommendations contained in the 
report submitted by tbe Higb Power Panel 
on Minorities beaded by Dr. Gopa} Singh; 

(b) the maio recommendations of the 
panel; 

(c) Oovernmen~', reaction and deci~ion 
Oft tbe recommendations: 

, (d) steps taken to implement the 
recommendatioos; and 

(e) tbe time by wbicb the re'port will be 
placed on tbe Table of-the House. 

THB DEPUTY MINISTER IN I THE 
MINISTRY OF. WBLFARE (SHRI 
GIRIDHAR GOMANGO) : (a) to (e). The 
re~ort o£ the Higb Power Panel on 
Minoriti~s is under consideration of tbe 
Government. 

(Translation] 

Amount Allocated for Envl rOD~eDt I 

315. SHRI KAMMODILAL JATAV: 
WilI ' tbe Minister of ENVIRONMENT 
AND FORESTS be pleased to ~tate 
the amount speot on the improvement 
of environment during the Sixtb Five Year 
Piau period aod the benefits ~herefrom ? 

rHB ~IN)STER OF STATB IN THB 
M)~ISTR y ' OF ENVIRONMENT AND 
FORESTS '(SHRI Z.R. ANSARI) : The 
Pl~n expenditure on environm otal protection 
programmes durjng the Sixth , Five Year 
Plan period was Rs. 145.84 crores (Environ": 
ment Rs. 40.63 crorea and Forests and 
\yidelife-::-Rs. 105.21 crore). The major 
benefit that accrued during tbe Sixth Plan 
period include : ' 

(i) considerable ,reduction in Water 
and Air Pollution 

(ii) regeneration of fragile ecosystem 

(iii) availability of research and 
Development base 

, - (iv) setting up of more National Parks 
and Sanctuaries 

(v) conservation of natural resources . " 

(vi) wildlife conservation 

(vii) establisbmeot of Wildlife Institute 
of India 

'(xiii) environmental . apJJtaisal of 
development projects 

(ix) significant increase in afforestation 
programmes 

(x) invo)vemc!lt of public in afforesta_ 
tion through Farm forestry 
scbemes 
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(xi) e tabUshment of Indian Instituto ' 
of Forest Manaaement and 
conversion of ' Pre-Investment 
Survey of Porest Resource. Into 
Forest Survey of Jndia, and 

(xii) a significant increase in public 
awareness of the importanco of 
environment. 

[English) 

Purchase of Engineering Good. from 
Indian Iadustry 

316. SURI. E. AYYAPU REDDY: 
Will tbe PRIME MINISTER be pleased to 
tate: 

(a) whether tbe Indian Space Research 
Organisation proposes to place buge 
purchase orders with tbe Indian Engineeer-
ing Industry during the Seventb' Plan 
period; 

(b) wbat are tbe products tbat will be 
required for Indian Space Researcb Pro-
grammes; and 

(c) whether the Indian Space Researcb 
Organisation bave evolved any new techno-
logies; and 

(d) if so, wbetber the, have been . 
transferred to indigenous industries? 

THE MINISTER OF S1 ATB IN THB 
MJNISTR Y OF SCIENCB AND TECHNO· 
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DBVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE .(SHRI K.R. 
NARAYANAN) : (a) Yes, Sir. During 
tbe ' Seventh Plan period. orders and 
contracts with Indian Industry including 
tbe Bogineeriog Industry will increase 
significantly over the earlier periods. 

(b) A statement s~ttiog out brle6y the 
products re ired for tbe pTt>grammes of 
tbe Indian Space Research Oraanisation, 
faJling under ot a number of catelorios, is 
given below. 

(c) Yes, Sir. 

(d) Up to the end of December, 1986. 
lO~ technologies in respect of products and 

processes developed by ' tbe Indian Space 
Researcb OrpDisation have heen licenced to ~ 

45 Industries. 

Statement 

-Solar cells and advanced cbemlcal 
batteries .(or satellite power 
systems; 

-Optical as emblies aod electro-
optic systems; 

-Spacecraft tbermal control systems 
8ucb a optical olar reflectors, 
tbermal control blankets and heat 
pipes and other active and passive 
tbermal control element; 

-Electronic parts and components; 

- Rocket propellants-metallic fuel 
powers. ammonium perchlorate 
fuel-binder rasins and curators. 
etc. for solid propellants; and 
N204, Unsyametrical Dimethyl 
Hydrozine (UDMH), 
Monomethyl Hydrazine 

(MMH), Liquid Oxygen (L02) 
Liquid HyJrogen (LH2) etc. fo; 
l~quid proputsipn/ cr) olenic "ropul-
slon; 

-Special materials!alloys-involvina 
BeryJ1ium, Magnesium, Lithium, 
Titanium, etc. 

(1) A. variety of polymers, cbemicals, 
sealants, adbesives and composito 
systems; 

(') Fabrication of Rocket motor 
bardware in special steels, allu-
minium alloy interstage structures. 
tankages, satellite structure; 

(3) Prioted circuit boards includiDI 
MeBs incorporating IC/LSljVLSJ! 
MTC/Hybrid ci~cuits; 

(4) Electronic sub-systems and 
sy8t~ms, Micro-proCessor baaed 
systems; and computers; . 

(5) Ground Antennae, structures 
control systems; 
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(6) Special purpose precision machines, 
jigs and toolings for fabrication of 
ground and flight hardware; 

(7) Launch and Launch Service 
Structures. ground equipment, test 
rigs and test stand.; 

(8) ' Ground Systems for • pace 
applications markets-in teJe-
communica tions, TV. MeteotololY 
and Remote Sensing; 

(9) Supply . of special consumables 
(LHe, LN2, Argon, etc.) 

(l0) General 
upport . 

purpose fabrication 

(11) Turn .. key project for large-scale 
test systems; 

(12) Software development services: 

(13) Maintenance of equipment, opera-
tion of test! production/fabrication 
and other operational facililic and 
ervices. 

Smu gUng of El tronic Watches loto 
the Country 

317. S RI MOHAND Al PATEL 
Will tbe Mini ter of FINANCE be pleased 
to tate: 

(a) whether 00 'ern ent are aware tbat 
a )arse quantity of quartz and digital 
watches arc being smuggled into India and 
arc bcin sold at cheap prices; 

(b) whether aoy tax concessions are 
proposed to encoura e manufacture of such 
watches in the country to compete with tho 
smuggled watche ; and 

(c) what other measures are being lakeD 
to cbeck tbe smuggling of such watcbes ? 

HE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHR) 
JANARDHANA POOJAR Y) : (a) Reports 
received by the Government and seizures 
made indica te the wrist wa'tches. including 
quartz and digital watches. are sCQsi\iV ~~ 

fl'l\J liD jp~o t~~ cou~trf~ ~ .' , 

(b) PolJoMn, duty concessions are 
allowed to tbe mecbanical/elt'cfronics watch 
industry : 

(I) Digital, digi-ana electronic wrist 
watches and parts tbereof ' arc 
allowed at conccs!lioDal rate of 
import duty of 50% ad valor~m; 

(Ii) Components of mechanical wrist 
watches and quartz analog wrist 
watches other than specified parts 
are also allowed at coocessiona) 
rale of import duty at SOOA, ad 
valorem; 

(iii) Specified appearance parts of 
mecbanical wrist watches and 
quartz '8oalog wrist lehes 
are aUowed at conces-
sional tlue of import duty of 
70% ad valorem; 

eiv) Specified horological raw material 
is allowed at concessions) rate of 
Import duty of 1 S%. 

(c) The anti-smuggling drive in general 
b s been intensified throughout the country 
with particular emphasi on the highly 
vulnerable areas of our see-coa t/ 

. land border regions and international 
airport.. The trend in smuggling and 
seizures made are kept uoder coo tant 
review (or taking appropriate remedia 
measures in clo e · co-ordination with the 
concerned Central and State Government 
authorities. 

Loan to Agriculture Sector by anks 
In Gujarat 

318. SHRI MOHANBHAI PAT L : 
Will the 'Minister of FINANCE be plea ed 
to state: 

(a) whether advanees made by tbe 
public sector banks to the agricultural sector 
in Guj1rat duriog the last three year bave 
less in comparison to advBoce ' in other 
States; 

(b) 'whether any teps are eovi aged tQ 
remove the imb~lance; and 

(c) if so. the amount of loans proposed 
to be extended to the agricultural sector i 
(lu arat ~urID' 198~.' ~ 
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THE MINISTER OF STATE IN ,THE 
MINISTRY OF FINANCE (SHRI 
JANAR HANA PQOJARY): (a) and (b). 
Reserve Bank of India b ve rep rted that 
there bas been a te dy increa e in the I vel 
of outstandiog advaoces to agriculture by 
public sector bank.s in the State of Gujarat. 
As on the last Friday of December. 1983, 
December, 1984 'and December, 1985 the 
outstaoding advances of' public sector banks 
to agriculture in tbe State of Gujarat were 
Rs. 339.89 crores, Rs. 406.38 crores and 
R. 471.60 crore re pe "ti vely • Reserve 
Bank of India bave reported that the level 
"of outstanding advance of public sector 
banks to agriculture in the State of Gujarat 
compares favourably witb tbe pos'ti D 
obtaining in the other States. . 

( , According to tbe annual action 
plans prep red by tbe lead banks for each 
or-the districts of the State of Oujarat the 
additional outlay of bal1k credit for 
agriculture in tbe State of Guj at ' s a 
whole for tbe yeaT 1987 is estimated at 
about Rs . 427 crores. . 

Impact of Imports f Electron' 
Equipment on Indian 

Manufacturers 

319. SHRI MOHANBH PATEL: 
Will th P 1MB MINISTER be pleased t 
sta te: 

(a) tbe impact of the policy about 
imports of electronic equipment 00 Indian 
products; and 

(b) the teps taken to safeguard tbe 
iotere t f Indian manufacturer' ? 

THE MINI T R OF STATE IN ·THE 
MINI TRY 0 SelENC AND T CHNO- . 
LOGY AND MINISTER OF S A E IN 
THE ARTMENTS 0 - OCEAN 
DEVELOPMENT" ATOMJC ENERGY, 
ELECT ONICS AND PA E ( HRI K .R. 
NARAYAN N): (a) and (b) . Liberalised 
licencing policy and fi cal incentive are 
intended to encourage indi~enou8 productiort 
and to safeguard tbe interest ·of tb Indian 
manufacturers. In 1he modernisation 
programme of variou indu tries Indian 
manufacturer ar futly involved to esta-
bli h long .term capacity. The import of 
elel; tronic equipment are regulated to ensure 
t e '0 ~rest of {nf rq_oQfa t re 

Btitl b Aid to India 

320. SHRI ARUN NEHRU: Will tbe 
Mini tee or" · FINANCe be . pleas d to 
tate : 

(a) the total amount of aid received ' 
from U.K. during tbe last financial , year 
1985 .. 86; . 

(b) whetbe this aid wa tied to specific 
projects; and 

1 (c) if so, . tbe detail tbereof 1 

THE MINISTER OF STATE IN THE 
MI" ISTRY OF PETROLEUM A D 
NATURAL GAS AND MI ISTER OF 
STATE IN THE MJNISrRYOF FINANCE 
(SHR RAHMA DUTT): -(a ) U . . aid 
received in 1985 ·86 was £127 million 
equivalent to Rs. 234 Clores. 

(b) Thi aid was tied to specific projects 
or urposes. 

(0) Tbe projects funded by UK a id in 
1985-86 were as below : 

0) Import for projects £ 38.8 million 
including pr jecr in 
key sectors ucb as 
p ~er, Coal. Oil and 
Natural Gas and 
Railways 

Oi) Captive Power Plant 
of ALCO 

(iii) a te1and eJi ... 
copter 

(iv) financing of rupee 
co ts of poverty aile· 
viation programme 
uch as fore t y, slum 

improvement. health 
·programmes, etc., 

(v) Technical Corpora-
tion 

£ 33.3 miUion 

£ 26,0 million 

£ 12.9 milli n 

£ 16.0 ~i1lion 

Complaint against Sagar Gramin 
Bank 
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Will tbe Minister cf FINANCE be pleased 
tate : 

, (8) whether Government bave received 
any complaint again t Sagar Gramin Bank 
in tbe Soutb~ 24·Paraaanas, We t Bengal 
regarding the functioning of tbe bank and 
in particu1ar. in tbe matter of offering 
economic assistance to the weaker section 
of the community; and 

(b) 'f so, the action proposed to b 
taken in thi,s regard? '. ' 

'THE MINISTER OF STAT l~ THE 
MINISTRY OF FINANCE (SaRI 
JANARDBA A POOJARY) ' : (a) Yes, 
Sir. 

(b) The complaint against the Chairman 
of Sagar Oramin Banle wa lot investigated 
by th Spon oring bank of the RRB viz. 
United Bank or India and the National Bank 
for Agriculture and Rurat Development 
(NABARD). The . Sponsor Bank was 
d irected to withdraw tbe Chairman from 
tbe Gramin Bank and take aotion as per the 
regulations of the Bank. 

Performance of Rura) Oanks u der 
20 .. Point Pro ramme 

322, KUMARI MAMATA BANERJEE: 
Will the Minister of FINANCE be pleased 
to stelte : 

(8) wh tber Government have made a 
review of the p rformance of rural bank 
in tbe country ' in implementing the lO·Point 
Programme; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE, IN THE 
MINIST Y 'OF FINANCE (SHRI 
JANARDHANA POOJARY) : (8) and (b). 
The National Bank for Agriculture and 

ural D velopmeot ha reported that more 
than 95% of advances of regional rural 
bank are granted to such people who are 
normally eligible for assistance under 20 
Point Economic Programme. As at tbe 
end of June ' 1986, these banks bave 
adva ced Rs. 1540.33 crore to 74.63 lakh 
beneficiaries. . 

Protest agaln.t Settln up Nuclear 
Power Plant 10 Karnataka 

323. SHR' H .B. PATIL: Will tbe 
RIME MIN ST~l\ be ~ICJas!d ~9 stat\, • 

(a) wbether protests bave been lodged 
against the proposed setting up of a nuclear 
power pJant at Kaiga ip tbe Uttar Kannada 
district of Karnataka; and 

(b) if so, the details tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO· 
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEA 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS ANP SPACE (SHRI K .R. 
NARA YANAN) : (a) and (b). A certain 
section of population has expre sed concern 
about ·the nuclear power projeet at Kaiga. 
Fears bave been ex pres ed tbat tbe project is likely to have an adverse impact on tbe · 
fore ts and environment of the area. 
Government have assured the Jocal 
population tbat as per tradition of tbe 
Department, compensatory afforestation 
win be undertaken in and around tbe pta t 
area where teak and other trees wj)J be 
planted and mainta'ined by the station 
authorities. It will also be ensured that the 
vegetation around 'tbe power plants is not 
on1y not disturbed but also fu rther 
improved. There would also be no adverse 
impact on the environment due to the 
operation of tbe station. 

LiceDce for Manufacture of VCR/VCP 

324. SHRI AMARSINH RATHAWA : 
WiJI the PRIME ,MINISTER be pleased to 
state : 

(a) the names of tbe industrial unit 
which have bee~ · grant¢d licence for the 
manufactufe of VCR aDd ' vep in the 
country; 

(b whether they have started produc-
tion; and 

Cc) if so, the annual production of each 
unit 'I . 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE IN 
THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAY ANAN) : (a) About 10 units in 
b~ organise4 ectof ,nd 69 in t~e 'QJ"l 
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scale sector were approved for the manu-
facture of VCR/VCP in 1980·82. Of tbese, 
the names of the units baving operativ~ 
industrial licences for the manufacture of 
VCR IVCPs are indicated below: 

I. MIs BPL India Ltd., Banlalore. 

2. MIs. Bush India Ltd., Bombay. 

3. MIs. Television and Components 
Pvt. Ltd., Naroda. 

4. MIs. Weston Blectroniks Ltd., New 
Delhi. 

5. MIs. Electronics Consortium Pvt. 
Ltd., New Delhi. 

6. M/. Video Electroni~s Pvt. Ltd., 
New Delhi. . 

7. MIs. Jupiter Radios (Regd.) New 
Delhi (Two Units) Location: New 
Delbi and Ludbiana. 

Issue of fresh Heences under tbe revised 
policy is under consideratioD of the Govern-
ment. 

(b) and (c). The following units have 
r ported production and their annual 
production for tbe year 1985 is indicated 
again teach : 

t. MIs. BPL 1ndia Ltd ., 300 Nos. 
Bangalore 

2. MIs. Bush India 530 Nos. 
Ltd .• Bombay 

3. M/s. Weston ,Blec-
tfoniks Ltd. New 
Delhi. 

4. MIs. Electronics 103 Nos. 
Consortium Pvt. 
Ltd., New Delbi. 

S. MIs. Video Electro- 263 Nos. 
nics Pvt. Ltd .• New 
Delhi. 

6. MIs. Jupiter Radios 6$ Nos. 
(Regd .) New Delhi. 

Smaggllng of Vld 0 Ca seUe Recorder 
and Video Cassette Player 
* 

Will the Minister of FINANe!! 
to state: . 

. pleased. 

(a) whetber Government .re aw tbacr 
a large number of VCRs and VCPw arc-
beina smuu1ed into tbe country C'¥U 
year; 

(b) Jf so, tbc number of VCRs andl 
VCPs imported during tbe last three 
years; 

(c) steps taken to check tbe smuggling 
of VCRs and VCPs; and 

. . (d) measure takeD to encouraae tbe 
indigenous production by way of duty 
concessions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) and (b). 
Reports 'received by tbe Government and 
seizures made indicate tbat V.C.R and 
V.C.Ps. are sensitive to smuggling into tbe 
country. Statistics in regard' to the 
seizures of V.C.Rs ./V.C.Ps. aloDc are not 
maintained separately. However. the total 
value of electronic items seized includin 
V.C.Rs./V.c;.Ps, during tbe the last two 
year are furnished below: 

Year 

1985 

.1986 

Value of Electronic 
goo.ds seized 
(Rs. in cror~ ) 

14.75 

16.98 

' (c) The anti-smuggling drive in general 
bas been intensified throughout tbe country 
with particular empbasis in tbe highly 
vulnerable areas of our sea-coast/land 
border regions and international airports. 
The trends in smU88IiDS and seizures made 
are kep~ under con~tant te ·cw for taking 
appropnate remedial measures in close . 
co .. ordination with tbe concerned Centra) 
and State Government authorities. 

(d) The indigenous capacity for manu-
facture of VC~S/VCP8 to meet the loca) 
demand is yet to develop. Duty CODces-
sions. jf any, needed for tbe prolectioo of 
domestic VCR/VCP industry' would b 
ooo~ldefe~ ,t ~~~ approp~4'~Q telse. 
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Env.ronmeDtal Clearance of Kallndl-II 

Hydro-Electric Project 
" 

326. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIY AR : wm the 
Minister of ENVIRONMENT AND 
FORESl'S be plrased te:' state: 

(a) tbe total area of forest land sougbt 
by tbe Government of Karnataka for the 
execution of Kalindi Stage-II Hydro-
Electric Project; 

(b) tbe steps taken to release necessary 
forest land to tbe Government of Karnataka; 
and 

(c) the details of tbe propo al sub-
mitted to the Union Government by the 
Gov9fnment of Karnataka in tbis regard? 

T B MINISTER OF STAlE IN THE 
MINISTRY OF ENVIRONMENT AND 
FO BSTS (SHRI Z.R. ANSARI) : (a) 
5335 .36 Hectares. 

(b) Three proposals for diversion of 
forest lands for Kadra. odasal1i and 
Dande1i projects retating to Kalinadi State 
II Project, were received by the Departm~nt. 
Diversion of fore t land for Kadra project 
bas been approved. Tbe proposal relating 
to Kodasalli project is being considered by 
tbe Government. Proposal for the Dandeli 
project could nol be considered on account of 
non-submission of complete information by 
the State Government. 

(c) Description 
of the 

proposal 

KHBP·II 
Kadra 

KHEP .. I1 
Kodasalli 

KHEP .. U " 
Dandeli 

Date of 
receipt 
of tbe 

. proposal 

13.8.1985 

5.8.1985 

4,9.1986· 

Porest 
land pro-
posed to 

be diverted 
(hectares) 

3211 . 

1426 

698.36 

·Wantina information souaht on 
25·9 .. 1986 from the State Govcfnmeqt. 

Marine Park ProJects at MalwaD 
- eoalt 

327. PROF. MADHU DA DAVAT'S: 
Will the Minister of ENVIRONMENT 
AND FORESTS be plea cd to refer to 
the reply given to Unstatced Question No. 
1376 on 12 November, 1986 regarding 
marine park project at Ma)wan and 
state : 

(a) whether tbe Mahara btra 
Governmeot bas approached formally or 
informally tbe Unioo Goveromept with 
tbe reque t to bare the expeoditure 00 tho 
marine project; and 

(b) if so, the reaction of Union 
Government on tbe proposal of tbe 
Mabarasbtra Government? . 

THE MINISTER OF STATE IN THE 
MI JSTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (8) 
Yes. Sir. 

(b) State Government of Mabarasbtra 
bas been informed that notification of the 
area san tional park or sanctua ry nder 
the provisions of the Wild Life (Protection) 
Act. 1972 would be a pre-requisite to tbe 
extending of finaocial assistance by the 
Central Government. A proposal for 
financial assistance co sequent upon tbe 
declaration of the area as a. national park 
or sanctuary. would ~e Con idercd When 
received from tbe State Government of 
Maharashtra. 

RepreleDtatioD from COOIT for with. 
draw.1 of Taxes OD 011 Seeds 

328. SHRI JAGANNATH PATT. 
NAIK: Will tbe Minister of FINANCE 
be pleased to state: 

(a) whether the Centra) Ocganisa tion 
'COOIT' has sought withdrawal of th 
heavy incidence of ditect and indirect taxes 
on oil seeds and its various products; 
aDd 

(b) if-so, the detail thereof and tbe 
reaction of Government tberdon ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF . FINANCE (SHRf 
JANARDHANA POOJAR Y) : (a) Gover n-
ment bas receiv~d a workiDB paper from 
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tbe Central Organisation for Oil llldu., lry 
and Trade seeking inter alia ce~tain fiscal 
incentives for development of 011 Iced and 
vegetable oils in~dustry . . 

(b) The paper se ks relief from 
taxes as below : 

(i) certain modificatio s of the 
exi ting rebate scbeme for use of 
minor oil in tbe manufacture of 
vanaspati and soap; 

(ii) reduction in It les-tax on oil 
seeds; and ' 

(iii) exemption from cu toms duty 
on machinery required for solvent 
extraction industry. 

In view of the ensuing Budget, it would 
, not be expendient in the public ' interest to 

disclose the reaction of the Governmet on 
tbese requests. 

Establishment of New Sanctuarie 

329. SHRlNITYANANDA MISRA 
Will the Minister ' Of ENViRONMENT 
AND FORESTS be plea ed to state : 

(a) whether Government will take 
.effective measures to check the fast denud-
,ing of forests; 

(b) the steps taken to convert the 
existing jungles and sea coast into sanc-
turies and acquariums: 

(c) hether Orissa State Government 
propose to set up 10 sanctuaries in the 
~tate; and 

(d) wbelbet Upion GoverDmcD~ 
propose to assist:tbe States in ' setting up 
of these sa.Dctuaries 1 

THB MINIS ER OF STATE IN THE 
,MINISTRY OF ENVIRONMENT AND 
·FORESTS (SHRI Z.R. , ANSARI): <a) 
Ye , Sir. 

(b) Bnd (0). The establishment. ~on· 
trol and management of sanctuarie and 
aquariums rests entirely with the State 
Governments. 

(d) Central Government provides . 
.. tin .. ocial assistance for incurrins certain 

non~recurrin8 item of expenditure 
eSFeotbl for tbe better conservation of 
sanctuaries, after tbey have l)e'en establl bed 
by the State Governments. 

Exemption Graoled In Excise and 
Customs Duty 

330. SHRI JAODISH A WASTHI : 
WiJI the Minister of FINANCE be plea ed 
to state tbe details of total value of exemp-
tiODS granted in excise and customs duties 
from May, 1986 to January, 1987 ? 

THE MINISTER OF STATE IN THE 
MINISTRY . OF FINANCE (SHRI 

( JANAROHANA POOJARY): Estimated 
revenue sacrifice involved in ex mptioDs by 
notifications granted by tbe Government 
from May, 1986 to January, 1987 is of tbe 
order of Rs 306 crores, of w ich R '. 66 
crores is in excise duties aDd R • 240 ,erores 
in customs duties. 

Appointment of Cb irman of Central 
Administrati,e Tribunals 

332. DR. KRUPASINDHU BHOI: 
Will the PRIME MINISTER be pleased 
to state: 

(a> whether Supreme Court bas held 
that no Secretary to the 1.1 nion Government 
or anyone in the State Government ' 
having thc some pay scale wiJI be ·eligible 
for appoigtment as Chairman of the Central 
Administrative Tribunal; . 

(b) whether the Sup.·eOle Court bas 
also directed the Governmen t or carrying 
out amendD,lent of the Central Administra-
tive l'ribunal Act. 1985 by March 31, 
1987; . 

(0) jf so. tbe reaction of Government 
thereto; and 

(d) the action proposed to be taken 
ill. thi regard '1 

THE MlNISTER OF STV\ TE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS AND 
Mll~-I1STER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SMRI P. CHIDAM BARAM) (a) 
The Supreme Cour~ have held Ibat a 
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person wbo ba held the post of Secretary 
to tbe Government of India or allY other 
post in tbe Central or State Government carry-
ina a pay scale whicb is not less than tbat of 
a Secretary to Government of India cannot 
be appointed as Chairman of Administra-
tive Tribunal unless be has held tbe post 
of Vice· Chairman (or a period of two 
years. 

(b) Ye, Sir. 

(ci nd (d). A revj~w potitioo in 
respect of the judgem nt bas b en filed in 
the Suprem Court on 10.1.87. Tb 
Government will con~ider the matter further 
after tbe review p tition is disposed of. 

, Harne sing Energy (rom S~a Wa,es 

333. S1 RI MULLAPPALLY RAMA· 
CHANDRAN Will tho PRIME 
MINISTER be pleased to state: 

(a) the fuods allocated for the pro .. 
gramme to arne s energy from sea 
wave: 

(b) tbe aite selected for the purpose; 
and 

(c) whether such an exp rimental ite 
'will be located in Kerala ? 

THE MINISTB OF STATB IN THE 
MINISTRY OF SCIENCE AND TECH .. 

. NOLOGY AND MI'NISTER OF STATE 
IN THE DEPARTMENTS OF OCEAN 
'DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K.R. 
NARAYANAN): (a) An amount of 
Rs. 33 lakbs was spent during the Sixtb 
Five 'Year ,Plan period on studies on wave 
energy. A provision of Rs. 3 crores has 
been made in tbe Seventh Plan for this 
project. 

(b) aod (~). Theoretical and laboratory 
studies on converting wave energy into 
elec.tric;:al energy bave been conducted by 
the llT, Madras under a project sponsored 
. by tbe Departmeot of Ocean Development. 
00 tbe basis of tbese studies, it is now 
proposed to conduct sea experiments. ·Ooe 
of the sites being considered for tbe experi-
ments is in Kerala. A final decison on the 
site will be taken after a fult evaluation is 

, made by tbe liT, Madras. 
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For Iga E chan e Recovery uader 
A.ae ty Scheme 

PROF. MADHU DANDA· 
VATE: 
SHRl VISHDU MODI: 
SHRI MOHO. MAHF90Z ALI 
KHAN: 
SHRI SOMNATH' RATH : 

Will tbe Mini ter of FINANCE be 
pleased to state : 

(a) the amount of claod stine foreign 
exch~Dge recovered by Gov romeat following 
tbe rec nt declaration of am esty to tbose 
who voluntarily disclosed their ~~ 
violations; aod 

(b) tbe details of such disclosures 
aod tbe respective foreign ex~bange amounts 
n: overed feom the per on concerned ? 

T.HE MI lSTER OF STATE OF THE 
MINISTRY . OF PETROLEUM AND 
NATURAL GA AND MI ISTBR OF 
STATE IN THE MINISTRY OF FINANCE 
(SH I BR AHMA DUTT): (a) and (b). 
R patriation of foreign exchange under the 
Scheme will arise only after tbe Reserve 
Bank of India has scrutinised the declarations 
and advised each declarant about tbe 
legality or otherwise of his overseas interest. 
A the cherne is valid upto 31st Marcb, 
1987, it is too early to make an assessment 
of the amount recovered and tbe ' details 
thereof. 

Alleged Irregularlll s In 'Union Bank 
of India Examination for Proba-

tionary Officer 

33~. PROF. MADHU DANDAVATE .: 
Will tbe Minister of FINANCE plea cd to 
state: 

(a) whether there have been huse 
scale irregularities by the Union Bank of 
India authorities in the examination for 
Probationary Officers; 

(b) if so, whetber his Ministry ha5 
~ade inquiries i to the alleged irreguJarities; 
and , 

(c) . if so. tbe cutcome thereof and the; 
action taken in ,bis regard ? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCB (SHRI 
JANARDHANA POOJARY): <a) to (c). 
Information , is being collected and to tbe 
extent possible will be laid on tbe Table of 
tbe House. 

'. 

[TranI/at/Oil] 

Eoviroomental Clearane of Narmada . 
Project 

336, DR. CHANDRA SHEKHER 
TRIPATHI: Will abe Minister of 
BNVJRONMBNT AND FORESTS be 
pi a ed to, t tc : 

(a) wbetb~r ome environmentaliats 
have urged upon Union Governmcnt not 
to cleat' Narmada Valley Project in tbe 
int rest of environmcnt; and 

(b) if so, whether Goveroment have 
considered these views and taken any 
deci ioo in the matter 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMBN_T AND 
FORBSTS (SHRI Z.R. ANSARI) : <a> Yc, 
Sir. 

(b) All available data as well as the 
viows expressed by the Eovir~)Dmen'alists 
b ve been considered for taking a decision. 

etlln up of Co'mputer TralnloK 
Centre 

337. DR. CHANDRA SHEKHAR 
TRIPATHI: Will the PRIME MINISTER 
be pleased to state : 

(a) whether Government are c\)osider. 
ing the eUing up of some centre for 
computer traioina in various partS' of tbe 
counlry; 

(b) wbether sites bave been selected 
for settina up these centre ; 

(c) if Ot the names thereof; 

(d) whelber a decisioo bas becn takeD 
to el up a Centre in LuckDOW; and ' 

( ) if oot. the rea ons therefor? 

Written Answer~ 124 
THB MINISTER OF STATE IN THB 

MINISTRY OF SCIENCE AND TECH ... 
NOLOGY AND MINISTER OF STATE 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K.R. 

, NARAYANAN) : (a> A proposal for 
setting up of lodian Institute of Information 
Teohnology (lilT) is presently being con-
sidered by the Department of Electronics. 
Tbese Institutes wlll be exclusively cateriog 
to the area of computers and tbeir appli-
cations. 

(b) and (c). Four locations bave been 
identified for setting up of sucb trainioa 
centre. Tbese are at Delbi, Pune, 
,Bhubaoesbwar aod Hyderabad. These 
locations have been selected 0 lba t the 
large network based computing facilities 
already set up at these places by tbe 
National Informalics Centre can be made 
best use of for conducting various training 
programmes. 

(d) aD.d (e). It is also proposed to set 
up as OClate centres at varioqs State 
CaP.itals including Lucknow over a period 
of time. 

Seizure of .Smuggl d goods 

338. DR. ' CHANDRA SHEKHAR 
TRIPATHI: 
SHRI JAGANNATH PRASAD: 

Will tbe Minister of FINANCE be 
pleased to state : 

(a) ~be details of the number of 
smugglers caught and the ' details f 
tbe goods seized from tbem tbrougbout t~ 
couDtry during 1986; e 

(b) . the value of the goods smuggled; 

(c) the total Dumber of 
h '. persoDS 

appre ended ID tbls connection· and action 
taken against them; and t 

(d) the nature of disposal of tb 
materials seized ? e 

THB MINISTER OF STATE IN TH 
MINISTRY OF FINANCE E 
JANARDHANA POOJAR y). ( (SHRI 
Tbe total value of contra band' gO ad) to. (0). 

d - 0 S seized uo er the Customs Act 1 ('62 . 
is b ' . commodlty_ 

wet rou baut tbe cOuotry d . 
year 1985 is liven below: • uranS tbe 
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Maio c m odity 

Gol 

Watcbe 

Synthetic fabrics 

Silver 

Diamond and precious 
tones 

oreotic drug 

Currency 
(Indi D and For ign) 

Other 

Tot 1 

Value (Rt. 
in crores) . 

46.71 

10.09 

17.46 

4.59 

1.09 

50.53 

9.52 

71.55 

211.54 

tri ent action i taken a a.inst tbe 
per 00 involved j smu gling activities. 
Apart rom co fi lion of the ood d 
imposition of personal penaltie • in suitable 
c e, tbe per 00 involved ar pro ceut d 
in a Court of I wand io appropriate cases 
preventive detenlion uDder tbe COFEPOSA 
Act i al 0 resorted to. 

Tb total num er of prOD . rrested, 
pro ecuted under Cu toms ct and detaioed 
und 0 PO A Act in c nnection with 
ucb ctiviti during 1986 i given 
elow : ~ 

Per ons 

recut d Detained uDder 
OF POSA 

(d) A per tbe policy of tbe Govern-
ment, eonfi cated trade goods are sold 
through auction/tender. Confiscated 
coosumer goods are sold to tbe Co-
opera.tive Societies approved by tbe Central 
and State Governments and duly rcaister'ed 

. p~cr tb~ Co.ope.~~t~~ ~ocie"e~ A~' 

includiol NatiQnal Co-operative Consumers 
Pederation and State Co-operative Federa-
tion, military and para military cenfeens 
etc. Confiscated gO.ld and silver are deposited 
in tbe miot and foreign currencies are 
credited to the Reserve Bank of India. 
Heterogenous and misce)Janeous goods 
seized in mall lots are direct1y old to 
public through customs retail shops. 

nacoltle. In Public Sector Banks 

339. DR. CHANDRA SHEKHAR 
TRIPATHI: Will the Minister of 
FINANCE be pleased to state: 

(a> wbether tbe incidence of daeoities 
In Public Sector Banks in different parts of 
the country i on the increase; 

(b) if so, total number of bank 
dacoiti co Hted during tbe last three 
montb in the country and the 10 ses 

. suffered thereby; 

(c) whether Government are considering 
some effective mea ures to cbe k these 
dacoitics: and 

(d) if so, tbe details tbereof ? 

THE M1NISTER OF ST ATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) (a) 
Re tve · ank of India ha intimated tbat 
wbile 76 case of bank robberies/daeoitie 
were reported to it by public sector banks in 
J985, they have reported 106 cases during 
1986. 

(b) RBI has intimated tbat tbe total 
number of cases of bank robberie /dacoi-
tie reported by public seclor ba k to it 
durin tbe last three months i e. Nove lber 
and ecember. 1986 and January 1987 i 
as under: 

No. of cases 

14 

(Data provisioDal) 

Amount involved 

Rs. 191.70 
lakhs 

(c) and (d). Bank robberies/dacoities, 
to ~ co~sidefab~~ e~ten' ~ de~Dd o~ t ~ 
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general security environment in the. locality. 
Banks. b0'Yever. have been takinQ steps to 
improve tbe security arrangements so as 
to offer a little inducement to miscrean s 
to rob banks and also to deter tbem. 
Depending on 1be ri k factor ' involved, 
steps have been taken to appoint security 
guards. instal appropriate alarm systems, 
etc. in branches. Further. in order to 
motivate bank employees, the general public 
aod the police to resist robbers!dacoits, 
a scbeme of reward bas been announced. 

[Efl,/;shl 

Supreme Coqrt Judgement In 
eerl ess Case 

340. SHRI KAMLA PRASAD 
SINGH: 
KUMARI .MAMATA ~ANER­
lEE: 
SHRIMATI GEE~A MUKHER-
JEE: 
SHRI JAOANNATH PRASAD: 

Will the Minister of FINANCE be 
plea ed to state: 

(a) wbether Union Government bave 
examined the implications of the ob erva-
tion of . the Supreme Court in tbeir appeal 
in the Peerless General Finaoce and Invest .. 
ment Company Ltd. ca e decided recently; 
and 

(b) if so, the action contemplated ' in 
this regard, particularly to safeguard the 
interest of depositors and employees? 

T MINISTER OF STATE IN THE 
MINISTRY ,. 0 FINANCE (SHRI 
JANARD A A POOJAR Y) : ' (a) and (b). 
Reserve Bank of ndia h been asked " 0 
tudy the implic tion of tbe judgement of 

tbe Supr me Court and initiate ucb action 
a i considered nece~sary in the light of 
tbe judgement and the ob ervations made 
therein. 

Income tax s e see 

341. S RI THAMPAN THOMAS: 
Will tbe Mini ter of FINANCE be pleased 
to state: 

(&1) tbe numb r of incom tax 
se s~e8 i 98S-8~ ~pd 19~6- 7· an 

(b) tbeir 8leb-wise and disposal -wi e 
break-up and other details tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y): (a) aDd (b). 
The 'of ormation is being co])ected and will 
be lald on tbe Table of tbe House to the 
extent possible. 

Foreign Exchaoge Earnings (rom Non-
~esideDt Indian Deposits 

342. SHR) THAMPAN THOMAS: 
Will tbe Minister of FINANCE be pleased 
to state tbe amount of foreign exchange 
earned by Government , from non-re ident 
Indian deposits during the last three 
years? ' 

THB' MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT) : The accretion 10 
tbe balances in tbe Non-Resident External 
(NRE) and foreign Currency Non .. Resident 
(FCNRl) Accounts maintained by NRJS 
with bank in Ind'ia during tbe Ja t three 
years were as follow: 

1984 

1985 

(Rs. in crores) 

866.98 

1525.01 

1986 2361.04 

New Projectl for States 

343. ' SHRI THAMPAN THOMAS: 
SHR) SHARAD DJGHE : 
SHRI S. JAIPAL REDDY : 
SHRI INDRAJIT GUPTA: 
SHRIMATIOBETA MUKHER-
JEE: 
SHRI NARAYAN CHOUB Y • 
PROF. MADHU DANDA~ 
VATB: 
SHoRI V. SOBHANADRE S .. 
WARA RAO: 
SHRI C. JANGA REDDY. 
DR. A. K. PA'fEL : . 

Will ,the Minister o~ PLANNIN b'" 
plea ed to state: ,G ., 

(8) wbether Prim"e Ministe ' 
poounccd ~ew pro'ccls f9r K r l recenUy 

• I • era a. e t 



(b) wbetbtr these commitments 
over and above plan scheme: and 

.. 
(c) if so, tbe detail ttiereof? 

Written Ate.fWers 

Education Sector 
6-7 Navodaya Vidyalayas 
-3 Keodriya Vidyalayas 

Reduction in Export Duty 00 coffee 
from Ra. 10.000 -to Rs. 6.000 ' 

. too 

THE MINISTER OF STATE IN THB . 16. 
MINIST Y OF PLA NINO (SHRI 
SUKH·~AM): (a) be recent aonoun-
cement of tbe rime Minister related to 

Rai iog target for self 

'four tates n r;nely. Kerala.. We 
Hary ~a .a d Jammu aDd Kashmir. 

cbeme from 13;000 to 20.00Q 

Additio al Orant· of 25,000 tonnes 
of foodgrains (50% wb.eat/5O% rice) 
(RLEOP) . 

(b) The aDDouncement-i include pro- 18. 
gramme witbin tbe purview of Fin Dcial . Kovalarn Joint Sector ~Il' C , coftven- . 

tiou' Centre. 
In tHutio t plao and' noo-pJan ' c emes ' 
of C otral a tate Govern eDts. 

(c) A t tement indicatiog tbe projects is 
, given ' heJow. 

7. 

8'. 

9. 

10. 

. 11. Fisheries Project 

12 • 

• 3. 'Special ',Study of water 
ds of P t bat ' io 

'.' 

• ,List 0/ Project! for Jr e. t fl~ngal 

Jute Moderni~tiori f d io 
(continuing) 

Jute Special Fund for 
Re peniog . and 
(continuing) . 

, ~econd Hoogbly Bridge (contiouing) 

4. Super Bazar Type ~tores. ( . . 
S.' Regulari alioD of 

(continui~g) . 

6. ' Rai~w8Y Yatri Niw8S (New) 

8. New , International T~rmioal ' a 
Calcutt Airp It ( ew) 

Yatrl Niwas at Oangasagilt . aod 
Mayapur' (New) 

Grant for completing 
Stadium (continuing) 

Centre of 
In titute ·of Sports-Extension 
facilities (continuing) 

Marine-Acquarium 
Centre, Disha (New) 

cum·Re carch 
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SYL Project 

Deferment of Instalment of ' N~BARD 
DUBS in respect of Li9ing of ?Vater ' 
Courses 

Agriculture 
Reclamation of Alkaline Soils 
JnstanaHon ()f Sprinkler Sets 
OUler C ntrally Sponsored S,chemes, 

. Pow r-Allocation fo~ ' energjsation or 
Pump sets. 

Walter Supply . 
Accelerated Water Supply Programme. 
Elimination of Fluoride Contamin'ation 
in Water Supply. . . . , 

6 . Education 
• , Setting up of K~driya ,and Navodaya 

Vidyalayas . ' . 
Adult education programme 

7. Modical Coll~ge and.' Medical 
education 
Full body cat C.8nner for', Rpbta" 

, Medical CoUege 
. ' 

8, Drought Relief ". 

7. Extensioo' of 
Bypas~ Srioa8af 

. 8. By~asst. Spore . 

9. Indira Gandhi 

10. Bypasst Batot 

11. HMT Extension 

J 2. . Development· or t?urist facilities 

. 13. Sbe~-e':KJlshmir Aaricultu",1 University . 
14 . . ' Allocation of ' (oodgrains 

' lS.', Release' of" share capital (J and K 
HPMC) . 

i6. lmpOJ;t of 'Angora' Ooats 

. 17. . Uri Hydel PrOject 

18. , Zero 'bridge and Bu~sbab Bridie in 
. Srinagar 

19: . lmprovemeot of transmission sYltem 
. , 

20. Setting up aD Bco Task Porce 

21 • . Sports facilities ' . . ' 

22. 'Pur farminl 

9. Sports . 23. 
'Upgradat!oo of sp~rts faciHtie . to 

Dulbasti ' Project " 

Rai School Grants 10 aid for upgra,. .. . 24~ 
dation of sports complexes' 

400 K.V. Tra~smissJon Line 

Tourism " 
Surajkuod Golf Course 

amd rna .Tourist Resort 

List of p~(lJect for ,Jammu and K.a,shmlr, 

Cable Car Qulmarg 
. . 

.2. I .. ternatjona) Golf Cout et Sdnagar 

Develop~eot of Patni-Top 

Jammu-Udbampur ' Railway 
(198'7-88) 

S. K"iJdi Watershed Project 

· 2S. Revaming d istribution networ~ 
,1. 

. Growth' of 'Private Money Lending 
Companlr. 

·344. SURI THAMPAN THOMAS. 
w,iil the 'Minister of PI NANCE be pleased 
to state: ' . . ' . 

(a) whet'her .the mushroo~ grOWth ' of 
private ' money lending companies in va.rious 
parts of , tbe ountry and ' particularly in 
Keral.a ~as c,oqle to his, notice, '.' . 

'(b) whcth.er Government have 'taken any 
aC~10n to prevent. c:ontr~} aDd regulate the 
private mooey lending; and' . . . 



~HB MINISTBR OF STA1'B IN THB 
MINlST'1l Y OF FINANCe (SHill lANAR.-
DHANA. POQJARY): <a) to (c). 
Presumably. tbo reference to Private Money 
Londin ' Compani,. relates to tbe unincorpo-
rated bodte carrying on finance and 

'in've tment business. WItb a view to curb 
tbe OlagaUudp of depa it acceptance aClivi-

. 'ies ' of tbese bodies, a DCW Cbapter III-C 
ha been incorported in the Reserve Bao~ or 
India Act, 1934 througb tbe enactment of 
lJanting Law (Amendment) Act. 1983. In 

. term of tbe provi ion of the aid Cbapter. 
wblch ba~e come ~nto effect witb ~ffe~t from 
lS.2.1~84. ' , uoincorporated bodie , 
indivi u Is 'etc. are , prohibited 

, from' acceptiog ' depo it from mor~ 
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in Bombay and Delhi acquired by tbe Vnlon ' 
, Government duriqg tbe last year iD c:~erci5c 

of it power for tbe pre-omptive purchase 
of properties exceedinl apparent consi&ra'; 
rion of Rs. 10 , rakhs, \Joder the ' pr~vi ion of 
abo Finance ~ct; 1986; aDd 

(b) the detail tbereof 1 

T~E MINISTER 0 STATE iN taB 
MINISTRY OF INANe (SHRI , 
l.ANARDOANA POOJ~R'YJ : (a) tbe total 
'number of propertie in Bombay and · D Ihi 
ordered to be purchased', by the Central .-
Government' during the year 1~86 in exercise 
of po!-"er fo th pre~emptive purcha e of 
immav.a 1 p'ropertJe UDder 'Chapter XXC 
of the Incomc~tax Act, 1961, is 49 • tb 0 tb number of depositor ' tipulat-

. cd ' tbereio. Tbe po ers 'to ,ta l\ction 
for violation of ' t e provisions rest' witb (b) A statement is aid on the TabJe of . 

e rye Ban nd State Governments coo .. ··, tbe ,Bou e. (Placed 111 , Library. See No. 
currently. Re r e Bank of lodi bave ther ... L~.3740/871 
foro. a kcd tbe State G~veromeots to' 
ere te necessaty enforcem~ot macbiD ry to . NOD-Re8Id~Dt Indlao love ton Response 
investigate into ' tbe viol tions of to guity P rt~cipati()n Scheme 
tbe provi ion of Cb pter lll-C of 
tbe Reserve Ban of India Act. 

ny of tbe Stat 'Goveromcnt ar ' yet to 
cre&.te the' mac ineO' required for tbis and 

3d6. DR. KRUP SI DHU B 0 : 
SURI K IS NA SINGS: 
C AUDHARY AM PRAKAS 
S I LAK~IiMAN MALLICK. 

escrv Bank of India have requested 
6 me State . Governments to take action for W.ilI tbe 'MiDister ' of FI'NANC'E 
creatio of tbe machinery early. Re rye · 
Bank of India b reported tbat it bad ' in pleased, to tat~: 
tb eanwbUe initiat d act on ,on itl 'own 

aio t ,ome uolncorpoated bodies in Oujarat. 
erala. TamUDadu and Kafllataka {or. 

violation ()f tbe provi ions of Chaptet 111-C 
of tb ·Re erve Ban of odia Act~ . 
. 10 so rar 'as money lendinl activities of 
theSe bodies are concerned, sioce the 8ubjUlt 
o( money , lendiog i a subject ros~rved 
,for tbe State Governments, it 1 for tbe 
State 'Oovernments ' to 'enact necessary 
leaislatiQo' in tbi rcaard .. 

345. SHRI SHARAD DIOHS .:' 
, , DR. D. N. RBDDY' : ' 

'SHRt C. MADHAV REPD1 : . 

Will tbe Minister of ~INANCB ' be 
plea ed t~ "Stato : 

(a) tbe ' QWDb~r of ialtno~able properti~s 

, , (b) if so. t · e reasons therefor; 
,. " 

,. , (0) tbe . ,ateps , Goye.rn~eDt propose ~ to ' 
tak.e iD tbe matter; and " .' ' , 

4 ' • • 

.( d) bow tb equity' investmoJlt under 
thi . Scheme compare with tbe investment.' 
UDder other N~D.residcDt Indian investment 
Scheme." ' 

I 

'. ' THE ¥INISTB~ ' OF STATI!OF THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND. MINISTER OF 
'STATE n~ THB MINl~TRY OF FINANCE ' 
(SHRI BRAHMA DUIT): {a) No Sir 
Tbero '$ DO general demand for equity hiSber-
tban 74% as a co~dition 'for N~I investment: 



(b) aoJ (c). Does not arise. 

(d) InveStn'lent approvals agg(\:gatinl 
~ 3 57 ctorc ba"e been obtallled by 

I s under the 74% Equity Investmen 
$cherne. Under the 40% Scheme, approvals 
aggregating R ,', 755.17 crore wero oblatnod 
as 00 31.12.1986. ' 

made by Bombay Cu, toms in 
' 1986 ' 

, .' 

DR. KRUPASI OHU BHOI: 
Mini ter , of FINANCE be 

pleased to state : 

(a) whetber Bombay Customs officials 
have seized ', big hauls of cootrabands 
recently; ~ , I 

(b) if o. the details of ~he seizures' made 
duriog 1986 and tbe figures . as ~ompared to 
those of. th~ las t year; 

coastal areas are vultterable due to their 
vastness and cl\')SC ptoximity to the Gulf 
COl1Dtrtes. Our broder with neisbboutfn8 
countries ' are vulnerable due to 'its leoatb. 
linguistic affinity of the people livins on 
either , side, obstacle free terralO and OpcQ 
border particul~rly with Nepal, 

. ' The preventive ' and inteUj~nce 
macb~nery of the Customs department 
remain , vigilant to dotect aDd prevent 
sm'uggling activities throughout tbe country. 
Clqse co-ordination as oi 0 maintain d ' with 
other concerned Enforcement agencies 

, deployed in the coastat/border regiQ -

. De,elopment of,X: .. Ray Baggage In8pecti~~ 
System 

, 348., " R. KRUPASI'NDHU BHOI : WiJI 
tbe PRIME MINISTE be plea . d to state : 

(a) whet the E ectro iC8 . Corporati 
of india Ltd. has developed an X-ray 

. . bagpS inspection systems,' ' . (c) whet er S~Ugg\io8 i on the i,nctease 
of tate aU over tbe Indian borders and coast 
line de~pite areater c e<:ks; aod (b) if so, the- salient features 

a 
(d) if so, tbe reasoo t~~re_for and the ' . . ' , 

stotts proposed , to check: tbl Illegal trade , , ~c) tbe tnne by whic it is expected to 
and plug allloop-ho.les 1 be I~troduced ~n~ b Vi ' ,far , it pro ose to 

help 10 check Dg tbe e)ttrcmi~t and blJ"acki 
of pi nes? JIg , , THB MINISTBR OF STAtE iN THE ' 

MHUS'TR Y OF FI~ANCB (SHRI JA~AR. ' 
DBA A pOOJA Y); (a) During tbe ' THE MINISTER OF STATE' IN TH 
perlo . 0 cember, 1986 and January. 198~, ' MI~ISTRY OF SGIENCE AND TECHNO .. 
tb Cu toms autbor~tles s~zed , ,contrabaod , LOGY AND MINIS,rE~ 0 ' ' ATE 
~oo wortb R.s_ ; 15.19 crores ~n Bombay, THE DEPARTMBNTS OF- ' OCEA 

(b) The 'to " value of controblnd goods 
seized within tbe -Do bay regioD ' dudos the , 
years 1985 and 1986 is given be ow : 

(c) and (d). Reports received by tbe 
Government and enures made indicate tba,i 
certain coastal areas and border 
regions of our country contioue (0 
be vulnerable to lumuaalinl activities. The. 

DEVELQPMEN, ',ATOMIC BNERG 
ELECTRONICS AND SPACE (SHRI K ' 
NA AYANAN) : (a) Yes, Sir. .R. 

, (b) The X-ray Bag soe J ' " 
S t il!. nspectk'>n 

ys em oprates on the principle of . ' 
blld ' , generatlDg 

8 ow Image of the contents , of a baa b 
meaQS of a short , X-ray pulse on fi Y 
e t ' T a uoresc-

D screen. he capacity to peoet t 
10 mol t~ickness. ,to detect w~_a 8 SrteeoI of 

, m DIA' u-.:;S 0 IS m . Ollie free pict G . 
capability to detect plastio ite ure, ray level 
to detect weapons/gold b'o PlSt

• technology 
x , ISCUJts and Jo 

-ray dose ensuring safei ~ w 
are some of the salient featur~s. or operator ,' 

(c) It .is , expected 'that . . , . ' 
manufacture by BelL will I o (lige 0 OU8 
June 1987 Tb commence from • e 'System has ap I' . for 8~uritv and .. ' p Icatlons . , malena) lDspeotio h' 
ca~ check extremist activities. . 0 W leb 



ROTATE IN THB 
ANCE (SHRI JANAR .. 

, (b)~ 

BALASAH B VIKHE 
Minister of E VI 0 .. 

be ' please~ to 

I . 

(b) t~e area of Jao~ Ui(ely to be brought 
UDder fue) wood an dde -plantatioD 
durin tbe current year. e pecially . in the 
State of Mabarashtr. ? 

i38 

3,s1. SHRI DHARAM PAL SINGH 
MALIK: 
SHRIM.RAGHUMA~BDDY: 
SaRI PRAKASH CHANDRA: , 

of :FINANCE be , 

(a) wh ther tbe penalty imposed 00 
MIs. Bara .Jodia Ltd. for violation of 

ERA during the year 1986 has sioce been 
r~aH ed from the company; and 

(b) if so, when and if no., the reasons 
tbereof ? 

THE MI ISTSR OF STATB IN TIU~ 
MINISTRY OF INA CE (SHRI 
JA ARDHANA POOJARY) : (a) and (b). 
A total penalty of R. 11,23,000 bas been 
imposed 00 Mis. Bata India Ltd. · at . its 
two executive for violation of the 'provi-

. ons of F.B.R! A t. The entire amount of 
penalty bas beeD realised from tbe tompany 

. and its two executiv~. . 

'OF STATB IN , 
Y OF S VI ON· 

FQ BST (8 RI 
Z. . (a) be government 
of India· bas set up a. ational 'Wast land,S 

. nev lopmeot Boa.rd with tbe object of 
bringing S mUUoo hac.are of land every 
y,ear under fueJwood and rodder pi nta: 
don. 

. (a) t~ details of the for at lands. wbich 
have beed' converted for non-forestry pur-

. a ri~ tbe last. three year ; 

TH~ MINISTER OF STATE IN THE 
MINI TRY OF ENVIRONMENT '.A 

. FORBSTS (SHR! ' Z.R. ANSARI): (a) 
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.to be (0) ' whether aoy actiQD .ba since been 

lb) . and (c). Tbe information is as 
follow : 

Total number of proP9Sa)s : 
'recei~ed from 1.1 84 to 
31.12.86 : 

Approved 

. Withdrawn 

Peoding with tbe Department . 
for deci ion . 

Closed on account of non 
SUbmission ' of ' essential 
information by ' .State 
Governments 

602 ' 

197 

42 

23 

Fraudul nt Loa gtv n by uujul) and 
Sind an Br"D~be8 iii 'Jalandhar 

and Amri.sa . 

3S3. SHRI DHARAM PAL SINOH ' 
MALIK: . . . ' 
SHRIM. RAGHUMAREDDY: 
SHRl MANIK REDDY: ' . 
SHRI PRAKASH CHANDRA: 

HRI .SOBHASH YADAV ; .. 

. taken, against I!l~cb officers; a,od 

(d) if so,' the dt~tail ,thereof? ' 

THB MINISTBR·OF STATE IN THE 
MINISTRY OF , FINANCE (SHRI 
JAN~RDHANA POOJAR Y): (a) and (b). 
Central Bureau of Jnvestigatioo has report~ 
cd that during tl1e I ~t hr e 'year~ ' viz. 1984, 
1985 and 1986, it bad registered thr e cases 
against the officers of P~lnjab and Sind 
Bap~t Arnritsar and Jalal19hnr branches, 00 
the 'allegation of giving tuck loan ladvances . 

, on .the basi ' of , t tg ~ d documents/non- ' 
exi~teDt pe'rsons. , The CJ~.I. has further 

, rep rted that. tIl es~imated Joss to the bank, . 
8S a result of these advances i these three 
c.a~es is Rs: 6 lakbs. 

(c) and (d)~ The' ¢.B I. ·has. reported 
that while investigation i oue case is till 
continuing, i\l two ca es . Regular . Depa. t-

' mental Action for major penalty ' ha been 
recommended agai~st , the ' concerned ,: bank 

" officers and chargl-sheets have been 
filed in ' ,be court against t~e private 
persons. 

0',. Slick Po'~uti~o io Coastal A.reas 

354. ' SHRl DHARAM pAL SI OH 
, MALIK: , 

" SHRI M. RAGHUMA REdDy: 
, SHR') SUBHASH Y ADA V : 

" . Will tbe PRIME M1NISTER be pleas~d 
to state: " ..' 

(a) ,whether' "!lit ' '.. slic" discha_r8ed ' by 
", ships in Indian ~nd, Arabian Oceans is the 
. maio source of pollution ' threatening the 

ecological balance in tbe costal areas of the 
country; ( , 

Will the ' Mini'ster 'of FINANCE . be' : ' . 
pleased to state ~ . (b) whetber tb~ oil ' discba'rged has 

·ea) whether it bas come 'to tbe notic~ of 
Governmont 'that ' ~me , officers . of tbe , 
Punjab nd ' Sind ' Bank wo~kiD~ io tbe 
J,dandhar ' and Amrit ar branches have 
defrauded the B ok ,by 8ivi~g i~uck advances ' 
on fake cha i numbers; , 

(b) the e timated loss to' t e Bank 
durin th , I t three yea'rs a!\ ' a result of 

resulted in ' decline in marine' food; , and ' 

(c) if ao, tbe steps taken to improve the 
situation ? ' 

. THE 'M'lNlSTER OF STATa' 'IN , THE 
MINIS!RY O.F, SCIE~~E AND T.ECHNO. 
LOGY ,AND' MI~I.SrER OF STArE IN 
THE DEPARTME~TS Of' OCEAN 
DBVBLO~MBNt, ATOMIC ENERGY 
ELECTRONICS ." AND ~PA~ (SIJRi 



K.R. NARAYANAN): <a> No, ' Sir. Tbe 
record4'd oil lick along tho tanker routes 
o(tbe Arabian Sea and :.outb of Bay of 

, Bengal·do not e ceed 1bc pte~ribed limit~ 
of concentration. Tber fore, . the oil di-. 
cba\,g~d from tbe ships doe not constitute 

. tbe main source of pollutton. . , 

(b) rhe available scientific 
doe Dot e tablish aoy . direct 
between tbe 'oil ' discbarge fro 
decline in m 'rine food~ 

(c) Under the Mercbant Shipping Act 
J958, th di cbar e of o!l in the territorial 
water is prohibi cd. Viol tio te 
pi.lOi bable with severe penalties. 

142. 

,FINANCE be ' pleased to . ", .. 

(a)' whether bonds issued by MahaDagar 
Telepbone 'Nigam Ltd. and Nati~Dal , Ther:-
mal Power , Corporation evoked. ~ poor 
public reapon e; , 

(b) if $0, wbet~er the Nationalised banks 
subscribed to them beavily: and 

(c) if so~ the reasons therefor 1 

THE MINJSTER OF STATE OF THE 
,MINISTRY OF PETROLEUM - . AND 
NA7URA'L GAS AND MIN1S E OF . 
STATB IN T~a , ) ISTRY OFF) ANCB 
(SH.RI B 'AHMA DUT : . (8) 0, . Sir. 
Th . f, llowing figures of sanction ' and 
collections may be seep -: . 

!--.:...::..-....-..;;.;....;._;_.;;.;:...~~~~~------.~~-:-;-:--:--...:..----~;-:::-::-------.:..­

. (c) Presumably t 
good inve tment. 

Collections f~ol)l 
financial i'nsU .. 

t,u.tjons/Ba~ks 

(a) whetber a radio-aotive pe~cil bas 
been mi i.og since ' December 1986 from 
A~C; 

(b) wbet~er aoy enquiry has een made 
bond are in the matt r aDd if o. the outcome ' tbere ... 

of;' 

(d) -wbether any assistance will be fa'ken 
from VEe 'in thi~' regard ' ? . 

. , 

T MINISTER OF STATE IN THE 
~INI~ ~y . OF SCIBNCE AND 
T~CHNP.LOG¥ . AND MIN}.STER 0 

i10 • " . • f.. ... . ".. \ .. 
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STATB IN HE DBPARTMBNTS OF 
OCEAN DEVELOPMENT. ATOMIC 
EN ROY. ELECTRONICS AND SPACB 
(SHRI K.R. NARA Y ~NAN): (a) No, 
'Sir. 

(b) to (d). Does not arise. 

Removal oJ I.A.S. Officers from Senleea 

357. DR. CHINTA MOHAN: Will 
. tbe PRIME MINISTER be pIca e4 to state 

the Dumber of JAS. IPs, and IPS Officers 
suspeoded, removed. punisbe~ S~ate.wise 

, duriog the la8t three years ? 

THB MINlSTER OF S1' ATE IN B 
MI ISTR Y OF PE so NBL, PUBLIC 
GRIEVA CBS /Jt:. 0 . fiE SIONS A 0 
MINISTER OF STATE IN THB 
MINISTRY OF HOMB A PA. S (SH I 
P. C6IDAMBARAM): Information is 
boing 'collected and will be laid 00 the Tab Ie 
or the House. 

[Translation) 

. Written Answers 1~ 

C . .1. had conducted ' seaeche of tbe 
premise 01 10. officials of tbe Delbi and 
Bombay Cu toms durinl the la t two years 
with reference fo owniog of assets is-
proportion~te to income. The total vatue 

. of . movabJe/immovabl ' 'assets disco red 
during tbese searches was of the order 
Rs .. 36 lakbs. 

(d) No, Sir. 

(e) , poef. not arise. 

<f> reventive checks are exercised by ' 
Customs office on a11 warebo es aod e try 
and exist gates at I~dir. G ndhi Inter .. 
natioDal Airport. Delhi watch i aloin 
kept on the activities of staff working in 
tbe ware ouse • 0 addition, urpri 

" checks 'are conducted by senior officer. 

Agency to 'Pro,lde FaclUtle 
Re.fdeot IndiaDI 

aid -6n Houses of Customs ' Officers 
at D0!Dbay and DeJhl 

359. SHRI 'P.M .. SAYBED: Wjll the 
. '. Minister of FINANCE be pleased to' state : 

358 . 'SHRI BANWARI LAL BAIRWA: ' 
Will. tbe Minister of FINAN,CB be pleased 
to tate: 

<a) whether Goveroment have . ever 
conducted raids oo' the houses of Customs 
officers and employees posted at Palam and 
Bombay' ~ir-ports for their owning of assets , 
disproportionate to their. jDcome~ ' 

(b) if o. the details tbereof; 

, () . whether 0 overnmcnt ' propose to set 
up aJ) agency to provide ' tacilities to the 
Non .. resident Iodiaos for their participation 
in C omic de~elopment in t e country; 

,b) 'if so, tbe detai1s tbereof and be 
efforts beiDa made to reacb out tbe non-
resident Indians for ' the purpose; 

, (c) whether the ~R18 face procedural 
constraint~ in inve tmont: and 

(d) whether Government are sali fled 
(c) ' if oot, tbe ~easoDs therefor; ' with the one window scbeme ~nd if Dot; 

• the allernative scheme propose to be 
(d) whe her at Delhi Airpo t goods adopted in this re~ard ? . 

were pilfered after being depo~ited with , 
cu!tom om ers in many cases during 
1986; 

(e) if so, the ' decaib thereof; and 

(f) the prevrntivQ ! eps being taken in 
this r ard? 

.. THE MINISTER OF STATE IN. THE 
MINISrRY OF FINANCe (SHRI 
J~NAR ):~ANA PQOJARY): (at) td ~c). 

THE MINISTER OF STATE OF THE 
MINISTaV OF ,PET QLEUM AND 
N TUR~L GAS AND MINISTER OF 
ST A: TB IN THE' M INISTR Y OF 
'FINANCE (SHRI JlRAHMA PUTT): (a) 
and (b). The' Indian Investment Centre 

, . 
an autonomous 8& ney under .the adminis-
trative control of Ministry of Finance has 
been designated as Doda) a t)~y for 'NRI 
and foreign investment. :·It h~s its Head-
,,~art~r$ ~Q ~ew ~lhi "and ix 

• • 'I \ 
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Office located at New YOl, London, 
Frankfurt, bu Dbabi, Tokyo and Sinp-
po~ • All i formation regarding NRI 
Investment Policy, Licensing 
Policy, Import-Export Policy 
et~. j provided to the potential Non .. 
Resident Indian (NRI) enterpreneurs throu b 
Pampbelets, emiaar workshops, etc. 
Industrial prono 81 sent by NRIs arc 
followed up with Secretariat for Industrial 
Approv I (SIA and Statc Government ). 

(c) nd (d) A nUlllber of steps have 
b en taken during the Jast two year to 
remove procedural bardle being faced by 

l's. Oovernme are sati fied with the 
ingle-point ervice beIng offered. Be ides, 

nec 8 aty tep are tak n on a continuing 
ba i. , a and b n required. 

Implem otation of EI ctronlc oliey 

360. SHRI PM. AYEED: Will the 
ME MI ISTBR be plea d to state: 

() whetber tbe i ceot"ve provided 
have yielded the de ired re ults In the field 
of electronic : 

(b) if not, wether certain loophole 
hav n ou in impleme tation of the 
ele r nics polic I id down by Govern e t· 
and 

(c the acti n t ke or propo ed to be 
en to plug tbe e loophole ? 

T E MI 1ST 0 STATE IN THE 
M I ISTR OF SelE CE AND TECHNO-

OY AND MINISTER OF STATE IN 
E BPA TME~TS OF OCEAN 
V LQPMENT. ATOM1C ENERGY. 

ELECTR leS AND SPACE (SHKI K .R. 
NARAYANAN) (a> Yes, Sir. Broadly 
tbe inc~ntivess have yielded desired 
results. 

(b) and (c). Improvement and modifies-
ti D in tbe policy are carried out from time 
to time OJ and when ncces ary. 

Governmen't's Decision on Fourth Pay 
Commfsslon' Recommendation on 

Pensioners 

~6t. SHRI P.M. SAYEED : 
HR} MA IK anDY: 

• • I I 

SHRI SANAT KUMAR 
MANDAL: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether Government have since 
considered Part-ll of the Fourth Pay 
Commission's Report concerning the 
Government pensioner ; 

(b) if 80~ the details of the recommen .. 
dation accepted by Government; and 

(c) the time by which these rccommcn. 
dation are likely to become effective? 

THE DEPUTY MINISTER IN ~HE 
MI 1ST Y OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MI J TER OF STATE IN THE 
MINJSTRY OF HOME AFFAIRS (SRRI 
BIREN SINGH ENGTI) : (a) to (c). Part-
n of tbe report of the Fourth Ccntral Pay 
Commi ion concerning pe joners is under 
active consideratio of the Government and 
deci ions on tbe e recommendation are 
likely to be announced sbortly. 

Awards to Cu tom Per onne' 

362. SHRI P.M. SA'VBED: ill the 
Mi iter of FI ANCB bc pleased to 
tate : 

<a) the mount which has been awarded 
to the Custom and other officers responsi-
ble for tbe eizure at various place during 
1986-87 so far; and 

(b) the number of such officers Who 
have al 0 been otherwise a\\tarded commen-
dation certificates and promotion for the 
go d work don ? 

THB MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) The 
total amount of rewards sancC;oned to 
Customs and other officers responsible for 
eizures/detectiOD of duty eva ion ca es in 

Customs and Central E cise Department at 
various places during 1986·87 (upro 15.2.87) 
is about Rs. 6 54 crores. 

(b) 158 Officers of Custom and Central 
Exci e have en ,waf~ed co~mend.tioq 
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c rtificate for the good work dooe during 
1986-87. 

No Officers in tbe Departme t is 
promoted solely for his role in effecting 
seizure I detection of duty evasion cases. 
However, prom tion of an officer is 
governed by his overall performance nd 
conduct as reflected in his CCRs. 

Per Capita Iocome/In"e tment in 
Andhra Prad h 

363. SHRI V. SOBHANADRBE-
SWA A RAO Will tbe Minister of 
PLANNI G be pl a ed to state: 

(a) tbe rate of per capita iove tment 
and the r~te of increase in per capita incom 
in Aodhra Pradesh durin the ixtb Plan; 

(b) whether it was below the national 
ve age, and 

(c) if 0, teps proposed to increase the 
per capita income od invcst01eo t in 
Andbra Pradesh during the Seventh Plan? 

THE MINISTER OF STATE IN THE 
MINISTRY 0 PLANNING (SHRI 
SUKH RAM): (8) The per capita invest-
ment in Andhra Pradas under tbe Sixth 
Plan of t St eaR. 578. P r capit 
income increased from R . 647 in 1980-81 
to Rs. 70S in J 984-85 at constant prices. 

(b) The a ove inve. tment was lower 
than tbe all- ndi average during tbe Sixth 
Plan period. Per capita income of tbe 
State w low r than a\1·India except in 
1981-82 wh n it a m rginally higher tban 
tb all-India level. 

(c) The Seventh Plan utlay of Andhra 
rade b has en fixed at Rs. 5200 cror s 

which is 61 .7 per ceot higher tb n the 
Sixth PI n outlay of Rs. 3100 crore. In 
the St te Plan empha j has been laid on 
povert allevi tion pro r'amme, employment 
generation. irri ation nd otb r productive 
and iocom enerati 8 scheme. 

St dy of "A'mosphere Dynamics" 

364. SHRI MULLAPPALLY RAMA· 
CHANDRAN: Wit the PRIM MI~ISTER 

f 0 8 at ; 

<a> wb ther oy propos J to 
wholly indigenous rad r install tio y 
'atmo phere dynamica' are under consider -
lion; 

(b) if so, tbe details thereof: 

(c) tbe estimated cost and allocation 
made for the the project: and 

(d) whether work on tbe project bas 
commenced and if so, wheo is it likely to be 
completed? 

THE MINISTER OP STATE IN THB 
MINISTRY OF SCIENCE AND TECH .. 
NOLOGY AND MINISTER OF STATS 
IN THE DEPARTMENTS OF OCEA 
DEVELOPMENT. ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHRI K.R. 
NARA YANAN) : (a) Ves. Sir. 

(b) A high power, co ereot, 
Doppler Radar operating io very hi h 
frequency (VHF) band nd known as Me 0-
phere, Strata phere and Troposphere (MST) 
radar is being established as a atio al 
Facility near Tirupati. Tbis radar could be 
u d as a re earch tool for probi the 
atmoClphere Over the height re ion S km to 
100 kms for various atmosp eric ludi 
such as three dimen iona1 structure of grav·ty 
waves and turbulenc, tropospheric wind 
profile, tropo pbere- trato pbere interaction 
etc. 

Thi National Facility it a multi depart-
ment/agency funded pr gramme with th 
Department of Space acting as the nodal 
agency. The Society for Applied Microwav 
Electronics Engineering Re earch (SAM E ) 
of the Department of Electronics has, been 
awarded the contract to des ian develop 
snd commis ion the radar systems. This is an 
indigenous effort sod only critical compo-
nent !sub. ystems whicb are not available 
in the couotry will be imported. 

(c) The e timated cost and allocation 
made ~or this project is Rs. 730 Jakhs with 
a foreign exchange content of Rs. 1 'S 
lakbs. 

. (d) Yes, Sir. This Nation I Facility 
~I~. become operati nal by Oliddl, of 
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36'. H I H. N. NANJB GOWDA 
SHRI RAMA HAY PRASAD 
SINOH: 
SHRI S.M. OUaADDI : 

Will tbe Mioister of FINA 
pleased to t te : 

be 

(8) whether despite the seasooal decline 
in price of certai commoditie durj g 
Novemb r, 1986 the average price ituati n 
co tinue to be wrorr" ome; 

o 

(c) whet e it furt 
~mber. 1986 aD 
d 

(d) if 0, the r 
made to ch 

commoditie 

cent ov r 

d during 
19 7; 

n tbereof and th 
in price of 

t c re alta 

(c) and Cd). The index registered a deelin 
of 0.2 per cent between November, 1986 
and DU ry. 1987 (la est availabl ) follow-
io a flip ie of both g icultural and 
m ufactur food item like, foodgraios. 
frui and 1 blel. condiments nd spices, 
IUS r, kbaodsari and Iur. 

Tbe t ru t of Gov m nt' anti-infla. 
tionary policy conti ue to 0 fE ctiv 
d and aDd supply management including 
Ir ngtbenin of _'ublic di tribution system, 

regulate relea of sug rand 
ed,bl oils, od moppln up of excess 
liquidity in tho ystem. The Central 
Oov rnmont bas advi d the St te Govern-
ment to tako trict action Blainst traders 
indulging io profiteering. boarding and 
blackmarketioa. 

,I 10 f G 

366. SURI H.N. NANJE GOWDA 
SHRI S.M. GURADDI : 
SHRI UTTAM ATHOD: 
SHRI RAMSW AROOP RAM 

ill tbe Minister of PLANNI 0 be 
pleased to tat : 

(8) whether tbe Gad it formula for the 
allocatio of tral sistaoce for St t 
Plan is being revised; 

(b) wb ther t e Pl -oning omml JOD 
h ~ t up a hi b Jev I committee to 
u e t tb changes in the e i tiDg f, rmul 
nd 

(c if o. when tbe higb level committee 
i Ii ely to ubmit its ep rt to the Gov r .. 
m nt? 

THE MINISTER OF STATE 'IN THE 
Ml ISTRY OF PLAN I G (SHRI SUKH 

AM): (a> No, Sir. 

(b) 0, Sir. 

(c) Doe oot arise. 

neom Ta in De 

67. 

W iJl t e Mini t of F CE 
p ed to · t to: 

(a) whether Income Tax Depa t t 
swooped on 32 residential and business 
pr mis nd r covered R . 60 Jakh ; 

(b) if o. t e details thereof; 

(c) tb tota] value of gl)od a d ca h 
seized during the raids; and 

(d) the action taken again t those heJd 
responsible ? 

HE MI ISTER OF STATE IN THE 
MINISTRY OF INANCE ((JHRl 
JAN RDHANA POOJARY): (a) to (c). 
The Income Tax Department conducted '88 
searches in December, 1~86 io which prima-
facie unaccounted assets inCiudiD8 cash , 
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jewellery and otbers a&Dountiog to R . 719.15 
laths were seized. 

(d) Appropriate action under the 
Income Tax Act is t~ken in aU these 
cascs. 

Re en Bank Views on Re e"e Money 
aod Hlgb Llquldit, 

368. SHRI NITY ANA DA MISRA: 
Will the Minister of FINA CB be pleased 
to state: 

( ) whetber according to the RBI during 
the period 1985·86 tbere was a 1 rge over-
bang of reserve money in tbe economy and 
the ratc of growth of liquidity had also been 
very bigb: 

(b) if so, tbe p08tioo witli regard to 
re erve money nd growth of liquidity during 
1984, 1985 and 1986; 

(c) wbetber the present rate is considered 
safe as it might not kick up an inflationary 
trend; and 

(d) the precautionary measure taken in 
tbis regard ? 

THE MINISTER 0 STATE OF THB 
MINISTRY OF PBTROLEUM AND 
NATURAL GAS AND MIN STER OF 
STATE IN THB MINISTRY OF FINANCB 
(SHRI BRAHMA DUTT): <a> In its 
Report on Currency and Fioance.198S-86, 
Volume I, (paae 154), the Reserve Bank 
bat ted as follows : 

"Against tbe backdrop of a larg over-
bang of reserve money and a bigh rate of 
growth of overall liquidity (M3) during the 
past tbree yeats, the focu! of credit policy 
in 1985·86 a OD confaining the overall 
arowtb of liquidity to a rate lower tban tbat 
for 1984-85". 

(b) Tbe position witb regard to growth 
of re erve money and overall liquidity (M3) 
during 1983-84. 1984 .. 85, 1985.86 and 
1986-87 (up to Ja.tluary 2, 1987) is liven 
~Iow : 

Percentage Variations in 

1983-84 

1984-85 21.5 

1985-86 (P) 8.3 

1986-87 (P) 8.3 
(upto January 2, 1987) 

p-Provisional 

18.9 

15.9 

15.7 

ote: Variation re or ed out on 
the basi of March 31 dat • after 
closure of Government 
Accouot • 

(c) aod (d). The growl in Ie rve 
money and M3 is continuously onitored 
aDd corrective measures taken, wben 
necessary. An account of measure taken in 
tbe current ye r are given in Economic urv"y 
1986-87, presented to arliament on 24th 
February, 1987. 

Thar De ert 

.369. SHRI NITYANANDA MI A. 
Wan the Minister of ENVJRO MENT 
AND FORESTS be pleas d to state: 

~a) whether tbe great Thar D sert 
coot1Due~ to . grow and the p~ ent area 
covered IS much more than it w s 50 ago; years 

. (~) ~hetber this trend is due to tb 
growlDI mflux of the population to tbe 
scaI~e P8tch.es of. the green tbus upsetting 
and ~estroYlD& tbl fragile eCOlogical balance 
of thiS area; and 

(c) if so, tbe steps to contain 
reverse tbe march of tbis de ert ? 

and 

THB MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND 
PORES S (SHRI Z.R. ANSARI) . (a and 
(b). The results of the integrated· re~earch 
conducted by the Central A . d 
Research Institute. Jodbpur and t~~ an~;:i: 
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of atelUte imaaeries do not upport the 
view tbat Tbar desert continues to arow. 
However. the resources within the desert 
are sbowing Indication of deterioration due 
to over· exploitation and opportunistic land· 
use tendencies. on accouot of increase in 
human and animal population in tbe desertic 
re ions. 

( ) Desertification control me sur are 
being tuk n by a number of department, 
tb most import nt of wbieh is tbe Desert 
Development Programme (ODP). a central 

ct r scbeme of tbe Department of Rural 
Development. 

anction (or Drainage chem 

370. H I NITYANANDA MISRA: 
Will the Minister of PLANNING be pleased 
to tate: 

( ) whether Planning Commis ion bas 
nctioned R . to erores thi year for the 

drafnag chemes in the Kosi and Ga dak 
command area; 

(b) if 0, b ther imnar grants will be 
de vaUable to Ori a al 0; and 

(c) if 0, the detail tbereof? 

E M1NISTER OF STAT IN T B 
MINISTRY OF PLANNI 0 (SHRt SUKH 
RAM) : (a) No, Sir. Central A sistance 
is give to the State Plao io the form of 
block loan nd grants aod it is Dot related 
to individual e eme . Planning Commission 
ba not sanctioned any sucb grant for tbe 
drainage works in the Ko i and Oandak 
command areas. 

(b) and (c). Do not arise in view of the 
reply above. 

Self Employment Programme for Urbao 
Poor 

371. SHRI MURLI DEORA : 
SHRI SRIHARI RAO : 

Will the Minister of FINANCE be 
pleased to state : 

(a) whether tho Self-Employment 
Programme for Urban Poor is successful 
aod workinl as intended; 

(b) the number of Joan applications 
received under tbe said scheme; an 

(c) the number of persons to whom 
loans have been sanctioned and tbe total 
amount disbursed 80 far? 

THE MINISTER OF STATE IN THE 
MI JSTR Y OF INANCB (SHRI 
JANARDHANA POOJARY): (a) to (c). 
The Self-Employme t Pro ramme for Urban 
Poor (SEPUP) was 1 ched on 1 t 
September, J986 for providing self mploy-
meot opportuniti to the urb n poor with 
the family ineo e of not more than s. 600 
er mODth a d re iding in city/town with 

a population exce ding 10,000 as per 1981 
en us. Tho programme ha receiv d a 

good respon e from the iotended beneficia-
rie. The Re erve Ban k of odia bas 
report d that according to the provision 1 
data available with tbem 4.83 lakh app1i-
cations were received under Self·Bmployment 
Programme for Urban Poor (SEPUP). 
Out of these 1.30 lakb were aoctioned and 
di bursement of Rs. 32.18 crore was also 
m de in 1.10 lakb cases. 

Scbe e for Alleviating Urban Poor 

372. SHRI MURLI DEORA· Will 
the Mioi ter of PI ANCE be p]ea~e to 
t te : 

(a) tbe schemes meant for alleviating 
the urban poor; 

(b) th fu d 1I0cated to tbem during 
tbe last tbree years; and 

(c) the results acbieved ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y): (a) Presuma-
bly, tbe Hoo'ble Member is referring to the 
Self-Employment. Programme for Urban 
Poor (SEPUP) which was launch d on 1st 
S.eptember, 1986. The programme COvers 
cttie !towns with population exceeding 
10,000 as per 1981 census and ' hicb are 
not covered under Integra fed Rural D ve-
Jepment Programme (IRDP) P . orsons 
whose total famiJy income is not more than 
Rs. 600 per month ate eJio ib1e for a~ . t 

d
. ., .., I. ance 

~ot oxcee IDa Rs. 5000 with capital sub" 
Iidy of 25 per cent to undertake viable 
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onomie activities. Loan. under the 
progrsmm., carty interest at the rat, of 
10 pzr cent per annum and have to be 
repaid in 33 monthly in talrPeot after an 
initial grace period of 3 months. uriog 
the current financial year, one beneficiary 
for every three hundred population (1981 
cen us) f to be a~ sisted in tbe centres 
covered under the programme. 

(b) The programme h s been intr duc-
cd durin tb cuneot financial y ar only. 
provi iou of . 37 cror, has been m de 
t ward the idy c mponent f the loao 
xteoded to the individual borrower. 

(c) Sine 'he r gram b b:en 
tr dueed in ept mber, 1986, tb results 

ae ived during I 86 .. 87 would be 
avail bJe only after th end of tb finan is} 
yar. 

Rver ion of All India ervlce 0 cer to 
Pareot Cadr 

373. SHRI SYEO S AHABUDDIN: 
Will tbe PRIME MINISTE be pleased to 
state: 

(a) the nu ber 0 f officers at the level of 
J iot SecretarY and above reverted to their 
p re t ca res under the State Governments 
during tbe last two years with periods of 
a tual service witb the Central Govern· 
roeDt; 

(b) the normal period of a sigomeot 
with tbe Union Government; and 

(c) tbe Dumber of officers 00 deputation 
to the Central GoverDment wbo have been 
granted e t nsions during tbe same period 

ad th r a on tbereof? 

't B MINIS ER OF STATE IN THE 
MINtSTRY OF PER 0 EL, PUBLIC 
ORl VANCES AND PE SIONS AND 
MINIST R OF STATE IN THB 
MINIS RY 0 HOME AFFAIRS (SHRI 
P. CHI AMBARAM): (a) and (c). During 
1985 aod 1986, a total of 11 L officers 
b 10 gin to th All Indi S r\tic s erviog 
at th tre in p t at the Jevel of Joint 

cretary and above, covered under th~ 
entr I St ffing Scheme, reverted to their 

pareot State cadres. Of this. 20 officers 
were aranted extension of tbeir tenure for 

administrative COD iderations aQd in publio 
Inlerest. 

(b) Tbe normal period of tenure in 
different posts is as follows: 

(1) Joint Secretary level: 5 ~ean. 

(2) Additional Secretary Jevel : 

(1) Officers to b appointed a 
Additi at Secr tary dir ctJy 
from teState cadre will hav-e 
a tenure of fiv year. 

(ii) In the ca e of Joint Secre-
taries promot d as Additional 
eeret ry, tbe combi cd 

tenure of Joint eeretary-cum-
Additional Se retary bould 
be 5 y r J but the tenuf 
will be 0 xtended so a to 
give the officer a 100mum 
of 3 y ars a!t Additional 
Secretary. So the t nur 
will end on tbe e piry of S 
years as Joint eeret ry-
cum-Additional Secretary or 
3 years a Additiona I 
Secretary, whic ever 
later. 

(iii) The 0 cers retiring within a 
period of 2 years, after com-
pleting tbe prescribed 
maximum period wiJI noJ 
be reverted to their parent 
cadres. 

There is no tenure for Sec etaries . 

Fall in alue of upee agalolt Major 
International Currencies 

374. S8 I SYED SHAHABUDDIN : 
SHRI K. RAMACHANDRA 
REDDY: 
SHRI VILAS MUTTEMW AR : 
DR. D.N. REDDY : 

Will tbe Minister of FINANCE b 
pleased to state: e 

(a) whether the rupee baa alum d 
aga' t ". iii pe tns major lOterDahonal currencies dur-
ing tbe Inst one year; 

~b) !f 10, the main reasons for tbe 
ero 100 In tbe international value of tbe 
rupee; and 
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(c) the steps t ken by the Government 
to prevent furtber er lon of the rupee's 
international value? 

THE MINISTER OF STATE OF THE 
MIN Y 0 P T OLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
(SaRI BRAHMA DUTT): (a) The 
exchange rates of rup e vi .. a·vis major 
internationa1 currencie during tbe la tone 
year re iven elow: 

(Rs. per unit of foreign currency) 

Cu r ocie 

o d 
Sterling 

U.S. 0 11 r 

L. • 

t1rencb r oc 

7.60 

12.41 

S.2 

.0 82 

6.36 

1.72 

Rales as on 
172.87 

19.90 

13_09 

1.19 

00853 

8.52 

2. 6 

rm 

375. HRI SYBD SHA ABUDDIN 
RI RA H KAN OJGAL : 

Will tbe Mini ter 
plea ed to state : 

be 

(a) tbe deci ion of the Government on 
the question of pay- cale for tbe variou 
All India and Centr I Services and in 
re pect of senior po ts in tbe Central 
Government of t~e 'evC?' f J iQt ecretary 

ad above, ' . 

(b) wbether Oovernme t have decided 
to introduce parity between tbe lAS, lPS 
a d Central Services for d putation to tbe 
Central Stcret riat both in t lIDS of number 
of qualifying years of service as w JJ as 
equality of acc(S to all post in the Union 
Government; and 

(c) tbe likely impact of such sc erne of 
parity on the morale of tbe lAS and tbe 
team work at tbe di trict Jevel ? 

THE MINISTER OF STATE IN THE 
DEPART ENT OF E PBNDITURE IN 
THB MINISTRY OF FINA CE (8 I 
R . GAD V ) : (a) Tbe Goveromeo b ve 
accepted broadly. su ject to c rta'n modi. 
fication the recomme dation of tbe 
Fourth Central P y Commi sion i respect 
of Central G roup' At Services/Posts as al 0 

tbose in All India Sf!fvices. oti cation 
etc. in thi f g rd is like1y to be issued 
bortly. 

(b) and (c) . Tbe appointments to enior 
post und f tbe Government fil) d under the 
enior taffing cherne re normaHy made 

from a oog t e1igible officer belonging to 
or ani d AJI India and entral Servi e 

pi in vi w tbe job requir ments of 
the p t nd the qualifications and 
elpelienc of the ('ffie r in the field of 
choice Such app intment • except at tbe 
I 1 f S cretary. are made tJ i tJy n a 
t nur i and ffie r who have c mplet 
'ed the pr cribed t nur are required to 
r vert to their pareo cadre irr pectiv f 
the s rvice to bicb they In . 

eizurc of ontraband Goo s in bandn. 

317. SH 
win tbe 

Cho k, Delhi 

pleas d t Ie : 

(a) whetb r c n.raband od worth 
35 lak.h ~f ru eo wer eized fr m Koocba 
M ~aJaOl or a of handni howk in D Ihi 
dunn th first week of January 1987; 

(b) if so. the p rti ular of the 
seized' and od 

(c) the detaHs of the action take 
• ainst the uilt)' eno ? 
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THB MINJSTBR OF STATS IN THB 
M(NISTRY OF FISANCB (SH I 
JAN RDHANA POOJARY): (a) and (b). 
On S.1.87. S/Shri Munnalal Khandelwal 
aoJ Harish Verma were, on information, 
intercepted by tbe officials of Directorate of 
Revenue Intelligence aDd 120 gold biscuits 
of foreign origin were recovered from their 
po se sion. As a fonow-up action, Sbri 
Khaodclwat's shop at 1162, Kucha Maba-
jani, Chandci Cbowk, Delbi, was searched, 
re ulting in recovery of Indian currency of 
Rs. 10 lakbs. SimilarJy, search of Sbri 
Hari b Verma's shop at 1168, Kutcba 
M bajani, Cbandni Cbowk, yielded Indian 
currency of Rs. 80,000. The gold valued 
at Rs. 32.9 lakb. Indian currency totally 
valued at Rs. 10.8 lakhs and a Maruti car 
valued at Rs. 75,000 were seized. 

(c) S/Shri Hali h Verma, and Mannalal 
KhaodelwaJ along with their as ociate were 
arrested. The associafe has been released 00 
bail, while the main accu ed are still in 
judici 1 custody. 

(Ellfflish] 

Visit of Japanese Financial Team ' 

318. SHR) SOMNATH RATH 
Will the Mini ter of FINANCE be pleased 
to state: 

(a) whether a Financial Team from 
J pan visited Ind ia in January, 1987; 

(b) if o. the main objective of the 
vi it; and 

(c) the outcome of the visit of the 
t am '1 

T B MINI TER OF STATE OF THE 
M NISTRY OF PETROLEUM AND 

ATURAL GAS AND MINISTER OF 
STATE IN T MINISTRY 0 FINANCE 
(SHRI BRAHMA DUTT): (a) to (c) . Yes 
Sir a team consi tiog of representatives of 
J ~anese (os ranee companies and a 
Japane bank vi ited India in January, 1987. 
The maio objective of the visit of tbe team 
was to a sess the requirement of different 
lodian organisation for foreign currency 
loans denominated in Yen a well as to 
take a view 00 their capability to raise 
funds in tbe T kyo capital market. The 

companies aod iostitutions and discus ~d 
the§! issues with them. 

[Trant/atlon] 

Income-tax Paid by MODopoly House 

379. SHRI VIJOY KUMAR YADAV: 
Will the Minister of FINANCE be pJeased 
to state the amount of Income-tax received 
by Government from monopoly houses 
during tbe last three years, year-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): As on 
31.12.1984 there were 157 Industrial 
Houses . These Industrial Houses are Dot 
separate taxable entities. Each large 
Industrial House controls a large number 
of !odustrial companies. The total number 
of these companies come to about 1613 as 
on 31.12.1984. The Income-tax Depart. 
ment do not ,have separate register where 
the facts about the Monopoly and Big 
Business Houses are recorded in a compo-
si"e form. However, if tbe Hon'ble Member 
desires to have tbe information about aoy 
particular assessee belonging to tbese groups, 
tbe arne cao be obtained aDd furni hed. 

Subscription or Equity Sbare or Indo. 
Gulf FertfJizers nd Chemica) 
CorporatioD by Public Finan-
e' I InstitutfoDs and Ban s 

380. SURI VIJOY 
YADAV: 

KUMAR 

SHRI SANAT 
MANDAL: 

KUMAR 

Will tbe Minister of FINANCE be 
plea ed to sta te : 

(a) whether tbe public financial 
institutions and commercial banks bave 
subscribed the majority of the equity sbares 
offered to the public by the Indo-GuJf 
Fertilizers and Cbemicals Corporation; 
aod 

(b) if so, tbe details thereof ? 

~m Olet various publi~ aDd private ~tor 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
J N"RPH~NA POOJAR y~: ~~) aD~ ~b~ , 



161 Written .Answers P~ALOUNA 6. 1908 (SAKA) 

The Industrial Development Bank' of India 
bas reported tbat Public Fina.nce Institutions 
have been aUotted shares agaregatiol Rs. 
26 12 crores out of the total P,ublic I sue . 
of Rs. 80 85 crores made by Iodo-Gulf . 
Fertilizers and Chemical Corporation IJ 

rEngU.h] 
Suits Filed by NatloD8Uled Bpnks 

381. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will· the Minister of 
FINA CB e pleased to state: 

(a) tbe total Dumber of suit filed by . 
each of tbe nationalised bank for the 

• r cQvery of loan ' advanced as on 31 
Decem er, 1986 and , tbe total amount in.; 
valved in eacb baok as OD that date; 

(b) wbetber bis Ministry bas proposed 
the formulation of special legislatio,n and 

Andbra Bank 

New Bank of India . 

Oriental B nk of Commerce 

tbe constitution of special courts for the 
expediti('u8 recovery or loans by nationalised 
banks; 8nd . 

(c) ir so, tbe details thereof ? 

THE M1NISTBl\ OF STATE IN THE 
MINISTRY .OF · FINANCE (SHRI 
JANARDHANA POOJAR~) :' (a) The 
information regarding total Dumber of suits 
filed and decreed accounts and tbe adlounts 
involved therein in respect of public sector 
banks as at tbe en4 of December. 198-5 is 
given in the Statement given below. 

(b) . and (c). In additio~ to steps 
taken by ban . s for recovery of their dues, ' 
Government are considerioa tbe formulatioo . 
of a pec,ia) legislation or speedy recovery 
of dues of banks and financial instftut~ons. , 

9822.45 

12936.31 . ' 

i2103.S9 

26455.00 

2401.72 

5899.76 

9946.24 

5503.00 

3682.74 

5923.57 , 

3450.00. 



State -Bank of Il!dor~ ,' 

State ~ank Qf Mysor~ 
, ~ 

State Baok of Patiala 

Opening or BraDc~e, of lOBI and 
_ NAB~RD In Ke~ala ' .. 

. 382. SHRl MULLAPPALLY RAMA-
CHANDRAN :: _ Will tbe ' Minister .of 
FINANCE be' please~ to state :,.' . . 

(8) , wbelb~r. mor'e branches . of lOBI 
and NABARD' ar .prop9sed ,to be opened 
to extend tacilitie.8 to ru'ral areas; 

, (b) Does not arise. 

8150~OO 

4120.73 

3139.0:0 

2354.38 

26 7,37 

(c) " lOBI has reported that th~y ' have _ 
·,a braJ}cb office located at Etnakulam;. 
NABARD bas reported that they have a 
Regional Officcr"tun~tioniDI at ~~ivaDdrum. 

nvJronment Clear~nce' of a arJoD 
Sagar Project 

. : 383. SURI B8ATTAM SRIRAMA 
· ' (b) if 80; tbe number . of brenche$ : MURTY: Will the Minister of ENVIRON _ ' 
proposed to be oP~Qed.in Kerala; -Bnd · MBNT ~ND ·PORBSTS . be pleased to 

(c) tbe, number of br.anches of IDBt 
. and ABARD currently located .in Kerala 
aloPKwith their IO~8tions ,1 .' . ' 

THE MINISTER OP STATE IN·. THB 
MINISTRY , OF FINA CE , (SHRI 
lA, ARDHANA POOJARV) : (a) ' Tbe 
1D81 aDd NABARD havc J'cported that no 
lueb proposals a.re uod~f lileif c; u~iderat1on 

t ' e ent 

tate : 

(a) wbe.tber the execbtion of . Nagar-
juna Sagar P,ojects left cI,nal irrigation' , 
system involves eeftaiQ Core t area. whicb 
-require clearance by tho Government'; 

(b) "whetber tbe, Government have' 
received 81)~ report from ' A:ndhra Pradesh . 
Gov~rnment about tbe difficulties in pre- . 
parins the ~on o1id~t~d proposa.s f~r tta\" 
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progra(JlIJ)es on the hydrological, biolo8ical 
and polJution .aspects of'the Lake. .. 

tbe ' Government will _' : ' P8reh •• ~ or Un'der. V.I~ed ' Prope~t1 b, ,', 
.eXpedite . dec~sioD fn tbiJ reprd a8 tbe ' ': Go,ernmeot · , 
eXecQd® of., Nalarjupa , Sapr left canal . · , 
Is held lJP rAl,. aot 9f clearance by the ' 385, .SHRI~. JAJPAL REI;>D,Y : ,' 
Centre;' and . " SHR) SH~NTI DHARIWAL: 

, (d) wbetber the GoverDme~t ot 
Aodbra Pradesb bave prepare~ ' 8 Scheme 
coverinl fore t , areas in Kbammari and 

. Kd oa districts and ve aent' them to the 
U Dion· Government? 

, THE MINISTB& OF STATE iN THE 
MJ ISTRY OF ENVIRONMENT 'AND 
FO ESTS (SHRI· Z.R. NSARI): (a) The 
Ye , .~ir. ' 

{b) No. · Sir~ 

WiU tbe ' Minister of ,FIN,ANCB be 
.plea ed to 'state : '., 

, (a') tbe t tal· Dumber of ,UDder-valued . 
.. propertie ... which have been p~rchase(l , b~ . 

tbe Government under ~be Income. Tax Act , 
to' cbeck tax evasion each year in tbe last 
three· y~ar ; ' , 

,(b) whetber this ~ind of . p'urchase: h~ 
been challenged in any cou t 'of ia~; 'a~d : . 

. '~c) ' If o. the detalls tber~oi ? 
. ' (0) 1\ deci ioo ean be ta eo 00 receipt 

. of w'ntiog inform tioo from , the State THE MI ISTER OF STATE! " IN THE 
00 er mente . . .,. MINISTRY OF FINA~CE ' (SHR) ," , 

(a) wbetbor the ' Andhra Pradesh 
Government have sought any assistance 
from tbe Union Government for tbe 

,JANARDHANA POOJARY): ,(a) . to (c). ' . 
. Cbap~et XXC 'Of the locome-ta~ ~~t, 1961 

relating to purchase by Central Government · 
of imtnovab'Je pro per tie in certain cases of ' 
transfer bas come' in force in tbe~ foUl' 
metropolitan chie ' of . Delbi, Bombay, . 
Calcutta ' nd Madras - witb effect from ', 
1/10/1986. Till 31/12/1986~ . 'Orders : of 
pure a Q,nder these provisions have been 
made in 71 .cases. or these 61 orders or 
purcbase have' been so ,far ' cbaUenged by' 
way of tit ·~titioos filed before the High ' 
Cpurts in tho e four cities 

of f ther dcaradat,ioD , of .. 
ke' and also for the Coa tal ' 

D V Ql nt Authority e tablished 
, by S te Gov foment to ~oDtrol pollution 

. 10 poas area; and 

THB MINISTER OF STATB IN THE 
>, MI~ISTRY OP BNV(RON,MBNT ANP 

FORESTS (SHRr ' Z 'R. ANSARI) .: (a) 
an~ (b). . YeS', Sir. A project · ,proposal 
leeking assistlDcc to the .tune of s.. .70.40 , 
lakhs. for ecoloaical 'studies on KoUeru 
Lake, WIS t~ived io Dece.nber. 1986, fro~ . 
the Aodhra Pradesb Shore ,Area Develop .. '· 
ment A~tbority • . The studies Co~er ,researcb 

<a> wbe'ther Government 
. set up a separate autoDOJ)lOUS corporation 
or commis. ion to handle commercia) exploi- " 
tation of ocean weaith; , . 

, . (b) , if so. t~e deta'~Js 'Of, t~e proposal: " 

(c) , what stepa have 0 far beeD 
to u eartb ocean wealth; ,~d 
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(d) the achievement made? 

THS'MINISTER OFesTATE IN THE 
MIN1STk Y OF SCIENCE AND TECHNO .. 
LOGY AND MINISTER OF STATE IN -
THE DEPARTMBNTS OF OCEAN 
DEVELOPMENT. ATOMIC ENERGY. 
ELECTRONICS AND SPACE (SBRI K.R. 
NA~AYANAN) : (8) and (b). There is 
QO proposal to set ·up a separate autonomous 
corporation or commission to band Ie com-
mercial exploitation of ocean ealth. ' 

: •. (c) and (d). ' Oil and Natural -Gas 
Commission are eogaged in exploiting 

I . hydrocarbons including oil aDd gas from 
tbe ofJsb~re areas. Exploitation of marine 
fisb,cries is being done by various State 
Fisheries Corporations aDd private agencie • 
10 the near and a ifsho,re areas, placer 
deposits are beiDg exploited by the Indian ',· 
Rare Eartbs Ltd. III ~he deep s~bed area, 
polymetallic nodules have been identified, 
and res~a~cb aod ' development work on the 
extraction of metals like manganese, copper. 
nickel aad cobalt from the~ nodule~ is in 
progress • . 

(Tranl/atlon! 

Jacome. Tax Raids 

SHRI MOOL 'CHANO"DAGA : 
SaRI D1LEEP SINGH 
BHURIA: . 

Will the Minister of ,FINANCE be 
pleased to 'state: . 

. (~) month-wise details of the total · 
number of raids conducted durioS '198'6 in 
connection with In~ome Tax and Black 
money and the total net. revenue ' earned by 
tbe OoverD~eDt as a result tbereof; 

Written Answers ~ 168 

JANARDHANA POOJAR Y) : (a) Tbo 
Income Tax ·Department pODducted 
in tbo year 1986 as under : 

I 

January 

March 

April · 
May 

·Juno 

Juiy 

August 

, September 

October 

November 

'December 

Approx. value 
of PrJma-
facie unacco-
un ted assets 

seized 

· 1986 

643.81 

666.78 

480.42 

291:99 
379.80 

269.43 

420.34 

714.19 

(b) The num.ber of prosecutions 
-launched .1)y tbe Income Tax Department 
~uriDg the period . 1.1,86 to 31.12.86 is 
4411 and out of th'e8e no 'case bas been ' 
di missed courts. 

(c) Final rewar.d depends on the gain 
t.o rc'venu~ ascertained afier all assessment 
and .appellate 'proceedings a~e .finalised ' and· 
const;queotial extra. taxes. are collected., 

(b)' tbo Dumber 'of persons against 
wbom prosecutions have been launched and 
the number of tbe cases sd .. pendiog decj. 
sian aDd tbe Dumber of tb~' cases proved 
false; and 

. At present statutory . time limit for com- ' 
, plehon of assessments is two years I from ' 

tbe end of the televant . a se~smeJlt 

(c) the amount of reward· Biven Co the 
persoDs who conducted . r.i4s · and to hI-
formers , 

THB MINISTER . OF STATE IN THE 
MINISTRY OF ,FINANCB (SHRI 

order. ' 

388. S'HRI MOOL CHAND DAGA:. 
Will the PRIMB MINISTER be pleased to 
state: 
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.(a) the machinery 'n Government to 
receive the critici m aod suggestions of tbe ' 
scienti(j~ community· on tbe state of develop-
ment of cience and 'technology in tbe 
country; 

(b) whether . tbe outgoing President of 
the Indian National Science Academy in 
hi farewell speech on 4 January, 1987 had 
exprcS$ed certilin p-li givings about the pro-
gress of science in ,lad is; 

,(c) if o. the detail thereof; and 

(d) the corrective measure proposed in 
" this regard? 

, THE' MI~IlSTER OF STATE IN THE 
NISTRY OF. SCIENCE AND ·TECHNO-

LOGY A MINISTER OF STATE IN 
THE DEPA TENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPO\CB (SHRI K.R. 

ARAY ANAN): ,(a) The suggestions and 
~llticism of tbe ~ soientific community 
regarding develoPQl~nt of science and 
technology in the country are ' looked ioto ' 
by the concern~d Science and Technology 
Departments/organis tlo linstitutions of 

. tbe Government ucb as ,Department of 
Atomic B crgy, Space. Electronics, Ocean 
Development. Bio-Technology, Science' and 

. Technolo&Y. etc. . . . 

Credit Deposit Ratio of Banks 

389. 'SHRI YASHWANTRAp GADAKH 
, PATIL : Will tbe Minister ' of . FINANCE 

be pleased to state: 

(a) whetbeE ' credit deposit ratio of. 
scheduled commmercial banks has gone 
down in 1986-as compared to J985; and 

(b) if so, tbe details tbereof ,and the 
reasons ' therefor ? " . 

THE MINISTER OF STATE IN THE' 
MINISTRY " OF PI ANCB (SHRI 
JANARDHANA POOJARY): (a) and (b). 
The Reserve Bank of India bas reported ,' 
tbat the Credi peposit Ratio of scbeduled 
commercial banks dt"cline,d from 63% as at . 
tbe end of December 1985 to 6Q% as at the 
en of December 1986. The main reasons 
for sucb decliQe in 'Credit Deposit Ratio is 
tbat tbe percentage of Icodable resources 
available to banks out of their incremental 
deposit is less tb~n the curreut CD ratio 
on accoUnt ' of Cash Reserve ratio and 
statutory liquidity ratio requirements. 

, Proposal to take more W~DleD iDto Ci n, 
, Ser,lce ' , 

390. SHRIMATI BASAVARAJE· 
SWARI ': Will th,e PRIMB MINIStER be 
pleased to state : ' 

(b) and (0). Tbe outgoing President of 
~be Indian National Science "Academy in (a) whether tbe Union Go~ernmtmt 
his speech delivered at tbe S20d Anniversary plrapose to induct more women 'into its . 
General Meetieg of lndian Natiooat Science services througb Civil Servic Examina" , 
Academy beld OD 2nd January, 1987 had tion; 
mentio~ed tbat the total scientific scenario , , ' 
'in tbe eouatry wa Dot altogetber eneourag- . , (b) , whether a study was conducted by 
ins., Tbe morale od performa co of tbe tbe Departm~nt of P rso~Del about ~be 
ayerage scientist were not very high. He ' succe~s r~te of women taking competfhvo 
also mentioned that tbe change for the exaoltoattons; and .. , 
better 'bad to come from the ' scientists tbem- (c) if so. the details of the study report ' 
selves who bad to ' risc to tbe Qccasion. and steps taken to encourage more women 

. (d) The OlisgivinS8 expressed by Chair ... 
man of Io~ian National Scie.Dce Academy 
were mainly in the, form of ao appeal to' 
the scientific .community. The govern ... 
ment is continuous1y reviewing tbe prosress 
'of cience aDd technology in india and 
takina appropriate measures from time to 
titne to provide necessary facilities as we]) 
as , encourgemens for ~cientists in tlleir 
work. 

to join civil s~rvice8 2 . " 

THE MIN']STER OF STATE n-i'THE 
MINISTRY OF . PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS· AND ' 
MINISTER OF STATE IN ' THE 
MINISTRY OF HOME AFFAIRS 
(SMRI P. ,. ClUDAM~ARAM) (a) 
Government is keen to induct u:ore w(lm~n 
into t~e s [vic . through tbe Civil So,. ires , 
BxaminaU.ll. 



(b) Yei, please. of women taking civil 
career. 

(c) The StudY which covered tb~ women · 
officers recruited ' through tbe Civil . pubncity w~s given ,tb.-ouSh 
Services Examination of 1983, 1984 and 1985 , in 'order to create awar~ess ""among brigtit 
held by' the U?SC revealed 'tbe fotlowiDS: ' men aDd women of the opportunities and ' 

, ' , challenses available · in the Civil Services. 
' (i) Wbile 'the parficipation of womel) ' It w also highlighted tbat women caD ' 

taking the C.ivil ' Services & . .', function as efficiently as meo in the Civii 
mioation was lower tban rpen, tbe . Services. ' 

, success rate of women ' candidates 
was higher tban that of men. 
Most o{ the \yomen ' te po dents 
possessed po t-gradua(~ degree 
and about 3/4tb, of them ' had 
secured first divis Jl in . tho 
highest examiuation p~ssed by 
tbom. ' 

About 1/5th of tbe respondents 
had . obtain~d M.Pbil. or 'Ph.D. '. 
degree. . - ' 

(iv) ' Tb, , p rC,entage of respondents 
ha ving quaiificatioDs in ' Soci~1 
Seier ce and Humanities was 
about 83 • . 

~ 

Ex~ie;e duty Concessiou for Certai 0 

Pas edger Cars 

391. .SHRI Y ASH.W ANTRAO OAPAkH 
PATIL : WiJI 'the Minister of FINANCE be 
pleased' to state : 

.' ',. (a) ' whether . the deci ion r~gardiD& 
withdrawal ~f the central' excise duty 
coo~ s i~n for p~sseng r' ca above 1000.cc . 
cap~ity has, ~eeJl . reversed; 

. (b)' if so. tbe reasons ~berefor; II d 

' (c) ,tbo 'saC guard taken to 
the concess'ion is not abused ? 

, , 

THB MINISTER .OF S.TATE IN THE 
Som pa'rents did , not , encourage M~NI$TRY 'OF FINANCE (SHRI 
their daughter to join the ' Civil' , J~NARDHANA POOJ~RY) : (a) to (c). 

, Services. ' With effect from tbe 24th December., 1986. 

About 3/4th of thc. ' respondePt~' 
stated tbat the Civil Services is ' 
perceived as a male dominated 
preserve 'Bnd that may be an 
important factor for wo~en sbyin 
aw y from appearing in the Civil ' 
Service Ex~minations. 

(vii) Majority 
officer 
cities. 

qf " sliccessful , women 
i ,. from 'metropolitan 

(viii) W men ' d~d not p e~ r to join tbe' 
Indian Police S,ervice. The other 
Scrvice wbich were not pt~f~rred 
by the ' worne are tbe Indian ' 
F reign Services, the .' lodian 
Railway Traffic Service, Indian 
Revenue ' Service (Cp toms aDd 

, Centra) Excise). 

About 8'% of ttlC r~spondcmts stat d 
tbat eld postiog, . ran fers, tour . 
were tbe impedime,nts in the patb 

the' O~vernment ' havo: restore~ tbe'. fiscal 
conc~ssions wbich wert? ' available ' e rlier to ' 
fuel",:efficie-nt motor cars of cnlin . capacity .. 
1000 cc. ' , 

Fuci-efficiency testing procedure baa 
now been made more stringent. ' The 
safcguards taken to ensure tbat the conces-' 
' sion is not abused include: . . ... 

fuel-efficiency test will be . carried 
out OD five vehicles sel~cted at 
random ' by t~e testing agency aDd 
tbe ' lowest of tbe test figures will 
form the basis for ' issuing tbe test ,', 
certificate; 

tbe , certificate' will 
months; " . 

be valid 

.fuel ~cffi~iency t~st 'Will be conduct. 
ed. only by the ,Vebicle Research' 
Develop~ent EstabJ,isbmcot 
(VRDE) of tbt Ministry of 
Defence; 



. . ' 
,. 

Bhlck on y Un rthed in 1986~87 

392. S IMATI BASAVA AlE-
SWA 1: Will tbe tdinister or FINANCE 

. " be plea d to 'state t e aO'louot of black 
mon~y 0 far garnered? 

. • : THE MINISTER OF STATS IN - THE 
MINISTRY 9F FI A CE ,(SUR'I 
lANA DUANA PoOjAR Y) ,: Ibcpme-tax 

at A'd~iser lind Secretary Jeve-J~ are held in 
th~' Commission at the time of Annual Plan 
discussions. Status of irnp)emtntation of . 
project is carefully . xam"ncd and all 
projects -costing Rs. 20 crores and 
above are subjected t'o networ.k · analysis. 
For fulfilling fh~ · tatgets tbe Com.mi~ ion 
also resotts to earmarking of . elected 
proj~c . Further, the S,at~ ~lao , 'Djvision 
i~ tbe PlanDing ,Commis jon i being 

· b artment co d cted 5950 searcbc . in tbe 
fi aocial y ar 1986~87 (upto 31.1.1987) , 

, strengthened by creating B monitoring cell 
wt'thin the Division. to monitor tbe finauci~1 
nd pby.siCa] progress of AnnuaJ Plans 

ot the States/Union Territorie • 

(b) to (e)" The ' Annual Plan 1986~ 87 
report ror whl b· are ~vailable. Tbe 
earcbe resulted in eizure ,?C prima facia 

unaccounted a t worth Rs . 8Q.83 crore8. ' 
The total amount of tax vasion can be 
known ooly after all tbe relevant a e -

. men b v e ' made ~d become final. 

393. , SH IMATI BA A VARAJE-
SWARl : Will the Mini t r of'PLANNINy 
be pleased to tatc: ·· 

( ) whether the ' Planning COD1ll1is ion · 
bas gear d up it macbinery to en ure tbat 
,tb Sevent Plan tar~et arc' fulfilled in 

. terms of coo~tant prices; . 

(b) the extent to bich target . were 
achieved io tbe fif!lt t~o year of tbe current 
Plan~ , 

(c)· whic are tbe projects have 
. been uc~es ful and ' what are tbe efforts 

made by tbe Oovet:nmcnt in th s rca rd; . . 
(d) wb'ether any new project · is al 0 

being consider d by tbe Plannin ' ComQ1i,S-
.siol) in this r gard. and . 

{e) if so, th dct.ails thereof? 

THE MINISTER 0 STATE I~ THE 
MINISTRY . OF ' PLANNING (SHRI 
SUKH RAM) : .' ( ) The · monitoring of 
implementation of Plan proj cts/scbemes is 
done by the' 'Stat~ ' Government, tbe 
atiministrative Mini tries .as '81so by the 
Planning Commission. ' 10 the PI .. n-
DiDg ' CommisslC'n ,review ' meeting on 
Central sec.tor proj~ts are . fa kel) by 
O~ fJ , ~ n~c $led. 0 il~- ~i ~I.I ' sio~ . 

docuplen t, which was la id .. on 
1b~ .. T ble -, of , the . Hou e on 'th 
Novem~r" , 1986, 'glve the perfor-
mance .of . J985-86 Annual Plan . and the 

rgets lor the 'ourrent 1986-87 Annual Plan, 
wbi~h i tiJI Dol over. Tbe"progress j 
Pia outlays/ xpenditure during tbe ' fi~ t 
two year~, is broadly j line , with . tbe 
Sevent Plan taraet, at .c~mstant ' pric~s. 
A regards n Vi projects, PI oui g 
COOlm'ssion co side inclusion 
of' ne .. programmes/scheme / 
project in tbe Plan from tbe States/Ul')ion 

Mini trie depending upon their priority. need 
cd imp'orfance to ether with rb availabi-

lity of re ource and ,tbe. ener I, confortnity . 
. with ~J n objecti sand iorities. ' , _' 

. ~ctfon ~~ D for Implein'eatatioD . 

. 394. SHRI AK tAR HASA : Will . 
t e Mini ter . of PROGRA MM IMPLEw . ' 
MENTATlON be pleased to state,: 

(a) whether all t e Mioi 'tries and 
epa-rtments bave , en k' d to pr..-pare 

.an action ' programme ,on annual, half 
~ yearly and even quarte;Jy , baf)j s and ensure 

irs fuJI imp)ementa ion undo r tta ' 20 .. Poiot 
oro ra~n1e; ~nd / . 

(b) it:' so, ,the outcome of. ' this exerci e 
by each Ministry/Department? 

THE MINI~TEg OF IpROGRAMMB 
IM.P.tBMENTATJON ' (S Ri A.B.A. 
GHANI KHAN C:HOUDHURY) : (a) NOli ' 

. Sir. Howev r. the '. targ ts under tbe 
20-Pojnt Programrrie are fix ed'. 00 annua l 
aod quartedy basis in consultation with "he' -. 

tates. Centrai Ml i ~ d~s D~r tbe ." PlanniD 
'. " 
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Commission. Progress is monitored ,monthly 
and quarterly against tbese targets. 

(b) Does not arisc. 

Va1ue of Rupee 

39S. DR. DATTA SAMANT : 
SaRI K. RAMACHANDRA 
REDDY: 
saRI VILAS MQTIEMWAR : 

Will' tb~ Minister of FINANCE be 
pleased to 'state ,: . ~ 

. (a) Value of rupee of -October, 1986 
calculated on aU India basis from ConS\lmer 
price variation it;l terms of 1960 rupee v.alue; 

, ,nd ' 

. ,(b) the perceDt~ge faU of Iodian currency 
8gainst U.S. Dollar. ,aod .pou,od ~t the ,end 
of the year 1986 ? 

THE MINISTER OP STATE OP THB 
MINISTRY ' OF PETROLEUM , AND 
NATURAL GAS AND MINISTER OJ? 
STATE IN THB MINISTRY OF F1NANCE 
(SHRJ BRAHMA DUTT) : (a), Tbe 
purcbasiog power of rupee, measured as th.e 
reciprocal 'of the All Itidia' Cons~m~r PI,ice 
Index , for Industrial Workers ' (base 
1960~ 100) was .(60 paise in <;>ctober. 
1986. 

(b) Tbe txcbaoge value of the rupee fell 
by 7.9 per cent against tbe U.S. dollar and ' . 
by 9.1. per cent against Pound SterJing 
betwe n 1st 'January 'and 31st Decembet. 
198~. 

GTe Stb me to Cover'Lo' I duc to 
Terrorism 

396. R. DAtTA SAMANT : Will the 
Minister of INANCE be pleased to state: 

, . 
(a) whether it is a fact that tbe General 

Insurance ', Corporation of India 
ba introduced an , insurance scheme 
to cover loss or damage cau ed by acts of ' 

, tertorism; a~d . 

(b) jf so, the details thereof? 

THE MINISTER 'OF STATE IN THE 
MINI 'TRY Of ,FINANCB (SHRI jANAR .. 
P ANA 00) , ,R ): { Yes', ir. 

(a) Insurance asianst losses cau ,ed by 
terrori$t actioD was already being provided . 
as an extension or the insuraDce cover for 
ships and aircrafts and c,rgo in ocean 
transit or air-transit. The los os caused by 

~. t~rrorjst action bad 'been an · eXClusion 
in other classes of general insurance 
business. However, 'w.e.f. 1st lanD ry .. 
1987, insurance against .losses caused by 

' terrorist acts has been Pladc avaiiabJe 
by the General Insurance Industry 
as an , extension of tbe Riot. 
Strike and Malicious Damage Risk 
in various ,classes of bu ine~s. Tb lodemni-
ty is limited ' to ' Rs. 2.50 crOfes a't one 
location in caSe the Pl'emises are under sole 

.. occupation of Rs. 10 lakb per in ured in . 
multiple occ~paDcy ,premises. The claim i 
payable only when it exceeds 10% of tb 
sum insured 'or Rs. 10,000 whicbev r i 
less. Th~ annua! premium is R. 0.3 per 
mille of tbe sum insured of tbe ris subjeCt 
to a maximum premium per risk of Rs. 6.25 

. Jakhs for ' sum . insured of over 2PS . 
crores. 

National Income aDd per C pit 
Expenditure . . 

397. DR. DATTA SAMANT : Will the , 
Minister of ' PLANNING be ple'ased to 

, state : 

(a) the total national income for tbe 
years 1984·85 and 1985-86; , 

(b) the ,average per capita increase in tbe 
national income 'in the year J985-86; 
and 

(c) the per capita expenditure for tbe 
yel!f 1985·86 ? 

THB MiNISTER OF STATE IN T E 
. MIN.ISTRY OF PLANNJ~G · (SHRI 
SUKH RAM) : (a) According to the late t 
estima'tes of ,' national , income and 
related aggregates relea ed ' by 
the Central Statistical Org8Di~ation 
(eSO) the total . national income for the 
years 1984·85 and 1985-86 at current prices 
was Rs. 174018 crores aod Rs. 195707 
crores and at constant (1970-71) prices 
Rs.S7,243 crores , and Rs. 60,143 crores 
respectively 

(b) The increase in ~:veraRc per capita 
~ ion~l ~qcop1e in 1965-8~ at CUfre 
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prices was 10.2 per ceDt aDd at coostant 
.C1970-71) prices 310 pe~ cent. 

(c) The per capita privAte final consump-
tion p~lldhure for the year 1985~86 at 
current prices W8 R" 2 68 and at constant 
(1970·71) prices Rs. 660. . 

398. DR. . DATTA SAMANT : Will tbe 
FINANCE be pleased ,to 

state: 

(a) the average ri e ot wholesaJe price 
i dex for D ~ember. 1986 over the corrcs- ' 
pondin month' of 1985; 

(b) imilar ri e las year; and 

(0) the rise in tbe respeQtive prices of 
fruit aod vegetable, oil eed. edible oils: 
milk aDd milk prodUcts, tob ceo prod ts 
and fertilizers ? 

( ) The price indice of the pecified 
for ecem er, 1985 and Decl:mber, 

iv n bel w : 
'(1970 .. 7) =100) 

Index 

1986 . 

Fruits and Ve eta Ie 35'3.9 420.4 ', 

Milk end milk 279.S 302.5 
products 

Oilseed 288,S 3576 

,Edible Oils 297.7· 393.9 

Beverage • T~ba.cco '320.9 346.4 
aDd Tobacco Product 

Fertilizers ' 262.S 288.8 

[Trpn.rlallon] 

Smuggtlog 10 Towns 00 Indo-Nep,al Border " 

399. SBRI MADAN PANDEY: Will 
tbe Minister of FINANCE be pleased to 
tate : 

(a) the Dumber of towns 00 lr;.do-Nepal 
border wbere measures have beeO taken to 
cbeck sm U8aling : , . 

(b) tbe break-up of quantity aDd value 
of various types of goods seized during 1986; 
aod 

(c) the detail of arrangements made to 
check smuggling 00 the Indo~NepaJ 'border 
and if no. arrangemepts bave been made the 
~ca90DS tberef or 1 

THB MINISTER OF STATE IN THE 
MI , ISTRY QF FI ANCB (SHRI 
JA kDHANA ' POOl RY): (a) and, 
(c). The ' an i- rou gling work . along the 

, Indo- Pak 'border is being' Jooked after by the 
Preventive CoJlectorate with its Headquar-
ter ot Patna and there are 76 formation 
in that region r r checking smug lfng aero ' ~ 
tho border. ' 

(b) he total . value ' of contt.,.-
band ' ood eized during 1986, in the 
Indo-Nepal border region. ' commod~ty-wise, 
i giv 0 bel w : 

SHRl 'MADAN PANDEY: 
~I , MURLIDHAR MANB ; 
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Will ,the Minister of ENVIRONMENT Will tbe PRIME 
' AND FORESTS be lea ed to state ': ' pleased to state: " 

(a) w \h r the pace ' of tho work of . (a) whet.her premia and roy Iti 
cleaning Ganga liver ifi pro' re sing. very reCeived by licensing of CSJ R know-bow 
slowly; and " ' l ba'Vc been decHnjo8 doting tbe la t tbree 

, . ' years; and 
(b). i'f so. the steps proposed for s,p~edy , 

implementation of the ' programme 7 

tHE MINISTE OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS ,(SARI Z. t , ANSARI) : (a ) and 
(b) . There bas been DO slippag in tbe imple-
mcntatio'o of tbe programm . ' Sev~ral steps 
have been taken to ex edHe the pace of 
work such as the following :' . . . . ~ 

(i) In the major' ,implementing ageocics, 
of la1 Nigam in UP., Bihar Stat 
Water and Sewage B al'd in Bihar' 

. ad ' C icutta Metropolitan Develop-
m nt Au bo~ity in 'West · Bengal , 
epar~te u its ~ave been s~t up for 

band lin scheme -und r tbe Ganga 
Action Plan. ' , 

(ii) P.roject Managers hav~ been design-
atcd ,jn H iudw -Ri hikesh. 
Kanp·ur ,. Allababtld. Va.-aoasi, 
Patna a d Cal uUa fo co-
prdinatio tbe p~ogres of work. 

(iii) For chemes.c sting more than Rs. 
so Illcs,' detailed time scb~dules are 
prepared an~ monitoring of tli 
work is being dQne directly y 
Ganga Project , Directorate 
th ough it 'own consultant • 

. (lv) A parate project ce1l , has been 
'established at Vrana i for intensive 

,.m nitoring . and cOQrdination : of 
tho work there. 

meeting are , being 
r gularly . witb the State " 

Governments, .aDd implementing 
a encies monitor tbe ' progres 
of work .. 

. TaB MINISTER OF STATE IN THE 
M1NlS RY OF SCIENCB AND T CH 0-

, LOGY AND MINISTER OF STATE IN 
tHE . DEPARTM NTS 0 ·: OCEAN 
DEVELOPMENT, ATOMIC 1'1 ROY. 

, ELECTRONICS AND SPACE (SHRI 'K .R 
NARAY ~~AN) : , (a) aod (b). Tb 
p~emja aDd ,royalty received . by 
licensihg of CSIR knOW-how durios the 

. pa three years i given in the table beloW' . 
However. tbe earnang by formal Hcens-
'iog Qf 'kri~w-bow reflect only , a part of 
CSIR's research output. ea bftow aeneratrd 
·through . contro.ct research repre cnts, a 
major , c~m~onent of Rand 0 output 
8S evidenced by . tbe corre l'onding fi ures 
f r tbe , period ind'cated in the table. 

Y r Cosh-flow 
tbrou h Contract 

escorch 

1983-84 ' J 25.8. lakh . 

', 1984-85 . 

~985 .. 86 

. ' 
62.6 ' .. 

(Translation) 

( s.) 

. ' 

J108 lakb 

1490 " 

, Incr~ase 'In Price of Gold 

402. SHRI , ~ALW ANT ' 
RAMOOWALIA: 
SHR1 E. A YY APU: REDDY : 

,Will ,tb'e' Minister ' ~f ' FINANe 
1?1eased ' to tate: ' 

be 

(a) whether the price 'of sold has inoreas-
, ed considerably in the Couiltry during tbe 
, last six months; . . " 
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sold io Jaou-.ry, duty payable 00 import of computer bar4-
ware would be available under thi beme. 

. . ' The computer .softw~re e~porteis would ai 
(d) whetber .pf'jcea of ,gold have it;lcrea.scd· b eligible for certain other facilities as de~aU-

et al,so; an,d· , ed. in sbe, Government polfcy OQ computer 
. . . software exports. The e facilities incJude: 

(c) jf so, tbe ratio between ' intClrna~ .• ' (a) Rcl~a e 'of upto 30% . ~ of(wa~e export . 
, and eJr;tefoat prices of aold; ' rDi 8S made over and a60ve the' 'export 

, " , obligation for additional imports witb 
. (f) the estimated annual demand for facility to accumulate ucb entitJeaient' for 

gold 'n India; and a p riod of 3 years. (b)' Relea e of foreign 
exchange for ' aU~Olentation of original 

(g) tbe ' step taken to . r gulale tbe ' imported computer software system upto 
Up ply of gold to meet tbe' demands? 20%' of elF value . . ', (c) Fo ign, xcbange 

'THB MINISTB OF STATE 0 THE 
MiN 1ST Y OF ', PST OLEUM ' AND 
NATURA GAS AND' MINISTE 0 
STATE I THE MINJSTRY . · O~ 
. I ANCB (SH 1 BRAHMA DtlTT)': (a) 
to (g). Tbe information i!i' being colJec ed. 

. {Engli,th] 

E . 1m Bank S b me to Flo 'ce Computer 
Sort, ~.r Export 

' l\llowance for me tios' marketiog eXl'en es 
abroad to th extent of 30% of Dct ' foreign 
excbange earnings in tbe previous year. 
(d) , Eligibility 'of softw. re exports to ~a b 
compensa'to~y support as per prevailing 
r les. () Di ct a d Indirect ' tax benefis " 
available as prescribed. (f) Pri rity aUoca- , 
1ioD of telephone/telex connecti~n and ' . 

. faciliU 8 for satellite link up. Only tbose 
exporters' equId, however, benefit under the 
scheme who und rtake an export obligation 
of 350%' of tbe foreig~' ex~hari e providCd 

403. SHRI CHINTAM NI JB~A . : by 'th~ Exim Bank. 
ill tbo Minlste of 1 A CB be pleased 

to tate: 

(a) whether tile Export-Jlllport 'Bank of 
India bas, announced a new scheme to 
fioaDe , coD'lputer ftw ro expor~ in line 
witb the Oovernme t's ece tly a Dounced 
computer policy de ignod to bring about a 
quantum jump in -software exports; , 

" (b) , if o. the detaiJ ' tber of and conces-
sions aiveb ,to tbe computer manufacturers; , 

·and 

(c) other measures beiol tak n" to boost 
thi trade 1 

In addition, E))im Bank would also 
offer fo'rcign currency . assistance to ' the ' 
software ' xpprters for meetiog, SO% of the 
cost ' of eligible xp n e for over cas .market-

g, a grant, oul of its Export Marketing 
Fund. 

, . Revamping CSIR , 

" 

Will tbe PRIME MINISTER be pleased 
to.s.tate .: , 

THE MINISTER OF STATE IN THB (8) whether the ComrniUoe appointedt 
'MINIST~ Y OF· ,FINANCE • (SHRI ': review the work of CSIR Loboralorieo, 
JAN~RDHANA POOJARX) : (a) to (c) Research and ScicoUBc Institute ' has lub,. 
Bxim Bdnk bas 8nDouD,ced its , scheme for Omitted its rel?ort;,' , , 
,computer Software Exports with elf~ct ftoOt '. ' " ", . 
8th January, 198·7 in accordance with ' (b) if ~o, details of the TecQmme datiooi" 
voveromcnt polIcy on Compu~er Software , made bjf tbe com~iuee; , ,. ' 
Exp, l't and Development. Under tbe' (c) wbe'he~' there to' " - I 

'. . ' 1'. S . any proposa to 
8cbe~c. ~xlm BlJnk offers speedy . clearance , transfer CSJR Institute /Laboratorie to ' 
under ,a Simplified prQcedur~ for Import of ' diffi e t M' . t ' · dDt ' t d 
hardware aod foreigD currency and rupee er n ,I DIS raes an epar men S; ,ao 
assistaDcC eligible to' comput", software (d) . if 80, Iwhether it will not effect Lho 
exporle~. '0% rebate ,O,D ad' valorem customs de~elopment of scicnce ~Dd tecb~olos)' ? ' 
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THE MINISTER . OF STATE IN THB 
MINISTRY Of SCIENCE AND TECH-

· -NOLOOY AND ¥lNlSmR OF STATE 
IN THE DEPARTMBNTS Of? OCBAN 
DEVELOPMENT, ATOMIC ENERGY, 
BLBCTRONICS' AND SPACE (SHRI K.R 
NAJ1AYANAN) : (a) Yes, Sir. ,Tbe 
Review 'Comtnittee of CSIR ba submitted 
its report to tbe Go~ernmeot. 

(.b) to (d). The Report is undol" tbe 
consideration of tbe Government. ' 

Propo.al for Security PrlDting Press 
ith MIDt in KaroaCaka ' 

NAIK : W.iIl tbe Minister of FINA~CB be 
'plealed to state : 

<a) wbether alar e I)umber· of small 
scale industries financed by tbe State Bank 
of India' io Orissa are sick; 

(b) so, whether Union Government 
, bave so~gbt any repor't from tbe Oovern-

ment of Orissa in tbis regard; and 

(c)' if so, tbe ~etails tbereof ? 

THE MINISTER OF STA·TB I THE 
MINISTRY OF F NANCB ( .. ,HRI , 

405. SHRI V.S. ' KRISHNA IYER: 'JANARDHANA POOJARY) : (a) to (c). 
Wiit the Minister. of )NANC~ be pleased The Reserve Bank of India bas reported 

that 'out of 43,351 small scale units financed 
by the State Bank of India , in the Sta~e of 
Orissa upto tbe end of pecetnber t • J985, 
3,364 units were sick. ' The Bank is 
expected ' to review tbe sick borrowal 
accounts and in respect of sucb of them 
found potentially viable, draw requi ite 

to state: 

(a) whether tbe , Committee on Site 
Selectio.a visited Karnataka for . locating a 
Security Printing Pr~s8 with a mint in 
Karnataka; . 

(b) whether any place has been selected ' rehabilitation packages In con'sultation with 
for the purpose; all concerned l'arties. As per tbe latest 

, • ' report available . from tbe State Bank of 
(~) , wbether Karna~aka OoverOQ'lent bas ; lt1d~a pert~in~Dg ,t~ JUDe~ 19.86 . on review 

ag(eed to meet . all tbe infrastructure ' of sick DOlts 10 Ons a, 36 UOlts had tHl then 
.,equircments 'of this ' project; and been fouod to ~e potentially via~]e. 

(d) when tbe Security Press ,with mint 
is propo ed to be established in J(arna-
taka? 

Seizure of Gold (ro Air P.a SeD r 

407. SaRI JAGANNATH PA T-
NAIK : Will the Minister of FINANCE be 

THB MINISTBR OF STATB IN THB pleased to state : 
MI 1ST Y OF FINANCE , (SHRI ' 
JANARDHANA POOJ f\RY) : (a) and <b). " 
Yes. Sir: The, Committee vis.ited Karnataka 

<a> the d~tai1 regarding the seizure of. 
smuggled gold by 'ai r, p~sscnger durina 
last three years, year-wise and port. 
wjs~; 

. ' for 10cating a Ncw Note PrcS! for production 
of currency /bank Dotes. Mysore has ' been 
tentatively selecteCl f~r setting .uP a New 
Bank Note Pre s. There is no proposal to '" (0) whether Govern t b 1 . N M· t· · K k ' , men ave a so et up a ew to 10 arnata 8. ' received information tea di b . ' . ar 08 t e smuggled 

goods ~y sea; and ' 
(c) Yes. Sir. , ' 

(d) ~ccessary ' invcstmeot deCision will ' 
be taken after receipt of ' the detailed 
feasibility report, based on tb'e pre-invest-
meot activities D.0W beiDa authorised,. 

S .. ~I ~.Ie Sl~t IDdu~trlel tD Orllsa 

406. SaRI JAGANNATH .PATT!C" 

(c) jf so, the detail. thereof? 

THE MINISTER OF STATE J:N THE 
MINISTRY OF FINANCE (SHRI 
·JANARDHANA POOJARY): . (a) Tho 
total. value of Bold sei~ed ' from pas engers/. 
baRgage/cargo at the followipg airportB 

. ,during tb~ yoars 1984. 1985 aDd 1986 is aivOD 
below I . 
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. (b) and (c). The r-eparts r~ceiycd by tbe 
Government and seizur~ made jndicate 
th certain coastal rea of our country 
continn to be vulnerable to agUng 
activities. Tbe total val~e of contraband 
goods eized. other th'ao at .irport • . during 

. tbe yeat 1984, 1985 and 1986 is given 
below: 

187.41 

,. 
I port or Colour TV Picture ~ube.· 

401t · PRQF'. CHANDI\A , BHUNU 
- ' ~ DEVI : 'wm the PRIMB MINISTER. be 

pleased to statc : 

0.01 

0.72 

186 

(a) tbe oumb r of colour TV pict~re 
tubes 'imported during 1985 aod 1986;- ~ , 

(c) if so, tbe Dumber tbereof ? 

, TH'B MINISTER OF 'STATE J'N THB 
MINISTR Y OF SCIENCE AND TECHNO-
LOGY AND MINISTER OF STATE -,IN ' 
THE DEPARTMENTS OF OCEAN DEVE. 
LOPMENT. ATOMIC ENERGY, ELEC-
TRONICS AND SPACE (SURI K. R. 
NARAY ANAN) : (a> Colour tv. Pfcturo 

ubes arc imported 00 OGL basi. The 
number of sucb tubes imported during the 
y~rs 1985 and 1986 is estimated to be 

,arollnd 6.6 lakhs and 18.00 lakhs respec-
tively. 

(b) No, ' Sjr. 

. (c) Does Dot 
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Expenditure on 'Tribal Sub.Plan 

409. 'PROF~ CHANDRA BHANU' , 
bEVI: 'WiIl the Minister of WELFARE be 

, plea$cd to ' tate : 

(8) th~ eJtPenditur~ lik Iy to be incurred 
, I on the Tribal Sub-Plan d~riD8 ' the Seventh 

, . 

Five Year Plan; ~od 

(b), the State-wise details thereof 1 

- ' 3. Bihar 

4. ~ujarat . 

5. imachal Prade h 

6. Karriataka, 

7. Kerala ' 

·S. Madbya Pradesh 

9. M obara htra, , 

10. Manipur 

II ', Orissa 

12. Rajastba 

13. Sikkim ' . ' 

• 15. Tripura 

16.' Utt r Prad 

17. West BensaI' . 

18. A aDd N Islands 

",ritten Answer.. 188 

THE DEPUTY MINIS fER IN 'THB 
MINISTRY OF WELFARB (S~RI ' 
GIRrDHAR OOMANGO) : (a) and (b). . 

, The tentative allocations of Special Central 
, A sistaDce for Tribal Sub-PlaD' during tbe 
,7th rlan is Rs, ?56 crores. and , the . 
'anticipated flow from 'tbe State Plan is 
Rs. 6199,63 ~rore8. The State-wise 'break!'" 
'up of these is giv~n , in the statement giveD ' 
below. 

SCA for T.S.P. ' ~ 

216.56 

228.94 31-.92 

1239 ~68 95.89 

,540.01 56.51 

120.:]9 JO.14 

78:69 . '· 5.03 ' 

43.12 3.13 

1298~70 199.07 

525.04 " 145.17 .. 
. 169.2(j' li.51 " 

1048.94 93.13 

200.43 47.25 

29.38 

50.35 6,76 
'.152.70 10.81 

10,08 . 00.90 
. 28.33 
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410. S RI S.M. GURADDI : 
SHRI G . . BASAVARAJU : 
SH I SATYBND 'A " A , AYAN 
SfNHA: . 

of FINANCE ,be 
tatc : 

to. 

(b) whetber O"overnment ~re cO,nsidering 
the po ibility of alJowio NRls to enter 
tb field of h'Ou ing con trUctioD and 
'plf,lotation al 0; 

'(c) if 0 , ne s~bemes of , ,incentives 
tha are being provid~d to NRIs; and 

. (d) . hen i the fto \ d ci i9n Uk 1y ·to 
be taken in lhi r gard? ' 

T MINIST Of STATE 0 
MINI STRY OF , PETROL UM AN 
NATURAL GAS AND MINISTER OF -
ST T IN TH MINIST Y 0 INANCE 
(SARi BRA MA TT): (8) to (d). 
I nvestment ' ' f cHiti for NOD-Res~dent 
ndian /Persons of lodi . Ori8in , are 

review.cd ' from time ' to time . aDd uitablc 
cban e ' eft"e t d, wh rver necessary . 

LoaD to Su ar and Texflle Unl'fs 

'4'11. SHiu S.M. GURADDf : 
S~RJ 0 :8. BA'SAyARAJ.P ': 

Will tbe Minj "ter 'of FINANCE be 
pJeas d t? tate: , . '. : ' 

<a) ~hether the susar .and tex~ile units 
are tbe worst defaulters in "epayment of 
term .10an to tbe pebllc finap(?ial insti-
tution ; 

(b) if 80" the rea!9DS' tbereof: and 

(c) teps envisaged to ' recover" Joan aDd 
check recurrence of such defaults? 

, , , 

. THB MINISTER OF STATE ' IN THE ' 
MiNISTRY , OF 'FINANCE (SHRI 
JANARDHANA POoJ R Y): (a) to (c). 

. , Tbe lOBI ba reported that the Sugar · 'and 
te~tile units are amoog the major defaulter 
in tbe portfolio 'of public financial ' institu-
tion. ln case of tc"tiJe mills. , the main 

, reas~ns for default have been their uo~tis .. ' 
factory warkin, because of .' obsolete plaut 
and machinery, competition from power)oom 
se~tor, rise in ' prices of inputs.. labour 
trouble, inefficient management, ' etc: In ' 
respe~t of sugar ~ units. ~efaults are reported 

, ·to have arisen mainly because of inadequate' 
' supply of sugarcane. obsolete machinery 

and management ·problems. Jns.tjt~troD 
.have intensified their follow-up ffotts. of 
these. Qoit for recovery of theIr dues. . They 
aJ 0 evolve rehabilitation packages for these 
sick unit which ' are~ regarded potentially 
viable. In order .to belp moderni ation' of 
textil" sect6r, a ' textile Modernisation Fund 
. a been set UJ) in tbe JDBI in Augt,l I, 1 ~86 
for provjding concessiooaJ fi ance 0 ,' the 
textile units.. A regards · sugar s~ctor, 
vai1m~nt of a s~staDce by sugar units from 

tbe Sugar Dev lopment Pund i ' exptcted to 
improve c · ne , deveJopmen~ programmes 
and c n equent supply of , ugar-e ne to tbe 
mill '. 

'rational ,Depo It heme to Tap Diac 
MODey 

412 .. SHRI LAKSHMAN MALLICI{· 
Will tbe Mini ~er of FINANCE be plea ed 

. (a) whether Government propo~c to 
utilise the new scbeme for. i ue of tax-free 
bonds by public Undertakiogs for tapping 
black money; and ' 

(b) · if so, detail. tbere~f? 
. , 

THE MINISTER OF STATE IN THE 
·~UNlST~Y OF PETROLEUM ANP 
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NATURAL GAS AND MINISTER OF 
STATE IN rHE MINISTRY OF FINANCE 
(SHRI BRAHMA DUTT): ' (a) 'No, 
Sir. ' 

(b) D~es not aris~. 

413. DR. V. VENKATESH ~ Will " the 
Minister of ' WELFARE be ' pleased to 
atate : 

(a) the Dumber , of tribal families ,in 
Karnataka brought under Tribal Sub Plan 
areas so far and how mllD'y of them were 
below tbe poverty line; 

(b) the steps taken i~ raise th~m above 
tbe. povert,Y Hne;, 

. (c) whetber any sc~emes ' .have been 
implemented exclusive)' ' for that purpose; 
and 

(d) if so, the details thereof? " 
. , 

TH B DEPUTY MINIStER : IN THE 
,MINlSTRY OF . WELFARE , (SHRI 
~IRIDHAR GOMA~GO) : ' (a) . A, per 
JDf~rmatjon fueni bed by the State ' Govern-
ment, by the eod of 1986 tbere' were 68,826 
tribaJ families in the four .districts wbere ' 
T~ibal sub-Plan chemes' are operatiol aod 
out of this 44.8l2 continue to be below ' the 
poverty Ii ne. ' ' 

tbe Minister · of PLANNING be pleased to 
state : 

. (a) the total amouot earm rkea , duriol 
tbe Seventh P~an for tbe 'development or 
backwar:d area in the country; 

(b) whether tbe back ar . areas have 
not r ceived eDou,b ,' atteention so far; 
and , . • 

(c) if 10, tbe steps laken io tbis 
regard? ,. \' 

. THE MINISTER OF STATE IN THE 
,MtN]STRY OF PLANNING (SHRI SUKH 
RAM): (a) The Central Government 
provides Special Central Assistance for tbe 
development of backward areas in tbe 
State.,' such as hill areas~ 'desert areal. 
d.~oughtprooc areas, and also .rea havioR 
concentration of tribal 'population. Tbere 
is al 0 a schem~ for Pf()viding special 
incentives in the form of investment ubsidy 
and cQDces ional finance for acceleratiJ)g tbe 
industrial ~evelopmeot of tbe indu tri~ny 
backward regions in the States. In addition 
to tbese s\;bemes. 'there .is 8 provision f 

.Rs . S85.6~ crores in the Seventh Plan (or 
tbe development of backward area in the · 
country. 

(b) 

, (c) Docs not ari 
~ 

R , com~eDdatlo of • 

(b) to (d). Under the Tribal sub-Plan Committee on Ban 
which forms part of tbe 'State plan. "there Com terls.tion 
are provisio~ • for bo~h . family oriented 415. SHRI ' K. RAMAMURTHY, • 
p~verty alleviation programmes and infra,- ,Will the Minister of FINANCE be leased t~ 
structurel development in, fribal. areas. , ' state: p 
Nutnber of tribal families assistrd under . , . 
Tribal sub-Plan incept~on of Seventb Plan is " (a). the ' r~commendatioD of tbe 
as follows! ' Committee headed by Dr. C. R'a08araja~, 

Dy. ?overnor of Reserve Bank, ' which 
went IOta tbe , questio" ,of mechanisation' 
computerisatiop, that have beep implemented . 1986-87 

1987-88 

12.514 

9,000 
,(anticipated) 

8.164 
(propo ed) 

Amount·for .B.~kward Areas ' 

DR. 

so far; aod ' 

(b) wbetbe'r . mecba~isatiGn . of 8500 
~a~k braDches 'at tbe &eJected 100 Centres 
lS hkely to be achieved by the enl' of. 
1987 ' 1 ' , 

TH,B MINISTER OF STATE IN THE" 
MIN1STR-Y OF? · ~~,~~NCB (SHR 

.. 

.r 



a 

, (c) The 19 .0 Perceptible c~aD~ I tbe 
recruj~erlt trend of women io the" ctvU ', 
~erYk:es durio8 tbe ' Ja t 6 years. tb'efr re-
prestntatiOD " iog about 11 % ot .the total 
candidates rec~,mmended for appointment. 

Op nine of N.ew Bt.nc~e. by Bank 01 ' 
, Mabar,sbtra . . 

417. S IMATI JAY~NTI PATNAI ~ 
Will t'be ~inistot of FINA eE be pleased. 
to state: . , , 

t e , (a) wbet~er tbe Bank of, Maharashtra 
the . has ani proposal to expand its branches in 
end · 1987-88; , , 

'initiate 

.. (b) Sioce th . progtamme r~ommend . d 
by Ranga jan Commiu e ' it elf ~o\'isage 

in tallation of machine,' at 8500 bank 
ran h by ?89, t : q~estion of achieving 

me y 1987 do Dot arit; , 

Women Offie 'r "n . 'vll Service 

(c) tbe pre ; nt, tre d in ' l)o , 
o.f 0 cers ioto t~e CIVIl Servic' ' ? 

: . ' THB MINISTER. Of STATE IN THE 
M'I'NlSTR Y OF ,PERSON BI..:, PUBLIC 
<iRIEV ANCES AND ' PENSIONS AND 
MINISTER,OF &TATI;f IN 'THE MINISTR.Y , 
OF aOM.E .F' AIR~ , (SHRI P. CHIDAM-

, , 

(b) if so. the places identified the ' for; 

,(c) wbetbet OOVf!t ent b ve ,ae ided 
to ' oped $otne branche of the Ban of 
Maqara~btra i'n Otissa io' 1987-88; ,8 d ' 

(d) if so, the 'location tli~r~or? ' 
I ~ ' . • 

TaB MINISTER OF STATE IN THB 
MIN1STRY ' OF FINA~CE' '(SHRI 
JANARl?HANA ~OOJA.R y) ': (8) to (d). 
Reserve Bao of India (RB'I) ba ' repor~ed 
.fbat 9n tbe basis ' of tbe · li ts of identified 
centres for . opening " ~raDcbes . under ' tile 
curreDt Branch Liceosing oIfcl' 1985-90 
_receiv~d ' , (rom . State' Governments" 
93, rura)' an~ e~j .. urban centres have 
b en II ed . to Bank of " Mahara htra 
for , openin branche dun t~e Pbl cy ~ 
period, 8 per deta Us iveo b ,)0 : . , " • 

BARAM,) '; (8) Yes. " ' . 

The bank is expected to . open , br~ cbes . 
a a'inst the licences evenly over "be remain .. . 
iug' ,~etiod of tbe Branch Licensing PoUcy. 
RBI has rurther repotted · tbal BaJ,lk of 

, ',' M,:,baras,btra bas. submitted : prop~sals ' fo~ 
i~ openinl br8,:,ches .to 30 Metropolitan/Port 

for town centr~s and 14 urban ctotres 81 0 and 
~ ' so rr1ic.d~DI 01;Jld ba~c t~ too.l" ' 
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dered on merits, in accordancc witb tbe 
Policy norms. in this regard. It would Dot. 
therefore, possible 'at this ~tage to indicate 
tbe oames of centres wbere branches might' 

, be opened by Bank of Maharashtra durinl 
1987 ... 88. Allotment of identified centres in 
rural and semi-urban arcas to commercial 
banks arc made on tbe basis of their pre~eot 
represcntation and , presence in particular ' 
district/area. RBI has ' not all(\t~ed ' any 
centre to Ban of Mabarasbtra in Orissa. 

" ' 
Re~iew ,of FUDttionlDg of Centrally, Aided 

, Schemel 

418. SIJRIMATI JAYANTI PATNAIK: 
Will the Minister, of' PLANNING be pleased 
to state: , , 

(a) wbetber Government havc reviewed 
tbo functioning of. vario:us centrally aided 
.chemes; " , . 

(b) if 10, 'tbe ' period for which the 
review has been made; 

(c)· tbc rcsuJts tbereof; 

P. V.' Narasimba Reo, Union Minister of 
Human Resource Development aod con lat-
inl of tbtee 'Union Ministers and eleven 
Cbief Mini.ters al Members with Dr. Raja 

"J. C&elliab, Member, PJaDniol Comm! sion, 
as its Member Secretary Tbe ' Committee 
met 00 November 3, 1986 and deliberated 
OD the' issues set before it. It was rclt tbat 
a Gr9UP of officials ' of _ tb~ Central 
Ministries/Departmcnt and tbe State 
Governments sbould 89rt out tbe ' lssues and 
submit its report to the National Develop· 
r:n~nt Council Committee for fut"tbcr conai.. • 
deration. ' 

A , Group of o1ftoials was, therefore, 
constituted in December J 986 ' UDder t 0 
Chairmanship ' of Secretary. PlaDoiol 
Commission, and conll tina of 11 Chief 
Secretaries o'f States aDd Seven Secretaries 
of Central Mini tri~s as Member with 
Advisor ' (RC). PI~nDiDI Commi ioo. aa 
convenor of 'tbe Group: The lerms of 

(d) whetber Government have a pro-
posal to intJoduce some ' new Cenlrally ·, 
spo'nsor,cd cbemes; and . 

, 1'eference of the Group arc to examine tho 
Centrally Sponsored Scbeme in detail 
keeping in ~iew the criteria 8ugg ' ttd by tho 
Committee of the National Deve)opment 
Council in it meeting cited abovo and, in 
particular, to : 

(e) if so, tbe details thereof? 

'CHE MINISTER OF STATE IN THE 
MI~IST~Y Of PLANNING (SHill SUKH 
RAM): (a) to '(e}t 'Cbe Planning Commis-
sion had, in pui U8nce of tbe rccomlllenda .. 
dons of tbe' National Development C()uncil 
(NDe) constituted a Committee in ' August 
]984 to review variolls matters connected 
witb the ' Centrally Sponsored Schemcs 
This Committee, known as the Ramamurti 
Committeo~ submitted its 'report in January 
1985. This, Report was considered by the 

ational Development Council in November 
1985 and it was decided to constitute a 
Committee of tbe ' Nation~1 D velopment 
Council to coosider variou matter discus-
sed in the Ramatnurti Committee Report and 
to make rec9mmendatioo thereon for 
cobsideratioD of tbe Nat~onal Development 
Council. ' J' 

of Nl'tional 
constituted in ' 

Insbip of bf4 

(,) List all tbe ,Centrally ' Spon red 
Scbemes that were undcr . imple-
mentation on 1.4.1985 and to 
consider which of tbc e scheme 
need ~o be continued. or dropped. 
Qf tr sferred to thc tate Govern .. 

, ments for implementation and for 
, , ~ 

tbose sc erne to be tran (erred, 
tbe modalities of transfer. includiog 
tbe formula tbat ould ' govern (he 
transfer to itldivldual. State of 
tbe fundi involved. 

Oi) 'SUaie t tbe modalitie between tbe 
;' Centre 'and States that should be 

operative 'wben ' tbc qbcstion -of 
8alactioniog 'new Centrally ' SPOD-
sored ~cbe~es is mooted by any 
Union Miois,ry or State Govern-
ment. 

(iii) Suggest .. . periodic". review 
mechanism of transferred schemcs, 
so th~t ~chievement f national 
Plan ' obJectives involved ,in tho 
Schemes i. watcbed jointly by 'ti" 
C~~~ .. , ~Qd 'be States .• 



. 'Tbe Group of officials bas met twice 80 
, . far (OD 28th 'JaDuiuy and 18th February 

1987) and tbe next meetinl is expected ,' in 
tbe first week of April *87. , After finali-
aation, tbe Group will 'aubmit ita report to 
tbo NatioDal Development Council 
Committee for further consideration . of tbe 
matter and recommendation of tbe National 
Deve~opmeDt Council. 

'As regards introduction of new Ceotra;11y 
Sponsored Scbemes, PI_oniol Commitsion 
has 00 details of aoy such new scheme.s 
which might be under cODsideration by some 
Mioistrie . . . 

ABARI) ProJe t for De,elopment 0' 
. Primary Agricultural Credit 

Societies 

(a) the 0~me8 of districts, State~wise 
" where a 3-year project for the development , 

or primary 8aricultural credit societies was 
lauDched by National Bank (or A&ricu.lture. 
aDd Rural .peve)~pmeDt (NABARD); . . 

(b) tbe Plain objective of laUDchiog tbis 
project; a~d . 

(c) the works done in tbose elected 
4istricts so . rar ? 

THE MINISTER OF STATE IN THB 
MIN1STR Y OF ;FJNANCE (SH~I 
JANARDHA~A POOJARY): (a) The 
National Bank for Agricuiture ' end Rur .... 
peveJopmeot (NA8ARD) bas decided to 
lauDch a ·progrAmme for boosting the cfforts 
of selected · Pr mary " AgriculturaJ Societies 
(PACs) .and all ' Large .. sized Multipurp'ose 
Societe (LAMPS) in the 20 PILOT Dj tricts. 
So far 15 . districts have been identified. 
Tho Dam"s of these districts are indicate 
below: . 
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, (b) aD (c). ,Tb9 p~oarannjle aimc; . ~\t 
alvinl a OO$t to tbe eft'orts of tb ' P A Cs • 
anti LAMPS tor cat~rinB to tbe need of 'h 
fanners ao'd other . ",eaker seb'ions ~ an . 
integral part of imp~ovemen~ o~ tbe Cr~dit . 
Delivery System in tbe Pilot District. Tho 

ures ~o clcvclop ,be ~ociet'i~s und tbe 
Jitoaramm(J are intended to strengtb n tbeir 
ol)erational efficiency in tQrins' of ma ppwer, 
fi a ci.l rc ources, procedural formalities 
and iI'lten,ive trainilig. 

BraD be. In Trlbal aDd RUl'al ·Area8 
, of A.P. -, " 

420. SHR~ V. TULSIRAM:. 
Will 'the ~inister of FINANC~ be ple~sed 

allotted 323 eligible cent which COD~ 
ed' to tbe ' nO{m ,prescribed Q" er ',be 
Policy. or #tbese 323" centres' allott~d. , ~6 
centres are , in tbe above {>redomiDc tty. 
tribal areas .of Aodhra Pradesh. 

'({:I) Banks ' bave beeD advised that tbo 
opening of ' brancb,cl ': should be ev nty 
spread oyer the ' te in'ng period of lh 

, current Branch Licensing Policy, . ' 

42'1 . S Rt. V. ' TULSIRA M: Will 
the Minister of ~INANCB be pi ased 
stat : . 

, ' 

. (a) whetbe,r t~e ~tace Bank of I dia, 
<J> wbctbe~ tbete are 00 ~ranc ~s ' 0 ' 'nationalised banks ,and' tbe Region I . ural , 

any ni\tionalised .banks in the rural ' and Bank , io . Andbr~ ' P ad h have c i ved 

to ,state: 

tribal reas in Andbra Prades1:); ' , " tbC' tars l$ to fin Qce lo8J)s to ·beoefici ti 
, under IRDP and ITDA schemes· durin Ch ' 

'. • (b) if so t"e n,umber of rural, ,and years 1985-86 and 1986·81 (upto December 
tribal ateas in And. r~desb (tom whic.b 1986); , 
the , Union Oovernmcn' , b ve received 
requests for ~peDiog ot the brancb~.. of " (b) wpethcr tbore were ell es of' short. 
n~tio~alise~ bank,S; " f 11 · in some di,stricts .and if so • tlie detail~ 

(c) ' t~ie extent to wbich sucb , request 
bave ~en cooside~ed; an() 

,(d) t e titne 'by wbich ' Oovernmeoi 
propo ~ to open ~be b~a~che , of tbe banks 
in tbose ~reas; an~ if no~t, tbe .reasons t~ere .. 
for:l 

THE MINISTER OF STATE IN THE 
MINlSTR Y OF FIN A' CE( (SARI ' 
JANARDHANA POOJARY) : (a) es rve 

, Bank· of, lndia (RBI) has reported t(lat as 
at the end of Septerober 198.6. tbefO ~(e 

· 3311 rural and semi-urban branches of 't.be , 
scbeduled co~mer~ial banks in An a 
Pradesb • . As on tbat date .. tbere were 614 

. brancbes of tbe Public Sector 8a in ' \he ' 
~ix predomioently tribal' districts of tbe 
-State. 

· (b) and (0). Reserve Ba ' of I is 
bas reported that ' tbe GoYernrne,Dt of 
Aodhra Pradesh bad , forwarded a list of 
607 centres recommending for '; opening b~nk ' 
brancbes. Re erve Bank of India .her 
Bcrutioy 'of these. lists in the lisht of tbe -, 
current Braoc,h Ljcensinl Policy ror the 
~riod April , 1985 . to .. Marcb 1990 bave 

thereof; and .. 

(c) bow tbe sbortfalls 'were ' ov rcom ? . 

THB MINISTER OP : STATE I TH;E 
MINl~TRY OF FI~ANCE (SHRI 
JANARDHANA POOJARY): (a) " to: (c). 
Djstri~twise ' details ,of pbysical taraots and 
acbievements thereagainst by the ba ks 

, ioclu.ding the State Bank of 'India. oihe; 
PUa\IC sect~r banks aDd tbe Regional Rural 
B,anks. uoder IRDP and IJDA duri , the ~ 
years 198~ .. 86 and 1986-87 are set out io", 
t~e Statement-], and . S~tement-II ' given . 
~el~w. The d_etails furnished in tbe Annexure 
·and.cate tb~t during 1985-86. tho were 
~bortfa1l8 i~: a~hiev~ment of physical targcts ' 
,til ' five dt tracts, viz." Nellore, ' Kurnoof 
Vish~kbapat~a~, Srikakulam 'and Cuddapah 

. u~d~r I~DP aod in one distri'?t viz., , W~8t ' 
Godavan ' under ITDA. puriog tbe 
current y~ar 1986: 87 tbe ' physical targets 
a~~, to ~· acbie,yed by 31.3.1987. However, 
the targets havc been already achio . d by 
e~d" ?f January" 1987 in four of the 22, 
dlstr~cts under 'IRDP .and> in tbree of the 8: 

. distrJcts und~( ITDA. The convenQr ' ba.nk • 
'of the, State Level Bankers' " Committee 
(SLBC) . ~as ' beeD advised t~ bavo tbe 



. question of sbortfal.l u~der tbes~ progra 
discuss d , i,.~ tbe SLBC meeti~ with a ~iew' 
to en'sure tbat tbe banks acbieve Ib taraets 
both under , U~DP aDd . TDA 'The con-
,:cnor ban "bas ~Iio beeo advised to tak.e up 

t 'ue ofshorlralls with ,'the concerned 
, Lead Ba s' ~ a to have th~ 'j suO' discuss~ 

ed in be D'tstri~t CODsultacive COllu;nittee 
meetings with a vi Vi to ensuri'D8 tbe 

. ~chievein~nt of the prQc'rl~ed tarlels ... 

Dl~trlctwlse Derails '01 Itysl al Target. ana Achlev~melJt8 thereaga/rut by th~ Bank,,. 
inclu";ing Slate Bank f India. 'olher Public Sector Bq,nk_ and the' Reglona/ ·Rural. 

D.P. during ,h. Year. 1985-86 lind 19~6'-87 In ,rind a PrOdej~ 

Name of District 

1. 

2~ 

antpur 

~. Nellore . 

10. Kurnbol 

Tarset 
No. 

8.924 . 

4t190 

83 

Target 
o. 

9830 

4835 

9740 ' 4987 
# 

14$5) 

9680 8196 

656' 503 

8150 3028 
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Statemeat-II 
Dlslrlclwlse Dl'talls 01 Physical Targets and Achievements Ihereagalnd by the Banks, 

Inciutl!ng State Banle Q/lndla, otller Public Sector Bank, and 'lie Reg/onal Rut'al 
Bank, "flder I. T.D.A. during the Year 198_j~86 and 1986·87 In Andhra Pradell, 

( V: TULSJRAM: Will ,tbe 
FINA~~B be ' pleasod , ~o 

(a) whether the Rural Bank in Aodbra 
Pradesh are facing difficulty in providing 
6~ances to tbe beneficiaries under JRDP, 
ITDA and other economical devel, pmentaJ 
programmes in tbo' State; •. 

(b) jf so, tlie detai1t1 ~hereof; and 

. (c) tbe steps taken by the Union. G'overa:. 
ment to improve tbe financial positions of 
such banks in tbe State in order to .help the 
poor and needy commuoity ? 

THE MINISTER OF STATE IN THE, 
MINISTRY ' OF FINANCe (SHRI 
JANARDHANA POQJARY): (il) to (c). 
The National Bank for Agriculture aod. 
Rural Development (NABARD) has r«=port-
~d tbat Relional Rural Banks in ~ndtra . 
Pradesh are not faciog aoy problem in ' 
financing IRDP beneficiaries , except 
Naaarjuo'a Orameena Bank which due' to 
beavy overdues hils a . ratber tight 
fioancial POSitiOD. 

The progres of disbursement of Joans 
under spec.al p~ogral)'lme8 by . tbe Regional 
Rur~) Banks in Andbra Pradesh during tbe ' 
year 1985 (January-December) i iDdicated 

. in tb, foJJowing Table: 

.' Table 

(Amount in laths 
of Rs ,) 

, Otb~rs 

Total: 

Grants al:'~ Loa •• to Aodhra ·Pra.ie.h 

. .-4~3. SHRI V. .TULSIRAM : . , Will 
tbe Mini$ter ' of FINANCE be ple.sed 
·to state: 

(a) the amounts ()~ IJra~ts ,a1iotted ' to tb e 
. State o( Ab~hta Pradesb during the Jalt 
three year., year wite; • . 

(b) tho amouot liven as Joao to 
Stato dudD, tbo fal' -three )'ears; aDd 

¥ 
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(c) tbe amouDts of a.,ants and loaM 
estimated to, be given durinl tbe year 1987. 
88, 1988-89 and 1989-:-90,1 • 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF BXPENDlTURE IN 
THE MINISTRY OF FINANCE , (SHRI 
B.K. GADHVI) : (a) aod (b). A statement 
is give~ below. . 

(c) Central assistance for tbe State Plan 
'for , 1987-88 h~s been estimated at Rs. 
340.45 crorcs (R . 238.32 crores a loan and 

. Rs. 102.13 crores as araot). No specific 
e timates of Ceptral a ' sistaoce bave been 
made' for· 1988-89 aDd 939-90. However. 
tb~ Quantum of assistance duriog tbe two 
year would be determined in con Istence 
with tbe overall seventh Plan outlays. 

evelopm nt of 
iD Electro 1('1 

state .: 

214.82 

242.38 

pleased to 

(a) teps taken so far or proposed to 
be ' taken' to develop in,digenou desjlD · in 
elcatronic ; and ' 

(b) tbe details of assistance given during 
1986 to ,electronic inal')Ur8ct~rers for deve-
IOl)ment and impr~vernent of designs 1 

THE MINISTER OF STATS IN THE 
MINISTRY OF SCIENCE AND TECHNO.' 
LOGY AND MINISTER OF STATE IN 
THB , OEPARTMENTS OF OCEAN 
DEVELOIJMENT, . ATOMIC ENERGY, 
ELECTRQNICS AND SPACE (SHRI · 
,. .NAR . yANAN (a) ' no 

followiog major steps have beeo taken to 
develop indigenous desings in ' electro-

(i) Establishment of , the Centre for 
, Developmcnt of Tclematics (C .. DOT) in 
August. 1984 for indigenous development of 
diaital ,switching exchange equipment for 

. telecommunication. . 

(ii) Setting u~ Centres,' for i!lectronic8 ' 
Design aod Technology (CEDTs) as ' ,regular 
plan projects. These CEDTs are acaderiuc 
in.titutioDs providing training ' to engineers ' 

, and techniciaos in electronic designs aod 
production tecbniques lt including aspects 
o~ equipment servIcing and 
maintenance . ,Tbe CEDT at Bangalore 
has been tunctioninl since 1974. 
Tbe work on CED.T at · Srfnagar is in 
advanced stage of co~pletton. The work at 
CBDT' ,Aurangabad and Impbal i in 

, progress • . 

(iii) Funding development Projects in ' 
desjlol' at · various Nafonal Laboratories" 
Publio a d Private SeCtor Organi at ions etc. 

These efforts are calculated . to improve , 
design capability of industrie : 

(b) An amount of ·Ra. 9 crores has 
l)eeo spent 0 COOT during the year' 1986-
87 (upto , December 1986). Durins tbe 
~alender )ear 1986, R. ,20) lakhs 
bas been spent on CEDTs.. Under ' 
,(iii) above, . Department of lectronics bas 

iven 'a Istance of R . 1.15 crotes ,tbrough 
. Technology Deveiopment Programme and 

Rs. 1~90 cr<?res ',througb Natjonal Radar' . 
Council to variou public secfor units 
national laboratories ,and 'academic instilu: 
tions during t e ca)ander year 1 ~86. 

In 'de Trading In Sto k Exchanges 

425. SH~l SATYBNDRA 'NARAYAN 
SINHA :, Will tbe Minister or' FINANCE , 
be pleased to, stat~: , ' 

(8) whether the Stock Exohange 
Presidents' Standing Cornmatt e bas caJled 
for proper, definition of the term 'iof\ider'; 

(b) whether ill tbe absence of such 
definition, eversl insiders' ale cont'inuing 
to trade in Stock . Exchanges and derive 
90fair adv.n~a o~ .PQ ' " 



, ,THB , MINISTBR. OF' STAIB O'F· THB 
MIN1STRY ' OP pat OLEUM ' ND 
NATURAL GAS ' AND Ml 1ST!! 0 .. R c II 
STATB' THB MINISTRY Of FINA ~ , ' 421. SHRI ' JAGD1SH A'WASTHI! 
(SHtu , BRAH~A .. DUTT)! (a) ,1b~ wili the Minister of FINANCe be pl~ased to 
StaodiflQ Committee of p~ld"nt bf tOc\c ' state: . 

,Excbanges bad some ti~e back . discuss.e~1' 
tb~ ~rob rrt!l retating to ·'Inslder·~ tAlding', .. 

JAODISH ' WASTI:II 
of I A C be p 

(a) whethe, av B'c~r " ;ttlple ;-

. (a) action taken ' by tbe Fin~oci.l 
lostitutio J to ' 'recall . in pur.uance of I 

, directive. t e ,loa . -frOm _ the cOlPpard s 
Q.pnnecfod wit tbe R.eliance lodultri ; , 

' and ' " ' , 

(b) bow mucb ii~e v!,U it take t~ 'tec~n 
the ,eneiro amount by tbese Financial 
JnstitutloDs ·1. ' 

THB MINI 0 , ·STATE.lN THB 
. h1INISTR y. OF F NANCB . (SHRI' 

lANA DHANA POOJAR Y) : (a) ,nd 
, (b). Reserve . Bank 'of Jodta bas reported 
that a. per its directions tho Banks bad . 

' recalled aJvanees to the 'extent of Rs . 33.27 
Cfor • T be outstandio, ~s 00 ~ls't febnllY, 
1937. ba!i be'e ' rCluced to s. 8.4l · crore • 
The Reserve Dant of llfdl bas· furtb~t 

lotion of recommenda,tions of the FO,u[tb 
Pay Commissioft. the e II _II , Opljit ,s· f tb~ '. 
pay ' seal 5 r sis.ant an teno r8p~ fa 

, r P rt 'd tb~f ' hi New Da k bf 'lnd it b s 
~ecovered ' in' r~JI tbe loa~s graoted by if. 
the remahiin . oks have been · asked to . 

orklhg I , Union Go r etit offices 
vi - .~i otberS boldlng indenlical pd t ih 
other offices; 

(b J wbettiet any 
in thi matter; . 

(c)- if ~o, th:! detaj)s t~er T; 

been tak 

(d) if nO • \be rellson tb _ dor ,? 

T B i ISTER OF ATE ~ THB 
DEPARTMENT OF EXPENDITURE IN 
THe MINISTa y . OF ,FlNANCE (HR.I 

. 8 :((.. G OHV1): (a) to ' (d)'. N'o ucli 
lIlnornalies have been brought to the notice 

"of tbe' Ministry" of fioance by tbe con.c~rned 
dte controlliog authority. 

. .t may. howe er, lie added ,t~at s~cb 
matters arc examined by . the admlO1stratlve 

. ..... . . try IDepartment or tb.., : cardre ' control-
Iv.lnl , • k' , 
1· g' authority on ments ta 101 loto 
III . II ' 1 

: ,,~O\1~~ aI' r~,~~,p~ f~~to~s, Ig", I 0 • 

recover tbe r lied advances witbo t 
, delay~ 

lu'08 on ' 

Will tbe 'PRIME MJNISTER, be' pleased 
t9 state: . . . , . 

(a) wbether jt is a ·fact tbat Ii sectiob of 
~be, Gpvernment employees' and pensioners ' " 
a e Qot 8~lti fled with recommendations ofl 

tb Pay tom sslo; '. ' 

, (b) if so, the reasons for' such 
, faction' aDd " :' . 

, ' - . 
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THE D~PUTY MINISTs'a IN ' THB 
MINISTRY , OF PERSONNEL, PUBLIC , 
GRIBVANCES A D 'PENSIONS '(SHRI 
BIREN SINGH ENQTI) ~ . (a) ' to (c). 
The recommendations ' of tbe Fourth Central 
Pay Comm~ssion .on pension are 'under 
active eon ide ation . of tbe Government. 
aDd tbe various 'views expressed by ' differpt 
sections pe~ ioriers at beiU'g kept in 

• view whi-te ,processiQg tbe repQ!t. 

Written Ans:t¥ir.r , 

'.' (a) , whetber' Ooyernment is aware ' tliat' 
some Multinational Ciga~atte Compa'Oles 
have manage4 to evade buge 'amounts , of 
exci e duty; and 

(b) if so. detltils tbereof and tbe 
',action takeo' to recover tbe excise duty '? 

, , ' 

THE MI ISTER OF STATE IN THB 
MINISTRY , OF FJNANCB (SHRI 

. JANARpHANA POOJARY) : (a) There 
are no Multinational Cigarette Companies 

, 429. SURI 
tbe Minister of 

H.M. PATEL 
FI 'ANeE be 

,I ' 

to state : . 

, (c) w tber aoy 
taken durin the year 
erring compsD1e; d 

action . as 
1986 agaios 

, . 
(d) if ~o, t e del j) tbereof? . . . 
T 'Ml ' ISTER OF STA E OF T a 

M 1 TRY 0 BTRO BUM 'A D 
"TO 'AL AS AD ' MINISTER OF 

STAT I T MINISTRY OF PINA CE 
(S I A MA DUTT): (!I) and (b). 

of ragrapb 2 (l) (i) Qf 'he NOD-
Fina ci I Compani s (Reserve 

B ok) if ctions, 1977 dateCi 20th June 
1977 issu d by tb e erve Baok of India 
8 HI vestment C()01pany" means any 
c rop Y which i . a finan~i 1 institution 
cacryi g on 'as it pr,incipal business tbe 
acquisition of s curit~ s. Til ' e ':, directions 
se k to"re ulate tbe . acceptance of , depo its ' , 
by these compa its sDd do not : extcmd to 
tbe deployment of fun by such c mpanjes. 

(c) ,No, Sh:. ' 

(d) . Does not aris~. 

430, SHRI RAM ,B AGAT 
PASWAN : Will tbe Mi~ist~r of FIN.\NCB 

leased to a~; , 

in Jndia. ' 

(b) Does Dot arise. 

Increale 10 Customs Duty QD V's.c9se 
.. ,Staple Fibre 

431. SHRJ RAM BHAOAT PASWAN : 
Will thc :Minister of FINA CB be pleased . 
to st~te : . 

(a) . whethe.r ' Goveromeot are ' aware 
the a large number: of ~a1J cale units 

. ~r'e facing . closure ,because of increa e in : . 
cu tom duty 0 ' Vi cose Stapl~ Fibre; ' 
and 

(b) , if 0, the step proposed to make ' 
avaiiabJe Viscose 'St pIe Fibre at cheaper 
rates to osman ' unit ? 

tHE MI ISTER 'OF STATE IN THB 
MINISTR Y . . QF ' PI ANCE .' (SHRJ 

' JANARD A . POOJAR,Y), : (tl) The 
,Government, has Qot made any i cre e in ' 
the customs duty on Viscose Staple ', Fibre ' 
r~c ntly. 

'(b) 'In vi of (8) 'ab~~e, does 
arise. 

Ce~tr_'1 Excise Conferences " n 1986 . . 
432. SHRI RAM ,BHAGAT PASWAN': 

Will the Minister 'of FI~ A NCE be pleased 
to tate :" 

(8) the number of copfcreoces held 
by Central xoise Department 'during J986 , 
with de'tails o,f. places ·" ,here ' conferences 
were held; abd 

. (b) tbe details of discussions held ~ , 

" THE MINISTER Of STATE I~ tHE 
td NIST Of' , fINANCE . (.;;JT, .t'Aa,-
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JANARDHANA POOJARY) • (a) and (b). 
. Conferences are held in Central Excise 

(a) tbe targol. of cleaninl 
Oaoaa fixed for yea ·1985, ·and 19.86; 

(b) tbe amount 'Of money spent on 
tbe project durinll tbis period; and 

(c) . tbe progress made 10 far? . _. ,. 

Department at various levels. Presumably, 
tbe reference i's to Zonal Conferonces of 
Collectors of Central Excise. . Dur,IDI 1986. 
24 Conferences were beld at Delhi. Bombay, 
Madras. Baogalore, Kodaikanal. Calcutta. 
Palo ... Bbubaneswat aod' ·Sbillong. During . 
th~ c!oofereoces, tbe. progress in the - THE MINISTER OF STATE IN THB 
collection of revenue With lefereo~e to tbe MI~ISTR Y OP ENVIRONMENT ~ND 
'targets sot for eacb , Collectoraie ' and FORBSTS (SHRI Z .R. ANSARI): (a) 
measures to achieve the targets 'were The ov~ran objective under Ganla Action 
reviewed. Similarly the pendency position Plan' is to complete major schemes fot 
'of various items of work Wtl "reviewed . and interception, diversion of w,Ilste wat~r and 
steps to red~ce . tbe' pendecy were discussed. treatment as required io 27 Class-I ' cltie. 
9ther it.ems ,discussed included redressal of (each having a ' population of ', toore tban 
public -grievances, disposal of assessment l'lakb). in U. P •• 'Bibar and West 8ensal 
disputes and . maiters of , senora" adminis- . during. the 7th Five year ~Ian. During 1985, 
frat,ion • . such as con tructioD of _ office . the tar8et was 'or tbe State Governments 
accommodation and staff welfere. of U.P., Bibar and West Senpl identifyinl 

" tbe variQus schemes to be taken up and 

Boa .. d for ,lodus'trfal and Financial. 
Reconstruction 

434. SHRI H.B. PATIL: 
SHRI -AKHTAR HASAN: 

Will the Minister of FINANCE be ' 
piea~ed to ~tate : 

{a) whether the Union Government 
'have recently constitut-ed a ' Boa{d for 
Industrial ana Financial ' ReconstQlction 
under the Sick Companies (Special Provi-
sions) Act. 1985 and 

(b) if so, the detail~ ' regarding, its 
composition and functions ? 

"THB MINISTE~ OF STATE IN THE . 
MINISTRY OF FINANCE (SHRI 

" JANARPHAN~ PO,OJARY) : (a) and (b). 
A Board . for Inaustrial and F.inancial ' 

• Rec.onstruction {BIFR) bas ' been set ' up 
with effect from 12·1 .. 1987 in accordance 

, with , the ' provisions of Sick Industrial 
'Companies (Special Provi tons) Act, 1985~' 
Initially a Chairman and 6 Members of the' 
BJFR have been appointed. The Board is . 

prepare ' 'preliminary reports. By end of 
1986-87. State Government are to ubmlt 
proj~ct ropotts for all tbe schemes. Work 
in 20 ~ut ~f cities was to· comlnence by 
erid 1986·87. 

(b) Durina ,1985-86 an amount of 
Rs~ 6.06 crores and during 1986-87 till 31st 
Jaouary, 1987 an amount of ' R 23.30 
~rotes hag been made' available to the 

' execuUng agencies for execution of the 
.schemes; ., ' 

(c) Till 31 i January'; 1987. ' the Stato 
Governments have i~enti6ed 259 scheme 
to be taken up' under Ganga 'Action ' Plao. 
Out of this. reports for 11'7 chemot at a 
cost of Rs, J 93.83 crotes have been lub-
mitted:, So .far 133 schemes at a cQst of 
Rs. 94.41 crores ' have been , 8anctioD~d. 
Work on execution of 100' schemes ·in 21 
cities have-alread, been started. 5 Scheme 

- at a cost of Rs. 2.S7" crores bave beeD ' 
completed at Hardwar-Rishikelb. Ram-
nagar Aear Varanasi aDd Patoa. 

, . . 
", Lie,ences, to Manufactore C.T .V. 'Tubes " 

lind Optical Fibre P'r,oJect8 

y~t to become fuily operational. , 

Cleaning of Ganga 

436. SHRI PRATAP BHANU SHARMA. 
, . Will tJle pRIME M.JNISTER be pleased t~ 

state : . , 

435. SH1;t1 NARAYAN CHOUBEY : 
Will tbe Minister of ENVIRONMENT AND 

"f ~BSTS ~ pteas ( ,~t. ,-
'(a) whether . the ~adbya . Prade.h 

State Blectronics' Devclopmei:,t ' Corpora,foD 
. ,.~o~al baa ap~lied ~o 'lb," ~paftme~t pf 

'. 



" ) 

213 Wrltt.II .4l1SWsrl 
1 A l' \ 

PlJALGUN 6. 1908 (~AKA) ' 

. 
Electronic, for tbo Itaot of licences for the 
manufacture of colour TV tubes and opti-
cal fibre proJ~tli 

• 
THE MINISTER OF STATE OF THE 

MINISTRY .OF PETROLEUM AND 
. N~TURAL GAS AND MINISTER OF 
$tATE IN THE MINISTRY ,bF 

, (b) if 80, .bethet clearancc bas 
,iven to tbe e projects; and 

been' ~ FINANCE (SHRI. BRAHMA. DUTT): (a) 

... '. , The Reserve Bank of India study on 
·'Pinalice of large Public Limited Companies 
1985 .. 86" covering 541 large public limited 
companies has revealed' a steep faIJ 'in 1be 

, , , 

(c) wbether a y tecb,nical collaboration 
bas been approyed for thc.e .projects ? 

THE MINISTER OF STATE IN ~rHB 
MINISTRY O~ 'SCiBNCB A D TECHNO- , 
LOGY AND MINISTBR OF STATE IN 
THB :O RTMENTS OF ,OCEAN 
DEVELOPMENT, ,' A'JOMIC ENBRG • 
ELECTRONICS AND SPACE (8 RI K .R. 
NARAYANAN) : (a) Madhya Pradesh 
Stato leetronic! Development Corporation 
lMPSBDC) have not applied "to ' the 
DepartolCmt of Electronics for tbe grant of 
hcence for t e m oufaclure of CTV tube. 
However, MPSBDC bave applied fo~ ·tbe 
grant or licence for Optical Fibre Project. 

, , 

growth ra le of foreign exchange earnings from 
26.4 per cent in 1984-85 to ,6.9 per cent io ' 
1985 ·86 and not in tbe level of foreign 
exchange earning,. Tbe foreign exchange 
earnings howed a rise tp Rs. 1.779 crOfes 
i:n 1985-86 from Rs. 1,655 crotes in 1984· 
8S, As regara$ ' fo'reign C("change expeo .. 
diture it increas d. to Rs. 2,438 crOfes in ' 
1985-86 rrom Rs. ),801 crores in 1984-85, ' 
recording a 'ri§e of 35.3 per · 
1985-86. 

, (b) . Government ba initiated several 
measure for export promotion which 'wi'Ji 

(b) Mad Pradesh State Electronics also have a direct bearillg 01) exports of 
Development Corporation Ltd., have large p~blic limited campanies. · The 
a'ready bee issued Letter of Intont for , effort ba been to cusu're tbat' in tbe ' growth 
settin up of maoufactur.ing facilities' for sectors capacities are 'generated. · 'capital .; 
the opto-eteclloDic-communication syste goods ' and equipment is avaiJa~)e for ' 
and ' allied aceessorie and components upgrading technologies, ' raw materials are 
includinl optical fibre opi~c cables. ' available t international prices and easier . 

(c) PoreiaD collaboratio.n application access provided for Dcb materials aod 
of MPSBDC subm ·ned to the Government . component as have to be .~(Jorted and to 
is under examination. ensure tbat exports becQme profitable. 

, 431. DR. B,L. SHAILB8H: Will tho 
Minister of FINANCE be ple,aled to state: 

, . 

<a> whetber ' tbe Reserve ank ' of '" 
India baa n ted with . concern tb~ steep fall 
In tbe toreOllC; excban c 0 earoiD ' of S41 
larae public limited ~ompanies while their 
expenditure , .in "tot.iSD excbaDle · was 
facre.sins at I , rute, tat.; 

(b) if 80, tbo correctiVe steps 
ment prop,?" to take; and 

(c) the oamea of tbe J~rle industrial 
. hQUScs wbicb bad. been issued , foreign 

exchange amo~tipg to RI. 1 0 , lak~ and 
above dur,iDI 1986-87 upto 3'] Jaouary, 
1997 aDd those wbich bad • been issued 
blank foreign exchange permits for tbis 
amouot durlJ;lI this period ? 

Goveroment bas _ i~entified th/ust areas of 
export potential and 'Specific lJction plaos 
for each area arc being introduced A 
~ec'i8ion b~8 also been taken recently." 'to 
tbe .effeet tba~ Industr.· . Development Bank 
of India would livo a rebate of 20% ' 0 
the interest on lbeir loans in favour ' of 
jndu~lrjal con"cerns who effect a mioimum 
export of 25% of tbeir total sales. ' 

(c) The ,information is beina ' colJected. ' 

Crat rl. for FlnaUsing AnDual Plan; . . 
438. saRi VIRDHI CHAN'DBR JAIN: 

Will tbe Minister of PLANNING ' be 
pleased .0 sta te : 

(a) the important ' factors 
Planning Commission takes into considera-
tJon wbile fioaJiaina tbe aonual 
States; 
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(b) the points in regard to , \\ hic~ the 
,Planning Commissio holds discus i)o with 
tb~ State Govcrnoients . befar ~ fioal ising tbe ' 

DDUal. Slate Plan; 

, (0) wbettier R.jast~an , Government 
~ . made, a .plea that central assista':1ce in ' 

adaltion to plan allocation be provided for 
Jpdira Gandhi Project to convert the descJ;'t 
liteas of R~ja~tban .into a gree~ ' area; 

.', 

decision taken in this' " 

THB MINISTER 'OF STATE IN THE 

Y 2S. 1987 Written An.swer.r 2", ' 

Project. tanniog , Commission , bas no 
mechanism to pn.w de ' special long- m 
~oans fo~ 8p~i6ed' pr()ject~. 

L,fceDce to HIli Electronics 'Corporation 

439. SHRI 
the PRIME 
state: 

(a) ~heth r some letters of intent ~ have 
been is~ued to 'the RiB , Electronics, Corpora-
tion Set up Jor tbo hiJIy r ,g' of ' Uttar 
,radesh. for startu18 ,~lect(p industry; 

and . 

MINlS:rRy 'OF PLANN (SHR). SUKH (6) if so., wf,)ether these letters of in c-nt 
RAM): (a) ' .and (b), The ' sizes of the have be~n ut'ilized by the Corporati60 ? . 
,AnTlual lails of the States -are <ktermined 
on ,t e ' basis of ·,the ' financial reSources , , THE MINISTER" OF STATE IN T E 
available, which consist of partly the State's ' MINlSTR Y OF SCIENCE AND TECH 0 ... 
own , resoorce,s and partly I ihe . eentral LOGY. ND , MINISTER OF SlATS IN 
Assistance admissable to tbem. For the · THB, DEPARTM,BNTS OF OCEAN QEVS· 
'J?urpose of ~llo.cation of Central, ASSjst~nce LOPMENT, ATOMIC E ERGY, ELEC- ' 
the States are divided into' two , categories, : TRONics AND SPACE (SHRJ K . .R. 
namely,'Special' Category States and 00- N~RA A AN): (a) a'nd . (b) , No, S"ir. 

• Special .Category States~ The Central HOwever some ietters of intent bad e D 
Assistl\nce ,for Speci~l Category" States is issued to U .P. Electtonics Corp or tio ~ I 

pre-empted from the ,total div' a~le pool, , ,which will b . transferred to · t:r'.P. , Hill . 
and tbe r~Qlaining amount is then ~lIocated Btectronics Corporation ,Ltd. depe~djng 
amo.ngst the Non-Special ', Category States~ upon availability of suitable prom·oto.r 
according to the Modified Gadgil' F.ormula: .for Hill ~reas and Jinins p . o( , ·collabora · 
Tbe States sond ·to tbe P'lanniug Commission . tors. . 
proposals regarding ' tbe programmesj . '" . . 
scheme ~nder ~ach 'sector/sub-sector keep- Grant 'of , oans' by United Commerci 
iot in -view tbejr financial resources pos~tioD'. Ba'ok under Self ployme'nt for 

, nee s ' and P.lao' ities. In fibalising the , Educated Unemployed Sche~e 
Annual 'Plans a ' tlie basis of , tbese 
proposals, Plan priorities and ' -tbe need (oi' 440. SaRI BARISH RAWA'T: Will', 
spee~y oomplctJon of 'on·going schemes/ tbe' Minister of FINANCE be plea ed to 
projec~s ~re kept in ·view., " , .: state ' :~ . , ,. . 

. \. I ~': , 

The finaocial reSQurces are assessed ' , (a) the y~ahwi8e targe s laid dow.n 
jointly by 'tbe ~anniDg Commi)sioD, State's·, d,uri~g tbe las' three , years for sr nt of 
representative and also representatives (, lOAns by various , brancbes , of Uni ied 
tbe Ministry of Fin,auce 'li ttie concerned ' . Com~ercial Bank , operating ,in Uttar 
Central ",G()v~~nment Institutions. Tire 'Pra~esh un~er tbe Self , Employm~nt . for 
program.me contents qf different secto'rs arc Edu ted Ubeiiip19~ed :Scbeme;' and . 
discu sed j tbe conce'rlle'd Workins Groups ' .. 
in the PJanning CommissioD, w.hich cODsist , (b) 'wbetber' 16ans have been disbursed 
of representatives or tbe States; ' ?lannina by 'this bank in this State in accordance 
CommissioD, and the concerned Central w'ith the targets laid .. down. under tbis 
Mini.tries. . " ',' 'scbeql~? ' . . 

. " ., .. 

"(c) aa~ (d). Tlie Rajasthan Government' THE MINISTER ,OF 'STATE IN THB 
had made a pJea for special IODg-term Joao , '"MINISTRY OF FINANCE ' (SaRI 
of Rs. SO c~orea for, lndira Oandbi Nahar JANARDHANA POO~ARY): (a) and (b) . 

.. 



(8) wbether n~s ary ' approval b s been 
, sr ote<l to tbe coostruction 01' bridges in 

bill areas in Ut~ar 'Pradesb during tbe last 
OD~ fear under . the Forest · Act . aDd the ' 

, number of bridles for', the can truction of 
, , -wbicb this approva]. as been accorded; . 

(d) , whet er . an~ propos, I 'tdio8 . 
construction of brida received from the 
'State . Oovernmc'ot b'as beCD rojected; 

. ' an4 
if 80, ' tlle details thereof '1 

THB'M1NISTBR OF STATB IN , THB 
MINISTRY OF ENVJRONM~~T A D 
FORBSTS " . (SHRI . Z. . NSARI): (a) ' 
Diversion of forest land for c ar etlon of 
five bridges in bill are of U at Pradesh bas 

P!~" 

m~nt to·' educated • unemployed youths ift 
Uuar Pradesh, are, as roll~ws: . 

46:51 . 

,58.38 ' 

. 442 . SRI ' HA ISH AWAT : ' Will 
the Minis cr ' of 13 VIRONMENT" AND 

ORBSIS be p1e cd to tace: ' 

(a) bether necessary approval bas ' 
been granted for' constructloD -of alda- J 
B ikiya Sen Mot()rablc. road ' under the 

ore t Act in Almora district in .' Uttar 
PradCs ; aod ' 

. . 
(b) if so, the: detail.s .hereof ? 

',THB MINISTER OF STATE IN ~HB. 
'MINISTRY OP ' ENVIRONME 'r AND 
FORESTS (SARI Z.R~ ~NSARt>. : (a) Yes, . ' 
Sir. . " . 

(b) A ' proposal . for . diversion of 
.0 6048 bat of fo'res . Jail in Alm01'8 
district for ' construction 'of' the 'Harda-
Bhikiya, Sen· M~tor .'Road was a'pproved and 
approval in tbis regard was conveyed to tbe 
State <;lovetnment. ~n i .10.86. 

• COlt of'Ser,lcloa E t'e~Dal Debt 

. 443. SHRt SYED SHA ABUDD1N" 
Will . the . ~j~ister of PLANNl G b~ 
pIe cd tete : .. 

(a)' tbe latest, estimate . of tli cos~ of 
servicing external debt duriog the c. u rrenl 
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financial year on OovC/nment - loans as well Will tbe Minister 'of FINANCE be 
as 00 com~ercial b~rrbwings; to state : ' 

(b) the estimated ~Qtal outllow of (a> Whether any cases of wasteful 
forelga exchange durin~ the current financial , expeo,diture of foreign exchange have c~me 
year on this account; , to tbe notice of GoverDment; 

(0) the ' t~tal estimated e nioa ' of 
.foreiso exchange during tbe current year by , 
way of tra 

(d) the total e timat~d inflow or foreign ' 
exchange during the curren year by way of 
additiOnal borrowings on . Government and 
Non-Government ' account; and 

(e) ' wl1et~~r ' the debt servicing ratio hafl 
reached an unprecedented level and if so, 
tbe measures taken by ' Governme to keep . 
it within limits '1 '. " 

THE. MIN1Sl'BR OF ST A IE OF THE 
MINISTR Y OF fBTRO,LEUM };. D 
NATURAL GAS AND MlNISTER - Of' 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA .DUTT) · : (a) and (b). 

, The cost of servicing ·the exte.rnal debt (I e. 
payment of interest) on Government loans 
and on , commercial ' borrowings during ' 
1986-87 is estimated to be Rs. 670 crores and 
Rs. 680 crores respectively • . 

(c) The export target fo~ 1986-81 bas 
been set by Ministry of Comtnerce at 
Re. 12203 crores, 

(d) The total disbursement of loaDS on 
Government Accouet and Non-Government 
Account during the ' ~urreot year is 
esti 'ated· to be Rs. 2945 crores ' and Rs. t4S 
crores respectively. 

(e) T e debt servicing ratio and the 
o,:erall external debt position. of tqe country 
are within manageable limits. The .. level of 

' countryt~ external indebtedness and the 
Hkely bQrded of debt serviciog ' arc being 
constantly kept in view to eo'Sure that th~ 
debt servicing liability remains within 
prudent limits. 

(Trans/at/o,,) 

. \Va teru) E pendltu:e OD ForeigD 
Excbange . , 

(b) if so, deta,its thereof? 

(d) jf so, the details t ~refor ? 

THE MINISTER OF STATE ·OF TaB 
'MINISTRY OF ' PETROLEUM AND 
N URAL GAS AND MINISTER OF ~ 
STATE IN THE MINISTRY OF FINANCE 
(SHRI BRAHMA . DUTT) : (a) . to (d) .. 
Incurring of rQreign 'exchange xpcnditure is 

.,perPlitted in accordance witb tlJ escribed . 
guidelines keeping in view tbe objectiv s of 
import-Export Policy and ' Foreign' Exchaoac 
Regulation Act~ 1973. , No Specific in tance . 
of release of foreign excbaog in violation of 
tbe prescribed guidelines has come to the 
no~ice of Government. 

(English] 

Zero B~cJgetlD System 

445. SMal S.G. GHOLAP: , Will th 
Miojster of FINANCE be pl~ased to 
sta~c ' : ." 

. (a) whether Union ' Government have 
directed aU tbe Stat~ Governments to have 
a Zero Budgeting 'System .from thc 
1987 .. 88; , 

. (b) if so, oames of States that 
~ccepted Zero Bud~.eting System; 

whether Union Government are also 
f~1I0w_in8 Zero BudgetiDI System; and . . . . 

" . . 
(d) tbet advantage$ 'an4 disadvantages or 

ZCro Budaeting Syst~' ,1 . . .. . 

THB' MINI~TER OF stATE OF THE 
MINlST~Y OF PBTROLEUM .AND . 
NATURAL GAS AND MINiSTER OF 
STAT~IN THE MINISTR:Y or FINANCE 
(SHRI BRAHMA DUTT) : (a) to (c) 

. ~eh~ral Mioistries/Qepartments wer~ . 
advised to ad~Pt Zcro Basc Budaetinl' .' 
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approach in formulating tbeir . expenditure _ 
estima~es, from the Budget for 1987 .. 88. 

, Copy of guidelines issued in tbis ' 
connection was also endorsed to an Su\te 
Governments; however, as far as tbo States 
are concerned it is for them to decide 
whether to .dopt this tecbnique in tbeir 

, depa~tmeDts. . 

(d) Zero Base Budg ting is 'a step to 
. ' control public expenditure. It brings _ into · 

. " focus the priorities of public spending in 
. tbe context of I resource constraints. ' It 
will . help in tcoducing and eliminating 

" ,expenditure on Don-essential items and 
tbus eoable adequate allocations for bigb 
priority octors. 

Circulation of Defectl,e Coin and 
Currenc)' ote 

446. SHRI MAHBNDRA SINGH , : 
Will ,he' Minister of FINANCB be pleased 
10 state' : 

(a) whether Govern~eDt' are aware 
tbat defeCtive coios and currency Dotes 
coming out of Opvernment Mints, are 
allowed to get into circulatipo; and 

(b) if 80, tbe steps takeo or proposed 
in th i regard? ' . ~ 

THB MINISTER OF STATE IN . THB 
MINISTRY OF F NANCE (SHRI 
JANARDHANA P.OOJARY): (a) and (b). 
Despite variou cbeck~ and couoterchecks 
in the manufacturing .process of coins and 
currency notes. occasiohally defective cOins/ 
curr~ocy notes get into circulation. Tbe 
job of ellami.{lation aod checks is r petitive 
'and is done manually and a few de~ ctive 
COins/notes do e cape detection. The per-
centage f such d fcclive coin I ote . in 
comparison to the to'tal v..)lume in drculs-
tipn is bo ever allriost negliaib)e. Even so, in 
order fo impJove tbe Situation, Quality · 
Control Cell are being established in tbe 
Mints. The Mint are also being equjpp~d 
with ' more modern machines, wbich will 
reduce the ,number of ' derecti~ ~oin8. 
Tbere is already a Quality CODtrol Cell;n 
the Bank Note Press. Dewas for eOBurina 
striot control 00 quality. Modern . machines 

• are being insta'led in the courity presses 
and tbey will do tbe processing work 

tomaticall tbu$ red~cin defeft . 

In,01'181 Industries 10 ·Afforestatlon . , ... 
' . ", Programme . 

447. . DR. B.L. SHAI~ESH: 
, tbe Minister of BNVIRONMENr 

FORESTS be pleased to state : • 

(a) wbether there is ' ~ny plan 
inv.olve the Industries in the task afforest·a ... 
tion; 

(b) if so, its broad outlines and tbe 
financial implicatioDs; 

(c) the steps taken to implement the 
same d~ring tbe Seventh Five Year Plan 
'so af; and 

(d) the areas in Uttar. Prade h pa,ti-
cularly in the Eirstern U.P. coverd by 
it? 

.THE MINISTER OF STATE 'IN THE 
MINISTRY OF ENVIRONMENT AND 
FO~ES:.rS' (SHRI Z.R. ANSARI) : (a') 
Centnl Government are not promoting 
the entry of industries into afforestation 

, projects on lorest lands.' 

(b) and (c). Do oot arise. 

(d) Government of Uttar .Pradesh 
' nOt have any specific plan to involve 
i~dustries in th task of afforestation. 

Se fate L.I.C. DiV,lsioD (or Hf~athal 
: Pradesh ' 

. 448. PROF. NARAIN CHAND 
PARASHAR: 'WH) the Mini ter of 
FINANe be pleased to state : 

(a) wbethe the question of sanction-
ing a separate Divtsion or' Life Insurance 
Corporat40n for Hiqlachal Pradesh ha 
been reviewed in tbe ligbt of repeated and 
persistent demand therefor; and 

" , 

(b) jf so. when the Division is '. pro-
pO$ed to be opened ? 

THE MINIST R OF STAlE IN THB 
MIN1STRY OF FINANCE (SERf 
JANARDHANA POOJAR Y): (a) Yes, 
Sir. 

(b) After a careful consider(ltion 'and 
ta~in intlJ a~co1,1nt 0\1 retev{lnt crit~rift . in 

.' " . " .. 



.-

this {elard. LIe docs not . find. 
_. to op~n a ,Divisional" Offi~ in 
Pradesb, at present. 

k D .. ~oIUe in Pu~Jab, 
, and Harya"a ' 

449. ' PROF. " NARAIN CHAND 
'PARASHAR :' Will tbe M_nister of 
FINANC::E be pleased to s~ate :_ 

(a), , whether a, ~umbet of bank 
, robberies/:dacoities .b~ve een re~orted from 
the States of 'Punjab, Himachal" ,Pradesh, 
Jammu and Ka h~ir aod H~ryaoa ?,uring 
tbe year ·1986 and Jabuary 1'~87: . ' , 

, (b) if so, the details th~rcof ;aio,D 
wit the ' amounts in~olve~. State~wise; 

•• t , 

(c) , wbe ber any action has been, 'taken 
. to (i) ~void su~b recurrence ' in ulure, (Ii) 

. ,punish the offeoder , ' (iJi) investj~ate t e' 
, C~n\lSiODS of the ' ba k employees/local 

~ police and (iv) reward the emplo),ees 
, re~istiD8 tb~e atte~pt$; and 

(d) if so, the ' Clet~!ls ·. thereof? ' 

TH:E MINISTE OF 'STATE IN THB 
,MINISTRY OP , FJNANCE (SHRI 
JANARD ANA POOjARY): (a) ,aJ;ld (b). 
Details of cases of bank r,obberie "!daco'ties" 
that o<;cutred in, public sector bank,S in ' the 
States of Puhjab, Himachal Pradesh, Jammu 
aod Ka bmir and H~ryana d,uriog tbe year 

1986 apd' January 
.' R~serve BaQ~ 'of 

Statement below. 
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('c) a d (d). Bank robber~/dacoit • 
to a considerable exteot, depend 00 tbo 

, general security" environment ' in tbe 
loca,lity. Banks. 'however, have beeD in 
-steps to . improve their security arrap e-

" ments so as to offe s litt)e . inducement 8S 
possible to miscreants to rob banks and 
also to deter them. As tbis is a continuou 
process, security measures ,im lemente~ by 
public sector banks are being reviewed' (rom 
time to time and whenever further ' impro" 

'vernents' are considered necessary. requi.ite 
guidelines/instructions are given ·to tbe 

. banks. Depending on ',tbe risk fa~to(, 
involved, steps havo bean ,tJikeo. to appoint 

, security guards. . stal appropriate alarm 
sy ' tc;ms, etc. in ,branches. Further. In order 
to motivate bank eDlph~y. St t~e .. eeneral 
public and the po,icc' to rosist rob be / 
dacoits, a ' schecme of rewards bas been 
announced. 'Since' apprebension ' of ' the 
culprits cori~erned is ,the ," most important 
'deterrent, ' State . Oovernment/U~iop 
Territory . Administrations have , bec:n 
requested to matce all out effor to arresf 
the culprits. During investigation tlJe 
polico . are expected to loolc j n to : al1 
angles of the ' case, incl9din pos ibiliry of 
collusi,on on the part of bank ' employee 
or', ppHce person De,). 

Statem~Dt 



State Bank of Patiala f 

B~uch~ Kalan, Dbatinda • 

. S' t 'Onion Bank of Jndia 
Cbogetti Branch Jalandbar 

6. ' punjab National Bank 
Kaodbla, Jataa 

7. 

8. 

9. Oriental Bank of Comtnerce : 
LatJsoi, Malerko')a 

10. Punjab and Sind Bank 
Khals Collese. Amritsar .. 

11. 

12. C otra} Bank of India 
, Pata' aur Br. Taran Taran 

13. Puoj b National Bank ' 
Bh~r t ,qurda pur 

14. Canara B lik, Apra, 

16. Puojab National Bank . 
Saban ara, Kala~ 

17.. Ca ara ank. MBnigarb 

18. . Punjab and Sind BaD~ 
M ga E~t~nsion ouoter 

19: i'adian O'yer eas Bank 
Green Avenue. Amritsar 

• '20. ' Punjab and Sind Bank 
~atbuwala West, Faridkot 

21. V 'Union Bank of Ind~a 
Zaffarwal, Jalandbar 

. . " '22. eanara Bank, Churwali Jalandhar 

23. State Bank of Patia)e 
"anaufi, Sas;a ru~ . 



24. State Bank of Patiala., . 
Swaddi, Ludbiaoa , 

,Union Bank of India 
Gbawadi: ,Ludhi~Da 

27. State Bank or ladia 
'. Cbannu, Faridkot , , , 

. . 
28. , State Bank or Patiala . 

Kalyan 'Sukba, Bbatinda . · 

29. S~8te' Bank of· Patiala 
Mandl. ~oQiDdgarh -, . 

30. Punjab and Siod Baok 
Rasu)pur Saidan, Padala , 

.31. ' Puoj~~ , and Si d B~nk . 
Resu~pui' Saidan •. ID~ustfia" Area. Patiata' 

32, . State Bank of PaHala . 
. Sbakfi Vibar Extension 'counter, PaHala 

33. , ~ew Bank of Indi~ . ' . 
, .Nawl\n Sbahs'f, noaba " 

34. Punjab ' and Sind Bank , .' ' 
MON '~ol1.:ge of Educa don Jalandbar 

3S ~ State Bank 'of Indi~ .' 
Ta)wara Township. 'Hosbiarpur 

Pupjsh aod. Sind Bank . 
hagtawanwa1a Oate Amrit ' ar 

Punjab Na~ional Bank ' , . 
Cbowk Bharat ' Nagar, LUdbiana 

38. UCO Bank . 
Singh Bba8~aDt Pura. Ropar . 

State Banl<: pf Patia1a 
Barapimd, JaJandbar 

SUlle Badk of Patiala 
Virk Alia, Bhati~,dal1b 

.' 
Stafe Bank of P.atiall\_ 

Qb.~i! ~OV~f 

,, ' 

' . . 11.9,.86 

26.8.86 
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451.. SHRI YA5HWAN AO ' 
GADAK PATIL: , 
SHRIMATI BASAVARAJE ... 
SWARI: 

(b) jf so, tbe results ' thereof J. ; . 
:THE MINIS ER OF STATE IN THB 

·M ISTRYO' scm 'CE A D TE HNO.· 
GY N MINISTER OF STA S IN 

THE DEPA TMEN S Q OCE 
DEVELOPME~T, ATOMIC .,' ENERGY. 

, ELecraON.CS AND SPACE (SHl\l K.R. 
NAR~Y~AN) • (a) Yes, Si . 

',' , 
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Vaccinatlon and Immunisation of 
vulnerable population~ specially 
children. 

2. Edible on seeds -intensive 'culti-
vation and. oil manufa~ture. 

3. Better Communications 

4. Drinkinl Water in every vi.Jlaao 
"nd water management; 

Besides tbe nodal Ministry' Department. 
a number or ' Departa;aents/olpnisationsJ 
aaeneie to be associated w.ith each . Mil ion 
w~re allo identified. ' . 

The missions documents Ilave been 
finalized by the nodal agencies, except in tbe 
case of tbe mis ion 00 "Eradication 'of 
Illiteracy" wbicb ,is under preparation. 

The evaluatioll a~ .monitoJina of the , 
progress of work under eacb tech'nology ' 
mi8si~n ' is con~inuously bejDg done , by the 
·Oovern~ent. 

• 
i' x eouCeS.IODI' to Carl' Dot havlog 

Fuel :'efiicienc1 

452. SHRI C. MAOHA V R.EDDI : Will 
the Mioister of ·FINANCE .be pleased to 
state : . 

(a) whetber automobile tax concessions 
have been restored to IS above 1000 cc 
~bicb were' unable to ' meet .prescribed fuel 
efficiency; and 

motor cars 
capacity exceediol 1000 ce. 

uei-efficiency t 'stioa r proced r 
now been made more strjnaent .and conces-
tdons have also been Hnked ' [0 strict 
adberence to tbe "approved pbased manu-
facturinl programme of iodiacnisat on. 

~rimber Wood Produced iD La t . 
D ta e 

453. 
LAKSHMl: Will 
ENVJRONMENT A 
pJeased to s'-tc' : . 

<a> the ,Quantity of ' .tImber ' wood " 
produced duriol tbe past ' decade (year and 
wortb,..wise); 

.. I 

, ~b) bow w tbe 8yaUabJe timber wood ' 
(worth and -QuanaitY-rwise) di tri uted to 
various Public/Private sectors (Mini t -
wise) dudDS tbe palt ~ecad~; ~Dd 

(c) how 'IbUCh of t c Timber wood IN 8 

(b) whether duty concessiol18 will DOW 6ul>plied to the Ministry of RallwllY d ' ina 
tie 'linked both to fuel ' cfficie'ncy and ' r ~bc past de~a~e (year and wort~-wise~ ? 
diJCmou~ content of parts used 1 

THI; MINISTER OF STATE IN THE 
MINIST~Y OF FINANCE (SHm 
JANARDHANA POOJARY) : (a) and 
(b), With effect from tbe 24th December 
1986~ Oovernmcnt have r~store the 6scai 
concession Which were ' available earlier 

THE MINISTER OF STATE' IN .THI! 
,M1NJSTRY Of BNVIRONMENT AND 
PORESTS (SH~.l' z.k. ANSARI) .: . (,) 
T~~ recorded ', production of indus iial 
roun~ . wooo dU,rins ' tb'e ' pa'~t ' deca40 
pertalOlol to the- financial year for which 
sucb informatioo is ~vajlable with the 
Government of India. ia u under; , 
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(b) Statistics relating to distribution of 
timber ' wood to various ' public/priv Ie 

. ct rs (Mioistry .. wise) are Dot lllaiotainee 
by t~c Oovernment of lndia. 

(c) Tho timber ·is 8upplied to Railwa~s. 
by different State Governments and 
CorporatioDs. T e ti ber upplied to , 
Railways in ' for of railway sleeper during 
tbe la t 5 year is as under : 

Rate of Industrial Growtb .. 

454. SHRI PRAKASH V. ·PATIL: 
Will the Minister of ~LANNINO be pleased 
to state: . 

(a) . whether it is a . fac~ that hitberto 
electronic and a few other, indus'tries were 
Dot j cluded in computing tbe growth of 
industrial progress in the co.untry; . 

(b) if so, tbe reasons for such exclu'! 
sion: 

'(c) wbelher this' ha since be n corre~ted 
and. tbe Jis, of iDdustrie~ whicb are being 
considered and tbat still being included in 3252 

' 2868 

. 2942· 

3690 

.. determining ' tht growl,b rate with reasons . 
therefor; . ' 

Tbe value of miscellaneous .wood 
procured by Indian . Railways for a period"of 
10 years fs as uDder: 

(d) tbe rate of iDdust~ial arowth for 
1986 as per 'the revised list ' and how ~oe8 
It compare with the targcts. ~xed; "aDd 

(e) 'tbe pro~ectioD8 for 1987 ? 

THE MINISTER. 'OF STATE IN THE 
MINJSTRY OF . PLAN ' J:NG (StiRI 
SUKH RAM) : (a) Yes Sir; in so far a8 
'tbe ear] er series ' of index of industrial 
producti9D (lIP) wit base ' 1'979 is con-
cerned. . 

(b) ' Non·e:xistcnce~ of the industry, 
in 'j&nificaot production of the item or non .. 
availability of monthly pr6duct~oD data. 

(c) Yes Sir. the list of items for the 
revi ed series of UP with baec ,.1980-81 i 
shown in the statement Laid on the Table of 



the Hou e. [Placed ' t. Lib ran' • See No. 
'LT-374l/B7J ' ''{he ' general 'criterion for 
aelection it tbat tbe item eitber bas" gr088 
annual production of at least Rs. 5 Cl'Qres or makes an addition of at least Rs~ , 1.25 
clores to ~e .8ro~s domestic , product# aubject 
to, availability of monthly productiC?D 4ata. 

Lo •• of Re,eDlle due to Duty·' fee 
Import of CT Body ScanDen 

, 456. SHRI 'MA;HENDRA ' INO 
WUI the Minister' of F1NANCE be pleased 

. to state: 

(d) and (e). The : ratc of i trial ,' , (a) tbe exteo't . of outflow of foreign 
excban e conscqu nt , Of) the ' duty-free 
import ' of CT w'tiole body . 'anners and 

growth during tbe year 1985-86 over the . 
year 1984-85 'iccordiog to tb'e revised " 
series of li'P witb base 1980-81 stands at 
·8'.7 per cent.' This rate for the period 

ultrasou d quipmeot; 

January 1986 . to Oc·tQ er 1986 ovu ,the . ) the estimated ,annual I ss of income 
same pCrJod of. 1985 stands at 7.1 per cent: c4used to th nati 0 1 exchequ r ,by tbe 
'An anoual average rate 'of growth of 8 per · imports; :.aod ' 
cent in industrial produc'. ion is envisaged' 

, during the Seventh Plan period. . . '. (c) if SO, whether Oovernm~llt propose . 
. , .' to reyiew ,the policy of these impo ts ? 

Shilplification of Procedure to, relel;lse 
Imported Goods from CU'.OUlI " 

455. SHRI RAJ KUMAR ' RAJ: 
. win the Minister of FINANCE be ' pleased . 
to state: 

(a) w~etber the pres~Dt l>rocedure of 
, getting tbe imported goods released ,frogl 'the 

oli. · s in D lbi is ~ry cumber-

(b) if s , the steps prop~8ed to be ta~eo 
b) ' tJ:le ,Oo~erpmeDt to' simplify e 

' procedure? 
. 

TaB M1N1STER O' STATE IN THi1 
MINISTRY OF ,FINANCE . (8 RI '·, 
JANARDHANA POOJARY): (a) and (b). 
10' the 'current fi anciat yo f, the value of , 
duty-free',. imports ' 'of 'c whole-body 
, and ultra~ sound equ ip ent is 

7 cores.. , Duty .iD v lved is 
7.S 'crores • .. ',;. -

" (c). ImportA or Cl' scanners i' on 
re$lrict~d" bas;s. . Ultrasound cqriipments 
are under O.G .L> The question ' of ' duty ... 

. free ·roport, of ultra"so~nd " quipmeot will ,' 
be revi~wed when ' there is adequate 

.indlteoous production. 

[Transla,tlon) 

THE, MINISTER OF STATE IN 'THE Auction of P~I.at; Immovable Properties 
MINISTR Y '. OF "FINANCE (SHRt ' , , PlIrcha a by Go,erom~ 
JANARDHANA POOJARY): (a): aDd (H).: ' 
Import cargo is cl ated 'at Delhi through · 457. SH~1 SHANTI DHARIWAL: 
I Ia d Container Depot t ' Pragati Maidao Will tbe Minister of FINA;NCIfbe pLeased 
and lher Air C~rgo Terminal at t Inter- to state: , .. " .. 
national AirpQrt. With the cornmi joning 

• of tbe New CafRO Tcrmin(ll at the . Inter- (a) ' whether Goyernment prop(Jse to 
natfol)al AU'port from May 1986 ; ao'd auttiQn' th immovablo 'pwperties purcha~od 
appointmeot 'of International Airport ' uDder ' t~e provltion of the F(nance Act, 
Authority of Iodia as tbe custodian of ' '. 1986; aod , . 

, (;argo, tbc;r~ were 80m'o initiaJ problems ', (b) if so; tbe reasons;. for rc-auctiooiog , 
c using i cODve~ien .. e to ' tbe Importers. 
Tbe difficultie baYe since bee sorted 

, lout. Tbe supervisory officers contin'uously 
mOnitor the' clearance procedures with a 
vjew to en ure smooth and, expeditious 
cJe rance. ~ , 

o,f th,ese ,prpper.tie~ ? 

" ; THB lviINlSTER OF STATE IN THE 
MINISTRV OF ' FINANCE (SHIU 
JANARDHANA POOlARY) : (a) ' Yel, 
Sir. 

." 
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(b) The objective of tbe provisions ' is 
Dot to ' pU,reba e 'im ovabJe property for 
Governm ot but to put a cbeck" on the 
evasion of taxes by means of understate- ' 

"ment or con ideration . io real .. e8~ate . 
transactions. For this ,eason and with a 

, ' \'ie~ '0 recy<:le tbe funds , spent by the ' 
. Government it is pro&.')osed to put tbe 

propertie to sale by ub'lie auction. 

. [Eng/I,h] 

, . PROF. 
(Raj pur): I h ve ' : ' is ,io (0 ),ou, 
Sit. Before Jbe Railway Bud et i present; 
edt I bave j toe request to tbe vern-

A meot, tbrough ' . you, b, Chinese dipJo-
, ' mats, aft r tb . dec I rllli ' of ~ , 

Prade9h 8 8 epara e f. d ecl a}' 
t at thi tn" in erference lb 
'caned Chine t rritory .•• 

M . SP AK R . You "caD ~iv 

DA DA ATE· 
s n ' ,' Wort 00 

cMabon lin~ 

PROF. MADHU DANDAVATE: 
fbi i. a v ry . s ,ri~4$ statement; ' aod 1 , 
demand a statemeo', from , the Government 
'of India ' od this 0 tbat ' ther tan ~e... " , 

• ,M . SP AK : We . agree; in times 
me, I ,ill see to Hle e thina, . 

, S RI NA AYAN ' C 

• M~. S~EAKER ,: It' senera)]y happens 
like 'tbi , '" . . , ' . 

[En,_li'''l 

SHRI NARAYAN CHOUBBY .:' Wbat 
is th ls~ S~r? " , ' ' 

MR. SPEAKER : " It' a,lways " happens 
like this. Wild guess 'Work goe 00. W · 
i its remedy? ' ',: . 

SARI NARAYAN CHOUBEY: It is , 
Dot 80. 'Tb~s~ are rep~rted correctly. ' How ' 

,·1 it so ? 

MR. SPEAKER: Uoles 
seeD tbe Bu~get. bow" can .~ OU 

., , 

, . You are· not a c)airvoyant~ You , bave 
' not seeD the Budget. , You are ' fo-rccastin " 
it. Wblt is the' matter? What . wj)) coole 
out from it ? . 

, , 
SHRI NARAYAN CHOUBEY .: ' 

i for y , u· to s t, Sir. ' 

(E"Klfs,!~ , 

MR. SPE~K R: Now Shr MadH vr8~ .~ 
Scindia. 

" , 

. SHRI BASUDEB ACHI\Rl~ (BaDkuf&,~ ! : 

. (Midnapore) ': . Before 'tbe Mioist r pre ent 
' the aiJway Budget, I w uld, like to ,dr~w 

attention .1 •• 

MR. SPEA J:.R ~ 1 have ' Dot . allowed 
, tba,t. ' Nothlns doing. ' oes not ' 'matter. 
,J b~v not 8Uo\yed you. , I b~ve not allowc:d 
you. ' You an ,talk about it, 'during dis-
cussion 00 tbe ,President's Addre . . . ~ . ' .. 
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. ' ' ~AILWAY BUDG~y 1987-88 

[E_nglish] , , 

THE MINISTER 'OF STATE OF THB 
' MINISTRY OF ' RAILWAYS (SHRI 
MADHAVRAO SCIND1A); Mr. Speaker, 
Sir. I rise to prescot tbe ' Revised Estimates , 
for the ' year 1986·87 and the Budget 
Bstimates for tbo year 1987-88 fO,t the 
Indian Rail~ay8. 

Introduction 

-2. 1 em bappy ~o inform, tbe House that 
, the perform~ncc of tbe Iridian R.ail~ays both ', 

in 1985 .. 86, and in tbe nine 'mootbs , 0 far 
of the current year, bas been one 'of conti-
nued improvement. The zest and entbu~ 
siasm evoked in 1985 continues to inspire '. 
Railwaymen tbrougb' tbe leogth and , breadtb 
of our country. I would like to record my 
appreciation for tbe way tbey have respond. 
ed to tbe' cballenges of tbeir tasks, est~blish­
iog ne~ records and crossi 08 new mnescon~ . 
Tllere has' becn a' tremendous increase ' 10 -
tbe productivity or' both man aod machine. -
In fact. so great was tb.c improvement in 
transport efficiency that it i a mattel;' .of 
pride for me to stat~ ' tbat the Indian _ 
Railways are amongst tbe leader in , the 

, world in frieg1)t capacity utilisatioQ leaving 
behind aimost all railways even of tbe 
developed or1d. Tbe' Net- Toone' Kilo-
metres per Wagon ' per Day (8,0.)', Which is 
tbe most compreben i\le efficiency indicator 
for railway freight, operation, soared to 
1296 in 1985·86 from , IlS0 in 
1984 5, an' provement of as . much as 
12;7% io one single year. It was ecause 
of tbi " tbat in pite of no increase 'in the 
ne~ wagon fleet, we managed to move ·as 
much as 21.6 ~illon top es' mor~ as 
compared to tbe previo~s year, surpas~iDg 
our targot by 9.4 rpil1ion tonnes and record-
lbl a total tran p rt 'output 'of '206 billion: 
. not tonne kilometres, thereby. eros ing lor 
the first timo, the landmark figure of 200 
bil1ion ; I may add, tbat each month of 

• tbe year 1985-86 was an a1l7time record for 
frejaht loading for that particular montb 
in tho history of the Indian Railways. It is 

, a matter of satisfaction. that due to tbe ' 
uDderstandina. suppon, aDd . encouragement 
1b~t we 900do . e to J'e~tv fr()~ aQ~'~le 
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Member, from a~l ~ectioos ' of tbe HouSe, 
and tbe cooperation from rail user~ all over . 
the country. the oioe months of tbe current 
year 1986-87, bave once agai~ surpassed th~ 
record milestones ' achieved in 1985-86 f~r 
eacb of tbose particular mon.bs. 

Financial Results 1985.86 

3. As far as our fiolinci.' performance 
in 1985-86 i!l ,concerned. we were, p~rbaps. 

amongst. tbe very few Railways in t,be w~rld 
'\ which manaled to earn a ' surplus. This is , 

id spite of tbe ' fact that we subsidised 
amongst other tbings, paSlteD,er traffic ,' and 
the movement of some essential commodities 
to tbe ext ot or over Rs. BOO crores. 
Tbrough strict fin8nci~1 management aDd 
greater revenue effort, tbe Indian Railway 
reversed tbe trend of tbe previou two year • 
earnin a surplus of about Rs. 79 crOfe. 
in contrast to the deficit of about RA. 4S 

,crotes in 1983 .. 84, and Rs. 196 crores in 
1984·8S. Tbi 8urplu: wa Rs. lOS crores 
more tban what was envi aged at the time . 
of tbe Budget presentation ia March 1985. 
I t bas been arrived at after payment of lull 
diVidend ,of Rs. S07 crores to General 
Roveo'ues, along with ' a substantially 
enhanced contribution to ' tbe Depreoiation 
Reserve fund at Rs. 920 crore I amountin · 
to as 'mucb ,a JO% of the capital .. 'at 
cbarge." 

Freight, Performance 1986-87 

4. 10 freight operations, in spite of just 
a marginal increase in the wagoo fleet. tbe 
Railways _ have heen able tQ load 2~O 
million' toones ,uP . to tbe end 0 r December 
1986. wbich is nearly 13 ' million tonne 
higher. t,han in' the corresp.ondiog period of 
last year. I am very bopeful tbat, for tbe 
first time, we ' will ' touch tbe 300 milti , 1) 

'tono.e mark at the ,close of the year, sur-
, passing the target set, by 6 ' million tonne . 
~t ~,ould be pertinent to mention that this 
higher tonoage hbs been carried over a 
longer lead, with tbe result tbat tb~ overall 
traosport output m asured in terms of ' Net ' 

. Tonne Kilometres, whic,h is the real index 
of tran po~t effort, bas, recorded en increase 
of about ],0 billion by December 1986 over 
the corresp.onding Period , of fa t ytar, an 
improv~ment of 6.7%. The get,ern't efficiency 
indicator I.e. tbe Net Tonne Kilometres ~r 
Wa on ~r D~y (B.9.} ~~ .ou~bctl an 81~ ' 
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time high of 1321 in tile nine ' months of 
the current year compared to 12SS recorded 
in tbe correspooding period of last year. 
The e figures, Sir, demonstrate clear and 
continued improvement in the prodllctivity 
of tbe sy teOl. -

Financial Performan'te 1986-87 

s. The ordio ry workins expeoses in tbe 
c~rrent financi 1 year 1986-87 are DOW esti-
mated at R . S39 2 crores, which is a increase 
of Rs. 692 crore over tbe budget- estimates. 
Tbe major COlllponc t of thi increase is tbe 
post-budget rise in the wage bill to tbe tune 
of Rs . 563 crotes, in wbich the effect of 
i pleo1eotation 0 Pay Comm.issioo's 
recommends ion alon accounts for Rs. 
462 crores, tbe balance bema additional 
DA d roductivity Linked onus. · After 
t ki B into account appropriation of Rs. 
1250 crore for the Depr~ciation R erve 
Fund .and Re. 350 crores for I the ' Pension 
Pund, the r vised estimate for tb~ total 
workin expense are Rs. 6992 oro res. . I 
wou'd Ii\< e to bring to tbe notice of the ou e that the allocation .of Rs . 1250 crore . 
for the Depreciation Reserve Fuod 
repr~seDts ao increa~e of as . much a~ 36% 
over t e R . 920 crott! · allocated in tb . 
year 1985·86. Tbi contribution' to 
D preciation Re erve Fun'd bas ri e (rom 
arolln<;\ 3~ of the capital,·at-cbarge 10 years 

o . to 10% last year, and to a healtby 12% 
in the current y~ar. Fr m · the e flaure t 

tbe Hou e will be able . to well appreciate 
tbat thi es ential co'ntribution bad be n 
q·uite inadequate in earlier years, and bas 

een tbe major contributory factor lading 
to the huge backlog of replacement and the 
slow pace of m derni ation. We will now 
be able to provide. to a Jlluch larger extent, 

• tbe need-based requirement for overdue 
replacements. Viewed both from. the aspects 
of safet , and from those 'Of operational 
needs, the incr ased aUoeatio wlll undoubt-
edly be of an immense benefit for the 
system efficiency, not on1y now. but, even 
more - 0 in tbe coming years. 

Gross Receipts 1986, ~7 
S.l. As far as ,he gros~ traffic receipts 

are concerned, these are now placed at 
• Rs. 7503 . croteS against tbe b~dget estima.tes 

of Rs. 6819 erores and last year's actuals 
Rs. 6428 crofes; aD increase of Rs. 684 

Ofe aDc) 8. 1915 efote. ,espectlvclf~ 

Net Financial Re.~lt 1986·87 

S.2. The House will recall that the 
post· budget increases in' the staff ' costs. 
mainly 'arising out of tbe implementation 
of the Pay Commission's recommendatio , 
bad compelled me to seek the approval of 
tbe House to SuppJementary Oemadds fo'l 
Grants io November 1986. I had antici-

. pat d a shortfall of Rs. 95 " crore at tbat 
time. I had, however, in my speecb 
assured tbe House, (and I quote), . "It will 
be our constant endeavour during tbe 
course of the year to bridge this gap to the 
maximum extent possible through further 
intensification of the traffic effort" (unquQte). 
Tbi challenge was taken up by the 
. Railway team Jocated in every · nook and 
corner of our vast country. T e House 
wilt be glad to know tb~t. due to this 
effort at revenue maximisation •.. Dot only do 
w-' expect to fully cover the projected 
de6cit of Rs. 9S crores, but also end with a 
small urp)us of Rs. 11 crot:es; after payment 
of full dividend of Rs. S70·crores to General 
Reve ' es. ... 

P sscng r Senl ce 

6 The. twin objectivts of the Indian 
Rai!'ways are, on ~be one hand, t~ provide 
a reasonably riced means of transport for 
tbe people of thi country, a d OD the 
other. to measure up to the freight transport 
d m nds, th r by stren tb ning the ecouo-
mic super- tructure of thc c untry . With 
the obvious limitations of capacity and 
resources. it is our end~vour. to strik~ a 
judiciou balance between tbe two. A far 
as passenger services are c ncerned we arc 
involved i aD effort imilar to tbat in the 
freight sector. Without any appreciable 
increa~ e in the coaching fleet, we bave 
maDag~d to introduce 'additiona~ train 
facilities tbrougb greatly improved u iJisatioD 
by adopting ~a~ious mea ures like nitiooalis-
iog tbe rake links, minimising the lie over 

. period, decreasing tbe vebicle ineffectives, 
increasing tbe P.eri?dic Overhuur (POH) 
output. and estabhsb10S computerised coach .. 
ing cabinets. 

6.1. During 1985-86, tbe' Railways 
introduced 8 additional passenger trains 

, extended tb.e run of 42. increased the fre: 
qU~DCY df 3 p~irs, and speeded up 358 
tralDs. In th~ suburban sectiOQS, 6S new 
~~~i~s ~er~ i~~~o~uced a~d 1 S e~tc~dc~ 



243 Railway Budget. 1987"'88 FEBR.UARY 2'. 1-987 &Ilw.ay Budgef. 1987-88 244 

iSbri Madbavrao Sc' ia) 
the current year 1986-87 also" we have bCCD 
able to il)1roooce 9 pairs of new maUl 
express services and 40 new suburban trains, 
increase ' the frequency of 10 trains, ~xteDd 
the ruo of another 0 pairs, augment the 
load of 27 pair , aod speed up 409 trains. 

, Addltio'oal Pas eDger train facilities In .' 
1987·88 

, 6.2. I am happy to i'nform tbe Bontble 
Members that this 'effort at providing better 
aod additional tratD facilities is being . given 
a further fillip in the ensuio~ year 1987-88. 
1 ba,ve decided to prOvide a number of new 
passenger facilities jn tbe time table to 
~ome ioto force with effect froOl 1-4-)987. 

6.2,1. Several S new tra.ins win be 
introduced. These ~i1I be : 

A • upefast tniin (bi-weekly) betwc~n 

Bombay V.T. and Cpchi~: 

An Ex pres train (weekly) ~etweeD 
Patoa and Madras via Itarsi and Jabalpur •. 

A superfast traiD (weekly) . between 
. Hyderabad and Cocbin. 

A superfast train . (weekly) I between 
llydcrabad and Ahmedabad. . 

A supelfast train (weekly) belween 
. Ahmedabad and Cocbio. 

A superfast train (ui-weekly) between . 
uckno aod Bom~ay. 

'A su'perfast train (wee 1y) between 
Guwahati nd C ~tiiD. 

A train (MG) betwe n S~mdari and 
Raniwaro. 

6.2.2. ' Tbe frequency of a number 01 
. trains will be increased. Tbese are 59/60 

1~1 / 122 Tamil Nadu Express from ' !f 
days t~ 5 day a eek. 

6.2.3. The rUDS of a number of exi tina 
trains~ will be extend d : 

265/266 Jodhpur-BhiIdi Express (MG) 
will be extended to Ahmedabad. 

109/110 . Cbitrakoot . Expresll, between 
Lucknow aod Msnikpur wiU be extended to 
Jab Ipur. . 

J07/108 Bundelkhaod Expre~s will be 
exli oded to ' Ow8lior. 

. . 
lC'S/106 Howrab-Sa astipuf. Expre 

(weekly) wiJl be extended to Muzaft"arpur. 

C;..2.... Some important long di tanc 
traiQs will b peeded UP. These will 
includ : 

925/926 
Express._ 

BiJaspur-Bhopal Mahanadi 

915/916 pur'·New Delbi ~xpre s, 

S09 Guwahati .. New Delbi Avadb Assam 
Express. 

" 

Pas oger Amenities 

7. Apart from providing additional 
train services. we are taking a closer ", look 
at areas where pas _D~er amenitie could be 
improved. 

Computerised eservation 
t 

~.1. AS .I have earlier 

. , 

Hyderabad-Madras Cba!minar . Expres , 

, House, passen er reservation in the entire 
Delhi area, i.e. Delhi. New Delhi and 
Hazr,at .Ni~amuddin alQog with four outlyins 
termJDals In the city. will be on computer 
by the end of March 1987. Similar ystems 
,have been planne~ in BQmbay aod Calcutta 
where th fi,rst ~base ~ ill be completed by ' 
December 1987. In J987· 88~ I w lk will 
COClmence on five mor~ projects a t Madras. 
Bangal~re, Secu.ndera))ad, " Bhopal aod 
Lucknow. 

from 3 days to ' 4 days a week. 

159/160 , Sarnatb Express between 
Varanasi and purg from 2 days ,to 3 days a 
week. 

127/128 Karna ta ka Express from ~ da~s 
to 4 days a week. On th~ . addltion.al . 
day the train ",m s 927 (9'Z~ viti 

. V' 

Model Stattool 

7.2. We have seJect~d 67 stations to be 
developed as Model stations, -The~e station. 
would be tnod setters in-terms of a"sth~tJ~ 
. Ii n and pas~eD'~J a~eDI\i,,~, 
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7.3. With a vi.w to improvina tr vel 
number of new claim dropped ' by ' '., 
cent. 10 tbe fir t ni e months of t , 
curtent fioancial year, tbere has been a 
fur r deel' e. of 5 • .5% in reli traJion of 
DOW claims, despite increase iu traffic. 

comfort in second class, programme baa 
taken in band to ensure tba~ all old 

second d sl eper coacbe. arc also pro- ' 
vided witb cusbiqn. ,We hope; to complete 
tbis ta k witbin the ,next tbree years. 

Safety ,' . ' 

Cater'Dg 

7.4 e r~ ponso to h.ot ,a, bygi nie 

10. " ODe aspect' of Railway workiog 
wbe~ we arc Dot prepared to trike any 
compro~lis i in tbe area of safety. Tho 
year 1985-86 recorded tbe lowe t ever fi ure . 
for accid Dts 90 tho Indian ' J,taUways, a 
reducti of 11 %, a compared to tbe pre ... 
vio~s year. 1 am Ilad to state tba duriOI 

meals i di posable aluminium ca serol s ' 
, continue to be encouraging; aod tbis · 

ervice ha ee ~"tended from 2 trains in 
June 1985 to 53 by Decc'mber 1986. $a,e 
of meal OD tIl s~ trains ba recorded a 31 % 
incr as over tbe corresponding ~riod of 
1a t year. ' Sever I base kitchens are bcin 
(uny moderoi edt botb in layout and i 
equipm n , to further improvo tbe quality 
of the m al s v d. 

Pune .ali y 

8. Pupctu lity continu to' ~gaiC my 
pecial atteotioo. Be ides tbe reaular 

m itori at the divisional aod zonal 
eadq",arters, 200 important trai~s are 

moni ored rou d tbe clock by a spccJal ccli 
in tho Railway -' rd. ' Somed , tr~' , 
do run I te on account of trac . and 
equipment failure, accidents. local aaitalion 
and tile activities of miscreants -who indu'ae 
in alarm chain pullioa ,and 'disconnection 
,of hose-pipes. We do our bost to minimise 

, such failure. The . cooperation of the 
~ravellina public is. however. of lre~t i,m-
portance. Since the law and order situa Jon 
prevailing in the area' bas a direct bearin 
00 the , punctuality erforroaocc, a clos~ 
coordination is also maintained witb tbe 

. t e cur~en,t year io tbe period April-D~ce _ 
ber 1986, a further i provement of J2.7% 
vet tb same p riod Ja5( year~ ha b en 

effected. Si8oi,fican ly, tbis reduction ' was 
acbieved in spite of more kiJometrage 
Ir yer d by tb more tban 1 J .000 train 
t t ru aUy. This is clearly refl ctcd in 'abe 
A(X:ideDts per Million Train KiJ ' met~c8, tbe 
oorrect ind"" of safety performa ce., whicb 
dropped to about LIS during the first nine 
months of the current year, n impro m nt 
of J5.4% over tbe same period last year. 
In gpite of tbe r ouree constraints. more 
and more level crossing gate aro ,beiDg' p 
vided with interJockjna arrangements aDd 
new equipment. and 2092 out of 2591 
important stations bave bc:en provided with 
track circui~ing. The installation of the 
''auxiliary waroing system on tbe Bombay 
suburban ~cction of the Western Ra.lway 
is likoly to be completed iQ 1987-88. , A 
similar work" is in progress on the Cent;al .. 
Railway. It is also proposed to install . 
such a system on tbe Rajdhani route~ bet .. 
ween Bombay aod Delbi, and D~lbi and 
MugbaJaarai, in the next financial year. 

State Governments. 

Redreeuiial of Public Grievances 

9. The Railways arc according a bi 
priority to red res sal of publ!c Iricvances, 

IO.J~ " Because of the prior.hy We ar 
livibS to tbe (ely aspect, I am . proposin 
to double the allocation to ' the Accidont 

. Compensation, Safety and Pas oger A eoi-
ties uDd froin Rs. 30 crore to about Rs. 

. and bave gear d up tbe maChlDcry" at, all 
levels. Our ,eifort is not only to Improve 
our service to tbe millions of rail ~sers but 
also to look ioto their complalOts and 
au.esttolls sympatbetically a~d pro~PtIY'­
A part of tbe improvement '!l. se~vlce to 

, the customer, the drive to ' mlDimlso tbo 
incidence of loss and (J~aie claims bas 
),icldcd aood resuUs. In 1985-86, tbe 

60 crores. 

Future PJaD. 

II. Sir, I now propose to shate .witti 
the Hon'ble Members some of our tbouabt 

: ,and perceptions abOut tbe future planninl 
\ on tlie lodian 'Railways, to ensure ,tbat our 

Iyst.,m remains not just 'be ,second larae t 
in tbe world. under one SiDIle manasetneDt. 
but al~o becomes _one of tbe most modern, . 
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Rehabilitation and ModernlsatioD 

11.1'. In tbe first phase. it is absolutely 
essential to devote a large part Qj our 
resources to wipe out tbe ac~umulated 
backlog in essential areas like ,track renewal, 
and to also identify and revitalise , certain 
neglected ~rea8; in other worJs, a compre-
hensive rehabilitation and (Ilodernisatio.n 
proltamme. This process is now well in 
hand. For iD8tan~e, 'track r newal and 
electrification targets i 1986-81 have 'been 
incroa ed over ] 984·85 by as much as 38% 
and 67% respectively, witb 3l% of the plan 
outlay in 1985 .. 86 and 1986-87 being speot 
under tbe two beads. Similarly. 32% of the 
plan outlay of tbe fir t two years of the 7tb 
Plan has beeD spent on tolling stock. With 
enhanced allocation~ under two otber vital 
areas, viz. signalling ~Dd tele.co~munica. 
tions, and workshops, 8S much, a 74% of 
the Plan o.utlay has been spent on rebabili-
tation aDd modernisation. 

TechDOlogy lJpgradatlon 

11;2. Sir. as I said earlier. the Indian 
R ilways in tbe last two years have achieved 
unprecedented levels in tbe utilisation of the . 
existing infrastructtire.. At the same timei. 
the pattern of our economy , is such that 
there is an ever increasing domand for ~ail 
transport. These two basic factors- make 'it 
absolutelY essential tbat the Iqdian Railways ' 
should, at tbis point of , time. initiate 
measures towards a quaotum jump in 
iechnology upgradatioo. Our plans for tbe . 
futllre. therefore, include not only a furcher 
improvemen 'in the productivi,ty or utilisa,tion 
but also · a substantial upgrad~tioD of 
technology in various egments ' of tbe 
railway infra tructure. Measures have been 
initiated for improving the design, reliability 
and tbe speed capability of tbe track 
structure by using heavier f&:i1s of higher 
teDsile strength on , hea~y density routes. 
long and continuous welded fail lengtbs" 
head-hardened rails, pre-stressed concrete 
sleepers, and mechanised laying and mainte-
nance of track. In Signalling, tbe plans 
include use of electronics based equipment; 
aoJid state interlocking technology aod , train 
describer system to be introduced as a pilot 
project in the Delhi . area . Anoth~{ pilot 
project for the introduction of optical fibre 
communication has been initiated on the 
Cburcbaate .. Vihar suburban' section of the 

W~tem Railway. A similar work is propoS-
ed in tbe next financial year for Bombay 
VT -Kalyan section on tbe Central Raitway. 
In,-the area of motive power, measures hive 
~eeD initiated to update tbe I present 3900 
HP Electric Locomotive to a 6000 HP energ,. 
efficient locomotive and to update the 
present 2600 HP Diesel Locomotive to a 
4000 HP fuel efficient one. Similarly, we 
plan to manufacture higb-speed Jigbt-weigbt. 
coaches witb latest technological features, in 
tbe new Rail Coach Factory at Kapurtbala 
as well as in tbe Iotcgral Coach Factory 
(ICF). Perambur. Another important pall 
of our future "Ianning is the development of 
a better bogie for tbe freight wagons wbich 
will combine a high degree of eod- o-end. 
trouble-free rUDning. with minimum impact 
on th r iI and wheels. , In the process of 
development of the future motive power . 
and rolling stock on the Indian ailways, 
efforts win, be made to take into account the 
best features available in the '~tate of th 
art' technology ther world over. a well as 
the work done in the past and continuing to 
be done, in the Indian Rnilways' own 
research and development co res like the 
RDSO, Lucknow. the Production Unit and 
tbe Railway ·Workshops. 

. Computerisation of Freight Operation . . 
11.3. In the area or Dew technologie 

a major project that Railways have embark- , 
ed upon, is that of a Computerised Freight 
Operations Inforfmation System. It is 
~~Dceived as a mix of a Central Computer. 
mtegrated with several Zonal Computers, 
through dedicated high~speed digital 
communication links. The' Centre for 
Railway Information Syste'ms (CRIS), . a 
registered Society sponsored by the 
Ministry of Railways. bas been given the 
responsibility of implementing the project in 
phases. . ' " 

Annual Plan Allocatiqol 1986 .. 87 'aod 
1987-88 

12. . The Railway Pla~ for the Current 
year env.saged an investment of Rs. 2650 
croles at the time of the Budget. The 
outla)' is DOW proposed to be enhanced to 
Rs. 26? crotes. With an increase of Rs. 25 . 
crores In the budgetary support to meet 
p~l'~ ~f tbe cQntribution to tbe e.q~ity 
capltal of, tbe newly constituted Indian 
Railway Finance' Corporation (JRPe). In 
tho curr~nt year, this Corporation propoles 

• 
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to float bonds of RI. 250 crores whicb will 
help finance part of tbe annual plan of 
Rs. 2675 croces. 

12.1, For the 'financial year 1987-88, 
tbo Railways have been given a plan size of 
Rs. 2980 crores. OUt of this outlay, alum 

Laksbmikantapur-Namkbana line in tbe 
next financial year: It has .also been 
proposed to construct a Dew line from 
Trichur to Guruvayur (24 kms.). ., 

. Gauge Coovenio". 

of Rs. 300 crores is proposed to be raised 14. Tbere are lIon going gause con- • 
tbro(1ab market borrowin&8 by lRFe. ' version projects wbicb cover 8 lengtb of 2013 

12.2. An important feature in tbe 
fi~aocin& of the" Railway iove tment in tbe' 
7th Five Year PIllo has be 0 a considerably 
bigber internal re oucce generation by tbe 
Railways tbemselves. This # contribution 
wbich stood at 25% in the 5tb Plan and WilS 
raised to 42% in tb 6tb Plan, bas now 800 
up to well above 50% in tbe year 1985-86. 
If we take ioto account tbe investments tbat 
will be undertaken by . the Indian Railway 
Finance Corporation, CJn bebalf of tbe 
Railway • from funds to be raised from 
market borrowings, tbe investment from tbe 
Railways' own contribution to tbe Plan" 
would ri c to above 58% both in 1986-87, 
and again in 1987.88. 

New Litle " 

13. There is a very ' beav): dema d 
from all parts of tbe country for new lines. 
At 'present, there are 35 oo-goiDg new line 

' project involving a 'total route leDlth of 
2940 kilometres. Tb~ tbrow-forward of 
funds required to cQmplete tbose project is 
approxim~lely Rs. 1700 crores. Th~ House~ 

will bear with me, when I say. tbat it would 
take some years to complete tbe e ' in view 
of tbe restricted availability of funds. in 
spite of tbese financial -limitations. I am 
glad to inform tbe House that durin, the 
current financial year, thc ' Broad, Gauge 
liDe from Milavittaa to . Tuticorin . Harbour 
(11 kms.) was completed in Junc, 1986. 
We also expect to ' ~omplete Tal aria-
Tupkadih (33 kms.) and MotuQlari-

.I Jaggayyapet Town (26 km .), shortly. _ New 
I ne projects 'from MiryaJguda to tiladikude 
(39 ros.), the Bbatinda Byepass. (8 kms.) 
aD~ from Jaggayyapet Town to Jagayyapet 
(6 killS.), have been targeted for completion 
.in tbe ne"t finaDcial year. Amongst tbe 
new scbemes on whicb constructioD work is 
now being taken . up are the Tamluk'" 
Digba (87 kms.) and the SatDa-Rewa 
(50 kms.) lines. IQ addition, a final lacation 
survey is under progress for takina . up tbe 

kms. The balance of funds required to 
complete tb~se projects is about Rs. 700 
crores. Because of tbe financial constraints, 
tbe progress of tbese works is admjttedly 
slow., However, in tbe next financial year, 
two important gauge conversion projects are 
likely to be commissioned. These ' are 
Suratgarb·Bikaner (178 kms.), and Morada-
bad Kashipur (51 kms.). Furtber .work on 
tbe Kashipur-Ramnagar section can tben be 
taken ~p. 

Suneys 

IS. Du~iDg the year \986-87, four sur .. 
veys for new line bave -been approved. 
These are-

(i) Baba'durgarb-Jhajjar '. 
(ii) Jind-Rohtak/Hansi/Hissar 

"(iii) Udbampur-Qazigund 

(iv) GoiDdwal_;_Beas , (Re-appraisal 
.. SUlvey) 

The survey work OD the West Coast Line 
between Mangalore and Roba is likeJy to be 
completed by Marcb .1988. 

Road Over .. Brldges/Und r-Bridges 

16. Within the overall constraint of 
fuods, Railways have be n sanctioning mor~ 
and more . roac:! under-bridges and over': 
~rid8es. As Dlany as 23 new bridges were 
sanctioned in 1986.87 and almost 8D equal 
number has been proposed fOl' tbe . Dext 
financial year. The outlay on these works is 
proposed to be lncreased from about Rs. 12 
crores . in tbe curlent year to about Rs. 17 
crores In tbe next fioancial year • 

Road Bridge acro'l Brahmaputra rl.er 

. 17. J~ gives me great pleasure to inform 
tbe House tbat the Rs. 73 crore, three kilo .. 
metre long Rord-Bridge acrosl tbe Brahma~ 
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putra River at Tezpur-a prcstiaious aDd 

, colossal proJcct entrusted' to ~s by tbe Nortb 
Eastc'rn Councif-' likely to be complete 
next mootb, well before tbe. target. 

~ , ~rrack Renewall 

18. )n tbe . year 1985.86, tb pacc of 
track renewals ' was greatly accelerated and 

, ~S78 kms, of track, was Jeplaced. he targets 
for tbe current aod the next year have been 
fixed' at 3800 kms. ao~ 4200 kms. respec-
tively. 

Railway Electr Heat 10 

19. , far as' ,ekctrificatioD is con-
cerned. we bave progr rom'ed to electrify 
anotber 3400 kms .. in tbe 7tb Plan, at an 
outlay of abopt Rs. 830 cr'ores, Priority is 
being given to the Illajor trunk routes, bet ... 
wecn, Pelhi.:.Bombay (through both the 
WestefD and Cent al ailw y systems}. 
Delbi-Madras, 'Bombay-Howrab via Nagpur • . 

20.1. The aouie ware that abo"t 
10 kilometr of M tro Railway, Calcutta 
have already been commissioned fQ,r com· 
mercial operations and is operating satis-
fn~ my. Work is continuing on the re-
maining sectioos, and tbe overall progress 
tin Decembet- 1986, was 62%. 00 tbe · 
Ca1cutta Circular Railway, tb Pt:incep Ghat 

_ to Ultadan a oad section has al.rcady be 0 
'completed and commissioned, and the work 
from UHadanga Road to 'Dum Dum . 'is -in 
progre s. 

20.2. In Bomb y, we b~ve taken up tbe 
C ostTuctioo of ~ the extension of t e 

ailway Ii e fr m ankhurd ' t Be1apur 
(18 ~m • .. The Ma r btr 'Gov roment 
b ve agreed to bea 67'Jb of tbe co t of tbi 
project and tbe rem · i 'og 33% will be 
provided by tbe Railways. Tb 
critical activity ' of thi project j the C D -

truction ' f a 2 km, br'dge acros Thane 
Creek~ the COOlr ct for which bas already 
been awarded. : 

a d some other ections where heavy move- 20.3 • . In Madras .. the Madras B (lch. 
Oleot of 9al and iron-orc' traffic are taking LUz. ' Rapid Transit Sy~tem project, is, 
place. During 1985-86, 46 ' routel:<ms. presentl), under e"ecution. Tbe qucstio of 
were energised. 1~ the current year, we ' cost sharing of this project on tbe same 
eltpect to energise a otbeT S60 rou ' kms, . p ttern as i tbe case, of tbe 'Maokburd- . 
and tbe target for the ye r 1987·88 has 'been ' Belapur lioe, is beiqg pursue by us. 
raised to 670 route kms. "onthle Members 
will 'be happy to koow that tbe electrifica· 
tion of tbc e tire trunk route from Del i to 
Bombay 00 the Westero' Railw~'y is expected 
to be co~pleted ;0 1981·88. 

Metropolitan Project 

'20. In tbe ar-e& of uburban traosport, 
it is my 'considered opinion tbat tbe inves~­
ment needs of tbe Metropolitan ~i1 Projects 
are of . ucb a magnitude tbat . no siogle 
'agency 'can provide for tbem in a J:Qe~o­
ingful maoner. Moreover. most subur(;an 
services io the Metropolitan cities are bighly 

. subsidised. 6ausiog beavy losses to t~e Rail-
ways, wbich in 1966-87 t are e~tjmat d to 
be about Rs, 97 crores. With tbe further 

, exeention of suburban facilities, ttie operat-
ins loss i are bound to increase. Keeping 
in 'view tbis, aDd tbe fact tbat UtbaD trans .. 
port is primarily the responsibility of the cit)', 
autborities tbe ,world over, it is important 
tbilt tbe Slale Goveroments a~d city ad": 
mioistrations come forward with a cost ~bar .. 
iog arrao ement, both foa: tbe initial. capital, 
aod for thc recurrina expenditur. . • , 

ro ctioo Volt. 

2f. The perfor ance· o{ tbe ilway 
Production Uoits bas' also lb,een very 
atisfact~ty. On t 0 basis ' of this perror-
ma~ce. I bJ\ve bee . encouraged to raise 
tbeir production tar ts for t c ncxt yea, 
xcept in tbe. case of' Diesel Locomotive 

Work, Varapasi whicb will' cootj~QC to 
maintain productioo' at the level of its 
p e.ent full capacity. Tbo capacity, aod 
con equcotly the tar ct. for Cbittaranjao 
Locomotive W ilks has ' been ' raised from 
106 locomotive l.bis ~ear to ~l next ~ar 
the electric locomotive PfoQuctiQD inereasioa 
from 70 to 81. The lotelral Coacb 

"tor),. Pera.mbur, bicb is beiDg 
modoroie dad expanded for capacity of 

. 1000 coacbes per year at a co t of : 31 
crores, is tuacted to produce 900 next year· . 
as against 8S0 in . tb~ currcnt year.. Tb~ 
Wheel and, Axle Plant at Banaalorc is 
e1l'pected to exceed ita currcnt year s taraet 
of 20,000 wbeelsets and to reacb a produc-
tion level of 23,000 next year, Tbo 
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constructiOn of the Rail Coach Factory at 
Kapurtbala is on larg~. 

Researcb, De ign and St 
Or, 01 a'ion 

22. Research and ' Dev lopment 00 ' 
Indian Railways is engaging my close 
attention. 10 order to ,give further ~hrusl 
to tb research activities of Research. 
I;>esiBos aQd Standard Oraaoi tion 

. (RDSO), I avtl aIr dy i troduce~ a 
separate Plan bead in tb RaHway Plan for 
inve fm n llocable to Researcb. ~ propose 
to enbaace the inveslO)ent under tbjs Jloa.d 
from R . I crore i 1986-87 0 Rs. 10 
crores in tbe n xl yea. Tbis allocatlon 
vi ul be in addition ,to 8' m of 
Rs. 19 crores earmal ked Jor tbe Ofaa ·Ie. ... 
tiOD form Railway Revepue : J halle also 
iDst(Ucted tbe. P~()(luctjon Units tIJ 
ind pend tly t up th Ir 0 Q R aDd D 
cell ~ &0 tbat DSO c n be relieved from 
the Hahter areas . f r~search and develop-
ment, and devote their full at otioo to t~e 
moro important pro rammes. 

Public Setfo Und rtakln s 

23. I b~ve ,alr~ady 'nformed tbe Ho 'ble 
Member tha tbe Rail ays were contem-
plating the rai III of 250 cror tbro b 
public rrowin in the cur ent ye~lf. T ,e 
lndi n ailway Fi ance CorpoJ'atioo. a 

,Company with tl aut ori e . Capital of 
R , 200 crore a an intia) paid-up 
Capital of Rs. 50 c,rores has been set up 
under t~e admini trative contIol of tbe 
Mini try of ' R ilways. The first B,on d , 
i sue of this C rporation is proposed to be 
offer d for u scription y thC? public in. Uli 
financial year. '. 

2~.1. This new Corporation wilt be tbe 
third Public ector venture of the Indian 
Railways, the first two being the; , Rail Jodi 
Technical and Eco. mic S (vices (JUTES) 
and ' tbe -·indian Railway Constructio~ 
Company (lRCON), both o~ born have 
bad an excellent track rccord of ~flicicnc)' 
and profitability, RITES, a consultancy" 
orgoni. ation, ~arned a before-tax rrofit of 
·R . 5.9 crores in 1985-86, 'and is fuluJling 
. intetnational contract:; io .NIgeria, In:q, 
Jorden, Zimbabwe, Zambia, Sri Lanka, 
Gbana, Mozambique, Etbiopi and 

an ladcs~~ 'Tbis CorporltlQa ' 0 ~ 

foreign excbanse worth Rs. 6.S erores io 
1985-86. 

~ 23.2. IReQN, the Construction Wing of 
the Railways in tbe Public Sector. earned 
a pre-fax profit of Rs. 21.87 erores in 
1985-86, and has been amongst the quicke t , 
growing companlts ~n 'Iodia: The)!, too, 
have ' successfully ecured and completed . 
_several prestigiou~ international contracts in 
Iraq, Algeria. audi Arabia • .Jordan, Nep~l 
and Bangladesb. The foreign exchange 
earned by IRCON in 1985 .. 86 was R~. 23.S 
crores. ( 

Industrial R allons 
... . 

24. Industrial relations on t e Railways, 
during 1986·87 remained cordial and 
barmonious. Regular meeting were beld 
with the organi ed labour under the 
Perm eot Negotiatin Machin ry and the 
loi t Coosultative Machinery' Scb mes, and 
all1)roble~s relating to staff matters were 
settled amicably thro~gh the,se forums. 
Corporate Enterprise Groups also met 
period.icaUy at var; \.IS levels, provjding a 
f, rum for exchange of views and sugges-
ti os. ' 

2S. ' It has been my ~ODcer to provide 
suitable workin conditions and amenitie 
to our vast railway family, 0 as to maintain 

-a higb morale. The Railway Admini tra'tion 
does care for it eOlployees, and it is my 
endeav()ur, within he resource constraints, 
to cater to their n~ed~ to tbe ' maximum 
xtent fea iblc. 

StatT Quarler 

25.1. During (he current yeai', 7000 ,8l~tr 
,quarter are exp cted to b(l compl t d and 
almost an equal rtuDlber in the next 
finan~ial year. 

Medltare 

25.2. Similarly. a comprebaos've sod sys-
tematic medic I plan. eovi aoging tbe pbased 
exten ion 0' madical facilities, ha been 
drawn up for ' impJemen·fation in the [lCJt 

, three years. We already have .a network 
01 107 bospitals aDd 63S beaJtb llnita with 
.2~4' bods. Durin. ' thft , ~n .......... -,--- -
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new Hospital bas been provided at PaUata 
and an Ortbopaedic Centre at Ajmer. 

Stalf Bentfit Fund 

25.3. The House is aware that tbe 
Indian Railways have a stt\ff Benefit Fund 

. whose main objectives arc are to provide 
additional amenities to employees and tbeir 
families in the spheres of education. 
rccration, .relief to the distressed, financial 
assistance during sickness, and development of sports and scouting activities. In 
appreciation of the dedicatio,n and devotion 
with wbich the Railwaymen bave applied 
themselves to die national effort, I have 
decided to enhance the cont.rlbutio.n to this 
Fund by 37%. 

Pension Adalatl 
,/ 

25.4. Sir, it is my firm belief ' that in 
order to keep our existing work·force fully 
motivated. it is essential Dot only to 'provide 
thefll and tbeir families adequate welfare ' 
and amenitie during tbeir service; but also 
cnable tbem to lcad a reasonably . c~free 
life wheo they have left tbe rganisation. 
after loog and dedicated years of service. ' 
One of tbe major steps takeD by us in this 
direction bas been the introduction. in 
cooperation with the Department of 
Personnel . of a sy tem of bolding Pens.ion 
Adalats all over ·the country. in zonal a 
well as in divisional headquarters of ' the 
Indian Railways. This provide ao 
o1)portunity to the Railway senior citlzen to 
resolve their pension proble~s through 
personal contact, and have evoked an 
excellent response throughout the country. 

Sports 

26. To create a congenial environment 
._nd promote camaraderie, it is important 
the.t "We give attention . to sPOIts, ~ultural ' 
aDd extra-curricular activities. - We are 
.proud tbat Railway atbeletes secured 4 out 
of tbe tota 5 gold medals won by the 
country at the ' Tenth Asian Games beld at 
Se'oul . in J 986. The Railway teams also 
. woo tbe National tilles in Athletics, both 
men' and women, The womeD's teams won 
the National titles in Basket Ball, Cricket • . 
Ho~key. Kabaddi and Cross Country, wbile 
~'" o~·. ~ 0 t e ",iPl~in W"t~f 

polo and Indian style wrestling titles. 
Three Railway sportspersons were r~cjpie.Dts 
or the 'Arjona Awards'. The Hou e will 
be h.appy to know, tbat the Indian Railways 

. bave been given tbe privilege of ho ting the 
World Railway. Sports in 1987. the Diamond 
Jubilee year of tbe International Sports 
Union for Railways. 

Afforestation 

27. In accordancc witb " the 
Minister's 20':Poiot Programme, Indian ' 
Railways have undertaken a major drive ' 
towards tre plantation. In 1985. 145 lakhs 
trees were planted, rising to' 165 lakhs in 
1986. Action has also been initiated on 
pilot projects for the development of' 
.Model Compact Plantation Farms of 30 
to SO acres eacb, whicb would have the 
potential to yield long-term economic 
benefits. 'A special campaign ba also been 
.launched to beautify about I 1500 stations 
aDnually. . by planting and·. protecting 
oroamental trees. evergreen shrubs. and 
flower plan ts in station areas. 

Bodlet Estimates 1987-88 

28. I shall now come to the Budget 
E timates for the ensuing year 1987-88. 
'The Railways b::p.ve been give a target of a 
total freight tra sport output of 223 billion 
net t'lone kilometres in tbe · next financial 
year. This would mean an originating 
tonnage of 313 million tonnes, of which 287 
would be revenue e roing. 

28.1. Other traffic includi~g coaching 
traffic in terms of passengers; luggage and 
parcels is expected to go uJ? by about 3% 
over tbe ,current year's level. 

28.2. On tbe basis of these assumptions, 
and calculated at tbe existing fare and 
freigbt rates, gross traffic receipts are 
estimated at Rs. 817~ crores. , 

28.3 The Ordinary . Watkins Expenses 
~re e timated at Rs, 5750 crores for tbe 
year 1987-88, which is an increase of 
Rs. 358 croces over tbe Revised' Estimaies 
of the current, financial year. The additional . 
provision of runds under Ordioary 
Working Expen!cs include amounts requir d 
for staff inc~emeDts, . payment of OA, and 
for fuel and maintenance re'ate~ to increalO i" acrtivit • . . 



. . ' 

257 Railway Budget, 1987-,88 P~AL~UNA ' 6, 1908 (SAKA) Rajr~a)' Budget, 1987-88 25'8 

28.4. It is propo ed to , ,tep up the 
contribution to the Depreciation Reserve 
Fund from Rs. 1250 crores in 1'986-87 to 
R • 1350 crores in tbe .year 1987-88. Tbi 
cob n~ed cOtltrib,uti n wi,lI further increase, 
the interoal re ources contributed br tbe-, , 
Railways for the Railway Plan. 

28.5. The contribution to tbe Pension 
:Fund is also being enhanced from the 
curreot y ar ·s level of ~ R. 3S0 
~rores to it . 470 cro in 1987-88. 
Tlli, h . become neces ary in view ftjaf tbe 
increasin quantL1~ of witbdra at from the 
Fund due to recent Iiberalisatioo8 in 
pensionary benefits nd the increase in the 
Dumber of pensjo ers , 

Mail/Express was touched only marginally. 
In fact, if the pas~edger fal'e.~J , are .to be 
made cost .. based, substantial increase would 
become nece sary, particularl), in respect 
of ordi nary econd class aod season tick t 
fares. However. keeping in mind the 
interests of. the lower, and' middle income 
grQups, which constitute ' tbe bulk of the 
railway passebgers, I do DO propose to 
increase the pa:"senger fare& of any class 
whatsoever. Nor do I propo$e any increase 
'in (reight or parcel rates. 

29. t. 10 fact, the Hou e will be ~lad tp 
kDO~ that I have taken certain further 
decisions to help some of the ne'edy and 
de erveipg section of ociety. 

, 28 ,6.. The Railway Conyention , For the Young 
Committee 1985 have commenced tbeir ' 
deliberation and the ailway ,are in tho 
proces of ubmit.ing various memoranda 

. on the finaocial relation between tbe 
Railway Fia~nce . d tbe General Fina,nce. 
Meanwbile. provision for dividend has been 
made at tbe ame fa e a in tbe year 
1986-87: . fter the recommendations of 
the 'RaHw y Conveoti,on Committee are 
received "and considet;ed. pr posals in thj~ 
re peet wilt ' be pt cod ef re the Parliament 
for approval. Af er Parliament's appr val. 
changes in flo nei 1 'rrangen1 nf tb t may 
become necessary will be carried out from 
the d te to be m de effectiv • 

2 .7. With tbe increase in Ordinary 
Workrn ' Exp n e aod c ntribution to the 
Rail ~ y funds, tbe total working expense 

. are likely' to increase to R. 7550, crDres. 
~eaving the net traffic Tee ipt at Rs. 629 
crort. Adding th accrual of Rs. 92 crore 
from Miscellane U$ Receipts, the net 
rev~noe will rise to R . 721 crores. After. once 
,agaiQ, fOlly di ch ,ging the dividend 
o ligation of Rs . 652 crares. the year Is 
expected to end with a urp,Iu9 of R • 69 · 
crores , 

29. I woul , now like to' come to the 
q'uestton of fare nnd freisbt rates. As 

, mentioned by me , carlier, ~hc pa eng~r 
services on ttie Railways are ioc rring ' 
heavy losses. ' Despite this, in the Jast 
Budget, second' cla s ordinary and seQ on ' 
tickets which cover 90% of ,he travelling 
publio. were comp1etely exempted from aoy 
i (ir pse ip ' t riff: ~ and t~e se on~ ~I .. s ~ 

" . 

The 25% conceSS,iOD in second class fare . 
allowed to gtoups of you,tb' ;n '1~86· 87, 
would b~ . e,teDded by one morC' year to ' 
1987-88. 

For the HandIcapped 

The 50% conce sion in Fir t and Second 
class for th deaf nd dumb would be 
extended to season ticket fares , also. a in 
tbe case of th blind. the orthopaedicaJly 
handicapped and tbe m atpUy retarded. 

For the Drough't and Flood An "ted 
• .. t. 

The ' cOnces i ' n in , freight on . the 
movement .of f dder would b . raised froni 
8% to 25%, 

or tho e In the Villa es 

50 n w halt tatioils in rural areas will 
be opened in .. the en uing financial year to 
provide gre tet acce sibiJity to use of Tail 
facHities. 

For the Kllao 

A 33% conce sion would be given on 
the fare of special trftins (or Kisan tour. 
for a total trip len~tb f at least 1000 
kilometres, ponsored by the Central , 
State Govetnments. 

For the Brave, who ga'Ve ,tb 
'eYef nee of ,the natloo 

!t- 7S~ concessio~ WO.\lld be IYen· 
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second class fare to aU war widows. 
token of our arathude. 

Conclusion 

30. Sir, tbe lodian Railways are a vast 
. and unique organisation by any national or 

international standards. l'bey a'l 0 b ve 8 
very critical link with ' tbe process of 
'economic development in India aDd greatly 
Inftuence peol)le. · J)ro~tammes and percep-
tions. Our Prime Minister bas, on seve 81 
occasions asked u to bear in m.nd , that, 
keeping in view the beer size of 0 r 
operatioDs, tbe work and management 
ethos on·tbe Railways; their succ se ~ or· 
tbeir fai1ures~ have a far reachiog impact on 

. tbe country as a whole. We are deeply 
conscious of this r~sponsibi1ity . . 

30.1. 1 would like to take thi oppor-
tunity of saying, most eO)pbaticany~ that 
tbe results achieved by ' the Indian Railways 
bave been on account of 'the dedicated effort 
put in by each and every ·raUwayman, . and 
tbe encouragement and motivation provided 
to us by our Prime Minister, and, ' the 
envir~nment in whicb he .bas enabled this 
vast undertaking and its management to 
function. Under his leader bip, .. tbere is a 
determination . to build an India whicb is 
8trong, united and 8elf-r Jiant; an India 
wbich is second to' none in indu trial deve-
lopment. &cieotific re earcb and tecbnolo j .. 
cal innovation: an ideal XOampie of an ideal 
s)'~th~sis l?etwe~n tbe old and tbe ,new. 
Ever-y undertakinll. ' public or private. bas 
been called upon 10 meet this spine-tingling 
challenge, involving over 700 million people 
and oversbadowing all sentiments of ego 
and identity. We ~re engaged in building 
tbis new India. br'ick by brick, 'Hne upon 
line. We, in tbe Railways, take ' pride io 
beiog participants in this grand enterprise. 
end we re .. dedicate ourselves to tbe rulfilment 
or these ideals. 

31. .With these words. Sir. J DOW 
commend the Railway Budget, 1987-88, to 
$be House. 

li,SI brl • 

. PAPE~S. LAID ON THE TABLE . ' 

Annual Report and Re,lew on the workfDI 
of Indian IDstltute of -Forest Maoagement . 

for tbe year 1 ... 86 

THE MJNISTER OF ENVIRONME l' 
o FORESTS (SHR) BHAJAN LAL): 

I beg to lay on the Table : 

(1) A copy of the Aonual Report 
(Hindi aDd Bnalisb vcr ·OD$) of the 
Indian Tnstitute of Forest 
Management, Bhopal, for tbe year 
1'98.5-86 aloDa . with Audited 
Accounts. 

(2) A copy of the Review (Hindi and 
BOllish versions) by th Govern- . 
meot on the workiog of tbe Indian 
In thute of Forest Managemeot, 
Bhopal, for the year 1985-86. 
(Placed In LIbrary. See NO'. LT . .. . 
3687/87j 

Annual Report 8Qd Re,1 "on the "orklbg 
or Artificial Li~ps Manufacturing 
CorporatiQn of ladi for 1985-86 

and statement $bow'ng reasoos 
for delay In laying those papers 

etc. etc. 

THB MINISTER OF STATE OF THE 
MINIS RY . OF WEL "'ARE (0-
RAJENDRA KUMARI BAJPAI) : I beg to 
lay OD tbe Table : 

(I) A copy each· of tbe lollowiDI 
paperS"(Hiodi and Eo lish versions) 
under 'sub .. section (1) or section 
6l9A of the . Compaoie Act. 
1956 : 

(i) Review by the Government 
OD the wor'k'n of the Arti-
ficial Limps Manufacturing 
Co~poration of India, Kanpur, . 
lor tbe year 1985-86. 

Annual Report or the A:rti· 
fieial Limbs Manufacturin 
Corporation of India, 
Kanpur, for the year 1985 .. 86 
along with Audited Accounts 

Qd ,ho COQlQl'Pt 
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of tbe Conlptroller 
and Auditor Genera] thereon. 

(2) A statement (Hindi and BnSlish 
vcr ions) sbowi reasons for 
delay in laying the papers 
mentioned at (1) above." 

. (Plac d 10 Library. See No. LTo:' 
3681/87] ~ , 

(3) (i) A copy of the AnDual Report 
(H iodi aod Eoglish versions) 
of tbe , In titute fot the 
Phy jcally Handicapped, 

w elhi, ~for tbe fear 
1985-86 along with Audited 
Accounts. 

(Ii) A copy of t e Review (Hindi 
and English versions) by tbe 
Governme t on the workins 
of the Institute for 
tbe Physically Handi· 
capped, New Delbi, for tbe 
year 1985-86. 

(4) A statement (Hindi and EngH b 
vcr ions) showing J ons for delay 
i laying t 0 papers mentioned at 
(3) above. 

... , 
(Placed 10 Llbrar),. See No: L't. 
3 /87) 

(5) (i) copy of e ADnual Report 
(Hindi a d gli versions) 
f the Ali Yavur JU~I 

o titute for tbe 
Haodicapped, 

mb Y. for the ycar 
19 5 -86. IOD with Audited 
Accounts. 

(jj) A copy' of tbe Review (Hindi 
and English venio s) by the 
Gove oment on the workins 

. of the Ali Yavar JUD8 
ational Institute ' for the 
earing Handicapped, 

Bombay, for tho y.ear 198.5· 
86. 

: (6) A tatement ( il1di and Enslish 
versioos) sbowing reaSODS for delay 
in laying tbe papeTS mcntioned at 
(5) abov~. 
[Placed In Library. See No'. LT. 
3690/87] 

(7) (0 A copy of tbe Annual Report 
(Hind; and EDg1isb versions) 
of tbe National Institue for 
the Visually , 'Han4icappedi 
Debr. Duo, for the year 
1985-86 along with Audited 
Accounts . 

(ii) A copy of the Review (Hindi 
and English versions)' by the 
Government On the working 
of tbe National Institute Tor 

' the V· ually Handicapped. 
Dehra Dun, for tbe year 
19B5-86. ' 

. (8) A tatement (Hindi and English 
version ) showing r~8so,DS, for delay 
in laying thc papers mentioned at 
(7) above. . . 
(Placed 10 Llbr.r,. See' No. LT· 
36 /87] 

(9) (i) A cop, of t e Annual Report 
,(Hi di aod En lish 
versions) of the 
Nationa) Institute for the 
Orthopaedically Handicapped, . 
C Icutta, for the ycar 

' 1985-86 aloos with Audited 
Accounts. 

(i i) A copy of the Review (Hindi 
and English ver ion ) by the 
Government on the workiog 
of tbc National Instit~tc for 
the Ortbopacdically Handi-
capped, Calcutta, for the 
year 1985.86. 

(10) A t&tc8lCnt (Hindi aDd EDglish 
ycr'sion ) showing reason for deJay 
in laying the papers meptioned at 
(9) above. 
[J'laced In Library. See o. LT· 
3692/87] 

(11) ' (i) A copy of the Annual Report 
(Hindi and ' Englisb versions) 
of the Nation 1 Institute of 
Rehabilitation Training":' arid 
Research, fot the year 1985-
86 aloDe with Audited . 
aCCOUD . ' 

(U) A copy of tbe Review (Hindi 
and English versions) by the 
Government on tbe wo~kinl 
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(12) 

of tbe National Institute of 
Rehabilitation Tralning and 
Research. for tbe year 1985-
86. 

A tate ent (Hindi and English . 
versions) showing reasons for delay 
in layiol tbe papers meoti{,Ded at 
(11) abo c. 
[Plaiced in Llbrar>:: See No.LT-
3693/87] . 

A copy of the Annual Report 
(Hi di ttnd Eoglisb ,versions.) 
of the National Dstitute 'for ' 
the Ortbopaedically HancJi-

, ctlppe4. Calcutta. fol' the yeaf," 
.1984·85 alolig with ~ Audited 
Accounts. 

:- (ii) , A copy of t e Review (~i di 
and EnglisH versions) . by the , 
Government on tbe working 
9f·tbe National Institute .. for 
the Orthopaedicahy . Sandi,-
capped, Calcutta, for the year 
1984-85. 

(14) A statem'ent (Hindi t and English 
versions) sbowing rea ODS for deJay 
in laying the papers mentioned at t' 
(13) above. ' . 

, . (Placed In LIbrary. See No. LT. 
3694/87J ' .. . 

N~tlftcatioD 'under Go,erowent Savings 
Bao 8 Act, 1873 ~Dd Cu.to,ms Act 1962. 

etc. etc. 

THE MINISTER OF' STATE IN THB 
MINISTRY Or FINANCE . ' (SHRI 
JANARDHANA OOJAR Y) : I ~eg to .lay , 
on lb Table: 

A· cop)' of the Post Office Sa vinls • 
Account '(Amendment) RuJes, 
1987 (Hindi and ~ngli8h versions) 
pllblisbcd in Notification No. 
O . S. R. 8 ' (B) in' Gazette of India 
dated the 2nd Januarr. 1987 under 
sub-section (3) of ection 15 of the 
Government Savinps Banks Act. 
1813. 
[Placed to Library. "See No. LT. 
3695/87) . 

. 
A COpy each of the following 
Notifications (Hindi and Enslish 

~. 1981 
, I' I 
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versions) under section 
Cu toms Act, 1962: '" 

(0 O.S,R." 6 ,(E) publi bed in . 
Gazette of India dated tbe 1st 
January. 1987 togetber witb 
an xplanatory memorandum 

, seeking to reduce tbe rate of 
basic ' customs duty on rice· . 
bran-stablizer from ' 30 'per 
cent to Nil per cent 

(ij) G.S.R. 7 (E) published in 
Gazette of . dla dated tbc ' 1st 
January, .i987 together with 
ao explanatory memoran-
duO) making . certain 
amend~ents 'to Notification 
No. 314/86-Cu tom dated 
the 13th May. J 986 so as to 
continue tbe rate of auxilia,ry 
duly of ' customs ,of 25 per 
ceot payable 00 items of 
c tain macbinery. 

(iii) G.S.R. 9 (E) published in 
Gazette of IndIa dated tbe 
2nd January, 1987 together 

~ . 
w'itb an explanatory memo-
r.andum regar~iDg exemption 
to . strawboard, manufactured 
in Nepal, and cootaining not 
less tban 80 per cent of 
Nepalese '. materials or 
Nepale e and Indian 
Materials. wbeo imported 
ioto Jndi.a from Nepal from 
the additional duty of 
customs in elce of 10 per 
cent ad valorem plus tbree 
bundred rupees per metric 

, toone. 

(iv) G.S.R. 16 (B) published' in 
, Gazette of India dated tbe 

6th January, 1987 tagether 
with an e~pla'Datory memo-
randum ' makiog certain 
amendments to Notification 
No. 117 .. Customs (,tated the 
9tb lune, 1978 so a, to 
exclude import of Caster 
seeds under Advance Licens-
iog Scheme. 

. (v) S.O. 17 (E) published in 
Gazette of India dated the 
13th January, 1987. tOlother' 
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exptanatoey memo-
randum regardiDg revised 
rate of exchange for conver-
sion of Swedi h Kroner into 
Indian vice-
versa. 

O.S.R. 20 (B) published in 
Gazette of india dated tbe 
7tb January • . 1981' . together 
with n explanatury memo-
randum making ' certain 
amendments to Notification 
No. 342·Customs dated the 
2nd August, 1976 60 a8 to 
delete the words ~or S"ain 
from the said notification. 

O.S.R. 29 (E) published in 
Gazette of India d ted tbe 
13th January, 1987 iogetber 
witb an explanatory memo .. 
randum regat'dini ex~mption to oleo pioe . resin 
wbeo imported for the manu-
facture of 8Uft resin and 
turpentine from basic customs · 
duty in excess or 20 per cent . 
ad valorem. . 

(viii) O.S.~. 30 (8) publisbed in 
"Gazette of India dated . the 

14th Jan~af.y, 1987 togetber. 
with ' an explanatory memo-
randum extending the 
Customs Act. 1962 and tJle-
CustoDls Tariff Act, 1975 to_ 
those ateas witb the Conti .. 
nental Sbelf of India and the 
I!xclusiv~ Economio Zone of 
India whicb ' have been 

. declared as desianated areas 
under tbe Territorial Waters 
Continental Sbelf, Exclu ivc 
Economic ,'Zone and . other 
Maritime Zo~es Act, 1976. 

G.S.R. 37 ' B) publisbed in · 
Gazette of ' Iodia .' dated the 
15th January, 1987 together 
witb an explanatory memo-
randum making. certain 
amendmentll to Notification 

. No. 30(8S.Customs dated tbe 
16th Pebruary, 1985 so.s 
to include ' polyester mODO 
filament yarD of denior.se 

above 7,0 within t 0 scOPQ 
of tbe said notification. 

(xl a.S.R. 40 (E) publisbed in 
. ' Gazette of India dated . tbo 

19th , January, 1'987 together 
with an explaDato~y memo-
randum making certaiIt 
amendments to Notification 
No. 464-Customs dated the 
18th November, 1986 so as 
to withdraw additional duty 
exemp'tioD on MetapbeTloxy 
Benzaldehyde. ' 

, (xi) S.O. 42 ' (B) : .t)ublisbed in 
. Gazette of ID~ia dated tbe 
27th January. '1987 togetber 
witb an explanatory memo ... 
random iegarding revised 
rates of exchange for conver-. 
sioe of Belgian Franc .. 
Deutsche Martes, Dutch 
Guilders. and Swiss Francs 
into . Indian currency or vlce-
versa. 

(xii) S40 ~ 43 (B) , publi bed in 
Ga~ette of "India dattd tbet 
28th January. 1987 togetber 
with ao explanatory memo-
randum regardin revised rate 
of exchange for cooversi'on of ~ 
Austrian Schillings ioto Indian 
currency or vice-versa .. 

, ' (xiii) G .S.R. 48 (E) published In 
. Gazette of India dated the 
20th Jan,uary, 1987 tog~tber 
witb an explanatorY' ~emo­
randum maki~g certain 
amendments to Notificati9D 
No. 132-Customs dated tbe ' 
2nd July, 1980 80 as to add 
one more produc't of Nepalese 
origin to tbe list of items 
whicb qualify ' for preferential 
entry into India " in terms of 
Indo·Nepal Treaty of Trade 
1978. 

(Iiv) . S.O. SI (F) published . in 
'Gazette of India dated tho 
3rd February. 1987 'togetber 
with 'an . explanatory me~o .. 
randum regarding revised rate 
of exchange . for conver~ion of 
French' Francs into Jndi~n 
curreno), 0, vice ver.sa. 
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(:Jtv) S.O. ~3 (8) publi.b~ in' 
Gazctte of India dated the 4th 
February, 1987, together with 
an explanatory memorandum 
regarding revised rate of 
exchange for conversion of 
Danish Kroner into Indian 
currency or vice-versa. 

( x vi) S.O. 57 (E) publisbed in 
Gazette of India dated the 
~tb february, 1987 togethet 
with an ex tanatory memo-
randum regarding revised rate 
of exchange for conversion of 
Norweigiao Kroner ' intp 

.. Indian correney or- vice-versa. 

.. (xvii) O.S.R. 63 (E) publisbed in 
Oazette of Iodia dated tho 
27th Juouary, 1987 together 
with an explanatory memo-
randum reaarding revised rate 

/' of exchange for conversion of 
Russian Rouble into Indian 
currency or vice-versa. . 

(xviii) A copy of Customs and 
Central Excise Duties Oraw-
back (Amendment) Rules, 
1987 publi bed in Notification 
NC? GSa 73 (E) in Gazette 
of dia dated the 2nd Feb,-
ruary. 1987. 

(xix) G .S.R. 74 (E) publisbe4 in 
Gazette of , Iodia dated the 
2nd February. 1987 together 
with an explanatory memo-
randuJ;D making certain 
am ndments to Notification 
No 208/81 dated tbo 220d .. 
September, 1981 80 a8 to in-

. elude SO RIA Enzyme Linked 
" tnmunoabserbent Assay Kits 
in tbe ' list of life saving equip. 
ment whicb· allowed to be , 
imported free of du.ty. 
(Placed in Library" See No. 
L T-36"/87] 

A copy ach of the Agreement, 
(Hiodi and English versions) en-
tered into by , the Reserve Bank 
of lndia with the Governors of 
Meg alaYI, West Benga) • . Tripura, 
Mab rashtra, Auam. Karnataka, 
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Madhya Pradesh, Punjab, Gujarat, 
.A bra Pr desb, HarYana. 
Rajaatban, Kera1a, Bihar, Naga-
laDd, Himachal Pradesh, Uttar 
Pradesh. Maoipur, Orissa aDd 
Tamil Nadu. 
fPlaced In Library: See No. LT-
3697/87J 

(4) ' A copy of the Coinage (Standard 
Weight and Remedy of tbe Com-
memorative Coios) Qf ooe Hundred 
Rupees (con,aining Silver SO per 
cent), Copper 40 per ceot, . ickel 25 
per cent} coined on tbe theme 
"Fi beries' (~n tbe occ ' iOD of 
celebration of tbe Sixtb World 
Food Day) Rules 1987 (Hindi and 
EogJisb versions) publi bed in 
Notification No. .0 . . 11 (E) in 

. Gazette of India dated th 12th 
.. January, 1987 un'der ub- ectioD (3) 

. of section 21 'of the Coinage Act, 
1906. 
[Placed I Lib .. ry . See No. LT-
3698/87] 

Reylew on the workln of and annual report 
of t.he Iodia Rare Earths Lf ited for 
19 5·86, Annual Report and R yle'" on 

t e orkin of eg.1oaal Computet • 
Centre Calcutta for 1985-86 etc. 

etc. 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIBNCE AND 'TECH-

OLOGY AND MINISTER OF STATE 
IN lIBB DEPARTMENT OF· OCEAN 
DEVELOPMENT. ATOMIC ENERGY. 
ELEC RONICS AND SPACE (SHRI K.R,. 
N A YANAN) : i beg to lay on the 
Table ~-

(1) A copy eacb of the following papers 
(Hindi and English version) under 
sub-section (1) of section 61~A of 
the Companies Act, 1956 .: 

Ui) (I) A statement regarding 
Review by tbe Govern-
ment 00 tbe working or 
tbe Indian Rare Earths 
Limite", ' for the year 
1985-86. 

Annual Report of. , the 
Indian Rare Earths Lil1lit-
ed for tbe year 1985.86 
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itb Audited 
and tbe com, 

ments of tbe Comptroller 
Auditor General 

.bereo • 
(Plated J Library. See 
No. LT-3699/87] 

(b) (i) Review by .he Govern-
ment on tbe . workins ot" 
tbe Central Etectronics 
Limited for the year 1985-
86; 

(U) Annual 'Report of the 
Central Electronics Limit-
ed for the year 1985-86 
aloo itb Audited 

and tbe com-
ment of tbe ComptroUer 
and Auditor General 
t ereOD. 
( I ee 1ft Libra.ry. See 
No. LT-3700/87] 

(2) A tstement (Hiodi and Enllish 
version) showi g reason for 
del~y in laying the papers men.. ~ 

tioned at a) of item q) abov~. 
rPlaced In Library. Sec No. LT-
3699/87] . 

(3) . (i) A copy of tbe Annual Report 
(Hindi and English versions) 
of the ' Regiona I Computer 
Centre, Calcutta, for tbe year 
1985-86 atong with Audited 
AccountS. ' 

A tatement ( iodi and Eng-
lish ver ions) regarding Review 
by the Government on the 
working of tbe R~gioDal 

Computer Centre, Calcutta. 
for the year) 985·86. 

(4) 'A statement (Hindi and English 
versiQDs) bowing 'reasoDs , for 
del y in laying the J?apers men-
tioned at (3) above. 
fPlaced In Library. See No. LT. 
3701/8'] 

(5) (i) A copy of tbe Annual Report 
(Hindi and English versions) 
or the Institute of Physics. 
Bbubaneswar, for the year . 
·198S-~6t aloog with ~udjte~ 
,,~co\ln~, 

It. statement (Hiodi ... and 
English ersions) regarding 
Rev.iew by the Qovernn.ent · 
on the workirig of the Inltitute 
of Physics. Db baneswar, for 
t~e year 1985 ... 86. 

. 
(6) A statement (Hindi and English 

versions) sh,owing reasons for delay 
in layios the papers mentioned at 
(S) above. 
[Placed In Llbr ry. See No. {jT· 
370~/871 

(7) (i) A copy of the Annual 'Report 
(Hindi and English versions) 
of the Atomic Encray Educa-
tion Society for the year 
1985-86 along witb Audited 
Accounts. . 

A statement (Hindi and Eng-
lish versions) rcgarding Reyiew 
by tbe Governmcnt OD the 
working of the Atomic Enerav 
Education Society for the year 

. 1985-86. 

(8) A statement (Hindi and English 
version) bowjng reasons for dt"lay 
in laying the papers mentioned .at 
(7) above" 
fPlaced in Llbr rye See No. LT· 
3703/87) 

A copy of tbe 'Annual Report 
(Hindi aod En81ish VCr ions) 
of the Tata Memorial Centre, 
Bombay. for tbe year 1985~86 
along wUh Audited Accounts. 

, A statement (Hindi Bnd En~­
lish versioo ) regarding Review 
by tbe Government on the 
working of the Tata Memo-

·ria1.Centre, Bombay. fo~ the 
year 1985-86. 

(10) A statement (Hindi and English 
vcr iori ) showing reason . for del_y 
in layiog tbe papers mentioned at 
(9) abo,:e. 
[Place~ In Library. SJ!e No. LT-
3704/87] 

(11) (i) A copy of .the Annual Report 
(Hindi and English versions) 
pf t~~ Tl,lf!' Jostit¥te of UDQ\\ 



menta) Research. Bombay for 
, the year 1985·86 alonl wiih 
Audited Accouots. 

. A statement (Hindi ~nd Bna" 
lish versions) reg8t;dinl ,Re-
view by the Government on 
the working of ~he Tata 
Institute . of Fundamental 

. Research, Bombay for the 
. year 1985·86 • . 

A statement (Hindi and EDSlisb 
versiOns) showins reason$ ~or delay 
in laying the p apers mentioned at 
(In above. ' 
fPlaced In Libra ... , . See ' No. ET. 
3705/87] 

NotlO'catlon u~"er. All 'IndIa Senlces Act. 
1951 

THE MINISTER 'OF PARLIAMENT .. 
ARY AF'PAIRS AND . MINISTER OF 
FOOD AND CIVlL SUPP.L1ES (SHRI 
H '.K .L. BHAOAT): ' On beba1f of Shri 
Chidambaram, I ,be,g to lay on the Table: . 

( I) A copy each of the following 
Notification (Hindi aod· English 
version) uoder sub-section (2) 

. of sectton 3 of the AU Jodia 
Servic S' Aot, 1951 : 

(i) The Indian Administrative 
Service ,(Pay) Eighth Amend -
ment Rule. t J986 published 
in Notification ~o·. O.S .R. 
1068 in 'Gazette · of ~ Iodia 
dated the, 13th Decem F. 
')986. 

(ii) Tbe Indian Administrative 
Service (Eixation of Cadre 
Strength) Nincth. Amendment 
R gulatioos, 1986 publisbed ' 

, in· Notification No. G .S.R '. 
t 069 in O'azet te f' India, 
dated the 13th December. , 
1~86. 

(iii) The Indian Administrl;ltive 
Service ( jxation of Cadre 
' trength) leventh Amend-
ment Regulations. 1986 
publi bed , in Notification No. 
O.S,R. 1103 in Gazette of 
India Dated tbe 27th Dcce • 

r, 19 ~. 

-, 

(iv) The Indian Administrative 
Service (Fixation of Cadre, 

- Strength) Tebtb Amendment . 
"Regulation t ' 1986 puhJi hed ' 
in Notiflc tioD No. G .S.R. 

. 1277 (8) in Gazette of India ' 
dated tbe 27th Decemocr. 
J~86. ~ 

(v) The Indian Po.ice Service 
(Fixation of Cadre 'Strength) 
Seventh . Amendment Regu 
lations, 1986 publiahed in ' 
Notification No. G.S.R. S in 
Gazette of India dated the 3rd 
January. 1987. 

(vi) ~hc ' Indian , Police Service 
(Pay) · Eighth "Amendment , 
Rule, 1986 published in 
Notification No. G .. S.R. 6 in 
Gazette of India. dated tbe 
3td January. 1987, . 

(vii) .The . Indi~n Admini~trative 
Service (Fixation of Cad re . 
Stre~gtb) Eleventh Amend-

, ment ' Regulations, J 986 
publisbed in Notification No. 
O.S.R. 21 in Gazette of 
I1)di d ed tbe JOth . January • 
1987. 

(viii) The Indian Administrativ 
Service (P y) Eleventh 
Amendment. Rule. 1986 

, publisbed in ~otiftcation No. 
G .S.R. ' 22 in Gazette of 
'India dated 'the 10th Jaouary. 
1987. 

(Ix) Tbe Indian Police Service 
(Fixation of Cadre Strength) 
Eighth ' Amendmer>t Regu-
lations. 1986 published in 
Notification No. G.S.R. 23 
in ·Gazet'te of India dated the 
10th January, 1987. 

. (x) The i ndia ~olice S~rvf~e (Pay) 
Ninth Amendment Ruleg. 

. 1986 published in Notification 
No. G.S.R. 24 in Qazette of 
India dated tbe lOrh January, . 
19~7. . . 

(xi) The Indian Adminis(rative 
Service (Fixation ot Cadre ' 
~tf~nll'b) Twe~ftll APl~p • . , , 
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ment Re8ulatioDS, 1986 
published io Notification No. 
G.S.R. 33 io Gazette of 
India dated tbe 17th January, 
1987. 

Tbe Indian AdministratiYe 
Service (Fixation of Cadre 
Strength) Amendment R.egu-
lations, 1987 publisbed. in 
Notification No. G.S.R. 52 

. in Gazette of India dated the 
24th JanuafY, 1987. 

(xiii) The All ' India Services 
(Conduct) Amendment Rules, 
1987 published in Notification 

. No. G.S.R. 34 in ' Gazette of . 
)fldia dated tbe 17th JanuafY, 
1987. 

(x,v) The Alllodia Services (Gonfi-
dential Rolls) Amendment 
Rules, 1987 pubH bed in 

,Notification No. O.S.R; 7. 
in Gazette of India dated the 
31st January, 1987. 

Calcutta, for the year 1985.;86 
along with Audited Accounts. 

(ii) A copy of tbe Review (Hiodi 
and Eoglish versions) by tbe 
Gove.nment,oo the working 
of tho Indian Stati tical 
Institute. Calcutta. for the 
year ~985 .. 86. 

(2) A s~atement (Hindi aod English 
versions) showing reaSODS for 
delay in laying the papers mention-
ed .at (I) abo~e" , 
(Placed In Library. See No. ·LT-
3707/87] . 

No.i ration under Article 320 (5) or the 
~oDstitutloDI and Notl.fications under . 

AdminJstratf,e Tribunal Act. 1985 
etc. etc. 

THE MINISTER OF STATE IN T E 
MINISTRY 'OF PERSONNEL. PUBL C 
ORIBV ANCES , AND PENSIONS AND 
MINISTER OF STATB IN THE 
MINISTRY OF HOME AFFA1RS 

(xv) The Indian Administrative 
Service ' (Fixation of Cadre 
Strength) Second Amendment 

(SHRI P. CHI AMBARAM) : On 
. behalf of Shri Biren Singh Eogti. I beg to 

lay on the Table: . 
R gulations. 1987 ,publi bed ' . 
in Notification No. O.S:R. 
89 in Gazette of India dated 
the lAth February, 1987. 

(xvi) The . Indian Administrative 
Sl"rvice (Pay) Amcmdmeot 
RuleR, 1987 published in 
Notification o. O.S.R. 90 
in Gazette of India dated the 

. 14th February, 1987. 
(Plnrcd In Library. See No. 
LT .3706/87) 

Annual Report and Revl W on'tbe working 
or J ndian Statistical In.tlhH . Calcutta' 

for 1985.86 anctstateOlent showing 
. reason ror delay In laying these 

papers 

THE MINtSTER OF STATE IN THE 
MINJSTR Y OF PLANNING (SHRI 
SUKH RAM): '1 beg to lay on tbe 
Table: 

(1) A copy of the ADnual Report 
(llindi aDd Englis versions) of 
, C lll(ji~p' St . tl~tiCIlI . Dstil\lte 

I 

<I> A · copy of ' the Union Public 
Service Commis ion (Exemption 
from Consultation) Second 
A,mendment Regu1afions, 1986 
(Hindi and Engli b versions) 
published in . Notf~catlon o. 
O.S.R. 1071 'in Gazette, of India 
dated tbe 20th ecember. 1986 
under article 320(5) of the' Consti- . 
tution . 
rPlaced In Ltbrary. S e 
3708/87J . 

(2) A copy eacb of the following 
~ Nptifi:ation (Hindi aod English 
versions) under sub-section (I) of 
section' 37 of the Admini~trative 
Tribunal Act, 1985 : 

(i) The Madbya ' , ,Prade b 
Administrative . Tribuna' 
(Salaries and AJlowances and 
Conditions of Service of 
Chairman. Vice .. Chair~al) 
and Members) Rules J 986 

. pubJisbe"d in Notification No. 
· 9 S.R. 1253(E) in . Ga~e~t 

t • 
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of Kudal Commission 

of India dated the ecember, 1985 and 7th ay. · 1986 
. Dec robert 1986. respecti~el)'. The f urtb. fifth aod sixth 

(ii) The eotra) ' AdministraH · e Interim Reports ,are uoder examination. 
Tribunal (Procedure) Rules . The s veoth aDd ~o~t report was s'ubmHted 
1987 publisbed io N'otification . by the . COmmlSSJoQ on 29th JaQullty. 
No.' O.S.R. 17(B) in Ga~te 1987. 

f India dat~d tbe 6th 
January, 1987. 

(iii) The . Ce tral ~dmioistrative 

12.53 b .~ 

Tribunal (Financial ~nd 

. Administrative . Powers) 
. Amendment Rule, .. 907 . 

publisbed ia Notifi<::ation o. 
G .S ,R . 33 B) i Gatette of 

.. lodia da ted the 1 S lb January. 
1987. ,. 
(PJaced In Library. See No . 
LT·3709j87] .. 

STATEMENT R : WiN ING UP OF 
KUDAL COM~ISS ION -OF ,INQUJRY 
ON GANDHI PEACE. P.oUNDATION 

A 0 OTHER 0 OA ISA ION 

[Engli\hJ 

THE MINIS ER OF STATE IN THE 
MINISTR Y 'OF ERSONN L, PUBLIC 
GRIEVANCES' AND PENSIONS AND 
UI ISTER OF STATE IN THE 
MINISTRY OF HOME ' AFfAIRS (SHRI 
P. CHID~A'MBARAM) : Consequent on the 
adoption of a Re olutioQ by thi Hou e on 
28t August 1'981. a Commi sion of 
Inquiry consi ting of Sbrj Justice P D KudsI' 
wa set up vide Notification No. S.O . 83(E) 
dated tho 17lh · r ebr1,lsry. 1982. ' Copies of 
the Notification . ere aid n the 
T~ble of the Hou e ,on .3rd Marcb, J 982. 
Tho Commi ion was required to complete '. 

, its enqu~ .. y aod submit a report to tbe 
Central Government on' or before 31 st Jury, 
1982. The C mmi sion was given ' five 
extension. The la t ,extension of the 
Commi ion Wa up to 31st Jaouary, 1987. 
No fUlther extension was gi.v 0' and the 
Commission c( ased to exi t w.e.f. 1.2.1987. 

Tire I s t •. 2nd and 3rd Interim Reports 
of the Comrni qion, aloogwith actioq · taken 
memo randum, have already been placed on 

T be ' ,of t , t' o~ &lb, Q 4t~ 

12.55 bra. 

BUSINESS ADVISORY COMM'ITTEE 

blrty- bird Report 

EE1Ix1ishJ 

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND MINISTER OF 
FOOD .. AND CIVIL S PPLIES (SH I 
H .K.L. 8HAGAT): b~ to move: 

"That thi House ' do agree with 
tbe Thirty- tbird Report of t e Du iDe 
Advi' ory Committee pres oted to tbe 
Hou' e on the 24th Febru ry, 1987." , 

\ 

M R , SPEAKER: The que tion i : 

.. "That thi Rou e do agree with 
the Thirty-third Re'port of (he Du ine s 

.. Advisory Committee presentedr. 0 tbe 
House on tbe 21th .F~bru ry, 1987." . 

be motto dopted .. 

12.56 hr!l. 

MATT S 'UNDER RULE 377 ', 

IEngll'Jh) . . -
(I) Suing UP. a Pa~Jlamentary Commls. · 

ion fo lay "own guide-line In regand 
to p m nt of emo lument to . Stat e 
Gove~Dment employe ,j ·a-v'8 
money' required for welfare .of 'tbe 

pe~ple 

SHRI SATYEt'lDRA NA 1\ YAN 
SINHA .(Aurangabad) : The impl mentation 
of the Fourth Pay C mmis ion's report by 
tbe Ceptral ,Governm'e,nt ha , predictably 
been followed by demands and agitations in 
the State by "their employees for grades 
similar to tbe Centea) level. This bas ' 
resqlte ,~ voi' i 1~ suWerio8s fOf t~ 



• 
' 77 Matters Under Rule j77 PHA 'aUNA 6, J908 (SAKA) Matters Under Rule 377 2 8 

public ' a'nd several bundred crores of rupees 
worth commitments had 'to be made tQ 
meet at Jeast a part of these- demands by 
var'olls Stale Governments. All this has 
raised serious issues of what should be 
perc"otage of re'venue tbat sbol:Jld -be' spent 
on employees aQd what shou ld be spent on ' 
pub I ic welfare and development ' of the 
economy. as any increase . in one would 
deprive tbe resources for tbe ' otber. A 

. " P rliameotation" Commi JOD is, . therefore. 
called for to decide OD thi$ is ue and lay ' . 
down g oeral guideli es because whil State 
employee de elve proper emoluments, tbe 
State rai & r venues mainly for welfare ' of 
tbe people. 

[ ra,ns(otlon) 

(I) 

eo 

13.00 hrl. 

[English] 

(IIi) Need to depict M"dhubapl pah;'U.,gl 
f A Valsbali Exptes train and Co 
rename ' It ,· .. Valdeb.l-V.l I 

. Expre 

o . G.S: ' RAJHANS (Jhanjbarpur): . 
Nearly 13 Y ,ars ago Jayanti Jaoata Expless ' 
was int oduced between , New Delhi aDd 
Sarna tipur by . Late Shri L.N. Mishra, tbe 
th ': ailway Mini ter. All the comp rt-
ment of tbe said train depicted Madbubani 
P i ti 8s. G e of tbe ide b hiod 'depicting 
Madhuban,i painting wa t acquaint the 
pas Dgers with tb rich cultural heritage of ' 
Mi(hil ' . eceody, tbe said train bas been 
converted iolo V ishali Express which ruos 
be weco New Delhi and Barauni and passes -
through a large porti 0 of Mithila region. 
It i disappointing, to note tbat aU ' tbe 
Madhubani Paintings ' Jlave since beeD 

SH IMA.TI SNDERWATI NAWAL' removed from tbe compartments of the said 
P AD A AR ( arol Ba h) : Mr. Speak r, fr in. , • nfortunat'ely, this as' ' happen d at 
Si , tbe economio probl m ' 0 t ,0 womCD a time wh owing to 0 trcnuous effortl) 
belonging to the Sche iI,l Ca tes an(J tb Government ' bas renewed tbe expon of 
ScheJ uled Tribes of ' my . arliameotary adbubaoi Paintings to Western countrie • 

, con tituency, Karol Bag are getting ag- particularly the USA. Frabce and Canada. 
gravated ,d y by day. They h ve neither The e paintings w re e hibited last year in 

. houses to nve in 001' clothes to cover Bharat Mela beJd in Franc . and USA aod 
them ~lves. They have to truggle very bard were widely acclaimed. Quite a few forei 
for two qu re meal. Altbough It lot of gDers travel to Mitbila re ion By tbis' train. 
welfare 'activities have been takin place in It j t therefore, earnestly requested tbat 
the "rural afeas f r the betterment of uc Madbubani Painliogs- ~hj b uscd to be 
widows and de thute women yet there is n ' depicted' in tbe compartment "of this train 
immediate need to 'work out s'omc' schemes . should again t?e exhibited , tbere. Besides. in 
and impl ment tbem for 'su h woinen in the ' keeping witb the entiment of tbe people 
urban , areas al o. I would like t give be " of Mitbil region. through which this train 
following suggestions in th)s regard: " p sses, this train should ' be renamed as 

Vaidebi-Vaisbali Express. Vaidehi was 
another name of Sits. tbe daughter of Raja 1 . Fina ' ial assistance should be pr~· 

vid d to such WOf]leo. 

2. Employment should be provided fO' 
abl bodied worn ' o. 

" 3: Tbe Government should get small , 
hou e construe d . at its own e pens~. for 
8uch women. 

4. Adult education should be provided 
to such women t~ make them lIterate. 

JaDak of Mithila. ,-

MR. SPEAKER: The House stands 
adjourD~d ,iJI ·2 O·clock •. t 

13.01 hra. 

Tbe Lok Sahha tben adjouroecJ (or lunch 
till Fourteen of the Clot 
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The Lok Sabba re-as embled aft~r unch 
at foar minutes past Fourteen or tXle 

Clock. 

(MR. DBPUTY' SPBAKER In the Chair] 

MR. DEPUTY SPEAKER: Matter 
under Rule 377. 

MATTERS UNDE~ RULE 377-Contd. 

(Iv) Demand for conducting a survey io 
areas where drinking ater is 
obtah,ed from tubewell with a 
view to take preventive steps against 

arsenic poisoning I 

SHRIMA TJ KISHORI SINHA 
lVaisbali): Under aule 377, make tbe 
f~lIowiDg statement. 

The report in the Statesman of Feb. 
17" '87 which states that arsenic poisoning 
amon, rural people is on the jnc~ease in 
We t Bengal, sbould ca e grave concern. 
For, tbe cause of this is stated 't~ be ~r8eDic 
content in the trainers of tubowells made 
by various foundaries which arc mostly 
small scale units. If tbis report on the cause 
of the disease prepared by an expert of the 
All Indi 10 titute of Hygine and Public 

. Health in Calcutta 'is any guide, surely tbis 
same danger of arsenic poisoning is definitely 
there in rural areas of Bibar aDd ..otber 
part of the country where drinking water is 
obtained from tubewells. Therefore, !teps 
should ' be taken immediately to cbeck the 

. arsenic content of metal strainers of 
tubeweUs, instruct founderies to take steps 
to reduce this and prescribe proper standards 
'for the composition of the metais used in 
all tubewells to protect public bealtb. An 
immediate sUlivey should also ' be 'launched 
in areas where drinking water is obtained 
from tubewells to help take preventive steps 
against arsenic poisoning before it is too 

, late. 

[Tranl/atlon! 

(v) Need to adopt necessary Dleasures to 
remove terrorist elements from places 

of wor hlp In the country , 

SHRI K.D. SULTANPURI (Simla): 
Mr. Deputy Speaker, Sir, the people aro 

livinl in fear due ' to . extre,mism in !pany 
parts of tbe country and tbe Government 
has taken sufficient proper action '0 tamp 
out extremism. The State Governments 
have also been asked to deal with extremism 
sternJy. 

I would like 'to request tbat tbe Govern-
ment should enact a law to the effect that 
there will be no baD on the ~Dtry of Pol.ic::e i 
temples, gurudwaras and mo ques to arre t 

. those people who are engaged in anti- ' 
national activities 80 tbat tbe sanctity of 
these places could be maintained and the 
people could go there ' for offerina prayers 
according to their faitb without any fear. 

1 would also like to ubmit that 
Himacba Prade.,h is a neighbouring 'State of 
Punjab. The police force in th" State 
should be strengthened so that peace may 
be maio~ained iQ' that state as usua). 

[English] 

(YI) Need to look Into and redre the 
grlefances of College and University 

teacbera in the country 

DR. SUDHIR aOY (Burdwan): Sir, ' 
college and university teacl)ers all over 
India are obse(ving ceasework today 

. (25 ... 2·1987) as' their pay-scales have oot_ 
beeD revised for the last 14 years. They 
demand immediate revisioD of their pay 
scale. The teachers also have raised tbejr 
v. ice of protest against most of tbe 
recommendation of ' the Mehrotra 
Committee as these recommendations are 
looked upon as all attempt to burcaucratise 
education. . . 

These recommendations include ·'aboli-
tion of the promotion scheme. an obnoxious 
evaluation system, a code of conduct. a' 
reduction in tbe age of retirement and re-
employment, a n~tional . qualifying test for 
the recruitment of colJege and university 
teachers, establishment of 'readers 'and 
professors; grades only io a selected . few 
colleges, an increase in th probation period 
from ODe to two years, promotion 00 ' the 
1>asis of refresber courses organised only by 
tho Indira Gandhi National Open Univer-
sity". etc. 

. The teachers argue that neither tb. 
Mebrotra C0n:lmitteo Dor . tbo Government '. 



consulted any of the teachers' organisations 
at the tilne of preparing the report. 
Anyway. . tbe teachers now demand ' 
jmmediate revision of pay-scales. aDd, tbe 
Government sbouid look into the matter . 
and take necessary steps for the re~ressal of 
their grievances. 

(vII) Need to expedite the work of 
doublini the railway track betw'een 
Cceoaalp'attu and Villupuram In 

#' Tamil Nadu . 

DR. S. .JAOATRAKSllAKAN 
(CheDgalpattu) : ' It bas been the grievance 
of the daily railway passengers of Tamil 
Nadu that there is iack of railway facilities 
from Cbeogalpattu and also from ' ViIlupuram 
for comiog to Madra for daily work. The 
pa sengers arc titeref-ore . pressing for. 
extension of more Railway facilities aod 
running of more trains from Villupuram to 
Madras. At present, doubling of track is 

II only upto Tambaram and to some ex.teot to 
Cbingleput. It i therefore very necessary 
that d ubling work . between Cbengalpattu 
and Villupuram is taken up without furtber 
delay. Already sufficient funds have been 
provided duriog tbe Sixth Plan and aloin 
tbe Seventh Plan. I plead with the Railway 
Minister to give top priority to this matter ' 
and tQke up this work very expeditiously. 
In the first pbase doubling must" be tak~D 
up to CbeDaarpatt~ posit!veJy. 

(viii) Need 0 rationali e the new' luga, ' 
I ' 

policy and approve proposals for 
new IUlur factories In cooperative . 
sector 00. tbe asia of irrigation 

potential, 

SHRI VILAS MVTTEMWAR 
(Cbimur) : Tbe new susar policy announced 
by tbe Government of India contains a 
erious contradiction in terms. It is 

, 'patently dettimental to tbe development of 
back ward regions from . ~ll poin~s of 
view., Backward regions are backward 
because, tbey do Dot , have 
readyrnade tofra-structure of ,availability of 
raw material and of transport facilities etc. ·to attract public and private . sector 
entrepreneurs. Cooperative efforts, tbere-
fore, are tbe only hope for any economic . 
development in a backward .' region. There 
il. bowever. ODe more coostraint tbat deters 

tbe people from participating in a coopera-
tive venture. People in a backward region 
are poor. ' Even if , they are persuaded to 
invest some money to f'Orro the necessary 
sbare capita1. they have no retainloR power 
at all and tbey expect returns on thoir 
investment within reasonable time. 

Again~t tbis backgrou.nd, the condition 
of availability of sugar cane' crops made 
Deces ary in tbe new sugar policy will 
bardly ever allow a sugar factory . coming 
u,P in our backw~rd region ' of Vidarbba. 

Making the avaiiabillty of sugarcane 
crops necessary before approving a proposal 
for a sugar! ctory, is to put the cart 
before the horse. Sugarcane 'crops will 
materialise only when there is 8 fact.ory 
to cru$b tbe sugarcane profitably for tbe 
growers. 

It is absolutely necessary, therefore, to 
rationalise tbe new sugar policy reali tically 
aod to approve tbe propqsa]s for nc'w sugar 
factories in the .cooperative sector only on 
tbe basis of irrigation potential 'as' was the 
~se before. , This atone will pave tbe way 
for any deve10pment of backward regions 
like Vidarbha. 

. I 

(ix) 'Dema nd to . et up aT. V . stUdio at 
ViJayawada 

SHRI V. SOBHANt'~DREESWARA 
RAO (Vijayawada) : Vijayawada T.V. relay 
station i~ located on the ,Hill top at 

' Kondapally, due to which tbe ' coverage bas 
increased considerably. Krishna, Guotur; 
Prakasam, West yodavari, Khammam. port 
of the NaJgonda and East ·Godavari 

- Districts will be< covered under present 
arrangement. But unfortunately, . due to 
Indrakuladri Hilt in some parts ' of Vijaya-
wad a city there is considerable distortion 
putting the of. V. ' viewers , to lot of 
inconvenience. I suggest that immediate 
steps sbould be iaken to inatat 
"TR~NSPOWBR" to re'ctify thts troublo. 
Previously I was ' infot·med that the 
Government hilS a proposal to set up T.V~ 
studio at Vijayawada during Seventh Plan. 
Now tbe Transmission in Telugu language 
bas invoked tremendous zeal in , tbe people 
which is going to play rem~rkable role in 
tb" near future on 8 number ~f T.V ~et jn 
tbe area. I suaaest that immedia te steps 
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should be taken to set up a T'.y. studio at 
Yijayawada,Jor educating tbe farme{s abou\ 
tbe . latest cultivation practices. 'new 

. techniques in dry land farmiolJ "particularly 
in oilseed and pul!ies etc. aod for 
e.ducational prograrpmes for children a~d 

. Government's 'programmes for . soci~ .. 

• 

economic betterment of weaker sections. 

MOTION OF TANKS ON THE 
PRESiDENT'S ADDRESS 

Erigilsh] . 

MR. DEPUTY SPEAKER: We sball 
now take up Item No. 12- Moti n of 
Thanks on th President's Addre s. Shri ' 
Ja an ' Natb Kausbat' may move t~e 
motion. 

S Rl JJ\GAN NATH KAUSRAL 
( bandigarb): Mr. Deputy Speaker, Sir, 
I beg to move :, 

. ' 
•• bat an Address be pr sented to 

tbe President in the (ollowing terms: 

"That tbe Members of Lok 
Sab a a embled in this Ses ion 
are deeply grateful to t,be President 
fo'r the Addre 's which 'he bas been . 
pleasod to d liver to both Hou$~S 
of Parliament 8 sembled together 

J' on the 23rd. Febru;ry, 19.87,"" ', ' 

Sir, as we all know, the Presldent·s 
Address is '8 docume~t which · geoeral1¥ 
gives us tbe aChieveroef:lts of tbe Govern-

ent ,(or th~ previous year ' aDd also 
embodies tbe promises wbich the 'Govern- . 
meot make ' fot th coming year. But tbis 
tittle. Sir, tbe Addrclls contains some 
unique features and the unique features are 
that it Is pointed out in tbis' Address that 
after tbe aUainment of rreedo~ ' and ~he 
p rtition of the country tbe 
killing that t ok place and ultimately tbe 
a " in t:OD of the ather of the -Natioo', 
M batma Gandhi. led tbe . CoostitQeot 

. A embly Pel a Resolution that cotIJmuna .. 
li m shaH be eliminated from tbis country. 
nnd everybody tbought that with the 
pr res of time, with tbe socio-economic 
development of ibc country' ~his virus would 

dccreasc"~ , But uofortUQately for q~ito 
sQmtime past; two ·types of, fore s h~ve been 
raising tbeir head, the separatist (orees and 
the communal' fore s. Therefore, tbe 
President rigb,tly. io the beginning of . his 
Addre,s, io par~s beginning from No. 2 and 
endiog with para . No.5, '. bas brought to 
focus tbe real problem which we are .facing. 
And the President ha alG' tbat the year 
1986 was a year o f cbaHenges~ xternal a s. d 
inter a1. the Oovernm nt has · .tried to 
grapple with these problems with courage, 

itb foresight aod wit.h determi~ation. 
Whjle mentjoniDg tbis, the meotion of the 
Punjab situatioo 'was i evitable. That i 
why, : ~be President in para 3 ~f ' is Address 
bas emphasised that' in Pu'nj;lb dev )opment.~ 
bave taketl place wbi~b, for tbe time bei g, 
seeing from the recent dcveloments, a very 

"healthy trcnd bas corne ' up ~ nd in' ·t~at 
healthY treod, full-some tribute as been 
paid 'to tbe present Chief M'illi ter, Shri 

urjit Singb Barnala. Probably, for. tbe 
first time, a . Chief Minister· has been 
·mentioned by name in ' the President's 
Address and I quite see tbe reason for it. 
The reason is obvious. He 'is \be one Cl)ief 
Minister who has stood up with courage for 
the' forces wbjch stand for the unity aod 
integrity of the . country. He has stood up 
with oourage against religious bigotr~. He 
hes -stood up for the first time to 
demonstrate tbat ' religion mU,st be kept 
separate from pOli'tics. Otherwis the 
one ' baneful ~ etrect which was going to 
happen in ,Punjab was , that a sustaiped 
effort was made by tbe Holy Pries.t to, 
re ove the duty elected Government by the 
pe pIe. Do we n~t' all know that when 
elections were anooupced in Punjab, it was' 
a bighly courageous act on the part of the . 
Prime Minister 1 A number of people did 
not agr~e with tbe Prime Minister that i~ , 
was ao opportune time for boldillg clections 
aod mo t people thought that elections 
90u1d not be peacefully beld i Puoj b. 
Bot the Prime Minister ·sl'id, "We have to . 
face tbis challenge,'_n w.e have to . face it 
througb ' domocratic . process". Let tbo 

. people decide their own 'fate; let ' the peoplo 
choose tbe Government which tbey want 
and let us see whether tbe people 'of 
punjab have ,tbe coura~e to stand against 
tbe t~,rrorist activities of bandful of 
people ... · 

Sir. it was demonstrated tbat the peoplo ' 
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coura c. 
They did 

eJ ectiops. T ey knew 

A' du It efe~te~ 
aDd Sbri Surjit 

cbo e a the Cbief 
w all know wb 

accord in to m e, 
more 1ban what 

line : CCI n 

tbe 

t tbe div ' ive 

unity 
their 

mo 

The ' r , iJ ot b . g n to an th ' r . 
extreme J 0 lh by a in that ou vo 

,foun tion t asic . values 'of the 
n c'itution • Jndi n n tton r 

ch lIerjl d b ~u e th Sa 10 f slure f ur 
Indian llalion- t)o d is se..:ul ri m. And 'tbe 

res'd nt ag in ha ~ oid that (or s ·cuJarism. 
Mahatma andlli died; fo , c:cularism. 
Indirtljit 1a id du\\n har life and still the 
fDrces b ve not V oished. On the otber 
fland tbey arc raisin tbei u Iy bead . ' 

Tbe.n. . the , President says . p ' ': . "These ' 
ncfarlous forces constitute a de per malady 
which bas persist d in spite of demon trabJe 
pro8t" s in ~io-econotni~ phere: Tbe 
situation clearly call for a reapprai al and 
Uovcroment propo e a _national dialogue 
for this ' purpo e. tt Our precious heritage of 
unity-in-diversity can he pre erved only by 
figbti aU divi~ive forces. . I read in some 
papers where tbe headline read as folJ~ws : 
·Tbe. President sug ests a dJalogu '; . 'The 
President suggest a national dialogue'; but 

. then a question marks Wc'lS rai cd in some 
e lions of the Press-national dial gue On 

what matter? The matter hg bee cl rly 
stated -in the Addre s itself. Does t' he 
country stand by secul~tism? Ob iousy t 

t e Qswer i y • But bow to eli ioule 
oppo it force '] 0 that matter. one fbi 

bich bfl come forcefully to the tore front 
is that time ba ~ome ben communal 
politic must be' banished from tbi country. 
If t constimtional freedoms land in tbe 
way of si g a ·Iaw to tbat . ffc:ct, tben 
afte.r n tiona] debate after a con eD u , 
after u animcus view of the country. of 
Wiljch hav~ no doubt i~ my m ind, alJ 'tbe 

alitie-at parli s wjll agree that communal 
. viJus must be fioi h d from this ' country. 

on 1Hulion may e am oded. 01 
the fou d tiqns f this -country will 
remaJn sb kyo Therefore, J. as a 

f Con titutiona1 L W, fe 1 tbat 
d fi j c m u Dal party, if orne 
difficultie "are f It' bee u e of tbe fund·a-

fr edom guarana ed y t e 
I wo Id, with respect, ug e., t 

fundamental righfs ' come in 
the way. tbe we have to put 
the nstitution it If, cau 
po'litic i tbe v ry ,~nti •• hesis 
ri 00. 

I ne d not peak very long on 'this 
. bec8u e again a , very ignifi ant incident · 
bapp oed. That j " tbe only r Hgious 'bead 
'd elared ,Mr. Surjh Singh BarnaJa a a 
Tankhni)'a and lat r on Hi'ey ex-communi-

, cstcd hiro. Th n a convention wa held 
at . Longo al. The Longow I convention 

·has pa dar alution, ,wh'ich i long 
document that I would like to . p1ac on 
tbe Table of the Hou e also. I would coly 
rel:ld a fe line from that document: 

"Some divi ive f9f es hnve been 
~tiv ip ~uem tin to blioJ down 1 
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Sbri Jagan Natb Kausba'l 
legally and constitutionally elected 
Akali Government inee its inception., 
Some per ons bad even boycotted the 
elections to the Vidban Sabba. Tbe 
combined efforts of all tbese forces 
could not succeed in toppling tbe 
Government. ' , Now. under tbe garb of 
Pantbik Unity these very fore bave 
connived witl;l Jatbedar Sbri Akal Taktb 
Stab to dislodge the Punjab Govern-
ment." 

Now, you may very kindty ,see~ tbat the ~kal 
Takht I beld in the highest reverance by 
every per8oQ. We also pay the highest 
teveraoce to the bighest seat becau e Akal 
Takth means tbe seat of Ood in religious 
term. 

PROF. MADHU DANDAVATB 
(Raja pur) : Even ' God cannot iDttrfete 
with Parliament. 

SHRI lAGAN NATH KAUSHAL: 
God canoot, because God bas ordained 
that for the wctrar~ of tbis country, for , tbe. 
progtess of this couotry. the only , form of 
o vernment , which cao succeed is the 
secular Government. God , bas l ordained 
it. You have all. ,8 the instruments of 
God, while framing the Constitution state'd 
in the pream Je a well as in the operative 
part f the Constitution tbat : 

"We, the people of India bereby 
re otve tQ e tabJi'sb a seculear, socialist 
aod · democratic republic." 

THE MINISTER OF BONERGY (SH I 
VASANT SATHE) : Some peop!e want to 

e the in tnl';;cnt of Devil, what can you ' 
do about them? 

SHRI lAGAN NATH KAUSHAL: 
I would only ay God ,help them. I have 
stated 0 much on tbis. 

May I on tbis very matter say that we' 
are gratified that events ate taking a right 
dirdction '1 But, to say that the problem 
has b en solv tit would be rather simplyipg 

, tbe matter becau e the complexity of the 
situation i known to aU of us. We have 
b n reading it in the Press. But may I 

' bring the fnct to your notice tbat ,in the 
fC imc 9f S~r\ S~r it Sin,h 'a "n~I" ~Of~ 

than 900 people' were kilte.1; out of whom 
60 people were police officers and their • sons 
' aDd daughters '1 This is tbe most 
horrifying situation. , The police officers 
wbo arc tryiog to perform their ' duty under 
tbe law arc being killed because they are 
trying to finisb terrorism. But. tbe terr?r~st 
Dot only kill them •. they have sta~ted killing 
their children . also. 

Sir, another very disturbing feature is 
that three masistrates and one judge bave 
been killed. We all know that one 
magistrate was ' killed wbile he was sitting 
in his court. 30 terrorists have escaped 
from custo~y. , People are killed everyday. , 

I am happy that tbe Prime Minister: 
with the opposition partie. has framed ,a 
plan. Last time also when I was speaking 
'on tbis subject. question was raised by 
the opposition member as to wbat' is tbe 
solution whicb ' I can ~uggest. 1 s~id the 
solution is that all of us. aU political parties 
from one platform not only QhouJd go to 
the majQr cities 'of Punjab, but even go to 
tbe block lev~l. to the village level and to 
tbe street level. ' An parties togetber bave 
to go because on our matter we have no 
di,fference of ~pinion. The fir troll . is 
going to be held at Chandigarh on, the first 
of Marcb. We are'starline with Cbandigarh'. 
Then the second meeting wi11 be held either 
at Amrit' ar or at Patiala. A sustained 
effort witt b ye 'to be made, not only y 
holding a 'rally · or by the national leaders 
addressing from one p1a,form. The whole 
tbing wi11 be solved. This wiJI .have to be 
cootinubusly maintained till the entire I 

public is of one mind and refuse to show 
any quatter .. to tb'e terrorists. Last time 
also I stated that terrorists do not vani h 
into tbin air. After committing a crime, 
tbey walt on foot. they go on a scooter, etc. 
Wbere? 10 the next door. Unles the next 
neighbour is prepared not to give a shelter 
to the terrorists, we will not be abl~ to 
finish tbem. T,berefore, my submission 
is that now the climate, bas cbanged. I 
would venture to submit to tbe . 'Cbief 
Minister, Mr. Barnala. tbat by now be has 
come . to know who' wbo. Therefore. 
the police untrameJled by any political 
influence or extraneous,consideration should 
be alJowed to do tbeir professio'nal duty: 
There should be rio interference especially . 
by' the Jathedars or by the people who want 
19 ~elp tb~ 9riplio,1 91~mepts. ~f4 upfof 
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tun e sitqatioD hal developed. Anti", oci.l 
elements baye 81 0 got mixed up. . They f el 
bappy and take a pride in calling t em-

. • selves terrori t. Otherwise 80 maoy are 
smug,ler; so many arc anti. social p ople. 

ven if they take private reveng s, ' the 
ce say tbat 0 maoy people have been 

killed by the terrori t. Of coune, terro-
ri t9 arc very mucb tbere. Tbe Home 
Mini ter will g,jve t~e exact gure. During 
the la t several months, bardeoro terrori ts 
have al 0 been killed; grade I, grade II, ctc. 
The people on bose beads tbere are re-
wards have at 0 been iIIed. Therefore, 
tbere j a changed atmosphere. We should 
con olldate that atmo pberc and try to take 
advant ge of the ituation. So tbis is my 

bmis ion witb regard to, a I s y. the 
unique fe ture of tbe Prcsi tt Addres 
where ' tbe re idenl a voted about 
four pacagraph to brin 0 tbe notice oC 
tbe couotty tbe danger which we re facinl. 

'the e t point on . whicb I wi h to y 
ometbi i t i. An accoro w reached 

in Mizoram That ba ag in yielde (ruit~ 
Peae rol election h ve be 0 beld. The 
peopt have b eo allowed ' to bap tbeir 
de tiDY y their · repre entative. The 

Mini r: believ tbat all di puted 
h uld be eul d by a democratic f' b demon trated by . unj b 

aecor. yAm accord and by M izoram 
ace d that it i the will of tbe people 
which hould b 110 d to prevail. 
Pe plc boutd det rmine lh ir own de tiny 

. throu h the lected repre otsliv . We must 
tb Prime, Mini ter. It i a 

<lift rent m Her wbich party ha come to 
po or. We eli eve, rs ~ Gandhi believed. 
and Sbri Rajiv andho bell ve tbat tbe 
country j reater than any part~. It i the 
entry' i tere t aod it i . tbe intere t of 
tbe pe pte of India bicb i p ramount. , 
Any party !t'hicb believes tbat the~' can 
erve tbem best b a right to be elected. -

I assure the people that if today th 
C n res ba b en defe ted in Punjab or io 
Mizoram .. tomorrow it can C .me to power 
by servin the people. . If they erve tbe 
peopJe tbr uah ,isht principles, and they do 
not discriminate' on the a i of reli ion, if 

( they serve the people tbrouab socio. 
economic programme. then tbe CODstes. 

, is bound to Come again. 'rbe Prime Minister 
de crves our heartf con,ratqla'ions for tbis 

~ttef' . 

We all know tbat there was so much 
tension ·on tbe Pakl tao' border and tbat 
b s been eased througb negotiations; It 
wa a very teo e s.ituation. Afmie were 
standing actually face t face 'nd 'any time 
tbere could be II conflagration, but again 
through negotiation. through djplomacy 
and itting aero tbe table results have been 
achieved. This i with regard to ' orne of 
the features which have been ' menti'oned in 
tb Pre idenl"~ Address , 

Now. with regard to the economy of the 
country. we are all very happy to know and 
tbe prel ha al 0 aid. that the Indian 
econOQly is in pink healtb. Almo t the 
eDtire pr ba said tbat. Th~ reason is 
bvjous~ I ca not read tbe various figurf"s 

wbicb have been given, but 'som figures 
are, very gr tifying, fQr xample, tbe growth 
r te. t industrial productiun etc. Tbe 
inflation i ab lutely witbin reasonable 
-Ii it. -Tbe thru,t of tbe various , pro-
st rome tb t bave b en mentioned is anti .. 
poverty_ One featur hicb ba been very 
promin nlly mentioned in th'e Address is 
th t during the first two year of th'e Plan, 
rOffy per cent of the resource bave been 
sp t. a they should h ve be 0 pent. Thi 
's a ain very very beiutenin . 

You .nu~ t have a1 0 , cen the number of , 
t chnologicaJ mi si n bich . bave been ' 
esta lisbed~ ' n fact, the Prim Minist r i 
highly impati nt for quick progre , rapid 
progres and for mobiltzatiOD of our exist-
in re ouree • a not today R ilway 
Budget indicated tbe re uJt wbich the 
d~nnmism alJd better mllnag ment c n 
yield. Has it Ii t shown to us campI t ty 1 
We need not every time rai e additi nal 
resources. . The .. ~a on is tbat if we moti .. 
vate the people. jf hav~ better manag • 
m,ent. then by 6ist,ing res ur ce , • cao 
aet ad much better re u1ts'. Within the 
last tWQ yealS, the progress which w have 
shown bas enthused optirnLm in the nation 
and I can as ure you that tbi optimi m 
wiJ1 continue Bod tbe pe pIe will continue 
to put. there mite into the wrlfare of tbe 
nation. 'The Congre Party which bas been 
in power for most of the time has d mon • 
trated tbat it has the capacity to ve tbe 

.people; it is tbe guardian of the minorities, 
it tbe guardian o~ tbe dowo.-trodden; it 
is t e auardian of those people who look 
... to ttl ' i~ als of ~~b~tqu~ 'Gandhi! t 
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ideals of lawabarlal Nehru, the ideals , of 
Shrimati Indira Gaodhi aod now , the id,eals , 

. of the dyoam1c, youog, ' imaginative , Prim~ . 
Ministet. ' 

The Prime Minister wants us to go , to 
tbe 21st century 8S a fully, d~veloped, , na~ion 
by tbe use of triodern technology and 
mQdern methods . .. (Interruptions) I would 
like to li~ten what Prof, .Madbu Dandavate 
bas to say. I thought tbat 'J am speaking 
ooly on tbose mat ter~ regarding ',which tbere 
can be no controversy. Tbe topics whicb 
I bave discu ed and the basic: principfes 
about which I. am talking brook no dispute. " 

Even when the Opposition Partie" once 
came to power, what wa their aitn? Their 
aim was to serve· the p~ople. BU,t unfo~t~­
Date)y tbey coula ot do 8~ because ~bey 
could Dot blend themselves into one , party. 
Otherwise it would have beea a' very 
8~cc~8srul experiment. W~ need two parties: 
two tro g partie and they , bould compete 
with each other i~ serving tbe people. 
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registering an increMe of R. 14,947 
crores compared with 1984-85. be 
fillan ial petformance of C ntral public 
enterprises bas' hown a c,Dcouraging 
trend. Measures have been taken to 
strengthen ' tbe 'autonomy of public 
enterprises sDd to make them account-
able fot results. I, , 

Once we make the public sector a~countable. 
. it is' bUDd to bow bettcr ~ results. Oncc 
we make, the ervices ' ace untable to the 
Government. since the ' Govet:oment is 
accountable to people, better ' rcsults are, 
bound to follow. So, 1 oki9 after tbe 
intele ts , of tbe peopJ~ and ,motivating 
everybody with a de ire to serve. wil1 brio"s 
better results and I 'bave no doUbt iii my 
mind that with 'the present J~ader8bip 'aod 
wjtb his dyn i m our Prime ,Minister bas 
eothused tbe young people of ' our country 
aDd t~e country is·po the road, to pro-
gress. 

MR. DEPUTY SPEAl(ER: Shrl 
"Bhagwat, Jba ,Az ,d may pie se 'second tbe 

motion. ' 
Therefore, 1 would commend that the . 

welfare measure 'whicb we have ' undert~ken , ' [T,.qns!atlon) 
should be pursued \1:ltb more vigour and the SHRI BHAGWAT JH&\ AZAD . 
downtrodden should he given the ,maximum (Bbaga1pur): Mr. eputy ' S~eaker, Sir. I 
beoefit~ In thb context, if we sea?' our welcome and second ' the Motion of Thank , 
20·Point Programme or our IS·Point Pro- moved 'by Sbii Jagan N th Kau hal ' on t e 
gramme cQnCefI)ing the minorities and othets President's Address wbich be delivered , to 
we can see tbat most of, tb~m ,re meant ror ~embers of both ,rhe .H llses of ParHament • 
the benefit .of th~ 'have nots' and the In dqiog so I feel proud becaus~ ' I , do 'oot 
moment we brmg them up ~nd , improve regard it as a mere form ' lity and an act . of 
their conditions, tbe standard of ,the Civility. Ever since India became a ' Rc .. 
country will go up. We ail know it. public, the President has b¢en delivering 'I 

, Tbe new Educ dOD 'Policy wbe,Q ;t 'come.s ' 
into effect with all 'it r,mifications. ' It "ill 
start yielding fruit. But it ' wi,lI take 
some time because it is a long term invest-
ment. 

.One more point which I wish to say is 
that there ' has been some criticism that tb~ 
public ector i! not being , given the place' 
that it de e'rves. - M9Y I read only one or 
two lines from tbe Pr sident' Address 1 I , ' 

Quote-

'The pu'bUe sector has cOl;1tinued 
. to play tbe key role in nur " economic 
development. At the end of 1985-86, 
tbe tOlal investment in Central public 

,~r fises ,~ . ~t SO 34~ , Cf ~ 

such an Addre . to. Parliamont before 
pre entatioli' of every Budget since 1952. 

Sir, 1 am "coud of the fact ,'tbat I had 
tbe privilege of movi g ,the Motion of 
ThaOKS for tbe fir' t time before tbe HOlls" 
op tbe ' President's Addr s on 15th February, 
1956 in tbe First Lok Sabha 0 ' the Indian 
Republic: I bad al 0 tbe privilege to , 
second the Motion of Thank' in the third 
Lok , Sabha in j 962 aDd now I have got this 
opportunity for the third time. II consider 
it' is a privilege because the Address by tbe 
Pre ident spells out the programine to be 
un~ertake'n in future aQd it is a ,review of 

, the work done in the pa t. When, earlier 
I had got the privi1eg~ to speak ' 'OD two 
~~U i~~s (. Ita' eodr~ ff"~" -t~c 
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symbol of tbo ride and self-respect of tbe 
. couotr.y aod a simple and. en$itiYe pcrson-
. was tbe President of , Jndi~ aod ' tbe Jate 

. Pandit Jawahar Lal Nebru-the thinker, 
liberal aod the ar itect of Indian Socialism 
aod Republic":_was the Prime Minister, I 
• proud- tbat I leafnt tbe lesson of etbos 
of the· constituent A embly aod 'Parliament 
and al 0 about cialism and ecularisln of 

. tbe country from tbe great Sbri lawabar 
Lal Nehru. J, therefore, convey 'roy thanks 
wjtb great respect t tb Pre ideot for bis 

the' P"~;ident~ s.,Address 2~~ 

Republio:" I thank , the P resident (or 
mentionins tbis basis • 

~ also express my tbanks to bim be-
cause be b reiterated tbe, c;.ominitment of 
tbe Government of Shri ajiv Gandhi io . 

AddJ'e who i e ead of tbe Indiao" 

tbese word~ so tbat.in the coming days we 
may be able to ask t e party fro~ witbin 
and, outside also as to wbether the Govern-
ment has been .successfur in fufillit'l8 tbe 
commit eot or not. If Dot, what are ·the : 
reasOns hereof? The President bas Silid-
"Our task are apcbored, to ba ic - n tional 
prioritirs. The a ti-poverty pro8ramme 
will ' be ' implemente~ · ~itb v'J!our. ', Tbe 
core sector of our eCQnOI ~.Y will be 
strengthened and expanded to eosure self~ ' 

Rep~bJic. 

cut 
corpe. But 

some 

I waul Ii e -t e~pre my ,banks to, 
tbe Pr~ ident b CR.ll e he ha said i his 
Addre th tHin' pit of 'many difficult 
pr btem we are· rac D8 •. the' people bave 
high 'coofid nc in their capacity t ,build a 
strong and p"" per us India. This , con6 ... 
,denee,comes from our ' impre ive achieve-ments .... 

, I c nvcy my tbs ks to him beea" e be 
bas reminded .tbe hon. Members of the 
Hue an tbe pe pIe of the country tbat 
"our secular, demo~rJltic structure is boldly 
fa,eing the forces of communalism and" 
separatism . • The principles ().f democracy, 
secularism and sociJlism wbich inform our 

. reliant gr~wtb." 

, 'It i important tbat Gov.:r meot of tbis 
cOluitry' has iven a surance through tbis 
Addre tba't it will lay empb'asis _ on tbose 
area where aoti-poverty progr.amme are 
helo carried -co. I this aD ordinary thing '1 
I thi me sage a mere formality 1 ' Is tbis ' 
oat. a message for ' the rut!lC tb t for taking 
tbe eCODomy of tbe country ioto tbe 21st 
ceotuary at a faster pace, it is DecO sary'. to 
provide improve~ , technology ' and an .the 
r ourc availa le in tbe ' country and jf 

ed be,. the e 'sho~l)d be imported 1 

. At the end of bi Addres. the resident 
ba call d upon t e 'country ,th t "we still 
h ve much to do". lbis s nlence. altbough, 
is simple but' bas deeper mcaDi g. ' c sai 
tbat "witb tbe cooperation and unbounded 
entbu ias of OUT people my Government 

. will take tbe country forward 00 . its chosen 
~atb." -

Mr.'n puty Spes cr. Sir~ in view · of 
tbi message c' r gard thi Address very 
important whicb bas been dtJjvered in the 
beginning of the ew year our RepubHc a d 
in tbe secood year of . 1be Seve'ntb . Five 
year 'Plao. We believe tbat 'the achieve-
ments made ih-]986 in<ticate tbat we are 
capable of fulfiJlina tbose tbings wbicb , bave 
been referr(d to by tbe ' President in bi 
Addres. In 1986, tbe Governme~t' has 
broug t many cbanges in many · fIClds and 
we have been benefited by them. Tbi"s , is 
'reOect d io the review made by, tbe Presi .. 

. dent in his Addr~s of the oational as well 
as interoationat, situation. Exe pliog 
doubtina thomase.s. genera1ly all tbo bOD .. 
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Members of ' the House will agree with this 
purposeful message but tbe larg~ number of 
amendments show that ... 

{Engli$h] 

PROF. MADHU DANDAVATE: Our 
Member 'from Kera la is a Thomas. 

[':'ran lat/O"l 
SHRf BHAGWAT JHA AZAD : I am . 

,talking of that ,1homas ~ho in spite of tbe 
Railway Budget beiog so good SQYS tbat the 
B~dget is not sa ttsfactory. 

Mr. Deputy 'Speaker, Sir, if, one looks 
at the large number of amendments moved 
on tbe Address by the PresidcDt., it will look 
as if the country bas n 1 made any prog'ress 
and it is r.- · t moving backwards. But it is 
Dot 'SO . ' The e amendments reflect · the 
complex, .frustratjoo, and mental horizon of 
those Members. These 'do, not reflect the 
pr~gress tbe country b~s rqa~e. 

Tbe need of tbe hour is tbat we should 
.have a look at the message in the President's 
Address. For example', we can take the 
foreign policy. In the case of foreign policy,: 
the Government bas !)ceo ,layins stress on 
estabr biog peace in the world . since the 
time of tbe late Sbri Jawabar ·Lal Nehru • 
. eacerul coexistence is essential ' within tbe 
country, in well as in the world. Therefore, 
the President ba called upon all the OOUD-
tries to work (or disarmanent. peace as well 
as for the development. India is f, lowing 
tbe ideal of Vasudlaeva Kutumbakam for tbe 
benefit of humanity. Therefore, we . should 
take a pledge in tbis centenary year of Sbri 
Jawabar ... al Nehru, the apostle of peace in 
the ~orld that we shall trive for peace 

' ev~rywhere in the world for country's 
progress and development. The uJawahar 
Lat Nehru Centenary Year" gives U8 tbis' 
message. 'Today the world .is sitting on tb~ 
volcano of nuclear weapons. 'The super 
powers possess 50 'thousand nuclear weap~ns 
S lakb ~rsonnel of a super power . are 
manning the Soo bases with their bands on 
pu b buttoos. If the push-button is pressed 
in a state of indecision, the nuclear war will 
start and one third population of the world 
i.e. 3.1 billion people will die and another 
3.1 billion peoplo '_ill bec~mo invalid. 
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Everytbiog in the world will be destroyed 
aud with tbat destruction. half of tbe popu-
lation will be finished. 

. . .. , 
, Therefore, what we need today in ad~i­

tion to tbe progress and development, j to 
keep tbis humanity alive. We need to keep 
alive tb~ civilization of our ancestors which 

. was developed at Mobaojodar9 in Aryavarat. 
Tbe message which India has given to the 
world j being repeated time and again. 
We are proud . of it that" our Hon. Prime 
Minister is foll:>wi~g in the foot tcps of his 
maternal grand fatber, Pandit lawabar Lal 
NGliru in carrying tbis message to the world . 
.nitiati~e taken by six nations of five 
continents bas proved a . shot- in tbe arm 
of the Government in regard to tbe disarma-
ment movement. T ough ~eykJavik cop-
ference failed yet two bit! power t Soviet 
'Union and U.S.A. ' were requested by tbe 
Prime Minister, Shri Rajiv Gandhi to kee'p the 
world free of, nuclear armaments. This 

. initiative of tbe Prime Minister, ' b'as .given a 
new ray of' bope to tbe world . . the Harare 
Non-Aligned Summit was on tbe verge failure 
at several stages but it ,was saved by the 
personal efforts of Sbti Rajiv Gaodhi. 
During Harare Summit, ,the , voice of Indira 
Gandhi echoed (rom every bench,. Every .. 
one remembered her Dot formally but fr(1m 
the' .core of his beart and Prime Minister 
saved 'tbat summit. Active partiCipation 
in raising,Africa ~und, promoting regional 
cooperation is SAARC summit. moblising 
world opinion agal,nst apartheid policy of 
South Africa, helping in getting tbem ' frefC-
dom ' upholding the unalienable ' human 
rights of Palestinian people. endeavouring 
for an early end of Iran-Iraq war, support-
iog efforts of Cantadora group in the 
Central American crisis. emphasising tbat 
Afganistao is in Jndependent and non-aligoed 
nation and tbere should be nO outside 
interference in Us affairs are the eJeven 
mit'estones of S ri Raj iv, ' Gandhi's career. 
These ate his achievements i his two year 
regime which show that ill tbe comiQg years . 
India will Dot only work for tbe develop-
ment an'd ' pr9gress of its OWn bu will also 
work , for .. he humanity at 1ar9,e. That is 
why the President has specifically mentioned 
this important aspect la his Address. The 
success of our foreign policy. became, clear 
during the fecent visit .ot Comrade 
Gorbachev to India. , He supported Delhi 
J)oQJaratioD aDd oUr odb~omic platlDiDl. I 



would say 1bat for tbe fint time comrade' I 

Oorbachev, a repr entation of dialectical 
mattriaUsm hal empbasised the need to 
eave buman values aDd bas said tbat alon9-
witb develo&,meot and prolre we .bould 

• make efforts to save humanity al o~ Tbat 
is 'why he bas decided to put' uoUatoral 
moratorium on nuclear te ts. It is rearetted 
that be did not aet tbe rigb~ re ponse to it., 
We rogue t bot tb\' Soviet Union Ilod t e 
USA to put a ban ,00 tbeir nuc~ear tesls. 
They bould ~10 e tbeir SOl PI"OI amme 
aod sbould do way ~ith various types of 
tanks etc. The USA bould not fotget tbat 
,it Patton tanks b ve been de" ted in 
Combodia and tbe Sabre jets were koocked 
down by I dian Ooat becau e it is not the 

eapon which fight it i tbe will of tbe an 
behind tbe eapon which ShU and inspires 
bim to remain free and make peogres. I 
would, tberefore. r quest , tbat , we bould S~ 
thi a ct of tbe Pre ident' Addre. We 
rearet that.out e 0 r Paid tan lays · 
rain on tbe lookout to bumbl India,\ 
Jt is unfortunate that Jodi wa tt c ed 
brice i. . j 1962, 1965 and J 971 duriog 

tb'c period of O\!r three different Prime 
Mi iter • e do not want a fourth adack. 
We ve not b rm P ki tao. We waDt 
tb~U we hOl)ld ve good relation. But 
w co it ma t tt p long the border, 
Shri ajiv Gandhi t ooly deployed 
military hicb W Deces ary to defend our, 
border, b t al 0 i diately took tbe 
iii tive to opeo ~ d' logue. Tbi initia .. 
tive a ces ry to 8 ow that if e 
deru n tratc our military tren tbat doe 
Dot ean t at we want are 00 t e 
contrary we ant pe,ace talks with tbe.m. 

Tb riociple be iod it is clear: 

Mukh lu'Sak/am Sha",ram. P,"",'"e 
Che Sa" haramdh',mu 

Idam Bra/utJam, l"'am K halram, 
s/eapadapl, Sharoadapl 

We caD face the daoaer both tbe way 
by diplomacy 'as well as weapoos. We arc 
bappy tbat Paki tan realised this fact, 
Pakistan is still manufacturiD8 the Atom 
Bomb. Wbat· · is requ~red is tbat i tan 
sbould adopt a patt! of peace: We regret 
that Pakistan ruos tr,ini08 camps for terro-
rists aloog the border, ods mURlors ' 
to India and ia trying to incite the innocent 
people of Punjab but it will not ucceed. 
It ia true tba~ at' presont Sikb PaDtb i . .. OD 

tbe cross roads of bistory. B.ut it · is a 
matter of happiDess tbat' tbe people of 
Punjab uD~er tbe leader hip of. . Sbri 
Baraoala re Iis~d tbat . 
bould fight 

Mr. Deputy Speaker, Sir, what was the Punjab 
~cco .. d '.})out wbich an out cry is bejlJg 
rai cd. Some refer to it for land. otbers 

cnUo it fot water and some othe!s about 
Chaodigarh. But tbJ ultimate thioa. if you 
see in A(:Cord is tb t all tbese tbings are 
po ible only if we ,figbt back the Case·ist 
and terrorist f,?rces in ~uDjab throuab i mass-
movement. It is clearly mentioned in tbe 
Accord but it has not been acbi ved. Tbe 

• Coogre Part et.upha i e tbe . need to 
6gbt back t e f cist and terrori t forces. 
in Punjab by awakeniog masses against 
them. That we bave not done. Tbe' Prime 
MiDi ter bim elf ha aid tbat military rule 
is not tbe answer to t i probJe . ,Ooly 

·tb e people want military ruJe wbo want 
President. rule in tbe Punjab so that Akal 
Takth m y clash with the Centre and tbeD ' 
the rou leu and rich Sikbs living in 
U.S.A. a d Canada who are misguiding tbe 
Sikh youth witb tbe false dream of 

Ii ttY keep on enjoying. Alter-
natively, they want tbat if Pre ident rule 
is Dot imposed, then they may bave some 
puppet C ief Mini ter 'of,. their o-An so that 
they may carry 00 tbeir muggling and 
terrori t activitie fre ly but '. both tbese 
thiogs ar not going to appen. Now tbe 
people of India have understood tb t tbey 
bow before Aka) Taktb. a Hindu t~mple or 

' a mo que i reverent bu as a citizen of a 
locialist nd secuJar country. the cannot 
equate temple, mosque, church or Akal 
:Faktb with our ' Republic and tbat i not , ' 
possible. T.be Akal Takth. challeoged tbe ' 
duly elected popular Governm Dt jn Purjab 
and asked tbe Govornment to resi 0 but we 
arc happy tbat in the Longowal. Convention, 
tbe majority. ' of tbe Sikbs have ta en a ' 
decision that thouab they have high regard 

. for tbe religious ' places and they worship 
them but tbey do Dot equate tbem to our 
popular OQveroment 'and they will not 

. allow it to be di solved. We want . that 
Sbri ,Barnata sbould aive up bis affection 
for Duryod~aDa. Sukuni and Dusbasa n as 
has been · quoted by Sbr~ lagan N ii th 
Kbu bal. We are con6deQt tbat be will 
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keep tbe religion separate trom politics: 
1 would request . Shri Barna.la that all 
OpPosition parti S aod tbe ·entire nation i 

. with bim and be sbould take the Jead. He 
should kcct' in mind , tbe problems of ~bis • 
~tate, the ' neighbouring States aod tbe 
country and should go abead. Tne success 
will definitely kiss his feet. , Now we bope 
that like Bbishma and Dronacbaraya ' bf 
Mahabharata. Shri Barnala will not devia~e 

. from tbe right path aod will ~eep ' religion ' 
" separate from politics. . I would ' like .~o 

reiterate about Punjab what . the. Pre idenl 
. bas also .said in bis ~ddress . (would like 

to share tbe vie'w expressed by Sbri lagan 
. Natb ,Kau bal that the spi it behind all the 

, , Accords-whetber 'it wa tbe Punjab ACGord, 
Assam ·Accord · or' Mizoram. Accord-
w s tbat aU the issues m~st bi settled on t~e 
basis of. ballot and ' not bullet irrespective 

. of ~he cause of public re9tntmelit ' or ' 
in. urgency. It ,i matter of happiness tbat . 
,be desired lbillg happened in MizOl'a~ an~ 
A am - and ' now ,we a(e a waltinl irona , 
results ' from Punjab. .It is a' proof t,bat 
Congress Party believes in peace from be'art " 
and not in lip service only and for. restoring 
peace it 9an pay any price. It has paid 
the price and will also do so in future becaa e 
fQf it the importance . of peacc is far greater 
tban anything ~1 c. . . 

'Mr. Deputy Speaker, 'Sir; I hope tbat 
we ' shall pay· attention ' ,towards tbe issues 
mentioned in Pre idenfs' Address. .He bas 
mentioned abqut co.romuo~Jism and fu~da- ' 
mentalism. It is o.ur m!sfortuo~.' bec:::~use we b d tbouglit tbat the country . ~iJI 
acbieve economic development and we all, 
Hindus, Mu lim, Christians, Sit'bs and 

- other would bare the fruits of development 
jointly aDd tbere would be no discrimi~a­
tiOD, , We shall live: and ' advaoc~ t08cthe~. 
I would, therefore, like to appeal to If'Y .' 
friends tbat tbey . s bould pot quarrel in die 
name of tcrnpfcs and 010 Ques: -Tbe Lord 
does not need 8h~Jte:r of ~ny temple or 
mosque. You sbould n,ot quarrel on t~ese 
issue for your owo seUbb motives. Do 
oot dispute . over que~tioo8 , Uke Babri 

. Masjid or Venkatcsbwar t(:lllple; w~ ~anoot 
.afford to do so after so much of advance-
ment. Tbat h why the Pre3ident bas said, 
"Communal aod fundamentalist forces 
aided and ab tted by external clements, are 
cb.Uenainl our b~sjc values of nlUiooaliam. 

secularism, democracy and sociaU mtt Come t 
Lee us face tbem. Against ' tbese ,very 
forc~s of common Hsm .nd fundament.1i m, 
the Iy~bol of hoPes of Indian people and tbe. 
great leader of tbe world Sbtim ti Indira 
Gandbi sacrificed ber Ufe. Tbe'refore, I 
appeal to my frien'CIs present in tbc QUSO 

and tbe youtbs to listen to the voice of 
Sbrimati Indira Gandhi wbo sacrificed ber 

· li~ ' for' the unily and tbe integrity or the . 
. country becauge that unity and integrity of 
the couotry is ooce a'g in in d 080r. We. 
agaip have to listen to ' the voice of our 
leader: ' ' 

Jawan! Jllke karart Jall. 
Sahajlska htt va va main kle;,h, 
PltJh~/ne d(f kan-kan ka,. /lame/", . 
Sukh se J iye /Wmgra . de h, ' 

. .-4ur. tu bhi SJp"Ofl ko bandhu, 
. Swed kl bundrJn beech utaa'r, 
r"hln bundon main ma" Ie uta,. 
Kal parra paYl gi . QakaQr • 

Come, ~t ,us '~proot communalism and 
fundamentalism by o~r bard wor and ta ke 
tbo co~ntry toward th~"patb of development 
and progr~sll. 

Mr. Deputy ~peaker, Sir. it is 'possible 
only wben our econ.~mi· po itioo is st~onB .. 
tbe s.p~ed of progress ' d development i~ 
sustained the w.beel of our industrae is Dot 
stopped.' To acbieve these, objectives~ the 
second year of our SeveQtb Five Year PI,an 
is cbaJlenaiog us. This year tbere bas bee 
Bro~th . or 5', per ·cent in our . National 
Income. Nebru's eta was or 17 year and 
First Secon<l and Third Five Year Plan 
were' fo~mu'al~d during bis period. Shrimati 
Indira Gandbi's era was of .J 6 years aod 
Fourtb, fiftb aod Sixtb Five . Year PI • 
Were formulated d~riog her Prime Mi,nistcr- . , 
sbip. ·Du·riog 11 fears of Nebru's ~riod, 
there was ·growth in the national income at 
tbe ratc of 3.5 per cent. 

During tbe sixteen year teDure of Mrs. 
IQdir~, Oandhi iD . the ~()urtb, . Fifth and 
Sixth Five Year Plans, there was a Irowtb 
rate of 4.4 per cent ill, the national income. 
But uriol the last two year reign of ~rI 
Rajtv Gandhi .• tbis growth ' bas ' been S per. 
cent aod we hope or a 8ubsta'ntial iocrease 
in it in tbe near future. . · 

You may rook at aoy of tbe fields. 
For inatapc~. tak~ foodlraini. '. Whea ,,0 . ' 
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became independent, W\1 were Dot able to 
pJovide our people witb sufficient lood aod 
otber necessities, Tbe u.s.A. obliged us 
by sending wheat under P .L.-480 but with 

. that . it alsil expected . us to bow to its . 
wishes 0 that we may not rai 0 our V9ice 
a,aildt tbe bombiol o~ ' Vietnam and 
Kambodla .aod 81 0 may not expre s our 
concern over tbe supply of F-16 plane to 
the Paki. tan by it. 'Bu, . tbe. samo India 
h s made a ' tremendous progress , by 
iocrea tng her food raiD production three 
times from · SOO Jak b tooocs to 1 SOO· lakh 
to nes. Today 'we aro self-sufficient in 
this field . In th industrial field .. a rapid 
prolre s ba been made. We bave done 

. rem rkably good in every 6eld. 10 the.. 
. field of po er eneration, ' there was a six 

. time iacrease in the period of Shri Nehru, 
. ·five timos- io tbe times of Sbrim Ii Gandhi 

and at present it i 9 S pc ce t. At tbis 
speed. we can expect manifold iocre e. 
In t e 6eld of coal .. ther i crease 
of 111 time duriog · andit law r La)' 
time and durin Sbrim tt Gandhi's period 
it came to 117 thoe. At present it i 6 
Per cot. Witb thi ed, we sbaU be able 
to m e m ch • 

o .. if e take tcel we hall find t at 
. durin S rimad . Indira Gandhi' period 

i pr duction increa ed two time an 
during Sbri N bru's period. ·4 tim-e . At ' 
present It is 7.' per c nt. 
we bope (or Ii good pro res 
futore. o. (Interruption) 

r [Englt,h] 

S AMAL ' DATTA (Di mond 
H rbour): Wby do you Dot ay? 

SURI RA PY ARE ' PA IKA' 
(Ro~er!SaaDj) : Why arc you ,perturbed? 

(rl'alt8lQ/lon] . 

S RI BHAGWAT JHA AZAD: I am 
orr)' to ay tbat wbenever ome facts and ' 

figures arc presented before the e bo~. 
Members tbey feci perturbed and tben ~be)' 
resort to an amendment. 

So .. 1 was saying tbat tbere is progress 
10 ~very field. Fo'r instance, take fertilisers. 
Mr. D pllty Speaker~ Sir. in tb, be.iniDI .. I 

ql, '18 ~~oq nd tODDe 9f ~ nul r W~ 
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used j~ tbe whole 'country. D ring t~e 
period of Shr' Nehru it ,was. Incte sed . to 
8 lakb tonnes wbicb IOSC! to more than 
78 lath tonnes in tbe time of Shrllnati 
Gandhi. . Today.. it is 16.5 . per cent. 
Tbese figures speak about the progress .made 
JD the couDrry which can ' be seen in .be-
fields and market. The arowtb rate of 
8 per cent i ·very good and admirable~ . 

SHRI· 1)ASUDEB " ACHARIA 
(Bankura): Ope does not get enougb to . 
eat. 

SHRI BHAGWAT JHA AZAD: You 
talk of nori-availability of .food but yoli are 
wearing a beautiful sbirt, you bave powerful 
voice and you arc we,aring pectacles as 
welJ... ! . 

PROF. MADHU' DANDAVATE' 
(Raja pur) : . 0 Dot ay tbi. Otberwi e e 

ill ut-off hi clothes. 

SHRI BHAOWAT IRA AZAD: Tb t 
is rigbt. Sbri Madbu Dandavat ba said 
it ri_bIJy. 1 made a ·mistake. J t. ke 
my words back But . do Dot put our 
clothes off • 

N09,: tbat we are talking about c]othe, 
I want to say something about cloth. In 
19j2~ ' average availAbility of cloth ' was only 
5 yar<,. A a result of tbat b If of tbe 
population i (:itiel and ' village remaineJ 
unclothed. Today the avera e avaiJabHity 
or the cloth i . 19 ,),ards-. In 1952. ' ooly 
2 out of 100 per ons w re literate' and 
r maining 98 per cent e.re illiterate but 
today 40 per dos out of every ),0 are 
literate. Th average life pan iIi tbe 
country u ed to be 25 y 'ar whic ha DOW 
Tiseo 'to 69 ye r . Lfkewis. C 0 give 
you manY; examples. Wbat) mean to ay 
i tbat the Indu trial Sy t m, bich has been 
mentioned by tbe resid nt in his Addre s, 
is taking lodia to tbe pat~ of 'progress and 
development by ~trides. Our public 
enterprise afe doing rapid pi' gress. 
Sometimes. h ·i heard tbat these enterpri es 
sbouli be handed over to tbe privat 6cctor. 

ut to whom should we entrust these 
enterprises Dalmia or. to G enk.-, who have . 
banded. over t,heir mills .. ilfter wit drawina 
aU abe mooey and making tb m ick 1 
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commanding height of our eC()I1()my. 
wi1l not compromi e and nor are w" 
compromising ' in this regard. It lives me 
p1easure that tbe total investm t in pu'blic 
sector 10 1986 was Rs. 50.34i crores which 
.as compared to 1985 waS Rs. 14,000 ~rore 
bigber. 

PROP. MADHU DANDAVATE.: You ' 
have not made a mention 0 Birla. I. 

He ,cannot refer to Birla lbecaU e· be is 
the Member of tbe otber House. 

SHRI BHAGWAT JHA AZAD: That 
is important. 

MR. DEPUTY SPEAKER He ay 
refer to tbe i dustries. 

~ 

fTran.latlon] . 

SHRI BHAGWAT JHA AZAD: I was 
saying tbat whe I ·made . a reference to 
Birla, be had walked O'lt and ~taoded ' me 
in the newspapers as &~Comrade Mr. 
Azadu 

••• 1 have already given notice of a 
Moti n of rivilege but so rar no decision . 
ba been taken on that. 

Mr .. Deputy Speaker, Sir. we are tbe sup-
porlers of tbe public st-etor. Whenever tbey 
wisb they send tbe 'scholarly persons hi ,the . ' 
public sector. eut I waot to say . that you 
should not send the e scholarly persons-
I.A.S. and I.P.S. Officers-tbere, because 
tbey do not have aoy commitment tbere . . 
After making a mess herer they go tbere and 
become alf in all. And if tbey prove a 
faHure tbere. they ~o to • he secretariat on. 
promorion. Today Sbri Satbe says public 

. sector , ha ~ high cost economy ~ 
Sometime wben you make Such ,a . speech 
J do not like that. But it doe not m~tter; 

we koow t~is much tbat you are a Jabour 
Jeader and share tbe same (eelings with us. 
But J am confident tbat we hall not ·make 
8DY compromi C ,on .the is ue of public ' 
sector. This is true that we waot ' tow 
co t economy So that our country · a~ · ·well 
as the foreign markets can get 100ds On 
competitive prices. 

With these ~ords: , also want to draw 
o r ,Altenti()ft tOW.f~s ~n t~,r iplpoft~ . ~ 
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issue and tbat is our economy. Tbe 
President in bis Addres bas made a 
mentioD about th welfare of the people of 
weaker sections of the society. J want to' 

. elaborate it by gi'ving examples for tbe laat , 
two years period. I only waDt to . cite 
tbree example to sbow how we are Vi kina 
for the poor. Under I.R.D.P. we spent 
Rs. 207 crorea in 1984, 85 and Rs. 205 
crates in 1985 .. 86. In 1986.87 R. 543 
crores were spent· under this programme. 
Under . ·~.R.E.P. we spent R.s. ' 230 crores 
in 1984 .. 85 and fat 1986-87 • 495 crore 
have bee earmarked. Likewise, jf we take 
another prograrnm'~ ,called RLooP, we 6 d 
that in 1986-87 a. provision . of Rs. 731 
ero.res bas been ·made for this purpose. We 
have spent R. 794 crores · on driokin 
water only. I want to say, tbat in Our 
plao as compared to previous ••• 
(Int~rruptlon,) 

SH I AMAL DATTA Of cour e. 
you spent a lot. · but water i not availa-
ble. . 

.S ) BHAOWAT JHA AZAD: This 
is true th t wherever ' .. we, tried to explore 
water, we found it except in 'We t Bengal. 
Tbe Government there ~rilled in sucb a 
manner tbat it CQ Id not ttike water. .. 

(lnterruptlon~) 

SHRI AMAL DATTA : Please 
aJ:>out tbe problem villages. 

(E"glish) . 

, You are only giviog the statistics and 
figures. Wbat was the position at the 
beginning aDd what tbe 
position ? p~e e~t 

[Translatlonj 

SEllU BHAOW AT JHA AZA[) · I want 
t~ tell Sbri . Amat f?atta that acco;ding to 
blm work IS being done only in thr 
State., namely. West Bengal, Andb;: 
Pradesh aod Kardataka . because angels live 
ther". I want to tell bim tbat be sb td 
remember that hRahlm(m paani rakhl ~.u 
(Interruption.). ' ' ye ••• 

(Engl/shj' 

, .. SaRI AMAL DATTA: Ybu are «;>nly 
~'VtDa tbe fiaures an<J 8~ti.tics Wb., i 
~e re.u~t · f . t 
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(Tranl/alion] 

SHRI BHAGWAT JHA AZAD : J want 
you to listen ooly. not to speak. Actually 
the,e figures of prosr and development 
give him pain that the whole nation has 
8C ieved so much and wby West BeDlal has' 
laSled far behind. 

Mr. Deputy Speaker. Sir. 'I want to teJl 
, tbat ("re h. been 60 per cent increase in 
tbe Anti Poverty Programme a d in tbe ' 
A ricultural Rural Devel pmeot Programme 
it j 30 per ceot and in EducatioD. it is 60 
per ·cent . . 

{Eng7Is!tl 

OPe ~ADHU DANDAVATE: In 
your quarrel wit West engal. wby rdo you 
brio in · arnst ta . It as bee doing sood 

or ~ 

(Trans / ation 1 

SIB AG A JHA AZAD: It is 
ood tbat you have spoke-o about it • . You 

are nbt claimin if from the Wes Bengal's 
. ide t at is 1'1 y J fa e my ord ~ck 

t you a uld not peak Uk Shri 
D tt . . . (Interruption ) 

y tbat yeu hould 'U ten to 
speck bout . tbe ceo mic 

d velopment. (l terJ'lfptlon ) But de pite 
tbe e economic developments. tbe Pre.ideot 

as expre cd i concero in his Address 
ov r' t e co mer prj e index, wbicb you 
lob v s .area . We have furnis ed 

, wholesaJe price index a~ 6.7 bot it seem 
tbat the coo urner index i 7 .8. ~ Tberefore. 
we h II hav to contro the inflation. 
A ain, live yo me 6 ur!J in this 
re rd . n N ebr • . time it w 2.6 per' 
'cent. Durin Sbrhnati GandiN's ' tim~ 'it' 
1;'0 e to per cent and at present it is 7.8 
per c t. ome ~ople say that these 
figure are of wholesale Index. But even 
then we w~nt tbat the danger towards .which 
tbe Government itself has 
should receive it, attention. 

Now, I bave some sUlge tfon.. in this 
regard, a ut which ~be President bimselF 
has made a mention, that )oog term fiscal 
policy should 'be promoted, tax-structure 
should be simplified, stress should be laid 

Q Olobili i tb . " b~e . 

atmosphere should be crea~ed to stimulate 
saviDS a investment t an efficient 
administration bould be there '" to coJh:ct 
tax~ aod above li1t a sensitive administra- · 
tion is needed to main laio the pace of 
progress and development, which i tbe 
twentieth aod mo t important point of the 
Prime Mini ter' 20·Point Programme, and 
which has a) 0 been mentioned by tbe 
President. 1 only wa to mention one 
point to the bon.. Minist r of Home Affaii 
that -io order to implemeot the ~ programme 
. change sbauld be brougb~ in the B D.O., 
C.O. and "daroga' raj. Tbe ' welfare 
programme of tbe Prime M-inisl r botJld 
not get blocked at .Block level about whic 
tbe Prime Minister hhnself ba made a 
mention in his 20 Point Programme. More 
attention i . required to ,b paid to tbis . 
aspect. We MJ.nt 0 'do hard w.ork. I 
want to assure you that tbe bright future 
envisaged by the Pre ideot in his Address 
C8'D become r~a ity if we work unitedly . . 

Jab tak na mltegl hhookh aUI' nagnanla 
dhakl PQy~gl 
Jab !Qk no desh ki kat! k otl junta rot! 
pay~gl 

jab ,ak no {Ies/a ke nau,n /hal amuchil 
.hlksba pay(J",~e 

Jab tak no ,.roln ke chaupalon par k rl hak 
bandhu gdy~nge 

Till all these requirements are fulfilled tbo 
Con res Government will continue. 

But tbis is po sibJe only hen in the 
parliamentary ystem the Oppo ition and 
tbe Government w.ork a comp1ementary 
to each other. It oul ot b tbat om 
Mem ers may ridicule 1 he office of the 
Prime Mini ter and treat it co ualJy . .. 
(Interruptions). :. Then why aTe ou Hting ' 
be,e? Leave tbi plaie. You ar . rep at-
in the a e thi g. 'You do not kn ow 
about tb~ redeJel y~tem of Government 
and you are just making a running . 
commentary. I have a right t • ~pe8k like 
everYOD else. 

I would. therefore, like to say that tbe 
Deed of tbe bour is tbat for ~ccelerati g tbe 
pace of development and for removing 
shortcomings an tbe hone Mem cr 
belonging to the rurDg party and tbe 
Oppo ition should work hand in hand. 
Tbis work cannot be accomr1i'tJe~ b 009 

m~p 



307 Motion of Thanks on 

(Shri Bhaawat Jha Azad) 

Meln chahala taun nizame kuhan bodal 
dolun 
Magar {aka' mere bus ki bat lIahin 
Utho }ago ae Illnd ke ;nsa"o 
Yeh ,ab kl bat hoe, 
do char dus kl bat n(1hln. 

': ith tbese words, I would say tbat we 
should ponder over those issues 00 whicb 
the resident ba laid stres. Tbe 'demand 
of the time is that all of us should fight 
t08ether with all tboiSe communal and 
fundamentalist forces whicb are posing 
danger to the unity fiod integrity of tbe 
(!buntry. Then onlY we can strengthen ,tbe 
(orces of democracy~ progrt's~, development 
and 8ecul~ris", in tbe country. Tbe country 
ha eeo maoy upheavalt. We arc sute 
tbat we shall overcome these uph vals 

th, 'Prtsltltte,' $ Address ~ 

A list showlog tbe ,erial ;number of 
amendments treated .-s moved will be put 
UP on tbe Notice Board shortly. In case 
any Membe'r finds any discrepancy in the 
list, be may kindly brins It to tbe notice 
of tbe officer at :tbe Table without dela.y. 

SHRI M ,S. GILL (Ludbiana): Mr. 
Deputy Speaker, Sir. I see your permis ion 
to expose the hollo\\-ness of the Pre ideot' 
Address which Is aD attempt on the part of 
tbe Central Government to conceal tbci 
acts of commission and omission and tbeir 
(aults and 'ailures under .be cover of catchy 
pbrases and higb-soundinl words. At in 
tbe a t. this time again, I {eel tbi Addre 
is only a sugar coated pill wbicb they have 
been admini terin to tbe people of India 
'to make tbem drowsy, tra uilized, to rna 
tbem ~leepy and eveD to keep tbe emi-
conscious of their riabts aDd privile es • ,nd tbe future wi,lI be bright' f~r us. ... . 

With tbese words J second' tbi.s. 
Motion. 

(English] 

PROP. MAUHU DANDAVATE 
(Rajapur): Describing even the policies of 
tbe Prime Minister as casual ana ad hoc 
doe ,not m~an· denigtation of the office' of 
the Prime Minister t all. That is what I 
want to tell my friend . 

SHRI BHAGWAT JHA AZAD: 
I am very bappy for this clarification, Sir. 

MR. DEPUTY SPEAKER: Motion 
moved : 

UThat aD Addr~'ss be presented fo 
the President in tho f~Uowio terms: 

That the . Members of Lok 
S b a a -sembled in tbis Session 
are deeply grateful to tpo 'President 
for tbe Address which be bas been 
pleased to deJiver , to both Houses 
or Parliament . assembled together 
on tbe 23rd Fcbrua,'Y' 1987",' 

15.2.7 br~ . 

(SHRt SOMNATH ATH In the Chair) 

Tbis Addr s is Bgaio, In my Opi.Dioo a 
tale of promises forgotten because year in 
.and year ()U~ thi Government, tbi ruling 
class has been givini ' assuranf;ell to the 
people that their lot will be ameliorated, 
tbat their conditioDs will ,be improved, tbat 
ba ic necessiJies of buman lives will be 
prowided. Ie has become again laic of 
forgotten promi os and di 0 oUl'ed ' com it. 
ments. 

Mr. Cbairman, rOJ: a period of 40 years, 
which is not a smaJl period, this country 
gave them consecutive term ' 10 rule this 

,co Oily but even after thi period wbat we 
. are seeing, j tb_t tbe people arc b8r~-footed 

and bare:'bteasted with empty tomacb and 
.thirsty Ii,?s. I must 8ay tbat tbey are 
continuing to be so even ' today Ii d their 
Dumber is increasing manifold, It i iocrea. 
iog with a geometrical J)rOJres ion. Tbese 
are tbe people. Mr: Cbairman who af 
li.v~Og in these slums in tbe c~SmOPQlita.1J 

Hon. Member pre ent in tbe House 
~,bose amendments to the Motion of Thank: ' 
bave been circulated, may, if tbey desire to 
move tb pmeodmeol. . end sli to the 
Table witbin I S minute indicating tbe 
serial Dumber of tbe amendments Ibey 
WOUld li~e to movo. Those alUeD~ DfS 

~iJ~ ~ tr'~t~4 ov~ , . 

cIties. These are tbe people who ale livinl 
aloog the dirty disposal drains of tbe capital 
towns and aloog be beap of gal bale . on 
the peripheries of tow I. The e are the 
~opJe wbo are livins a)oDg tbe railway line 
In the straw huts in the broken and dtlapi~ 

, dated jhuggles around the .tirkins staloeted 
marshy pods. ') Tbese are the people wHo 
Dr, livip i~ r_f~f9'~'" "ill e, 'A '" 
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labour aDd Harijan colonic. acd tbc arc 
tho people who are even livinl on tbe 

venteDt u der be y- r ppe quite 
olose to tbe J 001810"'. q ito ~I to 
t Raj Palaces, oVln io capital. In, tho 
acorcb' boat of tho 111m er. these people 

lip uDdor tbe ado s of di , death 
od decimatioa. ey pa away 0 08 

in tbe industrial production and there .. 
. been enormous increase in the rbarma'ceuti-

ca' 100ds aoJ s'o many other thiOgs, Tbey 
are formulating such figures to sttow it to 
the people. 00 tbe other band, the reat 

" aod unbeard. When tbo rich people oojoy .· 
tbe monsoon in their 81ass-house, tbe 
poor people squetze uoder t e torrential 
taiDS, into t muddy corner of discom-
fort. uoder t e leakiog roofs of ky or tba 

iruatioD is tbat even today tbere arc undeJ'-
fed, uncler-oevcloped, under- nouri~bed-' -i 
sbould say bony and rickety- children aod 
tbeir Dumber ruos iuto miltioDs. :Tbey are 
roamiol in tbe .streets in tbe far away, 
cut-off villages Why to talk of villages? 
Even in tbe neighbourbood of tbe big 
b·odses. in tbe rvant quarters of your 
bungalows, in the Raj bungalows. such 
people are there. Wbat does tbe Govern-
meo t say? T c Government say tbat 
we ,have produced ChrouJlh tbe Green 
Revolution so mu I! quantity of food .. 
gr in that 30 million t nnes of 'surplus 
food·grain are lying in their tocks. Tbi 
is the claim of the Government . ' 00 tbe 
other band, we should not forget tbat litt e 
Jes tbaQ 'thirty crores of people who are 
u der poverty-line, go to the bed every 

of straws. . These ar tbe people who even 
wben it is freezlo . 
to bur except tbe , 

mea re tore of their own body calories • 
. Tbey burn . their own bones. ' · bey burn 
their bo e by [u . 8 tbe as inst t c 
motber eartb. T ~ are t e peo 1 still 
livina in rndia and their numbet: i 
ery small. Ho.w can ' e feel proud of 

proprc aDd 0 ac i ve cot in 
v rigu tiel s? So maDY fields have 
monoioned i (i Addrcs "'"'"r'1ouclcar field, 

ucltar re carob, spac tcohnol 8Y OJ" evCo 
in tbe bio-cbemi ry field, i 'e e gioecrio 
field. elcctti~al 0 electr ni COli rO 

old; io so m oy . fteld )\'0 bave . made 
pro ress. But bow..£ 0 we fe I prou . of 
it wben so many people, ( sbould ay,. 
millions of people bave not a8 yet b 
supplie witb food and provided witb p",ro 
driDkinl~ water in be viUages. in 0 rural 
areas even after 11 iod 'Of 40 year. We 
cannot feel proud of the e deveJopments: 
Even today there are ' p opte who do not ' 
get pure drinking-water aod over aod ab 
tbat we are unable to supply to our wom.,eo .. 

. ;' f01k simp'e VI .ller tor wa biog, their bodies 
eyeo ooce in a month as tbe oature ordala 
them. There are such areas. My fr nd 
t01d 0)0 the other day while I was passing 
througb Madhya Pradesh· in h's coo ti-
tuoncy 1 noticrd tbat there were suob area. 
After a period of 40 years, we bave 

, been a~le to briolJ water to tbo e areas-
may be from tbe orth or any otber place. 

. This is ' the altuation ' How ·Can we .." 
proud of tbis. On tbe 'one band, the 
Ministry ,of Agriculture, Ministry of P~naDOe. 
Ministr'y of Human Resources and t e 
o~bcr Mioistrie. are busy calculatiDI_ 
collecting data and fiaures, in order to sbow 
to the people-I should say rather somi-
literate people-tbat there bas been 
ODormous iDcreaso in .the food production, , 

evening bun ry. This is tbe situation. 
How can w; feel proud of tbese (develop-

eots ? 

How can we feel proud of our increased 
production if we are . unable to hnprove 
tbeir ' purcbasing- power ? The 
purcbasing power of the ToogawaJas, 
ricksbawalas and the down-trodden people 
i dwia,dliog. every day wherea . the consu .. 
rpcr-goodl prioes' ·are , going high-up with 
every new ray of risiog sun. It is out 'ot 
the reach of these people aDd that is like 
"water water everywhere, oot a drop to . 

· ~rink'·. They doo't get sufficient food a~d 
still t"e claims are that we have got 80 
much food. Is this tbe socialism 1 Is tbis 

. the democratic ~ocja1ism of Pundit ' Jawabar-
lal Nebru 1 I this tb~ socialism wbic;:b is 
tbo basis of our COQstitution? Is this the 

'democracy IVhtcb bas been brougbt to this 
country af(er a perio~ of 40 years? Is this 
the Oaribi Hatao that Mrs. Indira Gandhi 
bas brou8bt to tbis country? Th'is is tbe 
type of situation tbat w bave to face c;vcry 

,moment everyday. 

Mr. Chairman, we, sitting here in tbe 
Parlialrtent an" teState LegislaJures in the 
coun~ry who are t~e law makiog bodies, tbe 
rule m ~kio8 bodies, aro busy throUJhout 
tbe year to make law". The statutes arc 
acttina pIle u~ one after tho orb r. t am 



11 

, [Sbri M,S. OUl) 
told that we are having another aoti-
corruption Bilt ,in tbis session .tsetf. ' 

We bave many Act pas ed earlier . : We 
Have made everal declanitioDs right from 
the rampart of the Red , Fort ttl t illegal 
gtlltification, ~lviDg aud taking both are 

'crime. We have been say jog all tbe e 
things at the pitch of our voice all thes~ 
ye r , But what has h ' ppened after '40 
year '1 Where do we stand ',? . his is a 
commo~' talk of tbe country n tbe railway 
platforms and in tbe buses' by the people ~ 
who are in touch with offices " b~t allbou$b 
the Government ha made laws for proper 
aDd honest functioniog of tbe Government, 
no't a sihgle paper or file travels from one 
table to anotber unle it i upported by 
the wheels of Bver coins. This is tbe 
posilion fter 40 year.s ! . 

Further. what do they say in ' tho. ope '1 
They say. why should not ' tbe gazetted 
officers ace pt money as gratification 
because tbey l1ave to pay, money to the 
members of the Service Selectio Com inee 
and Boards at tbe time of ' their selection. 
Why should tbe non-gazetted officers oot ' 
accept ,tbo money "ecause at the time of 
their employment tbey bave to pay mooey 
.to the bureaucrats or to tbe elected re-

. . presentatives or'" eveD to the ministers io 
ome states. Wby should they not get it '1 

Further tbey say why should not tbe elected 
members or even tbe minister not collect 
tbe money because tbey bave to spend lakhs 
of rupees at the time of tbeir ' eleQ~ioDs. 
Thi' is. the talk of tbe day goiqg 00 e,very-
w~ere 10 tbcs country. I This is tbe situation 
of corruptio after a period of _40 years t 

W~ile we 'claim all these achieve~nts, 
corruption is _ increasing day by day . ODe 
of our national \eaders once when he was 
crit!c!zed and his companions were be·inff 
critiCized stood ' up aod said why are you 
bouting, the money of tbe country still 

_ remain in the country r 

Country·. mon y will remain within' tbe 
oountry. Why are you getting paoicky'1 
Wby are you sbodtiog '1 

Anot er national leader lot up and said 
why are you' sbouting. corruption i an inter,. 
Dationel p enpmeoon. This is wonderful. 
After a perjod of 40 year, baving taken so 
uch pain and bavin undergone 80 much 

tni r) for acbievi 11 independence,. ~e bave 
achieved tbis. 

People h d some faith aDd ho s in our 
young rime ioi tcr Sbri Raji.v Gandhi. 
But 0 ebQw or tbe otber, I d ' n't 0 W 

what is tbe 'reason/ he too seems to have 
reconciled with tbe pressing situatio and 
tbe environment. The otbe .day 0 e enne-
man We t to see our Prime M ioister in bis 
office aDd told bim tbat tber i new io the 
national p per thai Punjab Qov rnment is 
tbe corru..,t 5t ,Government ever came tbere. 
It was told to hi that all tbe mioi te~ 
-including I your toda" b to.. were 
coJleeting ' money for transfers, for exten .. 
sions, for -permits, for licence and for every-
thiog ~ Do you know what was tbe reac .. 
tion ? A simple stniie on tbe face of tho 
'Prime Mi ister as if he anted to convey 
that gentleman, nation need tbese. corrupt 
persons tbese day t Thi wa tbe i p re iOD 
conveyed by the simple ~mile and tbi i lb 
sjtuation -we , have reached · ~f.ter a period of 
Jour de :ade,s • 

MR. CHAIRMAN: You bave mentioD-
ed a nam. That will Dot 0 on record. 

SHRI M.S. GILL 
expressed. 

MR.. CHAIRMAN: But it wa against 
the rule . of the HoU e to mention tbe 
names. 

SHRI M.S. GILL: AU right as y u desire. 
Now, wbat if\ the position of our co illunal 
riot in this country after tht' period. Every 
~~r we ,loss bundreds r~ther tbou and. of 
IDDDCeDt lives at ,tbe alter of commuoal 
tren2;y and we los8 pro~rty worth crore of 
rupees to the lust of arson and loot E~en 
today tbi situation is there maybe it is 
Ahmedabad, Moradabad or Bareiiy. Delhi 
h:aa also come on the map these days 
because)t ba added a new dimen ion. You 
bave 8~en what bad happened in November, 



Sir. you would bave r:cad Misbra Com· 
nii ' ion report. More tban ~.OOO pcopl~ 
were scnt down tbe drain for communal 
frcozy. · People were .tortured. They were 
tortured at' differeot pI ces. Ahmedabed 
as Prof. 0 adavate mootiooed the other 
day. it ba already been partitioned. There 
is Htodu Abmed:lbad and there is Mil lim 
Abmeda d. This j tbe situation io .t e 
citie after lbi period. 

, 10 the olden days when,1he Bdti b Raj 
was bere we u cd to s , t at it w tbe 
diVide d rule policy of the Briti bors aod, 
tb~refore. 'the,e co uoal riot ' were loi 8 

od, a ' ueh, hi cou ry was p rtitio -
cd .. But at bout after t e B iti her b ve 
eft. What di e do? bat is the . 

reason for hi 1 I Tber are umerou 
w ich tbey h e il ver cared ,to Dote 

am ' orry io fbi Ad~re s wbicb is 
di c d in tbis House not a in Ie 

or ba fen mentioned about the effort 
or th Gov rn nt to 'Oroov thi 
from tb ur ace of I di nd not in to 

o d ,ba been mentioned about the poor 
peop) . It would ve ee better if' e 
Government b d dvi d tb . re ide to 
vi·t tee at m re and coloni of tbe 
p or peop in tead of oing to Yugo Javi . 
If he bad visi e the e 1 ace , be would 
have t rea rac " Iodia and there 

auld h ve been ome m ution tbat we own 
ome dutf to these poor peop) but be ba 

not been advi ed by tbi Gov roment and 
tberefore. tbe Pre ident ba no mentioned 
a ytbing about eitber ; tbe r.islog priccs or 

. QOrruption or anythiog of the sort bere. 

What had h ppencd in November 1984 
, in ' Delhi? I would only submit that it took 

place in such a sbamer~l roa~ner that if in 
tho days. some of our Punjabl HiD~U 
brothers wl')uld oot have come forward to 
risk t eir liv to save tbeir Sikh brothers 
unde'r the threat of los of their live and if 
ome gal1aot per a Uke Justice Sikri 

Ju tice Tarkuode and Mr. · Jetbmalaoi and 
tbeir band of bold persons would not bave 

'come forward to expo e this colo. cd 
criminal conspiracy tbe 'w.e would have 
80De down iota the history of civilisation, . 
as barb.fiahs. ! 

Sir, tbis is tbe situation even towards 
tbe close of this 20th ceptury. Tbis is tbe 
situ .. tioD with wbicb we . are · marching . 
"towards the 21 st century. , j . agree tbere \ is 
aD increase io per capital 'ncome. There is 
increase in tbe industrial output. Tbere is 
increase in fQodgrains J)roduction but' what 
about the distribution. Poverty has in-

'" erea ed ten folds oyer the year. Tbe 
'poverty is iocpea i~g with (he arne or ratber 
more speed. There is, no fun . We have 
to s'it here and now an think. . Uoles 
tbere is pr por di tribution of wealth in 1bis 
country, it j u. el IS tQ talk of pr ducHo 
and all tbat. 1bi i nO jmprov~meDt and 
we have not t~ be proud of i,t. 

Then, the most important ad burning 
poi t. which ' is bejng discussed these days, 
j about unity arid iotergrity of the' country. 
It is very important for tbe in~ef rity of tbis 
country that ' we have to sit tOllether and 
think over it. But I am afraid that this 
ubject s all be kept burning for anotbtr 

two y~are . . I fee'. tbat the Congres is going ' 
again to put this que tion to the people of 

~ia in the comiog geqerill . e)e~tion : That 
i tt ity aDd unity of lodi is in· danger 
and tbere is only one party wbich CaD save 
ndi~ nd tha is Congress. Please vote 

for the Congress. Therefore, this situation 
ould be kept -alive and 'l?u~ning. 

bis is very important. We have to 
tbink over it. We bave to s-it and w.e bave 
to join our heads s~ tbat the .itltcgrify of 
the , country i oot lost. We ' are gain t . 
disintegration. We are for one countrY' 
undoubtedly aod we will do o~r best to kept 
it there. But there are some duties' of tho 
Governmeot to .it 8J 0, They ~u t remem-
ber the reason, wby uch a shuatio has 
arisen all OVer India'. It bas arisen not 
on1y in ODe part. There is inQu'aJity in tbe 
social aod economic ~itu lion amon the 
difl'erent classes or the cOu try. Un Ie s 
tbat io Qua1i~y is re oved. t e sense of one-
Dess cannot come in tbis country. But wc" are 
not prepared to look into tbls question t 

Then thete are C~ntre and . State rtla~ 
tions. Tbe Centre sOl1\ebow bas taken 
into its head tbat with more power to the 
Centre. tbe morc powerful the couotry will 
be. Tbat i why they bave destroyed th~ 
federal structure which was envisaged hy tbe 
(ounding fathers of the Constitution. They 
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have destroyed tbe federal structure by 
bringing amendments one by 'one, to tbe 
Constitution to aet more powerS .for the 
Centre. T~ey have moved towards unitary 
system. As a result of tbis, ,' tbere is ''\ 
friction of tbe States with the Centre. It is 
a friction in the south, nortb, east and in 
the west. Tbis is tbe cau e why people do 
not feel ooe. Efforts $ ou a be made to 
give more powers to the Stales. J think" if 
States are ~ore owerful, tbe Centre too Will 
be powerful. The exam'ple is tbere in tbe 
history. We bave got other countries 
be~ore u like · the PSSR ' aod tbe Uoited 
States of Ameri~a. They 'have distributed 
powers and have become stronger. There-

. fore. this wrong i ea in tbe head Qf tbe 
Centre is again ~ curse. 

T.hen, what sort of education bas been 
given to t h' people during all tbese 40 
years? A word 'new' is added before every 
sector ' : new educatIon policy, new economic 
policy. new agricultural policy. It is adtled 
against all p ticies. What have they been 
dOing all tbose ltO years? With this educa-
tioo,' wbich tbey have been imparting to the 

. children of thi,s couotry, if they have Dot 
been able to feel one (or such a loog period 
of time after independence, tben wbo is to 
be ' hI mod ? Nobody else, except tbe 
Central Government. TJley are to be 
bla~ed for what we are facing today. Tbe 
country i~ uffering. The people are suffering:. 
~ut ey blame tbe people unnecessarily. 
It is th~ leader who is to be blamed because 
be is re ponsible. 

Ttl idhu, ud"a~ kf naa baat kat 
ye bata ki kaaf/e kyon loote. 
Tt!ri rabhari ka $awael laal, 
hamen ,ahlan s gafDZ nahilf. 

, 

Looters 8 d expToiters af t ere. But 
wb t for these leaders are there if tbey 
cannot take tbe nation towards development 

nd towards tbe 21st century? 

Can tbey do tbis only with 'naahra!/ 
and ·gapp-shapp' ? 

. A~ I said. they are 0 many "oints 
. wblch are rois ing in tbe President's Address 
an~ wbich "ave not been brought to the 
notice of the country, Deliberately the 
f CIS arc btin, kept away from \ tbe country 

}'n view of tbis, 1 oppose the vote 
. thanks on tbe President' Address 00 tbe 

arounds aod reasons "indicated by me with 
all tbe force at my command. 

HRI MUKUL WASNIK (Buldhaoa): 
Mr. ChairOl n, Sir, I rise ' to support the 
motioo of thanks moved by tbe hoo. 
Member, Sbri lagan Nalll Kausha1. It i8 

,a matter of immense pleasure to recollect 
t e various achievements madc' ·by tile 
Gove,rmneot in tbe past two years. In tbe 
situation prevailing in tb country duriog 
tbe past two y ars w atever we have 
c ieved i unprecedented aod ould be 

ap reciated by' aU. But toda wli a I wa 
Ii tening to tbe speecbes made by the boo. 
Members 00 the other side. I felt t at a · 
very different ki d' of picture was . being 
creatcd and why their ' was being, 
done. I f it to understand. Things which 
wete being said f om the other ide implied 
tbat no prOlre bad -bee made and tbat 
thl' progre s made W 0 Jy (or tbe rich 
people ,and .tbe thing said i th President' 

. Address have not reached up ' to tel t 
mao. But history ha~ proved tb t l e 
Conire, Party bas time aDd aw formu-
lated and, imple ented policies k oping tbe 
la t mat) in mind, keeping tbe cbedoled ' 
ca tes 0 t e cheduled tri ' in mind 
keepi g _ weaker sections, the minorities: 
the womeo aod t e childten io mi d and 
,keeping tbe yo b of tbe country io 
mind. 

AN HON . M MBHR: That is in mind 
not in actions, •• (Interruptlons) , I 

.. R( MUKUL WASNIK Tb.at is not 
1 corre~t. -While ~ormu'ating and imple-

mentlo tbe poliCies, tbe last man was . 
alw,ays kept in mind by tbe Congn". 
Party aQ_d therefore we are bere today 
(Inlt!"r~pl i()ns) • 

Jo pahu"ch cIJ"kt! haln manzll po" ",,-hoin 
to naazan ,o/ar hal 

'Jo abhl do kadam bht nahln chale rO/lar ki 
baal karate haln 

". 
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The fact is that the Congress Party has
understood the pulse of the people and
keeping that in mind it has formulated the
implemented the policies for the development
of the country and for fulfilling the aspira-
tions of the people.

The task in front of us is to build India
and this is not an easy task, specially when
we see that there are several divisive forces
which are working to disintegrate the
country. Under the leadership of the
young and dynamic Prime Minister, Shri
Rajiv Gandhi, we are fighting against those
forces which do not want to see us strong.
to see us prosper as a secular India.
Today, we are fighting against the forces
which want to divide the country. It is a
people's fight against terrorism. it is
peoples' fight against the divisive forces and
it is peoples' fight to keep the country
united and integrated. •

The situation which arose on our border
recently was a situation about which fears
were expressed by our Prime Minister as
also by the late Prime Minister. But
whenever it was expressed that there was
danger from Pakistan and that Pakistan
was helping the terrorist activities in
Punjab, the Opposition said that it was
done just to gather votes and get elected
in various elections. But the situation
which existed on the 'border hetween India
and Pakistan just a few weeks back proved
that whatever \\ as being said was not just
to gain public opinion in favour of the
Government but thot it was the genuine
concern on the part of the Government.

The Prime Minister is keen to keep
the culture and tradition of
our country flourishing and
nothing can SlOP these efforts that have
been initiated by the Pr irne Minister.

Sir, a very unfortunate thing has again
started raising its ugly head. We have
been witnessing that this thing which had
subsided to 11 considerable extent is again
trying to plague the Indian society
Communalism had abated to some extent.
But during the past few years, we have
seen that communalism is again trying to
raise its ugly head. We have to make
every effort to curb it and we have to see
that religion is kept separate from politics.

Otberwise what is happening in Punjab
today, will happen in other parts of the
country. If this fear is expressed today, it
is really not far fetched,

Even with tbe situation today being
what it is in Punjab and elsewhere, with
bad rainfall in the pre-monsoon and post-
rnonsoon period and even with poor weather
conditions, we have still managed to
achieve good output with regard to our
foodgrains. We have been able to produce
one million tonnes more Ioodgrains this
year than what we produced in the previous
year. This shows that our strategy to
increase the agricultural production is
sound.

The promises which had been made to
our people are being fulfilled by the
Government. The Government had pro-
mised that tbey would give a new Education
Policy to the young children of our country.
They have fulfilled this promise and the
Policy will be implemented in the coming
few months.

The _Government had also promised
that they would try to modify the agricul-
tural policy and it is being done. Sugar
policy has already been announced and
orber programmes to increase the food
production in the country are also being
initiated. The green revolution is being
shifted to the Eastern Region of India and
it has shown good results. Production of
foodgrains has already increased in
Uttar Pradesh, in Bihar as also in
Bengal.

Sir, I would like to mention one point
more. It is being argued by some in the
press tbat the Accords which have been
signed by the Government are not being
implemented properly. M izorarn was
facing a situation wbich was existing there
consistently for a period of 10 years and
all along the problem of insurgency was
not being tackled as it should have been
tackled. But with t~e initiative of our
beloved Prime Minister, we have seen that
in Mizoram we have heen able to bring
peace successfully. It is only because of
the Accord that has been reached between
Shri Laldenga and the Government of
India. a new Government has been formed
in Mlzoram. The Congress has lost hilt
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J~aannatb Kausbal and supported by Sbri 

the eyes of the Conan;ss are fixed · on tbe ' Bbagwat lba Azad. 
target of eif.reJiance. The taract of tbe 
Con re is a 'etf .. relying I'Ccular India'. 
We do not acce&>t anything less tban tbat 
and notbing can stop the Congres from 
achieviog this target.· It is, bein. said tbat 

. . , 
the programmes and ' policies of tbe , 
Government are for , the rich, they are not 
for the poor. Tben_ wb did tbe Govern-
ment enbance allocation for tbe IRDP. the 

. NRap. tbe RLEOP? Wby did tbe 
. Government do tbis? Why did tbe 
Oovernment increase tbe allocations for the 
programmes to be implemented for the 
benefit of the Scbed led Castes ' ,an~, the 
Scheduled Tribes '1 This itself bows tbat 
tbe Governme-nt. ba the Commitment , and 
has tbe desire as well as tbe will ·to develop 
and give justice to tbo Scheduled Castes. 
the Scheduled Tribes and ,the weAker 
sections. .' 

On tbe industrial side also.. we ha e 
seen that there is a considerable decrease in 
tbe nu~ber of industrial strikes. This is 
because of the policies of tbe Government: 
We bave been able to save a number of 
mandays wbich were lost in tbe previous 
year. 

It is also beih said by ' some people 
that tbe Government by liberalising its 
p licy of import arid has opened the flood 
gates for the multi-national. ,But the 
figures prove tbat it i not o~ it i only 
'J.4% increa e in the imports, while 00 the 
oth r Ide, there ba been an increase of ' 
1 .3 p r c t in ttl export. Tbe initiative 
of the G ovetnment in annouDcing the 
v riou tecbnolo y mj sions is a 'welcome 
move. It wiU' belp to olve some ,of t e 
ba ie problem of tbe e pIe. 

I hop that whatever eff~'rts ' tbe 
Governm nt ba lauDched in the previout 
year will ontinoe and tbe people wjll 
contribute their effort in trehgtbelling tbe 
Gov roment to achieve the gOkl that tbey 
have et f(\r tbemselve and the ation . 

SHRT SHARAD 'DIGHS (Bombay Nortb 
entral) ! Mr. ChaIrman, I rise to 

oli . pf Tb moved 

The Address by tbe President of India 
to Parliament tbe other day, fairly lives 
good review of the Government·s achieve-
ments. Tbe main attack which was made 
by tbe bon. Member from tbe Opposition 
who spoke was that 80 many problems baye 
Dot still b~en ,solved. He 'mainly referred 
to tbe drinking water 'problem ~3d several 
otber problems inclutting corrupt jon ilnd 
said tbat DO problem bad been solved in 
tbis . countl'Y. Therefore, ,be sa s, thi 
Address by tbe President does Dot give the 
true and real picture of tbe acbievements . 
of 'tbe Government. ) may . tell bim. 
that tbo ruling ·partY is Dot 
90mplacent . 'about their achievements. 
'Tbouati several acbievements have been 
mentioned bere, of Which we are very much 
proud. If you see c.arcfu,lIy the last but one 
paragraph at Page 16, the Prc!sldent him' elf 
bas said tbat "we still hav~ much to do." 
It is not that everything lias been achieved. 
We still have much to do furtber. So, tbe 
maio test is whether we have got a right 
direction and whether tbere is a I1roper 
tbrust' because of the present policie of tbe 
Government: From tbis point of view, we 
are very proud of tbe achievements made by 
'Oovernment. . 

Regarding drinking '~ater also, I may 
pOint out tbat tbere are several factors in 
bringing drinking water to each and every 
village ,of this country. Partly, the efforts 
of·State Governments also . will contribute 
to solving tbis problem. Tbe geographical 
con"dilion also would contribute to a lar8~ 
extent in o)ving this problem. Tbere are 
many ~cb problem ",bicb. are nOt merely 
within tbe ; jurisdiction of tbe Central 
Goverocnent. • Tbey are so vast tbat it I wi11 
take, surely. S0010 years . to complete the 
acbievements in tbose respects. 

He has ' also , referred to Ututy and 
integrity of the country as ; merely a slogan 
for getting votes in tbe , next elections. He 
~8S predicted that by gjviJlg tbi slbgan. 
by keeping tbis problem alive, tbe Congress 
Party I going to 'Use the same slo18n in the 
next elections. I ' may point out . tbat tbe 
Congress Party is not after sucb slogans. 
and does not keep party interests abQve ' 
~ don 1 ipt~rcst8. T~at t! ~~lear frow' t ~ 
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several AccQrds which Government have 
sianed, beginning with . the Punjab Accord, 
then the As am Accord and thereafter tbe 
Mizoram Accord- That will prove thdt 
tbe ruling p rty bas always kept aallonal 
interests above party interests. Otherwise, 
tbey would not have allowed these Accord 
to be entered into, knowing fult wen tbat 
they would bring them dereat in the 
elections. B'ut tbey took this risk of even' 
losing tbe elections. To the Congre s 
Party, the nation was ~reater tban patty. 
So, from this point of view nobody can 
make tbis aJlegatioD against tbe Conlress 
Party that we would use tbe problem of 
unity and integrity for tbe purpose of the 
next ejections. 

He ba also said tbat some more 
power should be given to the States. The 
Cen 'te-State relationship is already before 
the Sarlcaria Commission. Whatever tbat 
Commission decides, would be the subject 
matter of di casslon. A national debate 
will go on. It is a national problem. 

donal i sues will bave to be discussed at 
tbe national level, and then some re utes 
will have to be .. arrived at. But it is 
definite that the Con titution of India has 
been framed having as its basis, a strong 
Centre for this country. because this a vast 
country with diversity. For th. purDo e, a 
very stroDg Centre is ncce s ry. From 
tbis point of view also; tbe point bas 
to be considered. 

Several aehievemeots bave been men-
tioned in the Pre ident's Addr~8s. Tbe 
gre test problem whicb dominated the 
political cene of tbis ,country last year was 
Punjab. The Punjab is ues h,as a)~eady 
been discussed thre dbare yesterday. $0. 
I need not go into tbat problem in detail. 
But considerin tbe situation in Punjab, 
we must ay thad the ,tide has now tutned. 
Upti1l now, for the I Punjab Government 
there wa the danger of its ]0 ing the 
!Ilupport of the people. But tbe tide bas 
turned now" when tbe Cbief Minister of 
Punjab' bas stood up againist tbe Akal 
Takht's decision to interfere in politics. 
Slowly, the whole of Punjab, tbe Sikh 
ma es are turning. and giving support to 
the Chief Minister. 

That is a aood omen. We cannot save 
Punjab from outside; Punjab must be saved 

y tb~ , i b rna e tbemselvel, W~en wC' 

see that tbey are standing again tAka) 
Takbt. interfering in politics, then there is a 
great hope tbat there will be a great c aoge, 
and the present Chief Minister will definHely 
succeed in it. 

I' 

Now the time bas also come to legl Jate 
that re-,Iiaion should not interfere with poli-
tics, and for tba~ purpose, as early as possi-
ble, some legislation win have to be 
introduced. But 1 may caution the goverment 
tbat there are several con titutional diffi-
culties. In 1949, io Maharashtra, Bombay 
Prevention of Ex.com~uoication , Act was 
,pa sed; that was before tbe Constitution 
came into force; and tbat Act was there for 
some time. But in 1962 it was challenged 
in the Supreme Court and tbe Supreme 
Court bad struck it down in 1962- it is re-
ported in AIR 1962 Supreme Court on page 
8S3-on tbe ground tbat it vioJates Articles 
2S and 26 of the Constitotion aying tbat 
religious heads should have no interference 
from outside ' aDd tbey are the exclusive]y in 
charges of tbeir religious institution • There-
fore, to ex·communicate somebody is also 
witbin their power. That was the decision 
of the Supreme Court. So, we ball have 
to find a clear-way and frame legislation in 
such a way that it may not. ' be ' again t, aoy 
,religion; if necessary. we IT'SY evan have to 
amend tbe Constitution also 0 tbat tbi 
Parliament ill have tbe power to frame a 
proper legislation on tbat account. 

As I wa saying tbat severa) tbing were 
to be achieved still, we do not ay that 
everythina has been ach ieved now. There 
is no complacency, a far as tbe ruling 
party is concerned. So, from tbe ~conomic 
.point of view also, the economic ituatio 
is no doubt in a aood direction; it is lloing 
in tbat direction which will ultimal Iy 
remove poverty. There i a differencl", as 
the Prime Miruster stated tbe other day, 
between saying tbat we are poor and diffe-
rence between saying that our policy is anti-
poverty policy. Our policy wiJI anti-
poverty policy doe not mean that some 
doles wiIJ ~ given here and there, but 
slowly, an attack will be on the poverty and 
all those who are below the poverty Une 
will be lifted as a result of tbat policy. 
But, at tbis stage, I may say that the 
consumer price index is rJsing and from 
that point of view tbe government ltould 
take of tbat consumer price index, esprc1elly. 
~~fbl oil fri~s-~c~Of~ii~ to .r~If , ~ ffQ. 
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mlc Survey which was given ye terday-are 
up by 37 per cot. It h be n tated that 
we want to decreas the import of edible 
oil and at 0 encourage the farmers regard-
iOI oit eed , With tbi policy. t e edible 
oil price are oiog up and the may go up 
furtber also. Tbat affects tbe con umer 

"eeialty consumers of tbe city; and tbat is 
a major item of consumption for the 
con~umer. Therefore, hope that tbe 
@overnment wi1l take great care, as far as the 
c~n mer price index is concern d. 

1\ a resu)t of modetnisation and tbe 
z ro b sed budget w icb is not only accept d 

, by the Centre but rna y States includi g 
M har btra! There is in unemployment; by 
iotroducing bi policy of z ro based budget, 
une ploymeot i going to incr a e od i 
already incre sing. Tberefore. . w eo we 
ietr duc moderni ation nd when we t 0 
introduce tbis ,z ro b d bud et. we 
mu t ee at tbe me time tbat unemploy-
ment doe not incre e. If unemployment 
rows then t ere will be more di ali fac ion 
moog the people and therefore even if we 

may chieve some thin in other fields. it 
ill be d ifficult to satisfy the pe pJ . 

Now, a uniform civil code is being 
prom! ed for a 10n8 time and there is no 
meotion about it, B far a tbi Pr id tisl 
Addre is concerned. 1 urge upon the 
Government to give an immediate tbou ht as 
far a this legi lation on a uniform civil 
code is concerned. 

Similarly. electoral reform were pro-
mi cd in the fir t peech of the President a 
far a this Lok Sabba i cone rued. But 

ven thou b we have nacted Anti .,defcc ... 
ti n Jaw and introduced one or two other 
electoral ref nos, it i hi b time that we it 
down an address ourselves urgently a far 
as the eleet r 1 ref rms are cone r d. 

With tbe e ug e tion I in upport 
thi Mot" n of T k to the President. 

SHRI P.R . UMARAMANOALAM 
(Salem) : Mr. Ch irman. I rise to upport 
the Motioo of Tanks to tbe President 
moved by my honour ble senior colleague 
Sbri Kausbal nd upported by Mr. 
Db aw t Jhe At, d. 

If I may submU, tbe year J986 has 
r of cballenges. We have ad to 

f ce ch U ges of various typcs. We bav 
b d to face tbe ,fon~es of. communalism and 
separat" • We have had. in addition, .'0 
f ce the cballco e 'also from the prophets 
of do m wb ait often 00 t e other side, 
who co tributed so effectiVely. in fact, 
through t e media. Thero ia no doubt 
about it tbat the rophet , of doom have 
work d Ie I, during the Jast ,ear and 
bave tried to look down upon every in I 
po ·tive policy of oge. Even those wbo 
cpr ent r voJutionary forces bave t k D 

st s positively to condemn every step of 
change. One would have expected them to 
welcome it. When one talks of a mission for 
providing drinkin aler there is contempt I 
Tbey are not wiJIiog 0 come 0 atd and 
say, ' "We clcome tbe mi iC); e wi b it 
would ork fa ter." 0 e would ndeJ'Stand 
jf tbat was the approach. But fort 
Mr. Chairm , t ese pro e f 
have re rted to exactly wbat my friend Mr. 
Allial aUa has en yiog,' bu e or tbe 

8 e of abu e.' 

Mr. Cbairman, Sir, before I come to 
the question of answeriog the prophet of 
doom, who have very categorically io every 
single form of media that is tbere, tbey ar~ 
adoptiog-that is very much there for all 
tbat y u kno -collaboration aDd the 
collusion between the so-called revolution· 
aries of today and the v~sted interests in 
control of the media, it is very obviou • 
Without 'going into tbat at tbe momeot I 
would say that tbe President's peecb 
clearly brings out that every Accord has 
been ooe which was entered into not for 
any partisan rea ons, not for ' any political 
party gains, but ratber for national in .. 
terest orid to briog in India peace in tbose 
troublcd arcas and in tbose troubled State ' 
and to re-establisb democracy. Undoubted-

' Iy every in8le Accord has e tabJisbed tbat 
in tbe troubled areas tbe democratic process 
tO~k place with peace. Of course. fbe 
Tuho patty may have lost the lection. 
But tbe 'intention of tbe accord was 'not to 
win elections. Tbe intention of tbe accord 
wal to' bring peace to tbose troubled 
States. 
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Tbe issue tbat arises is tbat every time whe.n 
tb 0 C am forces 
wb h ilcd tbose 

, 8 

narD 
across the n tion. 
forces bave joined 
tb t . aoc()l'd 

T fa t is tll 

not 
categ ic J 
ple of t ace rd • was i to 
be a veey delicate!) oxer i e. Thoro is no time 
for complacency. Of course, there have 
beeo po itiv do 1 nts. in th t 0 of 
Punjab. Tbe terrorist ha ve rccciv d a e 
back which wa long awaited. Tbe elemeots 
of com unal regi of m-
munal IOU i n b ve 
it is 0 Iy unit cl p 
caq a j~ve tbi tbin 
rigbtfully rccogoi ed this. a 
extremely happy a a Momber of tbis House 
to noto tha~ tb opp ition atl' s 
al 0 joioed in tb joint tion plan 
Punjab wbicb is tbe only Ivation from thi 
demonic rend t rt' The belp at 
tbese forces rcceivo fr t iotexnatioD 1 

' coDspirat sh w t at ODe -canoot it ba 
and think mere words to solve tbe proble I. 

It is time tbat on the issue of ,terrorism. on 
tbe i ue of oommu Ii we ' . op a 'ng 
ji")es at e CD otha.c: . we top pulling eao 
other's lc,g and decide to Unitedly fight tbese 
for T!l f r "0 o . for can Ip 
any natioo I pofitiaal party. Undoubtedly 

· the job i a difficult aD. And I, a 0 

"individual and ·trade unioo . w~rker would-
like to otfor, to .11 tb e poUtic:at partie th ,[ , 
am willi to 10 to any pI ,w re to 
joi(l in thi actiOD pi a to mobiU foree 
a . SI terror" m. And J would l'equ t 
that a r I t In future. af' r bavin.a gi 
tbeir conlent t jojnt &Cd , tbe OJ)pOsi .. 

tion partie sbould give up critici 
unnecessarily tbe actions of tbo Government 
when it comes to curbing eitber terrori m 
or communal foreo. The criticism is 
healt y at the appr~pri.te time, hut criti .. 
cism tim~d wron Iy caQ always go to tbo 
aid of tho e forces whom " all of u jointly 

, wish t crush. 

In the field of economic development, 
la t year b bo 0 ' tha the poljcie of 
our ov roment are the righ ones. 
H wever. I am con trai ed 0 ce gain to 
refer to the, propbet of doom. They are 
in ati ble. Thet is no d u t about it. 
Wh vcr. w do, t ey wiU say th the 
w' tid will come to an end just like India 
will c toe d ... ,(lnter,uptioru). 
They contiouously blow t,hrougb varioul 
colo of impo d trumpet t c asel Iy " •• 
(Inter. uptions). I am obliged wh r. 
Datt say, "obvi u ly we blow tbroug 
imported trumpets". 

SHRI AMAL D TT (Di nd 
Harbour) : We bave Qot progressed even in 
fo y years. 

SHRI P.R. K.UMARAMANGALAM 
When t c education policy was anQouDced. 
tbe fOlces rathle5 Iy said tbat tb is was 
a cliti t policy . They failed to note that 
these programmes were for the poor, tbe 
ed £8 janaU, backw rd and tbe deep' rural 
arc . Obviou Iy. tbe fore s wi b that 
tb poor do Dot get really ~uQl\ted. do Dot 
get tbe 0p_'ortuoity t9 educate themselves 
properly 0 tbat tbey wiIJ continue to 
exploit tbem as aod when they wisb. 
Bengal. which is said to be culturally pDe 
of tbe most adv ced St~tes-balf of m is 
B~ogal and 0 I bave an attacb ~t-UD" 
fortunately, even in tbat State wbicb is 
said to b ruled by a very re olutiol1ary 
organ i ~a~ioQ, now c IJod tbe Lef' Pront. 
One fiod tbat the I.,v Js of literacy aro I 
extromaly low. OnD Vi bele wb be 
revolution, accordin 0 tbe , will come 
throuib lac of ducat QQ •• • (Interruption ). 

MR. CHAIRMAN : No 
Plea&e prooQ d. 

'SHRI AMAL DATTA :** 

MR. CHAIRMA : You 

side talk. 

will bave 
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[Mr. Cbairman} 
your say wben you arc called. It will nOl 
80 00 record. 

SHRI AMAL DATTA: 1 cannot listen 
to all thi. It is very unfair. 

MR. CHAIRMAN : Whether fair or 
unfair, let bim proceed. 

SHRI AMAL DAT A : Obviously, 
Left Front is tbere only in two Statcs-
West Beogal and Tnpura. 

MR. CHAlRMAN : Tbis · is a1& rigbt. 
You arc also comm otiog 00 tbe Coolress 
Gover meot. Are you oot referring to tbe 
Congress Oovernil;lent 1 .. . (Interruptions). 

SHRI AMAL DATTA 
Government is at the 
(Illterruptlon~) 

Congress 
Centre .•• 

MR.. CHAIRMAN 
Mr. Kumaramangalam. 

Please proceed, 

saRI AMAL DATTA: Please be fair. 
Sir. 

MR. CHAIRMAN: I am ycry fair. I 
am fair t all side. Don't be to,ucby wbeo 
tbey speak. 

SHRI AMAL DATTA: Wbat for I am 
. sittin, bere tben? ~et me walk out then. 

MR. CHAIRMAN : He has not aimed 
at nythin8. He is talking 00 tho policy 
matters. 

SHRt AMAL DATTA: When you say 
whatever I am saying will not go 00 
record, tbat is not fair. 

FOOD AND CIVIL SUPPLIBS (SURI 
H.K.L. BHAGAT): I cannot undcfstaDd 
why tbe very word of 'West Bengal' makes 
you a) Jeraic. 

SHRI AMAL DATTA : There is DO 
que8tioD of feeling burt. Ho is taking a 
dig at us in every sentence and if I am 
askud to listen and keep quiet, bow can I 
do tbat ? 

MR. CHAIRMAN : Please do not dis-
turb when a Member is on bis legs. 

SHRI H.K.L. BHAOAT : 1 do not 
tbipk he bas said anything whiCh is a aiD t 
tbe rules. 

SURI AMAL DATTA ; Let bim DOt 
decide tbat whaterer is tbe purport \I. 
alleaed achievement of tbe ovefn ent, it 
is because of tbe Prime Minister ... 
(1m errupt lon, ) 

SHRI H.K.L. BHAGAT: Please don', 
be bypersens itive. 

SHRI AMAL DATTA : I am not 
bypersensitive. But tbe tbiog is whatever 
he is saying i being aHowed and wben I 
say somethioB. tbat is not allowed. Tbat is 
oot fair. 

MR. CHAIRMAN : Wheo you are 
caJled, you caD bave yOur say. 

SHRI P.R. KUMARAMANOALAM : 
Mr. Datta, I would adbere to your request 
because there is notbing more to say about 
your State. 

saRI AMAL DATTA : Because you 
don't know a ytbing . ~. (Interruptions) MR. CHAIRMAN : It will not 10 on 

record because the rule do not permit that. 
Tbo rules do not say that wben tbe Members SHRI P.R. KUMARAMANGALAM : 
are sitting and speaking. it will go on Mr. Chairman, Sir, if I may submit. tbe 
record. Wben the Rules do not permit. proarammes. sucb as. Operation Black-
bow can I belp you? Mr. Kumaraman- board. the Non-formal . Education, Adolt 
salam, plea proc d. Education, Vocational Education, and 

_ Navodaya Vldhaya/as. are Dot prolrammes 
SUR! P.R. KUMARAMANGALAM: for the rich; tbey are programmes for tbe 

How can I proceed. Sir? He will not poor, tbe educationally backward Bnd in tbe 
allow me to proceed. He . is using tbe rural areas. It is important to noto tbat 
.me tactics ••. (Interruptions) the education policy is definitely a policy 

tbat ha been created for tbe upliftmcnt of 
the poor of our Dation. The last one year 
baa shown that. Tbc Dumbcr of black-

THE MINISTER OF PARLIAMEN-
TARY AFPAlRS AND MI lSTBR. OP 
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boards tbat bas lone up in tbe villaaea aDd 
tbe quality of education have sbown faat 
improvements. The new education policy 
is in tho rigbt dil'cctioD undoubtedly. 

The industrial sr9wth of our nation haa 
sbown an undeniable shift in tbe positive 
direction 8.7% is not a small O'_ure. Bven 
many developed countrie would be envious 
to ee such a fiaUfe of growth. 

The peech of the PresideDt establishes 
beyond doubt that we, as a nation, ' are 
growiog and growinlt fast. There was lot of 
critici m from various quarters especiaHy in a 
media controlled by vestcd interests tbat our 
Government is anti-public sector or is in 
favour of privati ation. Rs. 15,000 croCe. 
invested, raising the total 'nvestment to 
Rs. 50,000 crores, in public sector is a 
figure which 'Will establi h that tbese pro-
phets of doom are saying public ector is in 
doot;D, are speaking with the tongue in tbe 
cbeek. A Shri Dba wat Jba Azad said, 
we are c\)mmitted as a Government to 
ensure tb t the public sector retains tbe 
commandiog beigbts in tbe Indian economy. 
There are certain force wbo arc alleraic to 
the public secto beio given autonomy; 
who ar ltergic to the public ector bei 8 
m de accountable, because these vested 
inter ts have been milking tbe public sector 
and arc now finding it. difficult to cootiDue 
tbe game of milking tbe public sector. Un-
fortunately, tbe mafia tbat we find. whicb 
all of us have mentioned-core . ector, is 
a colour. which is undoubtedly one which 
one Clr.D say has been influenced, initiated 
nd encouraged by tbe vested interests. 

It is misfortunate that certain revolu .. 
tionary forces ••. (lnlerrupti~ns) 

SHR) AMAL DATTA: What is all 
this? 

SSRI P .• KUMARAMANGALAM : 
I bave not said a word. I find bim so 
sonsitive. 

~"8HRI MAL DA TT : Wbat does tbis 
mean? 

SHRI P.R. KUMARAMANGALAM: 
'The revolutionary forccs'-he thinks he is 
the only revolutionary force. 

(Inter,.uptloru ) 

SHRI ARJUN SINGH: You rai e your 
b~Dds up. 

SHRI P.R. KUMARAMANGALAM: 
I will raise. Tbe real tbing obvioUsly is 
that tbe forces are campaignins, sayinl 
tb t tbe Govern ent i against tbe public 
sector. Tbey arc campaIgning with only 
one i t re t i ind-stop aoy cbanae, 

void brjnaina progre s in ~be public ~ector. 
Productivity 10 tbe is an anathema. Tbese 
forces do not believe in progress ev D in 
States wbicb they govern. They bave 
ensured tbat productivity is ot even a 
slogao. I t alo e its i pleme tation. he 
vested jnterests and the 'Vo·ce of c pitat has 
gone on calliog, have taken to j, calling, our 

. Government, the Governme t of elite. The 
que tion ari e ,is the Government, whiCh 
p ovides outlay. i creased outlay of 65% 
for majo anti-poverty progr mme t called 
tbe Government of elite '1 Are IRDP, 
NREP, pro~rammes whic~ bave ~ really been 
implemented in the field. where tbe poor 
bave seen progress, are t e pragramm s of 
Gov roment of elite? Still they call thi. 
Governme t, governmen of elite 1 Then I 
wonder. ill .they be able to accept that 
Government w ich is committed to remove 

. poverty. is a 'Gov romcot which i pro-
gre ivc? Mr. Chairman, Sir, may I 
reque t your interventio and protection? 
(Intf.'rruptiOll.,) , 

MR. CHAIRMAN; Why do you hear 
him ? . You are wastiDg your owo time. 
You please proceed. 

SURI P.R. KUMARAMANGALAM: 
Sir, we are a Government of the poor and 
for tbe poor and the underd08s and tbis is 
an obvious commitment. We are here in 
Government only because we bave to 
support the poor. Sir, if I may go on to 
say" tbe i crease in revenues in tbe last 
year bas shown that our policie espeCially 
io tbe fiscal arena have beeo in tbe right 
direction. We have established beyond 
doubt that tbe increase in p ronal iDcome-
tax bas lone up with tbe rigbt policy of 
moderation. The Railway lJudget, placed 
on , tbe T ble of the House today afternooD, 
establisbes tbat we are the Government 
who know to govern, who know tbe interests 
of our people aDd know bow to protect 
tbern. I would like specially to tbank the 
Prelideot for tbat part of his speech wbicb 
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IShri P.R.. Kumaramangalam1 
re fers to tbe industr ial workers' contribution 
fOf the ri e in pr04cction and productivity. 
ea i lIy to tb GO,verom nt' co m't cnt 
to safeauard tbeir inter t ad oli t t 0 

cooper tiOD ad t eir c itm nt to nli t 
tbe co p r tio of tbe wor force for t 
ace' ratio of industrial growth. It i 
unav idable fact th t if we have to move 
in tb 21 t Co tury, we candot do 80 
Without whol ... b a ted c 0 ratioD, activ 
cooperation of a motiv ted d comroitt d 
wor force, even t ougb it i u doubt dly 
a fact that tbe pr c of refor ,whicb i 
r ired in tb administrative struoture bas 
" rt . However, tbe peed i que ion-
bl. W b v 8 eo a po i ti\1e cha'oge in 

th ttitude of the w rk-force tbroughout 
the country. Th y b ve hown tbat they 
ar in f your f roductivity and unlcs .the 
bur ~ucr cy C 00 out of it aUitud, its 
inerti • tbe criti a1 cbao whicb i . r uir d 
will not co e abou. 1 would Uk to ta 
this opportunity to caution tbat it is bi 
time tbat we t ckled these arrogant retro .. 
gnlde bureaucratio Government offici I 
who oppo e aDY chaoae and tbey ar totally 
al1~r ic to encourage production-oriented 
fore . 

the Presidem's Ad ress ~3 

Sir, I would just like to say tbat in so 
fat as ttJe interdatlooal policy is concerned, 
there is a important reference to Sri Lanka. 
Sr Lanka is an issue w icb is not one of 
today. Tbl House has heard many a 
debate on the ethnic problem of Sri Lanka 
and tfle l'foblero of ti Lankan Tamils. It 
is unfortunate that India has been treated 
by th Sri Laokun Governm~nt in this 
mabo r. It is higb lime that tbe Govern- ; 
ment of lodi d ided not onl to condemn 
in word , but also approach the i oteroatioDat 
arena for support against the a.ttitude tbat 
bas been laken by the Sri L nkan Govern-
ment in so far as the fuChl s maon r t?y 
whicb tbe Sri Lankan security forces hay 
been desfroying t1\e Tamil 'civilian popul tion 
in Sri Lan a. In the name of oru bing 
milifants tb y bave destr yed hom s. they 
have Mutdered children and raped women 
especially in tbe last four months. Tbe 
record is a record which, I think, i unbea-
ten in iot ttlati()oat hi tory. 

Mr. Gbairman. Sir, ttie ethnic issue in 
Sri Lanka undoObtedly can be only res 1ved 
tbrough ' political diatogue, but tbis political 
dialb~e ill 'eome through only if t e 
Oovemurent of India now approacbe the 
intematidtiul ateba and s~eks tbe upport of 
tb nation~ in the world. Otherwise this 
question woultl remain ub olved and it 
wo(Jld not befp our' inU:rhational relations ' 
in the sUb-oontineut. 

Mr. Cl)airtnan, Sir, tbe Pre ident in . bls 
speecb undoubtedly has ~stabnshed that our 
Ooycrtilile Is a Go ernment f the poor t 
by tb pobr and for the poor, a Government 
,committeii to a ~ecul r nation .• a g vernmcnt 
committed to Defence, a government 
commi ted to socJali m. 

Mr. Chairman, Si, I rise to tbank the 
President for' bis Ad ress, and I upport 
tbe MotioD of Tbanks tbat was moved by 
Mr. K u aI, 

saRI V JOY KUMAR YADAV 
(Na'anda): I beg to move : 

That at tbe end of the motion, tbe 
ronowing be added, namely: 

'·But reatet Ibat tbe Address doe 
no talCe note of the stagoation in tbe 
produc~ion of oilseeds. pulses, cotton 
and jute In the cOUDtf)'o"(17) 
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Tbat at tbe ena of e tioo: the 
following be added. namel, : 

' lbut r Bret tbat tll Ie i no men-
tion in tbe A re ab tbe abnor 1 
.rise in the prices of foodgrains despite 
its ro ord p,rodoeUon.H (18) 

That tend f be otfoo. be follow-
iog be added. namely: 

ecbut t t t Addre 
Dot take note of the disproportionate 
ri e in Consumer ' 'Price Index as 
co pare to tbe ehange in e bole-
sale price index of the e sentlal commo-
dities. H(l9) 

That at tbe end of tbe motion, tbe 
following be added, namely: 

"but regret tbat tbere j , no mention 
in tbe Address about tbe ever increasing 
Dumber of big and small industrie 
falling sick. "(2 ) 

bat at tbe end of tbe motion, tbe 
following be added. namly : 

tbe Address does 
DO exprelil 'Vet '8 concern of tbe 
repeated postpone ' eot of tbe proposed 
in terna ti 0 I conference of overting 
tb In ian Oce n ioto a Zooe 'Of peace." 
(21) 

That at tbe end of the motioo. tbe 
follo ing be added, namety : 

"bu re ret tb t 'tb~ A4dre s doe 
not mention the need to elv unemploy-
ment allowance to tbe unemployed 
persons."(22) 

That at the end Qf th motioo. tbe 
following be added. namely: 

• but regret tbat the Addres do 
not roention about the importance of 
public ecC or in the ecooomy; and 

proposed to akeD to 
'a d m ke i b~ . public 

sector unirs such a f Iy camp tion 
of projtcts, utili ing tbeir full capacity. 
etc."(23) 

the Prestdellt' Addres 334 

oationaJis-

t t the end of tbe motion. tbe 
(i lowing be added, Ilmely: 

·-bui regret that the Addr does 
not take seriou view of the failure of 

o ver nt 0 r va p d extend 
publio di tt.'buti ·cb is 
es ential for checking price ri e and 
e uri su· ply of t daily necessities 
to tb Ie." (2S) 

That at the nd of tbe motion, the 
following be added, namely : 

"but regret tqat the Address "oos 
not oantaio any mea Ures to Dationali e 
j c, cot on textile. 
lined'oj al dru e 

proce 

T at at tbe end of t tio • tbe 
foUowio8 add. mcly: 

I 

"but regret that the Addles doe 
not take note of tbe fact ' ,bat f Dds 
allocated ,for agriculture irrigation and 
lur 1 devel ent m i ly 0 to the 

oifil Or tbe ricb whit be p r tio.n 
re denied e ben fil . '(27) 

That at tbe end of the m tion, the 
folio B added Dam Iy : 

"but regret tbat tbe Address does 
not take a eriou vi w of t e fact tbat 
in mo t of tbe States tb implementation 
of tbe land r forms inc)u ing t e Jand 
ceilio8s and di tribulioD of urpJ Jand 
to the tiJ1er ba come to dead 
b 1&:·(28) 

That at the end of the qlotiop ~ 
91lowin b added ~ meJr ~ 
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(Sbri Vijoy Kumar Yadav] 
"but rearet tbat tbe Addre 8 does 

not mention tbat tbe 'existing laws 
relating to the minimum agricultural 
wage are not being faithfully implemen-
ted in a number of States ., a result of 
tbe influence of the 18ndlord elements 
on the Goyernment and tbe adminiatra-

. tion."(29) 

Tbat at tbe end of tbe motion, tbe 
following be added, namely : 

"but regret that tbe Address does 
not express etious concern of tbe fact 
that even after 39 years of independence 
nearly one third of tbe Indian villages 
are not provided even with drinking 
water."(30) , 

That at the end of tbe motion, the 
following be added, namely : 

"but regret tbat tbe Address does 
not mention tbe urgent need to enact a 
compreben ive Central Legislation for 
a ricultural workers. "(31) 

Tbat at tbe end of tbe motion, tho 
followins be added, namely: 

Ubut regret tbat tbe Address does 
not 'propose to put aoy effective curbs 
00 tbe drain in our national resourc~s 

as a result of remittances of the profit, 
interest, royaltie aDd dividends by tbe 
multinationals from thi country. "(32) 

Tb t at the end of tbe motion, tbe 
following be added, namelY : 

'but regtet tbat tbe Address docs 
ot melltioo about the growing regio 81 . 

i bol nee. and st ps to correCl 
thcm."(33) 

Tbat at the end of tbe motio ~ tbe 
folJowio be added, namely : • 

Ubut, regret tbat tbe Address does 
Dot mention bout tbe mounting un-
employmeDt and under employment in 
tbe country."(34) 

Tb t at tbe end of tbe motion, the 
fo11owioS be added, namely : 

"but regret tbat tbe Address does 
0* ta 0 Dot ft. r 10 eft 

Government to unoarth blac money 
effectively. "(35) 

That at tbe end of the motion, the 
following be added, namely : 

"but regret tbat tbe Address docs 
Dot mention about tbe recognition of 
trade unioQs thJ'ouah secret ballot. "'(36) 

That at the end of the motion, the 
following be added, namely! 

"but regret that the Add res does 
not take note of tbe continuous liberali .. 
aation of Industrial policy in favour of 
monopolists and multinationals."(37) 

That at tbe end of tbe motion. tbe 
follo\\inB be added, namely: 

eCbut rearet tbat tbe Address fails 
to mention anything about the increasing 
menace of dowry and dowry deaths in 
tbe country."(38) -

Tha.t at the end of tbe motion, tbe 
foJlowing be added, namely : 

"but regre tbat there is no 
mention in tbe Address of a~y propo al 
to reserve 25 per cent of jobs for 
women in Government and semi-
Government offices in order to find a 
solution to tbe problem of women '8 
unemployment. "(39) 

Tbat at tbe end 'of the motioo. the 
following be added. namely : 

"but regret tbat the Address does 
n'ot bow any COncern over tbe conti-
nued emptoitation of adiva is by t e 
mine owners engaged in meaill mining 
operations in tbe tribal areas of Oris a 
Bihar and Madbya Pradesh. "(40) , 

That at the end of tbe motion, tbe 
following be added, namely: . , 

"but regret tbat tbe Address makes 
no reference to the proportional re-
presentation as a measure of electoral 
reforms." (41) 

That at tbe eod of the motioD. tbe 
folJowbJg be added. namely : 

"but rcaret "tbat the Address does 
pot .bow d "90QCCfP ~t tb, _ ... ~wl~ 
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economic di8pari~ie8 resulting · in more 
and more people goin8 below tbe 
poverty Jioe." \ S8) 

. That at the end 'of tbe mQtion. the 
followiog be added, namely : 

"but regret tbat the Address does 
Dot mention about tbe oeed of incorpo-

, , rating the right to e'xercise franchise OD 
attajniog 18 years of age a a fundamen-
tal rjght . in 'the copstitution. "(59) 

4 

Tbat 'at tbe end of . tbe motion, 
following be added., n~mely >: 

"but regret tbat tbere is no men-
tion lD tbe Address about tbe USA as 
the main factor endangering ' the 'world 
peace and particularly the peace in 
Europe:U (6S) · 

That at tbe end of the motion, . tbe 
following b'e add,ed, namely : 

'-'but regret . that tbere j no 
mention jn tbe Addre .. s about tbe 
growing expao ion of the US military 
ba e in Diego Garcia and arms buUd 
UP. ,including nuclea,r ~rms tbere. "(66) . 

'·!?ut 
I· , 

egret tbat ' there js .no · That at the end of tbe motion. the 
the Addre s ' about tbe (onow'ing be adaed. (lamely: mention in 

Government' failure 0 cu~b tbe growtb 
of monopoly industrial houses in tbe 
couDtry."(60) . 

hat. at tbe end of the ' motion, tbe 
following. ~ added, namely : 

"bot regret that tbere is no . men· 
tion' in the Address about Adult 
Education · Programme. and, steps 
proposed to ' be taken for its reacti-
vatioo."(61 ) 

That at tbe end of tbe motion, the 
following be added, namely : 

"but regret that tbere ' i$ no 
mention in tbe ,t\ddress of tbe progress 
made in tbe . ilXTplelllentation of . tbe 
National Healtb Policy,,'(62) 

"but regret that tbere i no 
mention in the Addres about the teps 
for the inc1u ion of Nepali Maoipuri. 
Mai~bili. ~onkaoi. Santhali and 
Bbojpu~i languages in tbe Eighth 
Schedule of tbe Con titution."(~7) . 
That ~t tbe eod of the m()tio~, tbe 

'following be added, namely : 
I 

"but regret th~t there is no 
mention in the Addre abou't the 
increasing tantaeles of multinationals io 
Indian conomy."(6 ) . .. 

. That at the end . of the motioo. the 
following be added, namely : 

"but re ret tha t there is DO 
mention in tbe Address of aoy tep 

Tbat at tbe 'end of the motion, . the , , 
'funO~ing be added, namely: . • 

for the aboJi' ion Rnd the pr per 
rehabiliration of bo nd d labourers in 
(he country."(69) 

"but regret that tbere is no 
n1ention in tb'«:, Address of tbe buge 
8 rroar~ to be paid to the sugarcane 
growers by tbe ' sUlar milles , in the 
country. "(63) 

That at. tbe end of tbe motion. the 
rollo~iDg ~e added, namely:' 

• but regret tbat there is DO ~eD­
tion in tbe AddresA of t~c US impoJ ia-
!ism as tbe main factor for Dot allowing' 
to·turn the l~dian.Ocea~ into a Zone of' 
Peace."(64) 

Tbat at the end of tbe 
r lloW-in \l9 ,dded, namely ; 

That at tbe end of tbe moti n, the 
ollowing b added, Dam ly : 

"but regret " that ,here is no ' 
mention in tbe Addres . Qf 'aoy cberue 
to effectJvely cbeck t~e . terrific II ods 
and drougbt which occur every year in 
different pares of tbe ,country."(70) , 

That at the end of , the ruotion. 
~ following be added, amely· 

"but regret ' that there j 
meoU D in tb~ Address about 
measures to solve tbe probJem 
mounting illiteracy 'in tb~ ~o 
tr ."~71} 

tbe 

no 
the 

f 

• J 
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That at the end of the motioo, the 

following be added, namdy : 

"but regret tbat ' tbere is 00 
mention in the Address about tbe need 
to grant pension to aged aaricultural 
workers. "(72) . 

T.bat q.t the end of the motion, tbe 
following be added, namely : 

"but regret tb<at there is no 
mention in tbe Addres of tbe continued 
brutal atrocities on HarijaDs llnd 
Adi.vasis jn different parts of the country 
particularly in Bihar aDd U.P.~t(73) , 

Tbat at tbe end of the motion, the 
following be added, namely: 

r 

"but regret tbat tbere il no 
mention in tbe Address of tbe roalprac- .,' 
tice in the implemention of v~ri6us 
programmes such as IRDP, NREP and 
RLBGP. (74) 

Tbat at the end of tbe motion, the 
following be added, namely: 

"but regret that the Address does 
not take n t of the anti-wo,rking el ss 
policy of the Government marked by 
attacks 00 the trade union rights an~ 
olherwi e also by repre ive mea ures 
and there is n' ,mention of Govern-
meotts intention of repealin such acts 
like SMA:~(75) 

That at the end of ,he motion. the 
following be added namely : 

"hut regr 
mention in the 
increasing foreign' 
liability."(76) 

that . there is no 
Address . of ever~ 

debt repayment , 

That at tbe end of . th m tion, tbe 
followio be added, riam~Jy : 

"but regret tbat there is DO tHention 
in the Address about the Indian women 
who are victims of obscurantism, semi· 
feud .1 outt ok and de pite the , tquaHty 
of sex as proclaimed in tbe Constitu .. 
tion are dcr:-ied tqual treatment includ-
ing equal wa es:$(77) 

end of Qlotio" ho 
mel • 

. "but relret tbat there is no meotion 
in the Addres 'of tbe frequent eruption 
of communal violence in various parts 
of the country disrupting the commuoal 
barmony."(78) ~ 

That at the end of tbe motioo, tbe 
following 1;>e added, namely : 

"but regret tbat there is DO 
menti n in tbe Addres of. the rowiog 

.. insecurity among tbe Government 
employees consequent on . the Supreme 
Court judgement 00 Art.' 311(2) of tb'e 
Constitution. "(79) 

·That at the end of tbe motion, the 
ronowing be adHe~, namely: 

"but regret that tbere is 00 
mention in tbe Address of tbe failure to 
give compulsory education . to tbe 
children in the age group of 6 to 14 
years .8 . provided in the CODstitu .. 
tion."(80) . 

That -at thtl eod of 'motioo, "tbe 
fo1lowing be added, namel~ : 

"but 'regret that tbere is DO 
mention in the Address to take effective • 
and immediate steps to fill the unfilled 
po ts relierved for Scheduled · Castes and 
Scheduled Tribes,"(81) 

That at , the end of tbe motion. the 
folioing be added. namely : 

"but regret that tbere is DO 
tn ntion in the Address about grantiog 
sufficient fun,ds to ameliorate tbe 
condition of tbe ,drought-affected people . 
in various States."(82) 

That at tbe end of the motioo, the 
foJ1~wing be added, namely : 

·'but regret· that tbe"re is - no 
m~ntjon in tb . Add,e~ a ut ,slums in 
al1 the big cities and the measure to 

I am~Jiorate tbe condition of lum 
dwellers." (83) 

That at 'tbe end of the motion the 
following be added. namely : • 

"but regret tbat tbero is no 
mention" in tbe Address about ' introduc-
ing workers' pln-Heipatiop ' in Planue.' 
e-:at."~84 
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. That at tb'\ end of tbe motioQ, the 
followiol be added. namely : 

~bu~ re8ro~ tbat tbe Address does 
not mention about tbe need (a) to 
enact a more stringent law against 
rape; (b) to put ' effc.:tive ban on sale 
of women; (c) to almend dowry law 
modirying tbe definitioD and create an 
effective m8cbiD~ry for its implementa-
tion; (d) Jor abrogatio of JaW 
concerDinl maintcnance of Muslims 
Women (Protection of lti¥bts on 
Divorce) A~t. 1986; (e) for settinl up 
effc<;tiye macbincry for tbe implementa-
tion of law aimed- at givioS relief to 
women; '(f) for p'rovidiog shelter bomes 
for women wbo are victim of social 
oppression;- aDd (8) far immediate 
setting up of family courts with a view 
to curb 'tbe prevalent a trocitie against 
women ucb • rape, mole tation, sale 

, , of girls, wife-beatiog" dowry murders 
etc. in nearly all pal ts of tbe coun-
try!'(12S) 

That at 'the cod of tbe ~otion,' 
. rono~iDg be added, namely: 

"but regret that th~ Addre does ' 
not express concern ove.. the poor 
participation of' women in economic, 
social, cultural aod political fields aod 
DQed to take. the remedial measures 
sucb 8S (a) Primary School be made 
available to every child wit,hin 8 
maximuni di lance of ona kilometer. 
( ) Free mid .. day. meals for scbool 
cbildren aDd (c) Day-care centre for 

. children of WO,rking women."(126) 

That 'at the end of the motion, tbe 
following 'be added. namely : , 

"but regret tbat tbe Address does 
. not condemn tbe policy of tbe R~agan 

administration to escala te tbe arms race 
$nd to refose to beed the world public 
opinion including in the oited States 
to stop nuclear tests and ,to give np 
its ,mad plans to induct arms into 
space. U( 127) 

That at tbe end of the motion, the 
following be added, namely : 

C'but regret, tbat the Address does. 
not mentioD about . t~e demand for 

stlltehood to Goa and for inc' sion of 
Konkani in the Eightb Schedule givins 
Maratbi the status of tbe principal 
associate language coosideriog its 
position in tbe Hterary .. cultural educa-
tionaJ life of Goa."(l28) 

That at tbe end ' of (be motioo, tbe 
following be added, namely: 

"but regret tbat tbe Address does 
ot me tion about the need to rectjfy 

tbe , shortco~jngs in tbe existing 
cpnsumer price index (CPI) as per the 
recommendations of tbe ' Rath 
Commit tee 8 fter cooducting a proper 

' family budget survey and e,volving a 
metbodology of compilation of index 
in consultation with the trade 
unions.' '( 129) 

bat at 'be end of tbe motion, tbe 
following be ad4ed, namely; 

Ubut regret that the Address does 
not express its concern over tbe 
continued efforts of the Government 
to hand over t he power y tem and 
power generations to' private sector and 
muhination,a s whic _ is ' not in tbe 
interest of the seaf reliance .of tbe 
economy and alround development of 
tbe national eConomy."(130) . _ 

Tbat at tbe end of tbe ~otion, thc 
following, be added, namely : 

Hbut regret tbat tbe Addre s doe 
not mention .about ' any concr t~ steps -
to contain tbe unabated rise in prices of 
es ential commoditie and the ioBa:' 
tionary trends weakening the cou try of 
tbe country. "(13l) 

That at tbe end ' of tbe Illo~ion, tbe 
followio8 be added, namely : 

U~ut ,regret that tbe Addres does 
not mention aboat tbe deterioratiog law 
and order situation in tlie economy as a 
wbole." (132) 

That at tbe cod of the motion the 
following b,e added, namelY ': 

"but regret that tbe Address do.es 
n,ot mention about the need 10 brinl 
about a Central Legislation for ba niOIl 
capitation . fee in 'Medica) ana 
Engineering colleges. H( 133) 
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That at tbe end of the 
following be added, namely : 

ollon, 

, , I I ) 
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"but regret tbat tbe Address doe. 
nQ.t mention about the large seato 

, pllferago! ,and 81l)U8gJing of c.oal Irom 
the mines."(140) , 

"but regret tbat the Addr ss docs 
not mention about tbe widespread 
discontent among lbe top Government 
officials and scientists ill t e matter of 
appoiotm,ents to ' tbe higher posts aDd 
transfers eto."(l34) , 

That at tbe ,end of the motion, the 
, fOJlowing be added, namely : 

, " 
Tbat at the nd of the motioD, tbo 

following be add d. namely: 

• but regr t tbat the Address does 
ot m ntion, aOOtH tbe need to evolve 

"but rearet th~t the Addr:csa does 
not take serious note of tbe power 
crisis in tbe ' country affecting the 
utilisation of existing capacity in tho 
industrial'sector and step~ to ,be taken 
to solve tbe ,pl'obJem."(168) 

Tba·t a't tbe end of the t' the , 'rno 10nJ • 

'a u'nifor w go 'p liey for Junio .. following be added, namely : 
Doctors al~ over the countt)'."(13S) 

Tbat at the end" of tbe motion. tbe 
_following be added, namely: 

"but regret that tbe Address docs 
n t mention about tbe need for provid-
ing cbool b·uildings 8 d other infra-
structure for lementary education i~ 
thousand of villages clamouring for 
school-buildi g for elementary education 
when crores of rupees are being spent 
on Model School and residential 
cbool ,"<.36) 

Til t at tbe end of tbe . motioo. tbe 
followiDg be added. namelJ)' : 

"but regret that tbo Addros~ docs 
Dot m ntion about tbe Government' 
failure to implement tbe agreement 
cooctudea with the Delhi University 
Teacb~t;s' As ociation in 1983."(137) , 
Tbat at the end of -tbe motion, ' the 

fonowin be added, namely: . 

_ "but (egret tbat tbe Address does 
not mention about tbe Deed to ' 
effectively eliminate tbe dowry system 
in t e country. "(138) . ' 

That at the end of the , motion, ' tbe 
following be added; namel:), : 

Ubut regret tbat tbe Address 'does 
not mention about tbe Government's 
failure in taking effe~tivo steps t~- check ' 
ever increasing accidents io -coal 
miD~s,"(139) 

1'bat at tbe end of the motion, tbe 
rollowiq be added, Damel, ; 

"but regrot that t~ere no 
~ention in tbe Address about ' tbo 
mterferonce of tbe World Bank and tbe 
IMP in India's ecpnomy."(l69) , 

Tbat at tbe ,end of ' tbe . m~tioD, th 
following b~ added, namely : 

. f eCbut rogfet tbat tbere is no 
mention in the ~ddress ~bout tile need 
for implementi,ng the recommendations 
of ,MandaI, Com'mission regarding reser-
vations in Government ~ervice. "(170) .• , 

q"bat at 'tho end of tbe motion tbe ' 
followipg be added, namely : . , ' ' 

,, '-but regret that tbere is DO 
mention' 10 the Address of the c'rippling 
effects of tb~ Ji~er~Jised import policy 
on the \ mdlgenous capital goods 
industry."(171) · ' 

That at the ' eDd of the motion~ tbe 
followi i be ~dded. namely: 

lib t . u regret tbat tbere i8 no 
menti~n in tbe Address abo~t ttio ' 
?ec.~sslt~ of. taxing tbe agricultural 
~Dcomo to ral~e internal res,ources. U (172) 

, That at the end of the motion. tbo 
followi~g bo added, namelY ',: 

, :'but. regret tbat . there .Is no 
mentlQ_n 10 the Address about .tbe 
necessity of reexam;niDO tbe " bO 

I
. . CI automQ ale 

po ICY and tho need to g.ove mo . ' 
ffi ° ro 'stress 

on e clont and reliable ' p bl" 
port."(173) U IC trans;-

. T~at at tbo end of tbe motion, tho I\,. 

.. lollowlDI be added, name)y; 
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"but regret that tbo A~dreas does ' 
npt make a proposal to formulate a 
National Pension SCheme for old and 
infirm people i~ tbe ,?oUDtry."(l74) 

Tbat at thc cnd of tbe motioo; the ' 
following be added. [iamely : 

"but fcaret the tbe . ddress . 40 (:s 
not take erious note of the' growing 
irregularities, fraud and otber malprac-
tices being cotnmitted by tho' manage-
ments or various Nationalised Banks in 
the disbur ement of loans and Dt;ed, to 
institute an independent inqujr)' into 
tbe matter and also to get tbe accounts 
of all tbe natian~tised ' banks audited 
tbrough ,a separate audit commis ... 
sian." (175) . 

That at tho end of th~ . ,motion, the 
(oUawing be added, namely : 

"but regret that the Address does 
not e"prass serious concern · over die 
prolonged imprisonment of tbe Black 

, African Leader Mr. Nelson Mandela 
and need to . urging upon the racist 
regime in South . Africa to release him 
UDconditionally fortb -with. "(176) 

That at tbe ~nd' of tbe lllotioD, tbe 
followin be added. namely: ' 

"but regret tbat the Add ess doe 
not take serious no~ of· tbe ·, prevailing 
communal tension ' in different parts of 

. tbe ~ouDtry followiog tbe unlocking of 
the controversial Ram)anma . B~oo~i. 
Babri, ~ Ma8jid . Complex in -Ayodhya 
and need 'to solve the dispute declaring 
tbe complex as National monument and 
handing it over to the Archaeololical 
department. ~'( 177) 

That a\ ' tbe end of t~c 
wllo~io, ~e a.dded, namely- : 

motioo, tbe 

. . "but regret tbat tbo Address does 
Dot mention abo.ut tbe qee,d of.,'ix it 
ceiling· on income and expenditure. .(178), 

Tbat a't the tod of tbe motion. tbo 
following be added" namely :-

·'but r~l1'et that tbe Address ~oell not 
mention tbe need to review tbe workiog 
of tbe ' fo[c;ao banks in tbo cou~r)' 

aDd to fake steps (or tbeir nationalisa-
, tioo."(179) · . 

Tbat at tbe end of tbe motion', the 
fol~owiQ8 be added. !lamelY' ,:' 

Ubu regret that tbe Addres does 
not ·mcntlon about a proposal for the 
inclusion of the Right to Work as a 
Fundamental Right in tbe Constitu 
tion."(180) 

Tbat at tbe eod of ' tbe motion, ,tbe 
following be. added, namely : 

··but regret th e Address does 
not mention about a P oposal to bring 
forward a Jegishition to regulate tbe 
ervice conditions of workers e gaged ' 

in tbe construct$on industry througbout 
the country."(J81) 

I " • . ' 
That at lite eod of tbe motion. the 

following be addeil, nameJy : 

. '~but regret th t tbe Add ress does 
oat take efious nott? of the .u.nabated 
rise in the urban land prices particularly 
On the metropolitan cities and need to 
take effective measure with a view to 
put ao end to all speculation in land 
prices."(182) . 

Tbat at tbe end of tbe motion, the ' 
following be adde(l. namely : 

"but regret tbat tbe Address does 
not mention about .tbe Government's 
failure to tackle rural housing problem 
effectively. " (183) 

That at the eod of the motion, the 
following be added, namely : 

, "but ' regret that ·tlre ' Address · does 
. Dot take serious -note of the prolonged 
. river-water disputes among the various 
States in the country which hamper. tbe 
progres of sevCfral irrigation and . hydro .. 
electric projects aqd cause buge losses 
to tbe country in agricultural and 
power' sectors and need to resolve the 

. p~obJems ·immodiateJY."(184) 

That at tbe end of the motion, 
followina be added, namely : . 

"but regret that the Address does 
express sorious c,!n~ro over · tbo ' 
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growing drug addiclia amo g tbe 
stud nts at tbe University aod School 
level and need to evolve suitable 
me ure by involving <social and volunt-
ary organisations to tackte tbe problem 

. effectivelY." (t 85) 

That at the end of tbe motion, the 
. fonowing be added, namely: 

"but regret . t"a~ the Address does 
not take note 'of tbe fact ' that the 
medical facHitic provided in most of 
tbe villages particularly in re ote areas 
in tbe c untry a e iQad qu te and tbere 
is urgent, n ed to chalk out a cOlI1pre-
hepsive programme <?n priority basis 
for providing adequate medical facili- ' 
ties in ucb villages. " (186) .. 
That at the end of the motion, tbe 

following be added, namely : 

.' . "but regret tbat 'tbe Address . does 
not expre concer 0 er tbe gradual 
privati ation of tbe public sector aDd 
eotry of multinationals aDd monopolies 
into tbe pbere of activities of the 
public ector and ne d to put an 
immediate balt to this policy that spell 
ruination of tbo economic self .. relia co 
of tbe country. '(1~7) 

Tbat at tbe eod of tbe motioo, tbe 
following be added. namely : 

"but regret that the Address does 
not mention about tbe need to immedi-
ately stop the large scale import of 
tecbnology , and goods wbich are detri-

ental to the iodigeoOu development 
of iodustry."(188) . 

(Tranllatlon1 

That at tbe end · of tbe motion. tbe 
following be added. namely : 

"but r gret tbat theret j po meD-
tion in tbe address about the Government 
a ist nc to .be Biven (or tbe d,velop-
meot of all 'States in tbe Country , on 

~ equal footiog,"(320) , . 

Tbat at the end of tbe motion, tbe 
followiDI be add d, namely: 

"but regret tbat tbere il DO men-
tioo in ... tbe Address about aDY time 
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bound proaramme to remove ' p,?verty 
particularly in tbe rural area • H(321) 

Th t at th end of tbe otioo, tbe . 
following be added, namely: 

"but regret tbat there is no mention 
in tbe address a bout any lime bound 
pro rammc to briog all tbe cultivable 
Jand under irrigation in tbe 
country. "(3 22) 

That , at tbe cod of tbe motion, tbe 
following be added, nal,J\ely : 

" ' 

"but regret · tbat th re js no 
,mention in tbe addres to briDg about 
any comprebensive le&islation to curb 
tbe economic aDd Social expl itation of 
8idi w rkef including women number. 
ing about 40 lakb and al 0 to ~f 'guard 
tbeir interests. '(323) 

That bt tbe end of tbe motioo, the 
following be added, namely: 

",but .regret tbat their is no men-
tion in the address about taking steps 
or bringing about Central leg ' lation 
to curb tbe exploitation of miUio s of 
agricultural labourers in the country 
and also t.tl improve tbeir pitiable condi-
tion. "(324) 

That at tbe end of tbe ' motion, tbe 
following- be added, namely: ' 

, "bot regref tbat tbere , is no men-
tion in the ~ddress about tbe failure · of . 
20 point ,programme in many States and 

,prevailing corruption therein aod the 
steps to improve the situation."(325) 

Tbat at t be end of the Illf)ti~n, tbe 
follQwing be added. namely : 

"but regret that tbere is no. men-
tion in the Address about . the irrtgula,. 

, rities in disbursement of loans untler the 
se)f~Employment Scbeme aod tbe need 
to take effective and immediate stepi to' 
improve tbe ' situation."(326) , 

,That at' tbe end of the m·otion. tbe '-
followiog be added. namely : 

"but regret tbat tbere is DO men-
tion in the Address about any time 
bound scbeme to link villasea witb main 
roads. "(321) 
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That at the end of tbe ~OtlOD. 
rollowj~g be added, namely : 

"but regret tbat Ulero is no meo-
tion in tbe Address to provide drinkiOI 
water in the villages and Tolas immedi-
ate,ly,"(328) 

That a~ tbe end of tbe motion, the 
following be' a<:lded. namely : 

. ,Cbut regret that there is 00 mea· ' 
tion in the Address about abolisbing 
the child labour and a tilJlC bound pro-

,gramme to rehabilitate them fully. "(329) 

That at thOc cnd of the mlltion. the 
following b~ added. namely : 

"but regret tbat · there is no men-
tion in the Address about providing 
free education. clothing and houses to 
all poor students."(330) 

Tbat at tbe end of the motion, tbe 
following be added. namely: -

Ubut ·· reg'ret tbat there is no men-
t.ion in the Address about a plan to 
provide bouses to the homeless in tbe 
citielJ aod rural areas io a stipulated 
period."(331) 

That at tbe end of the ~otion. tbe 
following be added. namely : 

"but regret that there is no meo-
tion ~ in the Addre s about any time 
bound plan for land reforms aod distri-
bution of surplus land among tbe bome-
less and the poor peasants. "(332) 

That at the end of the motion, the 
following be s·dded. namely: . 

"but ~elJret that ,ilere is n~ men-
tion, in the ' Addres~ about protecting 

, tbe intere t .~f sharer-croppers .. '(333) 

(EnRlish] 
SHRI ,V.S. KRISHNA IYER (Banaa-

lore South) : 1 beg to move : 

That at the end of the motion, tbe 
following be ad~ed. namely: 

·'but . regret tbat there is DO meD-
tion in .he Addrtss tbat rigttt to work 

., be ~8de a F~nd~pleDtal Ri,bt."(42) 
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Xhat . at tbe end of tbe motion • . the 
followina be added. namely : ' 

"but regret that tbere is no men-
tion in the Addr~ss , about tbe ' promised 
El~toral Reforms."(43) 

That at tbe end of tbe motioO, the 
following be added, namely: 

"but regret that there is - no men-
tion in tbe Address to, mal<e A.l.R. and 
Doordarsban autonomous bodies."(44) 

That at the eod of the motion, the 
following be added, nameiy : . , 

"but regret tbat there is no men-
tion in tbe Address regarding setting up 
of tbe Vijayanagat Steel Plant at Hospet 
in Kafn8laka. (or which founda'tion 

. stone was laid by the tben · Prime Minis-
ter in 1977."(45) 

That at tbe e~d of tbe motion, tbe 
fol1owil'lg be added. nam Iy ~ . 

"but regret tbat in tbe Address 
there it no mention about tbe imp)e-
mentation of ' tbe Mabajan Commission 
Report regarding Karnataka-Mabarashlra 
boundary dispute pending for 100g"'(46) 

That at the cod of the motion, tbe 
following be added, namely : 

. . 

"but r~gret tbat ther~ is no men-
tion in the Addre s about ' the concrete 
t.eps (0 be taken by the Government to 

check inflation and abnormal rise of 
prices of almost all es entiat com-

, modities"·C 47) 

That at tbe eod of tbe motion. the 
following be added, namely: 

'Cbut fegreat that tbere is DO men' 
tion in tbe Address about setting up of 
tbe, , Mangalore Oil Refinery in 
Karnat~tca"'(48) . 

That a t the end of the motioo, the 
foHowing be added, namely. : 

"but regret . that there .is . DO en-
tion in tbe Address about tbe date on 
which the 'Sarkaria Commi" ion Report 
on Cenlral-Sratc Relations ",i)l 
ready. tt 49 
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, That at the eod of the motion, 'tbo 
following , be added, namely: 

"but rearet tbat tbere is. no ,men" 
tion in tbe 'Address ab ut the setting up 

, ~ 

of tbe . Digital Electronic E3.c;hange 
Factory at Baogalore."(SO) 

That at tbo cod of th,e ' motion. tbe ' 
foUowinl 'be added, namely : . 

"but rearet t~at tbe Addre~ do~s 
not mention about the 'steps that 
Government propo 0 to take for tbo 
removal and rehabilitation of. slum 
dwellers in tbe big cities in ,India.U (232) 

, That at tbe cnd of ', tbo motion, the , 
Tbat at tbo cod of the mot jon, the , following be added, namely ': 

following b~ added, namely : 

"but regret that "be Address fails 
. to mention that Government . will not 

go in 'Cor priv~tic;ation of , public sector 
institutions. ~t(2~6) 

That at the end of tbe motion, tbe 
followlDg be added, nam~ly: 

"but rcg;et that tbe Addr(ss does 
not " take note of the widespread dis-
content among Government .. s~rvaots 
Consequent upon the Su,preme Court 
Judgement in tbe matter of di l'9iss,al of 
Government servants witbout assigning 
any reas:)o therefor.' (227) 

That at the · end of the motion, the 
following be ~dded. namely : 

, f',but regret that tbe Address fails 
to mention , tbe nted for a NatIonal,' 
Urban Develop~~nt Policy.U(228). 

, That at tbe cnd of the meoUon, tbe 
following be added~ namely: 

"but regret ' to note that tbe 
Address does Dot melltion about tbe 
step to be taken to remove tbe abnor-
mal 'disparitie in tbe iDeom~ of the 
people in tbe couo,try. "(229) 

That at the ' e,nd ~f lhe motion, tbe 
following be added. namely : 

"but regret tliat the ' Address does 
, not mention tbe steps tba,~ Government 
would take ·,to remove industria1 
icknc ."(230) 

That at the end of the motion, tb" 
ronowing be dded, nam~ly : 

,cbut regret that tbe Address does 
not mention about the steps to be taken 
to mako justice speedy , and cheaper 

r t co m()~ ~ap." 2 1 ' 

"but regret tbat tbe Address fail 
to guarantee, remunerative prices for tbe 
farmer ' for their produce and thus 
improve tbeir lot. "(233) 

That at one cod of tbe motion, tbe 
following be a ded, namely: ' 

f "but regret that the Address failg 
to mention 'about Deed to give financial 
assistance for Mal and development in 
Karnataka."(234) 

That at the end of the motion, the 
f.ollowing be added, namely : 

, I .obut .regret tbat the Address fail 
to mention about tbe need for a 
Natio~_al Policy in (espect of reserva-
tions for tbe backward classes' in our 
country. "(23S) ' , ' 

T,hat at tbe ' end of tbe mo'tioD, tbe 
following be added. namely : 

, C'but rearet t~a.t tbe ' Add,ress f(tits 
to mention the steps the Government of 
India propose to take to implement laud 
reforms ill tbe States wh,ere they have 
not been iOlplemc';lted so far. "(236) 

Tbat at tbe end of tbe motion, ,the 
fo]~owing be a~ded, namely : 

·'but regret that the Address faUs 
to mention about 'tbet implementation of 
"the National Health Policy'. "(237) 

That at tbe end of the . '~otion. the 
following be added, namely; , 

, " 

"but regret tbat the Address fails 
to m~ntfoQ about tbe steps to be taken' 
to reactivate Adult Education Pro-
gramme."(238) , 

' SHRl ' THAMPAN THOMAS (¥ay~­
li~~ra) : ,be to Plove • 
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That at tbe end of \ the motion. tbe 
, following be added. name'ly : 

"but legret tbat tbe Addrcss fails 
to . record the growing unemployment ', 
in the ~ountry aod devi e , ways and 
means to create more , employment 
oppbrtunitics." (5 I) 

Tbat at the end of , tbe motion, the 
following be Iftddcd, namely : 

"but regret that the Address ' fails 
" to mention about shortage of power in 

almost all the States resulting in closure 
01 ,factories and COQ eque t unemploy-
,ment,"(52 

Tbat at the end of tbe motion, tbc' 
following be , addod, namely : 

"but regret tbat the Address fail 
to mention tbe ' 'steep faU in the pur-, 

'chSlsing power of tbe people, increas~ 
of black money aod ftbw of mone to 
Swiss banks re ulUog in de~tabJisartOD 

of the economy." (53) 

That at tbe end of tbe motion; tbe: 
following be added, namely: 

$HRI D.D. PATIL (K,!Jaba): I 8 to 
ove: 

That at the end of tbe motion, tbe 
f I!owing be added, namely : 

"but regret tbat there is no 
mention . in tbe Address about tbe 
policy to giv~ equal wages for . equ~J 
work • to men and worn n i all 
sector ." (8S) 

That at ·the end of t~e motion, the 
following be added, namely: 

"but regret tbat : tbere is no 
mention in the Address about tbe 

J failure of Goverome~t to supply ";ure 
and sufficie"t drinking water in villages 
and towns."(86) . , 

T~at at the eod of tbe motion. the 
following b added, namely : . 

"but Tl"gret tbat there 'is no 
mention in the Add ress about the 
undertr'ial rotting ,in jails witbout a fair 

... trial for) ears to ether and particularly 
'undertrials in Jodbpur Central Jail. ~ '(87) 

< Tbat at the end of the motion. 
"~ut regret that the ' Address falls following be dded, namely: the 

to mention the steps taken to stop tbe ' . , -
policy of privatisation of industry.'·(54) "but regret ' that there is ,no 

the 
~ll Tbat . at tbe end , of the motion. the 

following be added. namely:' . 

·'but regret that tbe ' Address fa'i1s 
to mention about tbe growio discon-
tentment among the Indian n'ationab in 
foreign countries due to fllilure to 
establish better relations with foreigp 
countries ' particularly countries i,n the" 
SoyUf East Asia. "(55) 

. That at . tbe end of- the motion, th~ 
following be added, namely : 

"but regret tbat tlie Address fails 
to mention about . tbe 'steps to 'be taken 
to eradicate completely ~omOluna1ism 

and communal tension."(56) 

Tbat at tbe ,Ctod of · tbe motioD~ tbe 
follow,inll b.e added, namely: , . 

, "but relr~t ' that ,tbo Address fails to 
mention programme to give protection and 
prom ~iop of Qotta,e i~d~ trie~~" 57? ' 

'm~ntion in ' the Address about 
policy to put ceiling on profit in 
sectors.tI (88) 

Tbat at the end of tbe moti Q, the 
following be added, namely: 

"but regret that there i no 
mention ' in the Address about tbe 
failure l)f tbe Government to , uneanb 
black money and to puni b tbe 
guilty _" (89) 

That at tbe end of ' the motioo, tbe 
following be added, .namely : 

"but regret tb.a t there i no 
mention in , tbe Addre s about the 
policy of pu',tio8 ceiling on urban 
property.tt(90) 

That at the nd of th~ motion, tbe 
following be added, D.m~ly : 

','but rearct tbat there is 
, ~~Pt'OD in t~e ,"ddre$~ ~bo~t s,e s 

no 
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be taken to' reduce , the', di parities i~ 
tural aDd urban area ' .'!(91) 

That at tbe end of ,tbe motion, tbe 
fol\Qwio8 be added, namely : 

"but regret that there is no', 
mention 'in the Address about the ~teps 
to' be 'taken to m~nimise the difference 
between the wages of agricultural 
labourers and iodustr,ial , worker .9'(92) 

That 'at the end of the motion, the 
fol1o~ln~ be ad~ed. namely .:,', ' 

"but regret tbat tbere is no 
mention in' the Addres~ about the 8t~ps 
to stop ~he practice of using brand 

'names by bie 'industries 'for tbe ' articles 
, not manufactured by them. but bought 
fro,m small , man~fnctur,ers."(93) 

That at the eod of, the motion, tbe 
following be added. namely: ' 

' ''but ' regret tbat ' tb~re j's no, 
mention in the Address' about thousands 
of cases pendiDg clearaoce for use ' of 
forest lao'ds for DOD-forest use and 
ther~by re~u1tiDg ' in ' hampering the 
progress of those development,al , 
pro~ects. "{9~) , 

That at the end of the motioD~ tbb' 
follo\Ving be adqed; ~amely : 

"but regret that there is no 
ment~on in the Address about steps to 
remove regional imbalances ' witbin 
specjfied~ period. "(9S) , ' ' 
That at the end of the motioD, tbe 

following be added. ,namely : 
"but re ret tbat ' there is ,' DO 

mention in tbe Address about tbe need 
for identifying per capha income in 
iodu tr-ially advaDced urban areas , and 

...other remaining areas separ~telY."(96) 

That at tbe epd of the motioo, tbe 
. following be added, namely: 

"but . rearet tbat tber., is no 
meDt:on in tbe Address bout tbe need 
for equitable di~tributiori of water for 
irrigation. U(91) 

That at tbe 'cnd of 
f n~"'~~ . e' ,' d.4cd n·. 

mot\OD ,the 

Ubut re ret . tbat there is DO 
, .m~ntioD in tbe Address to arrest price . 

rise in essential commodities!'(98) , 

, -Tbat 'at the end of tbe motion. t~e 
following be added. na e)y: ' . 

"but regret that tbere is no 
,mentiop in the AddreSs about a time-
bound scheme to s~pp)y all essential 
cOO1mod.ities tbrough public ' distribution 
ystem at reasonable price."(99) 

That at the end' of the motion. the 
following be added: llamely : 

, ·'but" r.egret , that 'there is no 
, mention in the ~ddres8 ' of elUni,nating 

tbe middlemen in all sectors ' of OUI' 
economy."(lOO) , 

That at the e'nd of the motion t~e 
foHowing be added, namely , : . ~' ' 

feb ut regret that there is no 
tn~o.~ion in ' the Address of fixing ' 
mlO!mum a~d maxim m . limit of per 

~caPtt~ an Dual income."(101) , 

That at tbe end ' of the motion tbe 
.follOWing be added, namely : ,. ' 

Ub ' • u~ regr~r ' , tbat there i~ no 
m~~tJon to tbe Address about pntting ' 
cellmg on expenditure , per capita per 
annum."002) , , 

That at ' tbe end of the ~otiOD the 
following 'be added, n niely : ' 

, "bu( regret t)lat thete fs '· no 
meotion in the Addtes about.a scheme 
~o minimi tl the difference betwecn 
IDcome ~f , tbe poor and rich."(I03) 

That at the end o( tbe motion, the 
following be added. Dam 'Iy : '. " 

Hbut' regrlet tba~ no disp')easure' has 
been ~xpr~s cd. in the Address abQut tbe 
gr.owmg dlspanty between the incomes 
of the poor aod the rich."(t04) . ' 

That @t' tbe end of tbe, mati '0. , the 
following be added~ namely : " 

"but regret that there is ' no ' 
men~on in ~he, Address of a " speci6c ' 

.sc~eme to stop ,steep fluctuation in 
pnces of eSS~ri.tial com~oditie :'(1QS> 

That at 'tbe "cd f b ... , 0 , t e , mo~io.~! ' 'tao 
, fQI\owini ' ~e ~d ~~ nawe1 ; 
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',Ibut regret tbat tbere is no. 
. 'me'odoD fn the Addr.,ss of estabUshiDl , 
.' Development Board under article 371 of' 

" tbe ' Constitution 'for Maratbwada~ ~ 
, Vidarbba aod Konkan:"(106) 

Tb"t at· the' end . of the mo~ioo; tb! 
f~lIowjlil be added. n~mely :' 

e'but, regret tbat tbere ' is DQ 

: m,ention in t'ftc Address about ~be noa-
implementation . of much advertised 
Operat,ioD Black Board~"(107) 

That at tbe ent! of 'tbe motioo, tbe 
,followiog b a.~dedJ obmely ' : ' 

"but ' regret 'bat there is no 
mention io tbe, Address about tbe 
deterioratiog conditioos of, the. poor and 
'middle cia s people , because "'bf rising 
pric~s."(108) 

That at tb~ end ' of. tbe 
follo~ing be add'e4; name,Jy :. 

" 

motio~, tbe, 

&lbut ' regret tbat there is no 
mentioo in ·tbe Address about a definite 
scheme· , to 'rehabilitate agriculturists; 
agricultural . labourers · and ,persons 
depending 00 ' agriculture. after tbeir 
means of livelibood is taken away 

, because of acquisition 'of agricultural 
" lands for public purposes."(109) 

That at the end of tbe motion: tbe 
foUow~Dg be added, Da~~)y , : 

.f' 

·That at abe , oD.d of tb~ m'ot.'on. the' 
foJlowios' be added" naniely : " , '. 

. ' ''.but rearet tbat , no . dj8appro~al 
)las ,been , expreSsed about terrorists 
beinl trained ... in Pakista~."(I13f . 

That at the end of tbe motion, . the 
follow'ng be atlded, nam~ly : . 

"but regret tbat no, disapproval 
has been expressed about' supply of arms 

.. . to tcrrori~ts by P4lkistao."(1J4) 

That at tbe ' end of tbe motion. tbe 
fol ,wing be, ad,ded, nam~Jy ; 

', '"bu, regret thai tb~re is 00 
mention in the ,Addre,s8 about .a timo 
'bound programme for uoiv rsali8ation ' 
of primary educatioo." 115) , 

That at tbe eOd I of the motion, ' the 
following· be ~dded. nam~ly : 

"but ' regret that tbere is no 
meJltwo in t~e Address of (be ,fact that 
elD:PlofDlent ,?otential (hat is ,ikely to 
b~' created is nol be; g identified in 
projects affected areas and no · ',ain in. 
facilit~es for ,ae ,uif'it;J8 skills , are pro-
vide~ for pra;; 'ct affected , agricultUrists, : 
agricul"~r411 . . lab~urers and others 
~epcnding 00 agric~lture and their 
children for the jo~s that 'are 'likely to 

«'but regret " tbat there is ' -ill' . ' 

, be created in tbe ar~as ,where land bas 
been acquired for 'public purpose's."(116) 

" That at ,the ~'rid . of the 
following be , added, n~mely : 

mentiQo in ' tbe . Add~ess about the 
growing tension a'!loogst tbe Hindu and 

,. Muslim comm~n'ities on tbe issue 'of 
.Babri Ma,jid, the ,birtb place of Rama 
a.nd st~ps taken or to be , t~ken t'o de'fuse 
lobe· tense situatioD."(110) 

That at tbe end . of . the mo'don; tbe 
, ~ollowin~ be a~ded, name].~ : . " . . 

"but regret tbat tber~ is no 
mention in the Address about ' a specific 
scbeme to stop 'cotnmuna ,rjotl in the 

, ~ouotry;"{11l) 

Tbat at tbo end of 'tbe motion, tbe 
,following' be ad~ed, Qar:ne1y: . . . .., . . 

'Ubut regret ' that tbere Is' no 
'meotion in tbe ;Address about tbe 

", implemoota,tioD or ·Punj~b .Ac~ord.'~(112) 

tbe 

"but regret tbat there is DO, 
m~ntion hi tbe Address of failure to 

. .give alternative rpeans o( livelihood to 
the agriculturists, 'agricultural labo~rer.· 
a~d persons depending ' on agriculture 
wbose meaDS of livelibood have be n 

, taken away because of acquisition of 
lands for public purpo~s, "(117) 

That at the ,end . of' the motioo, the 
foJ~owiDg be ~dded, namely ~ 

",but re8re~ tbat tbere is 'DO 
mention io 't.be Addre88 of tbe, failure to ' .' 
give priority , in emplOyment to tbe, . 
project affected fsons eveD tbough 
had been aareed to d.o so."( 18) , 
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'That at the end of the 
following be added, .,amely : 

I 

"but rearet that ·there is no 
menlion in the Address or'the 6lHur of 
Government to provjde~ proper educa-
tional facilities · to women in rural. 
adivasis . and backward areas and 
belonging to weaker sections."(.: 19) 

That at the end of tbe ~otion. tbe 
following be added, me'Y:. 

"but . regret tbat there is .no . 
mention in the Address about disappro. 
val of the practice of tbe c;xecutioD of 
tbe Vvolk of permanent nature tbrougb. 
labour. suPVly contr'actors."(120) , 

.That ' at. the end of the Illotion, the 
" foHowing be ad"ed, namely ': 

.• "but regret ' tha t , t~eie is . no 
mention · in tbe ' Address of making 
'e~aluation of the et'feCt~ of computeri-
sa'tion on unemployment probJem."(121) 

Tbat at th end .of tbe 
,followins be added, namely : 

motion. the 

"but reg el tbat there is no 
meotiQn in tbe Address about failure' of 
Government to solve tbo Sri , Lankan ' 
probl m and save Tamilians . from 
l?rutal attacks .. '(122) ~ 

. Tbat at t e end of the 
following be added, Damely ,: 

motion, 

Ubut regret tbat there is ' no 
mentioD i the A<1dress about failure of 
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'diate implementation of recommend -
lions of Mandai Commission:"(141) 

That' at . tlie end of tbe motioo. tbe 
followin~ be added, namely : 

. "'but regfet that there is no 
mention " in tbe Address. about tbe 
growins discontentment amongst tbe 
'backward classes and , other minorities 
because . of non-im~lement tiOD of 
recQmmendations of ,MandaI 
CommissioD." (142) 

That at tbe end of the motion, tbe 
following be added, ' namely : 

"but regret that there is no 
meotion in~ tbe Address about effective 
and immediate ' steps to filJ the unfilled 
po ts re erved fol' Scheduled Castes ·and 
Scbeduled Tribes in Central Government · 
Qepartments. U (143) 

That at tbe end of tbe 
following be added~ namett : 

motion, tbe 

"but regret that ' tbero is no 
mention in the Address abou neglect of 

.' .. the overall development of Scheduled 
Caste and Scbedul~d Tribe ."(144) 

That at tbe end of tbe , motioo, tbe 
foHowing be added, naO)ely : 

tabut · regret that there is no 
mention in the Address about , growing 
atrocities . 00 Scheduled Castes, Schedul-
ed Tribes, otber weaker secCons of 
society and WOmen and specific steps to 
curb such at~o~ities"'(14S) 

Government in rooting ' out corruption .'. That at tbe end of tbe . motion, ' tbe 
in tbe admini tratj~o."(123) following be added, namely: 

. Tbat at tbe end of tbe motion. tbe 
.following be added, namely : 

·'but regret tbatt here is nO 
mention in' the Address ~bout the 
failure of Government to stop onslaugbt 
·of mqDopoly. , capitalist and. multi-
national comp~ni~s in industry!'(124) 

That at tbe end- of the - motion, the 
. following be add~d, n~meJy ~ 

Ubut regret tbat there . is no 
meotion in t~ Address about , imme-

·'but regret that there is no 
mention io ·tbe ~ddres8 about -deciding 
tbe boundary dispute between Maba. 
tasbtra a~d . Karnataka " on 'princi-
ple8!~(146) 

Tbat at tbe end of tbe ~otion, the 
foJlQwing bO added. namely: 

··but regret that thero is no 
Jl}eotion ~n tbe Address about giviDI 
remunerative ' prices for a8ric~ltural 
produce after, taking into COnsideration 

' tbe cost . of . production and IiViD8' 
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years toaetber even tbough the posts 
aDd nature 'of work i8 of pe~maneDt 

Tbat at ttie end of ttie motion. 
following be, added. namely ·: 

nalure. "(154) 

That at tbe ~end of the m~tioD. tbe 
followinl be added, Da~ely : . ··but regret that tbere Ii , no 

mention io tbe Addr. about giving 
living waie to , alticul~ura~ 
labourers, "(L48) 

That 'a t tbe . end of tbe motioD. the 
following be ~dded. namely : 

"but r~ret tbat . there is' no 
mentiob in the Address about rehabilita-
tion of tbousands of workers ho bave 
been retrencbed :' io Bombay during 
mill strike ,period. ;'(i 55) , 

. That at the end of tbe motion, 
"but r~8ret 'tbat, there is no, roll~wing be added, namely: 

.mention in tbe ' Address about nOD .. 

the 

implementlltion of laws regarding ' 
mlDlmum wages to agriC'yltural , 
la'bourers."(149) 

. "but regret ',tbat there is DO 
mention in the Addre s abo~t tbe . 
fajlure of' the Government to give timely 
~nd . adequate assistance to drought 

That at tbe end of . the 
, following be add~d. namely:· 

motion, tbe aff~cted 3tates. "·(15,6) . 

• 
That at the' end of the m t ' , "bl)t regret tbat ' tbere is ' no 0 lOp, 

mention in tbe Address ' regarding . following be added, namely : 
the 

participation of workers in tbe manage- "but regret tbat ~bere is DO 
any 
for 
the 

ment."(lSO) mention in tbe Address about 

Tl;lat at' the end . ~ tbe motioo. · tbe 
foUo~iDg be added. namely: , 

. "but regf t tbat there is nO men .. 
tion in tbe Addr s about huge arrears 
of sbare of provi ent fund d f.rom tbe 
hidust ialists."(lSl) 

, That Ilt the ' end of the motion, tbe 
f~'lIoWiDg be added, namely: 

"'but re8ftt that there is no 
meotion in ' 'the, Ad ,ress about non· 
implemeDt~tion of various . I bour laws 

, tbereby depriving t e workin c of 
, their rigbt6.'~(IS2) .. 

That at the end of the motion •. tb~ 
following be added. namely, : 

.. ~ "but rearet that tbere i. no. 

specific time bound programme 
drought prone areas in 
country."(1S7) 

That at tbe, end of the motion, tbe 
followiog be added~ namely: 

,ab t u regret· tbat there is . no 
mention in tbe Adress 'abo t the failure ' 
of tbe Government to give timely and 
adequate fioancial assistance . (0 Hood .. 
affected. States." (158) . 

That at tbe end of the motion, tbe 
~~llowiDg be added. Damely : . 

"but regret tbat there Is no 
mention ,in the Address - about sJ)t:cific 
s.,eps to be taken to ~top the Bow of 
people from rural ' areas to urban 
areas. "(I 59) 

, mention in tbo Address of specific steps Tbat at tbo ' end of tho motion, tbe 
. to' be takeD to cu~b the evil or bonded following 'be added, namely :. 

labour:'(1S3) , . . ~ . 
"but , relret ' tbat tbere is DO 

That ' at tbe end ,of the motion, tbe , menti~n in tbe Address about giving 
,following be added. namely: proper accommodation and amrDitir to 

dwellers io Jhopar Patties."(160) 
' ''but rearet that tbere is ' DO 

meoti'on in tbe Addres about -employ- " That at the end of tbe motioo, the 
ina casual or 'temporary worke.n , for followina be added, namely ; 



(Sbri D.B~ Padi] 
"but regret tbai tbere i" , no 

m~ntion in tbe' " Address· about tlie 
suffering , of slum-,dwellers who lire 
evicted now' and tben."(l61) 

That at end of the motion, tbe 
following bo added, namely : 

'. Hbut regret tbat ', 'tbere . is DO 
mention in the Address about erosion iQ 
coastal areas causing great Inconvenience 
and Joss particularly of Bsber. ' 
m~n.n(162) , . 
That at tbe end of tbe ', motion, tlie .. 

following be add.ed. namely : 

.' , 

e'but regret tbat tbere is , no, 
mention in tbe Address 'about onslau,bt · 
of big ' fishing trawler ', ,.00 .. small boats 
depriving tbe mall fisbermen of tbeir 

,.means of IiveJibood."(163) . . 

That at tbe end of the ' motion, tbe 
fonowing be added, namely: ' 

"bot f'egret , tbat 'tbere Is no 
Oleo'tioD in tbe Addfess about the early 
completion of 'tbe work Sassoon Dock 
in Bombay.~·(1,64) , ' 

That af tbe, end of tbe motioo, the . 
following be added, namely : 

"but, re.rQt th'at tbere i, DO ' 
IDention i t e Address , a~out livinl 
directions to ' tbe States and tUnion 
Te·rri.ori~s to verify tbe quality or lands 
tbat, bave been 't1eclared sutplus undcr 
tbe land ceiling laws in various States 
aDd Union Territories and w.betber 
lands 80 distributed have been brou.ht 
~nder cu!tiv.tioo."(239) 

, Tbat at 'tbe' end of the .. motioD. the 
followi~g be adde~, 'amely:' 

"but relret tba', . tbere is no , 
mention in tbe Address abo,ut the 
necessit; of iQcrcasiog tbe sharo of 
tbe States witb 'relard , to various duties 
and ~a"es ' collectcd by ' the Cc tra I 
Gov rnme ':'(240) .... 

. " 

That at tbe, end of tbe motion, tb, 
followinJ be added. namely : . , 

,"but regret tbat tbere ' is no 
mention, ,in tbe Address · llbout the; 
misuse and misappropriation ~f J;rge 
funds in I.R.D.P."(24I) , . , , 

, That at tbe end of tbe Jllotion, the 
followiD~ be added. moly: 

' ~'but regret . that there is no 
mention in tbe Address 'about del~y in 
ju dce because of ac.comulatioo ()f cases 

. at all stages of judi~iary."(242) 

"but regret ' .bat tbere : is no 
menti.on 'in the Address about ',tbe ' bil 
fisJJing trawlers damaged 'in ,he nets of 

, small 6 bermen and 89metimes dashiol 
against sm.all .flshing boats and breaking 

rb .. t at the. cod ',of the motion, tbe 
, following be ad~ed;' namely : . ' 

tbem."(J 65) ~ , 

That t the end ' at the motion, tbe 
. following b"e added, n~mety : 

"but regret tbat tbere is no 
mention in tbe Address about specific 
time-bound c eme to give empl0..Yment 

, to al1."(166)' · , 

That at the eod of tbe motion. tbe" 
followin l?e added,' namely : 

"but regret tbat tbore is no 
mention in tbe Address about scheme. 

, to give unemployment allowance' to ' an 
unemployed.' (167) 

Tbat at tbe cod of ,th~ motj~o, 
.followio ~ addcd f namoly ,: 

, ','but regret tbat tbere is no 
mention in tbe . Address " about tbe steps ' 
to be taken to stop 'iIlegal felling of trecs 
with the ~oDnivance of officers of ' the . 
forest dep~rtment." (243) 

Tbat at tbe 'end of tbe motioo,. the 
f~Uowinl be added, D'amely : 

"but, rearet ,thllt tbere is DO 

mention in the Address about - 'be 
lailure of Gov~fDment to abolisb dowry 
system. "(244) , ' . 

~h~t ,at . -tho eod ,of. , 'the , ~OtiOD, tbe 
fol~owtol be a~ded, namtl~: , , ., 

"hut .. regret tbat ', there ,", n~ , , 
" mentlob , in tbe ' Address about , tbe 

failure of Governmc'nt to , ,check tbe 
Bow of black money to foreign 
coUD~ries."~245) , ,' , 



.-
, That at tbe end of tbe motion. the 

following be added. na,mely ' : 

"but regrel that thf!re ii no 
mentiQO in tbc Address about . t~e 
failure of Government· to remov,~ tbe 
dispari y between tbe prices of ' a8ri~ul- , 
tural produce and industrial pro-
ducts. t,'(246) .. ' 
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- . 
of agriculturi~tst asricuJturaJ labourers 
aDd per on8 dcpending on agricUUur:e in 
'tbat ,area ' havQ ~en prepased and fUbds 
for tbe same have been, provided. " (252) 

Tbat at tlie end e' of . 'the,. motion, the' 
foJlowiol be added, nemel, : ' 

'6but regret tbat there ,is 110 

Tbat at tbe _ end of the "motion. tba .' 
. following be' ad de", na~eIY ' : ' 

' m~Dtioo in the Address of a ' spe~itic 
scheme to introduce monopoly purchase 
of all aaricultural produce. "(260) -

"but rearet t at tbere Is DO 
mention ' in tbe Address about , 
specific proposal to a.~sess and evaluato 
whether bentfils of 'development bave 
reached tbe 'common people. "(24') . . 

Tbat 'at tbe end of ' tbe mot ron, tbe 
foilowioa ~ ~dded~ namely: 

"but rearet tba t no displeasure ba 
been expressed in tbe Addres about 
military presence of USA . ~n Indian 

, Oceao."(248) 

-Fhat at the 'end of ' the , motion, the 
. following be add~d. niunely :, 

," but regret ' tbat tbere is ' no , 
mention in tbe Addre s about specific 

. ' scheme to nationalise mooopoJ) bold-
ings in our country. ' ·(249) 

, Tbat at tbe end of the " motion, ' tbe 
following be added, namely: 

"but regret that there is DO 
mention in, tbe Addee ' 8 abo~t failure of 
Government to ensure ,tha people get 
minimum food to let minimum.' calorie 
requir'ed for sustenance."(250) , ' 

. " 

That at tbe end of th,e mc:'tion. tbe . 
rollowing be ad~ed. num'elly : 

"but regret tbat there ,is 'DO 
"mention in the , Add.re ' ahQut liviD. 
, in~re roy'ality to tbe States ~or crUde 

" oi1."(2~1) ' . 
Tbat al tile end of ,tbe motion. " tbe' 

, f()1I0~in8 ,tie ' add,ed. ' n'amely , : 

'-but , regret tb~t ' tbero , i. , DO 
., meDtioD~ ' io the .Addres about a', 

proposal not to acqpire lands ' of 
a.ricultl)ri~'ts for publi~ purposes until) 
plld unles. 'a :$ch~", reir ' ~b \l~lit.'i~ 

That at ttie end of tbe motion. the 
foUowin, be added, .namely : 

. "but regret that tbere . -is no 
mention in tbe Address . about Jsck of 
effective steps to meet scarcity conditio~ in Mabara btra refiected in keeping a 
ceilling of 'Rs. 30.27 crores against ' the 
demand or' RJ. 494.69' . crore by 

. Government of, Mabtlrasbtra ' to meet 
very . severe scarcity conditions in tbe 
St te."(261) 

That at tbe end ~f ,the motion, tbe 
following be added, namely : ' 

, "but r~aret that there is DO 
mention in' tbe Address about -tbe failure 
Qr .Government g~ve financial a 'sistance 
to programmes, for (;) _relief employment. 
(ii) fodder supply and cattle, camp's (iii) 
medical bealtb and . care '(iv) Fee'dir 
.,rogram~e (v) casb doJes a~ suggested 
by tbe Government of Maharashcra to 
'meet severe scarcity condition in .be 
State. "(26~) 

That at the end of the motion, tho 
followil~g 'be ad4ed, namely: 

"bu~ reg r,e t tbat there is no 
. men Ion about failure of Government ' 
to accede ,to ', the request of ' Government 
of Mabarasbtra . to ' allo ' tbe Maha-
rasblra Ootton-Growers' Federation ' to 
export four Jakb bales of cotion 
purcb'ased under COtton Mo Opoly 
Procurement Scbeme. "(263) 

. , 
Tbat at tbe , eod of tbe motioo, the 

followina be adde~, namely : 

" ~but regret ~b8t tbere is DO 
mention about tbe failUre of Govern-
ment to ; accede to tbe ' r que ' t of 

V~rQPleDl .Of t4.~~.!,~8 t ft ~9 iV ' 
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calb compen~tor)' upport to t e extent 
of tbo deficit botwccn cxport r aU ation 
aod domestic support price fQr " cotton 
amounting to nearly' R '. 52 . crores in 
1986-87 "to the State "Cotton Federa- .. 
tiona "(264) 

That at tbe e~d of the 'motion, ,tbe 
(ollowlng be ad~ed, namely : 

"but r r t i 'at tbere is no 
mention about tbe faiiure of Opvern-

' ment to give financial' assi tance , to 
eleven cooperative spinning mills under 
COD truction in M aharasbtra where 
Ooveromc'nt of Mabarasbtra already " 
invested Rs. 23 crores and a sbare 
capital to tbe extent of, Rs. S crQre 
have also been collected from tbe 

- members thereby causing the . investment 
infructuou ."(265) 

That at tbe end of tbe 
fonowing be a~ded, n~mely : , 

motion,' tbe 

'but regret tha t t ere i no 
roention about the failure of 90 ern 
ment to give directive to ' NABARD a ' 
requested · by Oovernment of. Maha-

, ' rashtra to ~Uow Mabarashtra , St"llte 
Co-operative Bank Limited to belp 
eleven spinning ~iJIs under .construction · 
in Mahar.shtra by providing f\.lDds from 
its own 'resources!'(266) 

That at tbe end , of the motioo, tbe 
following be added, namely : 

"btlt regrct , that there · i no 
mention in tbe Address about finding 
w'ays aod mea.ns to m __ k,e dry . land 
farmiog profitable." (267) , 

Tbat at the ~nd of tfle motion, tbe 
following be adde~, ' namely : . 

1987 the Pre.sident·s Address :itt8 

bei .Q t for aaricUlture purpo a due ' 
to lalin~ty. "(269) .. 
That at ' the end . of tbe motion, tbe 

foUowin ' be added, namely : 
, . 
·'but .. caret tllat tbere i 00 

. me tion in tbe Address 'about · any 
. specific scheme to arrest increasins 
bazards of air, water and noise pollu-
tio~. "(270) , 

. That at tbe end of ' tbe "motioo, the 
foJlowJoa be added, namely:. 

II ut regret thac there is no 
. mention in tbo Addre s about fishermen 
10 in their mean .of , livlibood becao " 
of water poUution in river wate'rs, 
cr ek ' of sea and D ar se bore in some 
parts of the country "'(27 J) , 

T t , a tbe "d ' of tbe motion, the 
. following be added, oa ely: ', 

"but regret that .there is bo ' 
mention iii the Address ' about d~atbs 
bein caused becaus ,of purious, fake 
aDd sub-staodard drugfl:~(272) , 

Tbat t " t~ eDd of. tbe motion , tbe 
fotlowiog be added. namely : 

"but rogret tbat tbere is no men-
tion in the Addre s 'about the cbange of 
no·iodu· try district policy to no 
industry tebsil in indu trially backward 
are~s.'~(273) , 

at at tb cod of tbe motioo., tbe 
foUowiol be add d, namely : 

"but rcgret tbat tbere is no men-
tiOD in tbe Address about the Ganga-
C uvery Project ,whicb can catcr 'to tbe 
needs of permanent droligbt .. prone areas . 
Jo certain parts of.the country:' (274) 

"but regret tbat there is no 
mention' in th Address about diver ing , .11 at at the end of tbe motloo, the 

• . water primarily meant for i(~igatioo to following be add d, namely : 

iodustrial use. ~t~268) "but ~Iret ' that tbere is no meo-
Tbat a tbe end of tbe motion; th~ , ' tion in the Address about the _ insecurity, 

following be added. namely: felt by common mao due to deteriorat-
• r in. law and order situation. hi the ' 

. "but regret ' that tbero is no country as .8. wbole. "(27S) . 
mention'in tbe Address . about over-
utllisation of, water f~r irrigat,ion io ' lbat at the eod . of tbe: motion, tbe 
~ rt,in part$ of t~e co , p,tr .. od JID~ fQJI~w~ , be ~ded, ~affiel ," .• 
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"but repet t~at there i. no men-' 
in tbo Address. about etcctoral 

reforms wbich ' bave becomC'l over-
du~.4J'(276) , ' 

That ae , tbe end of tbe motioo, tho 
following be added, namely : 

"bu't regret tbat "' tbere is no men-
tion io tbe Address, about new spcoific 
steps to be taken for . distribution of 
land to landles persons wbich bas been 
cornered by ' landlord8 taking advantage 
of loopbole in the land ceiling Act of 
various States,,'(l77) 

. Tba't at tbe ' end of the ~otion. tbe 
foll,owing be added, namely: ' 

"but r~gret tbat tbere j no 'men-
tion in tbe , Address about aiviD8 direc-
tions to tbe .states and Union Terri-
tOl\ie8 to verify whether lands given. to , • 
Scheduled Ca · teSt Scheduled TribCft and 
otber landless . persons bave been · 
brought under cultivation or not."'(278) 

S RI BAJU BAN RIY AN ~tripura 
east) : I beg to move: 

\ . 
Tha t at the end of the motion. tbe 

followin b~ added, namely : 

'~but regret tbat tbere is ~Q 
mention in the Addre about providing 
chool-buildings aod other infrastructure 

for elementary education in t ousaods 
of villaee~ clamouring for school-

, buildings for elementary education and 
at the same time spending crores of. 
rupee on model schools , and residential 
sc~ools:' (189) 

, Tbat ,at the end of the motion, tbe 
following be added, ~amely : 

"but . regret .that tb~re is tio 
mention in tbe Address about tbe 
Union Government's deliberate delay. in 
implementation of • Punjab 

, Accord,:'(190) 
... 

'That at the end .of the motion. , 
,(ollowing be added, namely: 

.. "but regret that tbere ' Is DO 
mention io' the Address about OoverD- ' 
ment' policy of privAti,ation in every . 
fleJd·." Cl9l) 

Tbr-t at ' the , end of tbe ,motion, tbe 
following be added" namely : , 

"but regert t bat tile e i DO 
mentioo -io the Addre s about the 
rea ons for tbe steep bike in the ptlce 
of essential com~odities. "( 192) . 

Tbat at the end of the m tion. tbe ' 
fonowing be 'added. oamely : 

, "but regret 'that tbe Address d es 'not 
mention about the fact that tbe , entire 
cr;:(momic structure has been violently 

. upset by tbe steep fo'U in , the value of 
the rupee on account' of 08 ring price 
of all commoditie .U(193) 

. 
Tbat , at . the end of the .motion. tbe 

f~llowjng be added. namely : . 

"but regret ' tbat in the Addre 8 
there, is no mention about the inclusion 
of Nepali )'lnguage in tb~ Eightb 
Schedule to the Coostituti 0:'(194) 

.. " , . 
That at the end of the mention; ,tbe 

following be added, namely: 

" ·'bu.t regret that in the Address 
tbere is no mention about the need to . 
grant region~l autonomy for the people. 
in tbe three b'iIIsub-divisions of th 
di triet f Darj eling and contiguous 

-a eas in tbe neigbbourfn'g district ~ here 
'tbe Nepali speak ing people nre in 
majority wi thin the Stat of W st 
,.enga1. "(195) 

That at tbOc '~d of the motion, tbe 
foil wing be 8dd~j. namely : 

. "but regret tbat in. the Address 
, there is no mention fQr providio more 
Cenf~at assistancf; for overall develop-
ment of billy ar 8 in the disfrict of 
Darjeeli,og."{196) 

Tbat at tbe end of tbe - motion, tbe 
followiog be added, namely : 

"but rCRret ' that in tbe Address 
tbere Js no ~ention about the need to 
develop touri m in tbe d i (rict of 
Darjeeling whicb is one of tbe rna t 
beautiful tourist areas in f)'le 
worJd:'.'(197) . . 

That at the end of tbe motioD! th 
followin be ad'de~ namely· 
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"but relret that io the Addre s 

there is no mention about tbe failure qf 
the Oover~ment to take over tbo closed 
and sick tea plantations ' in aU the tea 
.rOwlnl State ."(198) 

TbaJ at tbe end of the 
rollowittg be added, namely ' : 

. "but regret that in tbe Address 
there it no mention about tbe failuro' of 
t e Government to enforce 1abour 
legislation and awards of the tripartite 
agreements, etc. in tbe loterest of the 
working class!'(199) 

That at tbe : end of tbe motion, tbe 
foUowing be added. namely : 

··but regret that there 1,9 no 
mention in the Addres. 'about · the 
fail\lre or tbe , Government in takin$ 
e~ dve , tep to minimi e accident in 
coal mine ."(200) 

That at the eod of tbe ' motlon. the 
following be added, namely : 

"but . regret tbu there. is no 
mention In the Address abobt tbe failure 
of th~ Government to consult all 
Central T"ade Union and tanding 
Labour Committee beCore briogi any 
labour leg isla tion (or enactment. "(20t) 

That at tbe end of tbe motion, tbe 
foUowing be added. namely: · 

"but regret tha t tbere Is no 
mention In the Address regarding tbe, 
tbreat to the integrity of the country 
from the increasing ,communal and caste 
feelings and tbe steps taken to tack,le tbe 
menace. "(202) 

That at tbe cod of tbe motioo. tbe 
followina be added, namely: 

"but regret that there is no 
mention in the Address about the fail ore 
to ,mplement land ceilius laws-. "(203) 

That at tbe end of the . montion, the 
fonowing be added, namely; 

'but rellret ' that 
~ 'f Po til ~ "A~~~s • 

to enact a ' central legislation for aari-
cultu,ral 'workers. "(204) 

That at tlie end 'of the motion, tbe 
following be added, namely : 

~'buf regret tbat in the Address 
there is no mention about tbe 'ailure 
of the Government to provide pension 
to agricultural labourers, widows and 
disabled persons."(20S) 

That at tbe end of tbe montion, tbe 
following be added. namely: . , 

C&but regTet that in tbe Address 
lbere is no mention about tbe failure 
of th overrunent to evolve a policy 
to eradicate mass 'iUeteracy from the 
country."(206) . 

bat at tbe end of tbe motion. tbe . 
foJlowing be added. namely : 

. ecbut • r.egret tbat in the Addres 
there is no m nlion about tbe need . 
to fight against all obscurantist, " 
communal aDd undemocratic ideas in tbo 
field of education.U (207) , 

That at tbe end of the motion, the 
following be added, namely: 

" 

·'but regret that the Address doe 
not mention atiout the failure of tbe ' 
Governm~nt to t~ke' Ion -term measure 
witb a view to alleviating tb~ obnoxious 
effects of t~e Bhopal tragedy. "(208) 

, That at tbe end of ,the motion. the 
followin be added. ' namely : 

"but regiet that tbere is no 
m~ntion in tbe Address about the 
failure to carry 0\lt the eJect oral reforms 
promised in tbe last Presidential 
Addres~ , "(209) . 

Tbat at the end of , the motion, the 
following be added, namely· : 

"but rearet tbat the A ddress makes . 
. nQ mentiot;l of tbe measures ' to· check 

tbe infiltratioQ of Banglades_hi into 
India which is a positive . risk to the 
ipternal' aud extern(l} security of the 
country.~'(~lO) 

That 'at "the end of tbe molipp, 
~ 'UoWio be ad cd, nameb~ . ; 
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"but ragrce tbat tbe Address does 
not meotio about GovernmeDt failuro 
io stamping out tbe menace of terrirists 
in Pupja~ and other part of tbo . country' 
whicb is being actively ,.belted. by t ~ . 
training of terro,ists in Pakistan."l21I) 

That at the end of tbe ' motioo, tbe 
fonowing be added, namely : 

. Ubut regret that tb~ Addres ' I does 
Dot take' notice of tlie deep resentment. 
pr:evaiJio Bmon Government ~mployees 
about Government's not takiDa aoy 

,po itive steps to remove tbeir fear of 
dismissal from servic~ wit bout beiDg , 
assigned any reason .therefor."(21~) 

, That at the end ()f ' the · motion~ the 
following be ad<Jed, DameJ~ : . 

"but regret tbat tbe Address dees · 
not ~petl o~~ any coocre teo step for 
$olving fhe uncmploymeot .problem in 
the country.~t(213) 

That at tbe eod of , the motion. tbe 
foilowiog l?c added, namely: 

"but rearet tbat In tbe Addreu 
there is no mcotion ,abou the inter-
ference or tbe World Bank aDd tho 
I.M.F. in Jodia's economy which ha. 
become more pronounced and tbat the 
World Bank bas been demandiol .bo1i-
tion of food .ubsidi~s and pressiDI for 
reduction o~ consumption at~odar48 of 
tbe people. "(218) 

- Tha at ·tbe end of the' 
follOWing be added, nameiy : 

motioo, tbe , 

'·but regret tba tbere is 00 
mcntlon in tbe Addtess about Ibe stepe 
taken to eradicate poverty and to 
bridge t)le gap between the rural poor 
and tbe urban rich. "(2J 9) . 

That at tb" end of tbe motioo, tbe _ 
foUowiDg be adde~, Dameiy : 

"but retret that cbere;8 no 
mentioo' id tbo A:ddress abou steps to 
remove the sickness i i dustria) sector 
and unrest among industrial 

I labourers."(220)' . 

- Ttla,t at tbe end of be motion, the 
"but regret tbat the Address does following be added, nam~ly, : 

not ment,ion about solvi~g tbe flood B,nd ' r 

.' 

"but regret tbat tbere is no 
famine condition in several States on a . mention .in' tbe Addre s of tbe ' travails . 
Permiuient basis. "(214) ' 

That at t e end of . tbe motion, tbe 
following be adde_d, 0 mcly' ~ 

"bpt r gret tbat the Ad CIS does 
Dot ' meQ'ion , bout the ' nccc jay 
iocr aSIDg the hlJ(c 0 tbe Statu with 
regard to. various duties and taxes. H(21 S) 

I 

aod tribulation of the bandlo~m 
workers -due to tbe shortsighted . and 
suicidal textile policy of the Union 
Government."(22I) . 

Tbat at the eod of the Il)otio, tbe ' 
fot!owing be a~ded. , oameJ, : 

• That at tbe end of the motioo. the , 
folio \11 irs be added, I:l~me)y: , 

"but relret tbat tbC' Address does 
not reflect the po\\e(crisis in tbe country 
and the steps . takeD to solve the 
lIIaroe."(2J6) 

T hat at tbe end of tbe motioo. t~e 
following be .pded ... namely : 

'~but regre~ tbat in the Addres.' 
there is no mention about tbe nepUve 
attitude of United States 00 tbe issue ' 

. of a total ban on nuclcar weapons:'(2J7) 

Tbat at tbe eod of tbe ~otion. tbe 
follow ins be adde(1. 'Damely : ' 

That at tbe end of the motion, tbe 
followi.,. be' added, namely : 

, "but ~ regret that tbere i, DO 
mention in t b A ress' bo the stops 
for removal · of uoemploymc;nt . abet 
undercmployment amoog th rural 
people and the edUcated . uncmploy • 
ed."(223) 

Tba at lb end ,I Of the 
. foUowin. be added, namely; 
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"but regret tbat there is no ' 
inention in the Address aboul ~11ak~og 
'rigbt to work· as Ii ' fundamental ' ri hi 

I a . ' • • , and providing unemployment allowance 
for ib~ unempioyed a~d underemploye4 
In the niral areas . '(224) , 

that at ttte end of the 'Diotion, tbt: 
foJlowihg b added, Damely : 

"bbt regret that there' s no 
mention in tbe Addres at) ut steps for 

. giVing remunerative "rice to', the farmer 
for tbei produce to impro\'e , 'beir 
lot."(225) . , 

SHRI S~MAR BRAHMA CHOU-
DHUR Y (Kocrajh r) : ,I ~g to ,move : 

Tbat at tbe eod · or tbe motion, tbe 
. ,following be added, nam:ly: . 

, , 

"but. regret that there , is no 
me tiOD in t e Addre s of tbe, failure of 
the Government to improve tbe tcona-, 

,_.' ic condition of tbe· scheduled tribes: 
pro.vide adequate educational facilities 
to beina tbem at par with otber bigber 
and ' more ' advanctd communities. 

~ protect t'heir interest in 'land Bnd their 
· 'areas and also inject 8ufficieo't inner 

stren&tb to "Tribal Societies" so that 
tbey can resi t tbe various t)'pes of 
~xploitation meted out tb tbem."(2S3) 

That at the end of · ,tbe ,motion, the 
following be ~dded, namely ; 

·'but regret that tbere I is ' no 
. mention in tbe Address about tbe popu-

lar d mands lilt Udyacb'al by tbe Plans 
Ttibals· of As am; Auto oinoue State of 

. Karbi AogloDg aod , Nortb acbar Hills 
by bills tribals .of Assam; Jharkband by 

' tbe Adivaais of Chhotsnagpur Brea 
etc. "(254) 

SHRl AM~L , DATTA (Diam'ond 
Harbour): I beg to move: 

That at th end of tbe motion, tl;1e . 
following ~ddcd. namely : 

"but r gret tbat tbere is 
mention in tbe Address about 
failure of the Government of 
top d~uctioD of a day • wal 

' ,' 
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workers in Coal mines. for tbeir panic, .. 
, padon ID the Itrike " of public s~tor 

workers on 21st ianu ry. 1987."(255) 

, I ~~~t at tbe ,end of tlie mOlibn. the 
foUowini be added ' namely : 

·'b,u regr"'t tbat tbere is no ', 
me'ntion in the Address about the 
locdrrect steps taken by (he Governitl bt 
in appointing indu triaJists as Chairmen · 
of Pub.lie Sec or Undertakings."(2S6) 

That at th~ end of tbe motion. the 
following be added. namely: . . 

"but regret tbat tbere is no 
mention ' in the Address about tbo , 
failure 0(' the Government of India is 
not prevailing upon lndian National 
Shipowners" Ass,ociation to include the 
'representative . of Forward ' Seamen' 
Union of India (CI1"U) a reeogni ed 
union of Calcutta based seamen in tbe 

ational Martime Board.' ·(257) 

Tbat at tbe end . of- tb'e motiQo, t~e 
follow ins be added, naJllely : 

"but regret that there is no 
mention in the Address about the failure 
of the Govern'ment of India to ' ensure 
full implementation of s~fety rules by 
the India Airlines ' Management. '~.(258) 

That at tbe end of tbo' 'Illotion, t,he 
foJlowiDI be added. namely : 

·'but rearct tbat . ·,tbere · js no 
mendon in tbe ' Addre about tbe failure 
of tbe Gov~rnnieDt of I~dia to declare 
extra--Oepartmental Employc~s workins 
in. tbe P08~a) Department:8 full ( fledged 
departmental ~mployee8 in accordance 
with the. Supreme Court·s verdict."(2S9) . 
DR'. DATTA SA~ANT (Bombay 

Soutb 'Central) : I beg to move : ., ' , 

Tbat, at tbe eod of tbe- motion, the 
following be added. Damely: -

"but regret tbat there is no 
mentioD in tbe Address ab(tut'. tbe . 
wrODa , Textile Policy benefitting tbe 
textile min owners and harming te"tiJe 
woikers and cotton arowers."(298) 

Tbat at tbe ' end of tbe , motion, 
161'owIDi be added. Damely ; . 
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f ' "tiut- relret tbat' there II 
mention in tbe Addre.. tbat Maratbi 

'spea~inl 'people OD Maharasbtra~ 
Karoataka border will oot be forced ' 
learn Kaonada."(299j 

That ,at tb'e eDd of tbe modoo. tbe 
rOllowi~$ be added, Damel, : 

"but regt:e't that tbere is no 
m otioo' in the, Address about providing 
protection to eight crores unorgaoised ' 
labour in t)le country, nder the ,existing 

, , 
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"but regret tbat tbe Address does 
Dot ~entfon the railure ' of the Union " 
Government to , implement various 
accords sigoed:9(313) 

Tbat at tbe end . bf ' the 
following be added, namery : 

motion, tbe 

, . . "but regret tbat tbe Address doe 
not , mentioo 'tb~ need to. step die 

' conee sions to fundamentalists of 
various bues putting political interests 
before national interests."(314) 

laboar laws!'(300) • ' 

That at tbe end of the 
followin8 'be !,dde~, amely: 

motion, 
" 

. That' at the end of tba 
following be added, nam~Jy ': 

the . 

motiop, tbe 

"but regret that there" is no 
mention io tbe Address about tbe step 
'to pro,vide jobs to 7 crores . uneQ1ployed , 
io the country."(301) 

, That at the end of tbe motion, tbe 
foJlowiog be added, namely: 

Ubut regret tbat there is no 
mention in 'tbe Address. tbat Class . III 
aod Class IV Centr~I ' Government 
empl~yee bave Dot beeo· benefited by " 
tbe Fobrth Pay CommisPJioo."(30~) 

. Tbat at the • cnd , of the 
foUowina bcJ added. na~ely : ' 

motion, tke 

. "but rearet tbat tbere ' is ,JlO 
mentioo io tbe Address aboUt I improv-
ing '.he lot of fifty per ' ceot population 
of the country wbich is living below tbe 
poverty line in spite of seven Five Year 
Plan /'(303) 

SHRI c. ~ MADHA V 
. (Adilabad) ': ' I beg to move : 

RJ;jDDY 

Tbat at tbe cnd of tbe ~OtiOD. tbe 
followin8 be added, namely : 

" 'I "" ", 

Ubut rcsret tbat tbere is 
meotion in the Address of any plan 
ugge tiOg concrete steps . for tbe early 

clearance of aU river valley projects 
proposed by Andbra ~tadesh aod other 
States ruled by tbe Opposition 
parties."(312) . 

Tbat at t~e ' end of the ' motion, 
followinl bo ad~ed, "mel, : 

"but regret tbat the Addre s does 
not spell out new directions and Dew 
'initiatives to ·be penued by tbe Union 
Oov,ernmeot durin . the next financial 

. year to solve tbe grave economic and 
political problems being ,faced ·by tbe 
country. "(315) 

Tbat' at the end of the 
following be added. namely : 

motioo. 

"but regret tflat t c Address fails 
~o take note of tbe instability. mounting 
sociat tensions. jobtesSQcss aod the 
yawnio'g gap ' between the ricb and tbe 
poor. "(316) . 

That at the end of tbe motion~ the 
. following be added, namely : 

"but regret tbat tbe . Address ran 
• to mentioo tbe worsening balance ' of 

payment lJosftion of the country due 
.' to tbe ,Qovernment's 'aHure on' ·the 
" , export frollt. "(317) . 

, That at tbe • end of tbe m~tioD, 'the 
fonQwing be added, namely:' 

, "but regret'tbat tbe ,Address does 
.. not mention about tbe failure of the 

Unlon Goverom~nt to solve the Sri 
Lpo a Problem and stop tbe killing of 
ionocent Sri Lankan Tamils."(318) . . 
That at the end of tbe motioD, tbe 

fol1owif'll be added, namely : 

"but regret that tbe Ad'dre does 
not mention aboei tbe rise in wfJ Jesafe 

,aDd consumer pri~e index."(3J9) 
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{ 'r'onslat lolt} 

* DR.. S. JAOATH AKSHAKI\N ' 
(Cben paUu): HOD. Cliairm 0, Sir, I am 
Ilad to support tbe motioo 'of tbanks on tbe 
Presid t'a Addren. oU8 tbo 
President bal clear1y 8t ted tile cb v t 
of the Government over tbe last .. year, I am 
sorry to sta tbat tbere is no mention in tbe 
Address of the developments taking ' India 
towards tbe 21st century and 1 would there-

• fore ay tbat tbe Address is something to fill 
. in pages.- Pa tlcularly, tliece is no mention 

of tbe Sri Lanka problem wbicb we beve 
been anxiously awaiting, However tbere i 
a mention of the ' recent SAARC summit' 
beld in India but ' aaain there is 00 mention 

• about tbe futility of a solution to tbe Sri " 
Lankan protiJe[Jl. 

Over tbe last ODe year, 6000 TamiliaDs 
bave been kit'led io 'Sri Lanka. We,are very 
much obsesseii with ,tbe talks and oe,otla-
tions. The massacre of Tamils cootinue . 
Therr fammes have become deiolate and 
this situation continues. Tbe neigbbourilJl: 
cOllntries arc posing tbemselves as f .. iend'li ' 
nations aod the same nations fail to b~lp , 
arrive at a solution. 'There is DO end to the 
problem. I therefore request the Govern-
ment of .India to make a sustained effort io 
arriving at a solution. 

Sam four or five years bef..,re we bad 
ceded tbe Katebatbi'vu to Sri Lanka. Wllile 
the territory was ctdcd, to Sri Lanka,. it was 
~learly agreed that fisber!Dcn of botb couo-
trie' will use it for fisbing aDd tbe waters ' 
around wilt be commoo w ten. The ' Sri 
Lankans have yiolated tbis. So filr 6 
lodian fi bermen bave ~ been, arrested ' aDd 
tbey bave not beeD reteased., 

, Another important aspect is that th~ 

Katchatbivu is being converted into a 
'military base with tbe aid of asgrandisini 
plans of certain big 'powers. Tbey ' are 

~ endeavotui.ol fo estabhsb a stroti. naval 
ba . there. ' I once agai , urle upoo tbe 
Government tbat iostead of prolonged and ' 
fru itless riegotiation~, a me~D(Dlruj and 
result oriented dialogue must ensue with tbe 
Sri Lankan OO\ternmeot witb a view to 

. arrive at a taosibl solution. In Tamilnadu 
around PaJk Strait aod in Narimanam 
area. tbe Ru~sian experts have opened tbat 

ooalidorab I wee tb i. tbere. I request 
tb 'Ceo rat Government to call Russian 
experts wit and their belp ' to tap tbe oil 
resou~ for Hie development of tbe 
country. 

PurtMt. Sir, our belovod lead~r ,Dr. 
M.O. a.machaodarao ha" ent Ii proposal 
relardin. revised children welfare fK:bcmes 
to the Ceotral Government. In tbi. 
conoectioQ l would llke to cite 
the 901088al succc:s of the mld-da}' 
meal. 8cbe,me. a brain cbild of Pur~tcbi 

,Tbal~ivin Dr. M.O.· Ramacba dian. This 
scheme benefits nearly 8 lakh poor children 

, every day. 10 0 der to extend tbe ~beme 
to provide other baeie ' amenities to tbe 
c~ildren tbe State Government have 
requested for more funds from tho Central 
Government. 

" 
Another tbin is Sir, about tbe-

nati'onalisation of rivers. Even after 40 
years of independence, we are s~iII simply 
talkinlJ abou~ It. ' As far as inter State 
water: problems arc coocerned, the pressiog 
one is tbe .Cauvery water ' proplem. I Sir, 
Taojore is , the most prosperous district in 
Ta iltladu and it is tbe rice granary of tbe • State. If Cauvery dispute is not settled on 
priority basis, eve tbe most, prosper~us 

district will 80 dry. We have been urgin 
upo tb" Governmeot t appolot a tribunal 
to go into the qu sdon; As tilt Presideot'" 
Address bas become a routine anoual 
affair, 80 also 'Our cry for tbis tribunal. 
I ,tberefore' reiterate our demand for a 
tribunal to go ', ioto tbe entire lamut or 
Cauveri question. ~ , . 

S~r, about tourism, I CQuld way, it il t e 
on\)' cultural activity wbich Jinks djfferent 
reliobs r 'our country and cODtribut~s to 
the unity of our country~ RepOrts $ay tbat 
India bad earned ' some . rupees 1300 crorei 
last 'r ear 'and Rs. 11~OO 1 erores t~i8 yea:r 
ftom ' tourism . As far as Tamilnadu is 
concerned, in tourlsm p rlance, , tbey . call 
it '~Gold~n Triaolle" w icb connects 
Hyderabad, . Banp)ore and Madras and 
certain o,!her areas like Kodai Kanal Ooty 
etc.; a rtquest for lioki~1 tbe~ area ' by .. 

. belicopter nice bas 10Da been made. The 
Helicopter Corporation of India bas nearly 
made all .rranpments but tbe belicopter 
lioks have not 10 fer ' come into existence. 

--- --~--------~~~~--------------~--------~--~~ 
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, Tbere are many more tourist c:entres 01 

foreign attractioo an4 ooly 'iincere efforts 
in tbls directioQ will ' he'" , to prom'~te 
tourism and tberelly earo cooslcjerab)c 
foreign exchange. Tam'lnadu must. 
therefore. be D)ade a prime centre of tourilt 
attraction. ., 

10 Tamil Nadu. tbe ex~rt of semi-
finisbed leather alone bas earned ~a. ~OO 
croreS ot- fore ian excbange. '. r~is baa 
grossly come' down over tbe la t year~ The 

, ~ t 

teasod is ttl t the Central Government bave 
banned tbe export bt semi~fi'riished leather. 
'Tb!!! ban rou'st immedi~lely , be lifted to 

~ , • • t 
(aeilita e fto of to'r~lgn excti._oge wben 
especlalty t jere is a favourabie demand 

. hi the international 'market ro~ ' our leat' er 
products'. 

I would also like to ta~e 
tbis · opt>ortunity ' to draw 1tbe att~n-
fion of tbe ' Ceotra' Gov.elnm~nt fo 
a tieautirul ' city acd orld famous spot on 
tbo map of lndi_; I.e. Kaocbi~uram. tbere is big , 'Zarika· (gold ibredas) Centre

l in 
Itancbipuram and tbls must be conv~!ie~ 
into a Modern Training ' Cent1'C so as to 
expand t e ' prod~ctioo and ' trade of 
Zarika. 

Sir, I would also like 10 invite tho 
aJtention of tbe Government to tbe sudden 
suspension of excavaUoD wort ca ried . on 
in ,Kavetipoompattinam, a~ a'ncient Hirtor -
cal sito, after obe yeat or arcbaeolrgical 
opera 1009'. " The operations yielded many 
rare finds. Wb'ereas, in lir nearb), site. til t 
is D 'aralea, tbe archaeologi aI ' operation 
are ' continuing I for I tbe' past 16 years, 
without bnearthin, aD~fhinl bistoricall~ 
imp'ottant, why the operatioos t 
KaveripoompatUnam have been abandoned '1 
Tbe ' Oo\ternment must look ' into the 
matter. 

t . 

Many military experts believe tbe tbird 
"world war may come in 'be form of a aea 
warraV' when all the big' powers are vyih8 
with eacb ot~er ' in experimentiog various , 
missiles and connected tecllnologies . IQ 
preparation of sucb 6 warfare, Govern .. 
ment have railed t give appropriate 
importance to tbe completion of th~ 'Setu 
Sarnu ra Project. . We bave 'been stressing 
thl' maUer in ParliaIneot and in various 
t~er for~ms. , Tbe, pre ~t , Vl~e·r~,sid,~ 
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and tbe formes Defence ' Minister, • w en h 
was Defence Minister announced. while 
laying emphasis on tlie matter, tbat tbe 
project would be treated as a defence projec~. 
Tbe Govermnent mu t stand by the 
anoouncement and instead .of allocating 
'tuDd,-from 6th or 7tb fiye year plans, the 
Government should anoeatc funds on a 
priori,y ~asis'. I t~ere;ore req est tbe 
Government to pay immediate aUe ion to 
tbe ,completion of tb~ project. 

, ., i ' "' • 

Likewise. the Gaoga-Cauvery Project 
was s~arted du!in, 'the 'British . period, but 
its completion is still eluding us. The" 
project may involve crores and crore , of 
rupees. But, Government may keep in 
mind tbat whim tbey could complete tbe 
Rajastban Canal Project 'with I • that much 
deterll1inetion and make it a succ s. tbey 
could .also cO,mplete the Gansa-Cauvery 
Project in the same manner. This i a 

, pressIng need of Tamil Nadu .. Sir, parti .. 
cutarly wben tbe State is heading for evere 
drought conditi~n after tbe (~ilure of t.wo 
monsoo.os. 

Likewise. 'tbe, Telugu':Oaoga Project. 
Tbe former Prirpe Mini ~r, Smt. Indira 
Gandhi laid tbe foundation fot the project 
aDd many crores have 0 far been aliocated 
towards the p oject. However, for Political 
reasons, the project is still ~nco01pJete. " 
could say with certainty , that the comple-
' tion of the projtct . will n'ot only resoJve 
the river water problam. but it wifl provide 
drinking wat r to nearly 89 to 90 , la b of 
pare ed' tbroats in Tamil Nadu. ' 

I 

Sir, in the same mannel. I would like 
to dra the attention of tbe CentnJ 
Government 10 an Inner Circle Railway 
System II cODnectina Paranglmalai. 
Vilhwakkam 'elC;., in ttie outskirls of 
Madras, Surveys were made sometime 
back. But tb~ Railway · BQtlrd autboritie ' 
are saying tbat further surveys will have h) 
be made. In this manner. onc 
survey ,after another u[!dermin~s the wbole 
s:Cbeme. I request t c ' Government to look 
into tbe matter and to take expeditious 
aC,tion for cdmpleting the project. 

Rt'giuding tbe educf:ltio~ policy, 
lay tbere are sincere efforts 
Government towards imposing 
'~rQU b ~ NaYQd, _ Vidfalaf~St 

I could 
by the 

Hindi 
T 0 
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[Dr. S. Ja8atbra~sbakan] 
Government Jacks concern in .preading 
education to, all and promoting universal 
educadon to build a elf-reliant India. 
That ,is why in our country, 70% of tbe 
people are still illiterates. T~is should 
ao. 

Reaardiog power aeneration, -Sir, .1 
regre t to say tbat we are lacking in ' tbis 
field., Besides 30% 'power ' gen rated, is lost 
in transmi sion. 

Wben Lenin took over io RUssia. be 
made two remarkable contributions for bi 
country-one was taking steps for eradica-
tion of illiteracy and tbe otber was for . 
suf!icient p wer .produotion~ I wish I~dia 
sbould also come up to th~t staodard. 

Tbere are nearly 51 lakb villases in ' 
India; As per available ' tatistics, Dearly 
31 lakh vi~lages do not have proper ' 
drinking water ' faciliiy. This condition 
8~ould be , r~medied. 

Sir, our Hoo·ble Cbic'f ' Mini ter, 
Puratcbi Thalaivar stressed tbe need (or 
compulsory military training to all able-
bodied citize~s. . I reiterate our Le der's 
wish once again .tbat compulsory military 

, training sbould be ' imparted 'to all Indians 
particularl when .Qur country is faciDg . 
bo tile de~ gos. I thank ou again • • Sir. fOr 

: tbe opportunity given to ~e. " 

SHR I NARESH CHANDRA CHA TUR-
VBOI (Kanput): M'r. Chairman, Sir, 1 
rise fo support tbe Motioo moved by Sbri 
lagan Natb Kaushal and second~d ' by Sbri 
Bba&wat Jba Azad. Tbe Addres . By the 
President is a, document of tbe 'unity. inte-

rily, ' progr ss and prestige of tbe country. 

Tbe most important tbing in tbe 
Addro s ;s that mendon about Punjab ' bas 
been made at tbe very outset, concern bas 
b en shown about tbe situation in Punjab. 
and possib1e solution of tbe problem bas 
been discus ed. Por tbe fir t time. ' the 
problems of a particular I Sta e . and its 
Government bave been · dis~ussed in the 
President' Address. ) thipk it is justified 
becau e the incidents whicb ,have been 
taking place in Punjab for the · past SOlDe 
year have 0 used coucern on national 
Iovel , J WO'lI Ii c to CO atul~t~ tllc J\9P. 
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,Home' Mlniater, Sardar Buta Sloab 00 this 
, occassioo who bad started ome ' years aao 

tbe process which tbe BarD,Ja Government 
and Sbri Barnala himself. and bis Party bave 
followed in Punjab today. In spite of 
~iOI declined Tankbaiya aDd ex-communi-
cated from the pantb, . Sarda.. Buta Siogb 
refused to miX: , relilioo witb politics 
although be is a pious aod true sikh. The 
.I~ader of tbe Akali Party bas undertaken 
that ' work now and bas understood bow 
improper it is to mix religio~ · witb politics. 
By adopting tbe pbilosophy of ~eeping our 
great democratic country above evcrything 
else~ he bas proved tbat ' concern for the 
il)terest of .tbe ' nation is above reli~ion .. 
In aoy secular coqntry where the Consti-
tution professes secularism OT the adminis. 
tration of tbe country is carried 00 . in the 
ecular manner. II tbe religious , Heads 

misuse tbeir authority, tbey should , be 
removed. - We have congratulated tbe 
Punjab Government for this very thing and 
probably, tbis i~ tile- reason the Presidcmt ' 
bas made 8 mention of it in the Addre s: 
Undoubtedly. he deserves our congratu-
lations. 

, . 
I would also like to' say tbat if there is 

~ny supreme power in tbe 'lndia democratic 
.republic it is tbe Indian 'parliament aod not 
any seat of religious bead. There , ·is no 
denying the fact tbat A~~I · Ta'kbt may be 
supreme for 'Sikbs. tbe seat of Shankara~ 
cbarya may be supreme for Hiodus and 
Imam may be supreme for Muslims but ill 
the Indiao Republic,.if anytbi~g is 'suprem 
for Indian Citizens, i,t is tbe Indjan Parliament 
and whatev r dccision is taken bere, would be 
bidding on the whole country. ,With tbis 
point in view tbe President has made a 

,' speciat mention tbereof in bis Address. 
I would specially like to ccrDvey my thanks 
to him for tbis. ' 

, In this context, I would like .to say one 
thin more. Tbe Chief Minister of Punjab 
bas repeatedly said tbat tbe Punjab Accord 
has · not been implemented properJy a d this 
is , causing unrest. The Prime Minister I bas 
gWen a very jutUcious reply to this poi~t 00 
a Dumber of tim~s. In tbis context I 
would Uke to say tbat tbis i. ' the correct 
answer aDd ~hc Accord can be 'irnplem1:nt-=d 
only wben it i enforced on all tbe concern-
ed parties. ' It sbo 'Id Dot be so tbat. any-
'bio, accept .b'e to 0 • of tJ\e parti • ma 
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be, implemented in spite of being agaiol.t .. the 
in'terests of' ,tbe ot~er ' p,arty. This bas 

. never bappen~d and nor wilt it happen. 
, Whatever decision has beeo· taken by the 
Prime Mioister of tbe c'ouotry at the out et 
wlJI be im, lemented aad has been'. imple- ' 
m~nted. There is no selfish motive of the ' 
Congres Party behina it. Had tbt.re . been 
any selfish motive of tbe Congress Party, 
it would not ~ba;'e Jet the ~Ak!tli Party f~rm 
Government in Punjab so easily • . ) ' would 
like to ask from tho e who level such 
~b 'rge wb' ther we sign~d the Punjab 
Accord to 1: cillta,fe ~arnalaji to , form his 
Government 0' wbetber we ·, signed the 
A$sam ACCOfd so that GaQa, Sa'ogram 
Parisbad' may from it ' Government tbere? 
May' I know whether we 8igoe~ tbe Mizoram 
Accord just to alloW' La Jdenga . to form , bis 
Government 'tbere? No. We jgned tbese 

, ' Accords' for tbe ilke of peabe, amity and 
democracy in the country. W~ want law 
aDd order in tbe country and we want to 
safeBaurd tbe unity and the integr'ity . of the 
t It J .. 

aou. try. For us th~, eC':lrity of the country 
is foremost. For U ,the .democratic federal 
structure 6(tb'~ cou~ttY is supreme w etber ~ 
we form the Govetnmeqt , or Dot. Shri·, 
aajiv Oandhi bas (to e the ' same. ' Today. 
when we ha e ' made u~h a big stride. 
certain ~mall minded peopl,e criticise us: It 
surpri e u~ . I They ev n ' ee con piracy In 
the Accords signed by the Prime Minister of 
tl\e country. I feel sucb people should rise ' 
'above t'tie e thin~: • " 

~ . 
,B" side Pu )~b, tbe 'Address has dwel~ 

n at er i sue, particularly the 'economic 
matters the country is facing . The question 
of pri\/ate sector and pUblio set!t().. is al 0 
raiseeJ bere. ' On this i sue they criticise 
tbe Government tbFlt it is s' rightist 
'Government and some people go on clari-
fying that it' i . not a r~btj t but a "leftist 
Government. But J would like to say that 
t 10 Oovcrnm ot of Shri Rajiv Gandhi ' bas 
temov d the 100bal~QCe between tbe .. ,priv.ate 
ector and the publi9 sector , which was ' 

'going on in our mixed economy. They 
hav brought an era of ' balanced economy. ' 
The Pre HJent has indicated towards it in . 
hiS Address. l]nder tbe present situation it 'is 

, not pos ible to do a\v89 with private sector 
nor js it possible to ig,nore the p~blic sector 
after what we have nivest d~ in it. But you 
will b ve to look ioto the sbortcominas of 
he ub~jc e tor ',f )'oq w, q, t ~t Ibo ' 

. 
country may move forward, you will have to 
constantly review tbe working of ih public 
ector. The Government or Shri Rajiv 
and hi bas rep a dly been doing this and 

it bas warn d tbat If the deficit financin 
continues duo to' the p rf rmane. of the 
public s eeor then it will have to tJlke actioo 
p , it cannot allow any factOry, llJill or 

- compJl~Y to ruu Joto losses. We .shall 
constantly ke p an eye .on ' p.}'oducticn. 
J bour., capital ' inve tment. P ople talk of 
corruption nnd wasteful ex" nditure pre .. 
valent in the public ector. The GovC'rn~ 
ment will conduct a study in this regard and 
if any 'lac oa is found,. it will be re'moved. 
I 'bope this new fi cal ' policy will prove 
beneficial to the (:ouf,ltry to wbicb th 
Pre ideot has dra~n attention 'specifi ally. 

As reg'lrd the' new ,education p~Hcy, I ' 
~ould like to say tbat it i a g d step . 
Some hone ember has just DOW said that 
JllndU being impo cd in. tbe ' nam ' f 

-Navodaya Schools, Tl)is urpri es u ~ 
In tbe whole of the ,country educafon is 
hnparted through IHindi. Tamil,.: GUjarati,. 
Maratb.i• Bangla.. Punjabi arid other regional 
languag~8. W . hav~ to dev lop .r in I 
and othel: languages, lik Sanskrit and Ur u. 
T ~e form t.be ~asis of our na ional unity. 
If some op~ ays such t;nall thing 8 in 

parti ular lang age, it har,ms the nity 
the coutry. ' We bouM del\i t from s cb 
~tteriogs. 

• 
,'1 t " ~ 

I~ the Presldent's Addre b 
been made ahopt the min riti s. It b. 
bee~ said tba t their int rest will be prot ct- . 
ed an<l security wjll be pr vid d to ' them. 
I agree that our G:overnme~t bas been 
providing security ~ prote' ti n , to the 
mioQrities ~o the ext nt, no on I can 
provide_ Just now one f 'our friends 
from Oppo ition was ' peakin. , He . aid 
tbat tbere was P Hindu Ahmedabad and 
Muslim AhQledabad. I do not know 
where he finds uch hm dabad. He . 
might bave found it at hi "!hi re, ,dene 
o.r some where else. About 4" 15 to 20 da " 
back came fr'oD'l Ahme(!41bad ' but I did not 
see any H_ndo 'Ahmedabad and Muslim 
Ahmedabad there. When the new of 
violence appeared in ~he newspapers. ) WR , 

pre,sent tbere and I did not find ' any ucb ,' 
tbing there. Thi~ idea of Hindu Ahmeda-
bad and Mu lim Ahmedabad has come to 
11' r:ni d bee \1 there i$ streed aD i 

. , , , 4 ", . 



317 Motion of Thanks on FEBRUARY 2'. 1987 

lSbri Naresb Chandra Chaturvedi] ·SHRJ ANADJ CHARAN DAS 
(Jajpur):- Mr. Deputy Speaker, Sir. ' tbe 

of Slkb Punjab and Hindu Pun; b in hi Hon. President bal been kind to address 
mind. I would like to tell 'him . tbat be the Members of the both flouses of 

bou'd not say like thi becau e it will not Parliament. Hon Member Sbri Japooatb 
be 800d for tbe country. Such a talk of . Xausbal has now movtd a motloD of 
Muslim Hindustan and Hindu- indu8taD ' thanks to his address. to tbe M~mbers of 

rovokes <>Qf colleague Sbri Sbababuddio. Parliament. I rise to Ipeak a few word. 
He bad given a "Call of , boycott of tbe on the motion moved b)' Sbri lCausbal io . 
Republic Day. ' ) t ink tbat tbe Opp sition this House. Whetber th addTe s i 
should have trongly protested aga'ios it and lengtby or brief it is· very important for ~n 
sbould have asked bim not to say such a . of us. 1 am not a we I, read person, but 
tbiol. In 1 is regard I w~ul~ like to witb tbe little koowledp I have, ". would 
request the hOD. Home Minister tbat a Jaw like to speak 00 tbe Pre ideot's Addreu 
must be enacted under which a per on wbo tbough in lesser detai)l. I may take a 
bow di regard to 1be National Anthem or long time to complete my peeeb. but the 
ational Symbol or one wh caU for tbe time at my di posal is very limite . So I 

boycott of National Days, sbouJd be would like to confine my speech to point. 
disqualified to be a Member of thi House. only. My sPeech will ~ very brief. I will 
26th January i our Republic day. On tbe speak on $Orne important points. 
26t January, 19S0 our Constitution came 
into force because of which . we are tbe 
Members of this L k Sabha, we have got 
elected to tbis House and because of which 
we ' ve tbis status. Tberetore. I think, it 
would be tbe biggest hindrance in tbe way 
of national unity if the people do not 
chall nge Sbri Sbababuddin bo is a 

' Member of the Sabbs and had gi~en a . 
caU to the Muslim to yeott tbe Re .. 
p\lblic day cel brations. e should think 
o the eotir country as, one entity and 
should not think in terms or South India. 
North India or. West India because tbey B're 
all parts of India aod not separate ones. 
When I read the rilings of Shankara-
choraya . Madhavacbarvayo, Nimbaraka-
cbaraya and Vallabbacbaraya. }' do not feel 
tbat tbey are Sout~ Indians. I fe 1 that 
the culture of entire India is reflected in 
tbeir writing : Similarly. wben I read 
Guru Naoak Dev, O';ru TC'g Babadur and 
Guru Govind Singb I fiod that tbe cntiro 
culture of India is reflected in tbeir wt'itings. 
When I read t'"he writin s of Namdev. 
Oyane bwari or Sant Gyandev, Tulsidas or 
Rigved~t I fiod the culture of entire Jodia in 
it in the same f rm a it is to .. day with tbis 
feeling or oneness only we shall be able to 
protect our n'.ltional ~nity Bnd integrity. 
and maintain the development of our 
country a'nd its rich heritage. 

With tbese 'words 
President's Address. 

I the 

Today. India is' on tbe patb of progre s. 
be situation a~ · prevalJed io 1947 is no 

more. Gone are the days of princes and · 
zamindarit .in our country. Zamindaris 
have been abolisbed' Privy purses have 
also been aboHshe'd aDd the princes and 
zamiodars are no longer entitled to ' privi,:" 
Jeged ' allowance. On tbe other haQd ' 
Banks have beeo nationalised. Once ' upon 
a time priDces and th~ Zamiodars accumu-
'laled aU"tbe we~1tb in tbe country, But 
today the situation· is quite different. 
9ramya banks exist in rU,raJ areas. Even 
the poorest of 1he poor have o~ned their 
accounts in the Gramy,_ blinks and started 
cultivating avings habit. ~ Thus the ecopo-

, mic conditions of tbe pOOl people bave 
. improved. There is ' .. great cbange in 

'their' standard o(living. We should tbink in 
terms of tbe changes tbat have taken place. 
They have taken place. because of tbe 
undertllken by Government. This. is pos ible 
only in a democratic sys ern as we bave in 
India aDd I could say tbe whole credit for 
development and for this great . change iQ 
our country loes to t,he Congress . Ooyern~ 
ment. ' 

Congress Government tOQk over tll 
couotfY from . princos and zamindars. 

. Various measure wefc ta eD for tbe 
upJiftmept of tbe poor peopl. The . ~oe • . 
fits of tbe programmes of th~ Oovertlment 
percolated to 'tbe "own trodden. 
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tiODa! provisions were also made to better 
tbe conditi"onl of the poor. particularly tbe 
Scheduled Caltes and S'beduled Tribes. 
And in ; iiDe' with I bQ,e , constitutional 
provisio I Government have ' taken 
eteps to ' improvCl . the, (ivinl 
standards ot Scbeduled Castc. and 
Sebeduled Tribel. the areatest con-
tribution of 'be Congre Government on tbe 
economic front is ,be evolution , of tbe 20-
point programme: It catcr to tbe needs 
of all sections of our society. Our CO[JS- ' 

titutioD ensure equal opportunity to all 
. . citizen. ' Provi iODS exist In can titution 

for de-concentration of wealth and to 
acbieve thi 80al tbe Coogress Government 
'bas formplated many programmes. Tbi~ 
was also our maio promise in the last 
election aniftato of · our party. After 
coming to' power we have worked in tbat 
direction. " reiterate at tbis opportunit)' 
our Government's started for an all-round 

. developmeht of tbe country. We can take 

. pride tbat we arc just below the attainments · 
,of developed countries. Tbis ·bas been 
amply reflected in our Prime Minister's 
slatement of takina ~be 'Country to tbe 
21st century. 

Now I would like to ' touch upon , 

working agaiost tbe unit and integrity of 
t e country. 'Tbey fan cO lJ)unal reelin&s 
among tbe people and incite bern to 
violence. We ust ~e uodauo ed in 
protecting our country from «bes . elements 
at all 00 ts. 

The people in our country are ware 
of their probl rns and tbey. the~e(ore • . know 
whom they should vOCe Co ' p wer a d 
tbeir choice bas afway been tbe Co~gress 
Party. They believe in our ideoJoiY: 
tbey also know fhat only Congres 
Oo~erolDent can establish ' . a socialistic 
sociecy wbie can , face the challng of 
time. 

10 his addle to Parliament the 
, Presjd nt has outHn d tb~ pOJiCY of bis 
Government and the variou pJogrammes 
impJemented. .. Tbe Address aJ 0 

contaies the ' programmes proposed 
for implementation. durin i 981-88. If a1l 
those programmes are properly implemen rd, . 
even tbe poorest of tbe poor will be 

.greatly benefitted so it i Cur du'y~ to see·' 
tbat tbe programmes for eradication of 
poverty are ' implem Dted vigorous'y. An 
partie sbould e,,'end Cheir kind· coopera- ' 
(i,on (OJ' dJ'ccciv ,imp) mentaHon of abose 
pro fam es. Then only ·the country can 
prosper. 

, SHRI AJOY BJSWAS (Tripura Weu) • 
S~r. 0 a pOint of ord r. Tbfte is n~ 
quorum in tbe House. ' 

ducation. At tbe time . of Independence 
we were rar be in in this eld. In 1947 
when 1 was readin in Higb School, tbat ' 
was only school io our area. But that 
situation i. 0 moro. It i comp" tely 
changed. Tbere are ' as mao)' as 25 
coileges io my Suh-divi$lon ' alone. There 
are priOlary schools In each and e ry 
village. There f , riot a &i gle block in my 

' constituency where less tban 10 High M DEPUTY SPEAKE 
Schools are there. We ' ba\'c ' $ptcad .' being roo,. 

'fhe bell il 

' education to e~CD far-fluDg ell. Our . 
efforts ate aimed at eradication of illitetacy Now tbere is quorum in tbe Hou c. 
and spreading , ~ducat1oo t ever,Y nOOk The I_'fon. ,Member may continu . 
(lnd corntr tbe country. These successes 
OD tbo educatioD front. sbould not mertly 
be viewed flbm tbe ' 1)0inlS of result I but. 
eft'orts of the Government must be appte-
cilued' tbat made ' tbem P9ssible. ,here 
are vesced jntertsts bo would like to 
keep the bulk or SOCiety illiterate. Tb 
work against Government'. programmes at 
spreadlol education.

A
• The same vested 

interests including some (oreign powers are 
out to destabll e our countty. They d' .. 
rupt peace aDd unity of tbe country. 

, Th divisive forces a e .ystcmaticaII)' 
• 

( Traill/atton 1 

StiR] ANADI CHARAN DAS I d' : Sir, 
was tscussing the present condition 0' 

tbe. people in our country. 

[MR.. SPBAKER in the 

. While apeakina OD tbe Illotioo of III_ok 
, mal\Y bon. Members referred to tb Dew 

20 point Economic .PrOiram 0 r 
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{Sbri Anadi Cbaran Das} 
Prime Min; t r ,and our Goyernment bave 
laid $feater empbasis 00 the , dfectiv~ 
implementation of lhe programme .. ' Their 
proper implementatiori will give furtber 
able to boost to our ,cop..oroy; poor people 
will be able to earn their liv~Uhood. 

Tb Presi ent in his. addr S8 bas 
ref, ned to another important programme. 
Tbat is administl tive Reform. Actually 

,great ch o$e is ne ded in tbe attitude . 
of the bur auera, iJl our country_ Jf tiny 

~ , boQy i creatingrburdles in the progress ' of 
. our. Dation. it is bureauoracy_ They consi-

. der others as _tlO body in tbe coupny. 
People ~aon t laise the ir v( ice 8galost 
bureaucrat, Bureaucrats bouJd cb.anae ' 
tbeir ",tt itude. Pre ident bas rightly · said 
tbat tbe country needs AdministratiYe 
Reform. 

Secondly, our religious atticude -is 
re ponsible for the sbow progress of tbe 
country. We should not ~ombine poUtics 
with relision. 

Thirdly, ' our ' parochial attitude is 
another rea on for the failure of different 
plans a d programmes. We have to remove 
-regional lllbalance if we ,want all , parts of 
o~r country to develop. Popu1ation growth 
is another main problem io the country, 
we have to accelerate family welfare 
programme to control birtb rate. But Lam 
sorry again I blame tbe bureaucr:ats for 
tbe stow 'P~OS[es in family . planning 

, proaram~e. 

.. • I 
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get. In fact they are the real ,beneficiary 
ciasi. They baye ,got bouse, land and 
,money and some of them have iood bank 
balance. Many (iovcrnment employees do 
side, business, set up indu,8fry in otl~efl ' • 
name and amass a lot of wealtb: At tbe ' 
same time tbey get the s'alary at· the end 
b.f th~ montb~ But it is very ·ulifortun,te 
that tbey do not tbink for the lakbs of 
~~or and down trodden people hvin~ in 
the cou~try. They " dfi' not have even 
5,)'mpalhy. for tbeir villagers and' neighbours. 
We a1l are awaJle that borne bureaucrats 
even . bate tbe' peoplets rcpre ntatiyes. 
Perbaps "hey tbiD tbat MPs aDd MLAs 
,come for Ii period of five years and cannot 
. harm them and ultimately th y wiU have 
I no ,power affer ~he completion of five . years 
wblle they ate sure to . be , in power till 
tbeir retirement. This egoism j v ry much 
tberc io' the minds of moSt of tbe bur au ... ' 
crats. You will be surprised to know tbat ' 
~ven small ,.empl~ye~8 in . tbe rural areas 

, earn good amount of money. Tbey " cons .. 
. truct houses in t~e t~wn and get hand-
some bO~5'C ~eot. Some of tbem even 
iodulge ,if? . black mar~eting. ' they ' haye 
beeo amassiD w<laitb through .unfair 
means. 

. Sir, our 'Prime ' Minister wants to 
. provide c1eao a!iministration. But when . be 
made his ', int~ntion , known tbere was 

, criticism in tbe press." ,Is . tb~ pr S8 not 
aware of corrupt officials? If. tbey ' ate, " 
w~y the corruption is Dot exposed l ' " . 
. ~ am glad ' to say tba~ : we bave been 
able to prQvid.e work for ·100 daYfJ. I am 
S9'~y to s~y tbat ~LEGP !S Dot lleiog 

Sir ' many of tbose ' inoharsc fol" p~operlY Imple~ented. • Wbile , louring 
itn",le~;nt\.,g .' poverty ane. Yiation ~ pro- . different areas I bave observed that th 
grammea alO Qot wOlking , s!Deerely. Tbey , officials lncb~ge for implementing 'b: 
wanl that tbey should get some sbare of pr08ram~es ~Ive tbe work to cOD'tractors 
the rooney , meant- for tbe poor ' under who ptp\llde Jobs to the people on con-
various schemes. ,They are 'indulging in t~act basis. Work is not . given to · benefi .. 
misappropriation of funds_ , Unless tbis cla~y group for whom tbe ropramme ,is 
practice is stopped the poor caonot set tbe meant. This programme should' be jmpl-
real benefit. Government . official misuse men,t~d a~coidi~8 to ceQtral guide Jin;s. 
Gover ment vehic~e's • . They have got The o~cJals claim tbat ' they are working 
their own bouse. but they stay in Govero- ~CCordl?g ~o the Government ~f India',s 
ment aCCODltDOdation. It is regrettable instructions. " If Anadi Das complains 1 t 
tbat instead of putting an end to exploita... ·bim .&ive~ Y"0l'k to you. If R~jiv Gao'dbi sa;s 
tion they ~ .. e in.volved in ~xploi~ation. Tbe Jet ~'Im a~ve you work. . Sir .. we tbe . MPs 
Government employee cons~8t 40% ' of the are }ust lake . 'tbe watch dogs. MPs and 
o,al population in tbe countr.y. They have ~ MLAs remain out of their headquarters 

enough power. They, cf;ljOY SO~C b .. en e fits , for ~ to 5 months_ T~erefore, if all the 
wbicl,\ tbe rest 6.0% popul.tion . dO,es not IOCtlons of peopJ~., .wili not extepd 
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cooperatioD how' these prolramme will be 
implemented. Sir, thousand, of " people 
earn their livelihood by workiog 8S : daily 
'labourers. Huodreds of women give birth 

I 
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,facts, if yoU do not cooperate ' with the 
Government and , try to create obstacle 
under ,tbe cover of criticism, tben I tbink 
tbe Oppoaition is .certainly not doing its 
duty well. In this rega,rd J would appeal 
tbat in tead of creatinil various ob tacles, 
tbey should cooperate witb the Government 

, at least' for 'one decade so that ' the country ' 
niay be takeo o~ tbe path of progress and 
all the .o~structions, may be faced unitedly. 
Besides tbe above points" I would like to 

. submit' some points to the Governmen't al o. 
~ T ouah we admire the Government for some 

Finally, Sir, woriJ about land reform&.- ,; admirabJe work yet its working n eds son,.c 
ur Government ' bas laid empbasis 00 jmpr~vemeot and it should pay attention 

Implementation of land reforms laws. Wo ,towards it. For el(ample, take 'lb case of 
. ba,ve fixed 'ceiling on rural land but urban indu t~ial devel pmeDt. No doubt, it i a 

·to their children near the huts OD tbe work 
side. 'They are constructinl buildings for 
us but the bureaucfa ts do not bave any 
sympathy fo'c' tbem. Presideot',s address lias 
referred to the determination of Government 
to .change tbis attitude of the bureaucrats by 
bringing rdorm in our Administration', We 
will .achieve aod at all cOSt8. 

land c iling measure~ has n·ot · been ~ imple- matter of pride that we have achievc:d a 
m<:nted ,funy because of burea!J~rats ~ I bope growth ' rate of 8 .. 7 per cent in industrial 

,aod trust lhal .our Government will Dot growth but we could have increa ed it 
leave aoy stone untui'n to implement urbao further had we made some improvements 
land ceilibg measures We will implement . in the implementat,ion of our policies. We 
all programm~s in fi11ancial year 1981·'88 .. have invested ·Rs. 50,000 to 51,.00'0 crores 
as referred to by the President in his in the . Public sector an'd our economy ' 
address. 1 support tbe motion of tbanks- depends on i't but we . bave given ita 
whole heartedJy and thank you · for givi~g management in tbe ' bands 'of such pers()ns 
m time to speak. ,.' w)lo do 'Dot ha've any indo trial training or 

SHRI MADAN PANDEY (Gorakbput) : 
M"r. Speaker. Sir, r~ tbank you for ' provind-

I iog me an opportunity to speak. Wbile 
. supporting , tbe ~otfon of Tbank on 

Presideolts Addn:ss I would say tbat if we 
follow tbe guidelines contained in ' tbe 
PreSident's Address ' duriog tbe next year 

land fulfill tbem, tbe a tmosphc;se of unrest 
aod di turbance prc=vailing . in tbe couotry 
will definitely be removed 'and tbere will be ' 
no difficulty in brloSing the couotry to the 
front row of the developed ' couDtties witb 
tbe' belp of our industrial aod other ', kinds 
of pr'oduction. It appears from the 
speecbe of tbe Opvoaition that they · are 
creating obstacles in incuJcatios a· fcelios of 
oneness which we nced to take this country. 
towat:ds progress. It is DOt an allegation 
but I would request tbem to thiok -with a 
cool mind as to wbat this Goven~meDt bas 
Dot done during its 'teoure to solve tb.e 

. etbnic probiem of Sbri Lanka. DUClog tbe 
,recent anger on 'Jnd~-Pak border, tbe 
Government acted swiftly , to brioi tbe 
situation UDder cODtrol. Similarly, in 'tbe 
field of indusirial developrile,nt ' also; tbe 
Government bal shbwp an increase of 8.7 
per ceot in spjte of all tbe co~straints it bas 
been fac;:ipg. ' ' Even ,after realieina these 

acumen to run the industries successfullf. 
, Fortunately, tbe Hon. Prime Mini ter is 
. also prescot in the House today. J' would 

request bim tpar we should create ' a 
Man,agerial Cadre iQ our country. ' We 

, have iov sted Rs. 50 tbous,and crore j'n tbe 
. Public sector a~d 'have banded over ets 

management 'fo tbe l.A .S. officers wit out 
: impartios any Industrial trainiog to tbem. 
If tbe aid managerial cadre ' is not created 
for tbe Public Sect.or, I, think we sb II Dot 
be able to make proper utilisation of the 
iDvestM~nt we have made. ' I would aJ 0 
like to say that iF the Public sector mpJo-
y es do oot get proper and · bumantariaD 
treat.ment, we sball not be able to et ·the 
desired cooperat~oD from them. 

, , There is DO doubt tbat we are meeting 
, them human treatment. · But when the 
wOf~~r8 go with their , demands to ' tbe 
ver ons sitting OD ttie. man gerial po ts, 
tbey arc treated like workers jn . the Private 
Sector~ 

17.31 brl. • 

[SHIU SHARAD DJOH~ in the Chair] 

be 
The Worker' 

,' disposed 
demands bould 

of co~titutipna1J • 
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(Shrf Madao Pandey] 
. If we "Ule their issuta on 

tbe spot tbat would avoid tbe Jos. of man-
days. . Sometimes the opp.o ilioD people 
try to give the labour problems a politi-
cal colour , by instiptina . tbem to 10 00 
stri e. But I hope tbey will not faU prey to 
their macbinations. 00 21st instant tbe 
opposition partie ave a call fqr strike in 
a Public sector undertaking wbich is a very 
important sector for the country's tCODomy. 
This i a matter of great satisfactioD, and I 
want to congratulate tbe workers for tb'i 
that t,hey have n'ot . re ponded to tbeir caU: 
HardJy 8 to 10 per ceot people 'supported 
thi t ike. Rest of tbe people rejected tbe 
call atonawith INt'UC aDd otber patriotic 
organisations and tuck to their work. 

17.32 hrl. 
. . 

(MR. 'DEPUTY SPBAKBR in the Chair) 

This is a cleat jodicatio for tbe I op- · 
pOIitio wliicb th Y should 'a e Dote of. 
The politital field i open to pu sue tlieir 
aotiviti s but tbey ihould not . try to harm 
tbe industrial production of the ~ountr)'. 
This is my app I to them. Mr. Deputy 
Speaker; ir, we must, pay attention to ard 
tbe' dey lopmental works aDd- to tbe other 
main point 0 the 20 POiDt Pro ramme Uke 
providiog self-omployment to the weaker 
e.ections of tbe society. e have impl-

nled programme for tbeir upJiftment. I 
waot to make . a reque.t that hen t ' e 

, Goveromen. of Mahara btra and olb r 
, tate can provide a e window' service for 
. tablisbio io ustrial units «en " bat is 
tb Deed. of number of Departm ot for 
imple e ting' programme like R.L.B,G.P. 
and I R. .P. for the same ection of 
society. A parHam ntarian like me is 
uoable to ev~o count their mimes. Wbeo 
a farmer or a labourer goe to seek help, 
he t ac~s a problem a to which door be 

auld knock for whicb ' work. Thetefore, 
instead of tbese various Deparmeots, we 
should make one 'agency responsible for 
providing belp to abe farmers. If it is dono, 
our pace f development would acceJerat 
manifold. . 

I want to say a rew words ob tbe Punjab 
problem. This i not oDly a problem of 
Punjab alone but it belong to the wboJ~ of 
Cbo oat~P. Our nation i one iD aU re.-

tIN pfleslden,· s Address 3~ 

peets and we cannot even tbink of partinl 
. with an h,cb of its Jand. Therefore, it 
becomes .our duty to make tbe ' measures 
initiated by the ' HOD. Prime Minister 
successful. It is our du.ty to 'make tbe 
JunctioQ in c;bdndigarb on Marcb 1 a 
success. To implement tbis programme 
everywhere, we shell bave to spread a 
network jn tbe ~ntire ,country which will 
pave way fot creating a favourable atmos-
pbere for Punjab. There is no doubt tbat 
tbi problem is going to be solved very 
ado. The bistory of . the world bears 

testimony tbat even a single person caD 
aUe,mpt to Create terrorism. If we 
wisb to sol e ' the problem of 
terrorism forever theD we shan 
bave to give it a serious tbougbt. It is not 
easy to tackle this problem. ' It wiJI take 
time and every citizen C)f India will have to 
take a stand against it in order to solve It. 
We sbael bave fa create aD attl)osph re in 
the country that no terrorist may be able to 
take refuge anywhere and nobody may eJp 
tbe terrorists and they may Dot be gh,en any 
8 i tanCe' at aoy level. Then this terrorism 
will ' vanish 00 its own. Tbe way people 
like Ganesh Shanker Vidyarthi bad fought 
fiercely 88aiost communalism and ,bad 
sacrificed tbeir lives, today we shall have to 
create tbe same atmosphere again. AI. ough 
the. pe~pl~ in Punjab have been sacrificiog 
tbelt hves but tbey have to ',be belped from ' 
outside al o. ~ tbink only then tbe ,bloody 
t irst of tbe terrorists wfll 'be satiated nd 
we shaft be able to cr ate such ao at~ s. 
pbere. Only tben can ' tb ' prosperity of 
Punjab be restored. We bav" be tl proud 
of PUnjab and will remain so. 

With tllese wbrd., I tbank you for 
ptovldiDg me a chance to expres my 
views o~ the . Motion of Thaoks on the 
Pre8Ideott~. Address and I support tbis 
motion. ' 

SHRf tAL V!JAY ATAP SINOH 
(Sarguja) : Mr. D~puty Speaker, Sir, I 
.support the Motion moved by Shri Jagan 
Natb Kausba l ' 60d seconded by Sbri 
Bhaawat Jha Az~d. . 

I As JOU know, his E'xccllency the 00. 
President bas Dot only mentioned about our 
revolutiooary acblevements but bas allo 
drawn the attention' of tbe House towards 
our foreilb policy. Internal policy. our 
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. 
relations with othor countrin. bie .1 well ' . dealt with thi , problem very efficiently 
as tbe Prime Minister's good iU visit. aDd tbrough negotilltions for which I want to 
otber connected ubject. Not 001)' tbi", cotlJratulate bim. 
be bas conveyed is message to tbe 'people 
of tbe nation tbrouab both tbe House. 

The pre&iCfe t, coosi rio. th,e preyajUnl 
'situ,tiOD in tbe country. ba. ma a 
mention about Puojab in the very , be8iooiDI 
of is Addre . He bas 1'1 ry clearly stated, 
tbat some reactionary (oICe. a bandfu. of 
people arc tryin to prtad terrorism in. our 
country. speciaJly in PUQjab and tbey waot 
to create chaoli hi tbe couDtry~ Our 
Goyernment is determined to deal witb tbem 

r befitt ngly and is taking all possible 
measures to foil tbeir black deeds. 

- , As you know. tbe President bas 
mentioned about ,the possibili . of foreiaD 
band in this 'regard. TbetefQre, it i a very 
serious. problem and it ill not be proper 
to take or de at with it If tJy. 

Mr. Deput Speak~r, Sir, ' today he 
ct)Untry is' passin throu8h' a difficult period 
in which, oo .the one band. efforts are bcii 
made to toke communal feelingl 'and 00 
tbe other band. some Beran bu mnamal 
(edicts) are being issued througb t e Akal 
Takbt. We cannot ut prai e ~hti Barnala 
who is working in uch adver e circum-
stance without yieldiJ;'lg or' bending before 
,such lement'J. 1t ,give me pleasure tbat 
tbe President has praised Sbri Barnala and 
b hoped that all ,citi7ens of cp!lntry, 
shedding their communal feelinas• would 
uoit~dlY wOJk for the beDefit of the nation 
'and ~ould also try to form a ~trotla 

couot~y. 

In this context. the Dr sideDt _liP 
talked about tbe neighbouring cOlJntries. ' 
Recently, Pakistan b , d started ' dep.loying its 
forces alona the borders on ucb a lar ~ 
scaie that it appe red tbat ,it was ,oing to 
'attack U. 1. consider it a vCry serioa 

, tbing. You know Ulat W~ have democr"cy ip 
, our country whereas in Paki '~Il. a 4itTerent 
type of OoYcrnmen,t i i .power a d .J il 
unable to tell its people wbY ,de acracy can-
not be restored tbC're. To 4cal witb sQCb I 

situation pakistan ba no option but to divert 
tbe attention' cf tbe people by indullina in 
such act , As }'ou know. our young Prime 
Minister believes In universal . brotherbood 

pd .l""ys wap' ~9 Ill.inlain P~II~~ e ,I 

Tbe Preflident also menfioned a,bout Cbina 
in his Address and bas ind'cated that a big 
powor bas intruded in our area and that our 
nation believes in solving tbis problem gra- . 
dually. througb Dtlotiatioos. 

Mr. Deputy Speaker, 'Sir. likewise, tbe 
President ha drawn our attention ' towards 
Many prob1em . 'of tbe country." He has de • 
cribed tbe maio achievement liDd bas lnfor • 
ed especially about tbe announcement p~d 
assurances made in bis Address ]8 t'time and 
bow they have·been 'fu) lied. 1 do Dot want 
to go into ,details but want to ad this ' cb 
~,bat our nation CaD develop only through 
education a deforcement of tbe New Edu-
cation Poiicy in the country is C ftaiDly 
corpmendabl • AR you ' know, recently, we 
bave included oon-formal ed c tioD, a uU 
education Vocational education and 
Navodaya schools hi our .New Education , 

. olicy, which will c rtaioly yield, good results 
aDd t e quality of the educatio will al 0 

improved. 

'Not o~ly this, a rcmarkaole job bas al,;o 
been dOOd in the fie1d of, 8 riculfUre. We 
are able to I)roduco, 150 million toonts of 
foodgtain and ow we baye 8 bilger 'target 
tbaD tbls which is being achieved gfadua)ly. 
Tbere are two item • pulses Bod oil eed , in 
whicb we could not -achieve our targets. In 

, tbis regard, tbe President said in his Addres 
tbat. a sufficient amouDt ' has been allott d 
for tbis purpo e aod on near future we 

,sball be able to become self-sufficient in lbi 
field also. 

OQr youn Prime Mini ter ba give an 
a! urance of completing tbe (0 drinkin 
water proHramme till 1990 and I am happy 
to k.now tbat tbis year mor than 40 thou-
saD Yillages will be provi cd witb clean 

r·inking water and '0 tbi way the pro .. 
Iramme will R'lake pro re .,. 

, So rar a the question of oat i008] income 
Is conce-rncd. new sources of r venue have 
beeD. tapped. Ttl , Pre' i~ent bas anUcipafed 
ao Increase of 2,3 per cent in Cenlra) 
revenues and 30 per cent in personal income 
tax c?llection for this }'ear. He bas 81~o 
mef)t~on~d about an inc(ea e of 17.3 t'{ 

• ~~ 10 ur export,' , 
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Now, " regarding the relations wit~ 
foreign couotries. everybody knows 'that our 
),ou g Prime Mini t r maintain very lood 
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ptolress wo 'bavo made., Merely higb-
)i~b\iol the neeative side ' of the thina is 
going to be of 00 usc. You sbould eo tbe 
po, i~ivc ide also. A man bonld be 
optimi tic. It seems to me tbat tbe ' hon~. 
Member of the oppo ition, . who bits ·' said , 
tbis. ia not optimistic. By, being pessimistic " 

, he. may not be able to . take t e . cout)try~ 
forward. We ''811 arc optimistic and feel 
tbat no othe.. party caD bring so muc . 
progross ' in the 'country as the CongreSS 
Party has brou8~t in t e la- t 40 yoars. · . 

: 'and cordial relations' with, them. ~ I:lc. i " an 
international I~ader. Recently, be b s 
banded 'over the Cbairmaasbip ' of non-
a.1ig ed countries to ' Zimbabwe.. Several 
programmes were beld in odr ~ouQtry ip" 
this connection. SAARC conference . was · 
beid It ref A number of similar otber . Confe-
fences wer~ also held in our country io wb\c 
issues of ' apartbeid ,'pertaining to Sopth I The boo. M~JDber Sbri Azad bas ,,' 
'Africa~ crea lion of Africa Fupd a d' otl;ler ' , evat'uat6d very effectively . what tbe ' Hon~ 
is ues were rai ed. vye are ' proud that our President bas mentioned io' his Address.' 
~outhfut Prime:' Minister is pursuing tlIe We know that large urns bave been 
programme. in a very etfect~ve .way. ' ' allocated for po~erty alleviating scbeines in 

, j' j tb~ last nnanc,al year aa · well as in the 
R.ecently Sbri Gorbache:v paid a ' vis·t .r' current . financial year. Program'mes like 

to our couotry. I hope ,our relations witb ~. B.P •• R.L,E.G.P. · and LR D.P. etc . 
. otber ' cQuntrie~ will be stroogt eoeCi. The} b~ve, been ,underken on - ) rge soale. But 
p stdent a welt 00 aU tbe I:' i sue . , ip ) would like to ~ay tbat we b~ve not · been 

. hi Address. '; able to maKe as . much progre~s in itS"' 
im ~e~leDt.tion as we 'sbould have .:nade . 
. We, all aaree t thi aald ,t~t is why th~ 
,hon., Pre id '.t. . ba referrea to the 

• « I would h e to ,conv y my th ' k , t 
Sblt KSl;I hal and Sbri Azad for d~alio8 
with aU tbese issue , extensively .in tb~~f 
spe"vbe . I also agree with all the views 
xpre ed by tb m,o 

SHRI MAN01 
Mr. Deputy Speak r, 
Motion of tba~ks 
Address. 

. . 
AN D6Y tiah) : 

upport the 
Pre~ident's 

, .AI1 of us congt'atwate . Sini S:'aroala ' for 
his b01d stand in tbis hour of crisis again t 
tbose e~ement wbo:.ba:ve constantly been, 
tTying to disintegrate tbe ' couotry. We' are 
a little d that orne, boo. Memb-ers have . 
in their peecbes on tbe Presiden,t's Addre s, 
tried to be tittle the achievements tbat we 
have made on the eoonomjc front. An' 
hone Member h 'goa . to t e extent of " 
sayiog that Indi{l hn n'ot made any 
pro re in th last _ forty" year. ' Un: 
fort n (ely, that bon. Membe is Dot pre e 
here. Otherwise we would have told bim 
that tbe factual 'po ition. " should not be 
overl ~ed·. . One ' who overlooks tbe 
faetual.po hioD may 'h;mc;elf e overl "oked 
by t e people. Tbe bon. Member is doing 
great injustice to , the people if be eays 
th t we have not made any progress ror the' 
la t forty years. We are of the view · tbat 

~ ~ uld ~ tt nle people 

r ponsive Government io · hi Address. 
,T it' ~ ,ba also been plentiooed in the 
ZOtt;J POint of the .20_' Point Programme. 

, The .. e is' no denying tbe fa~t tbat there is 
defioi t;ly ome I cunae io the 'implementa- ' 
tion of tbe pro ramm~s. \ Tha.t i why the 

, Goverome~t bas undertaken a ' number of 
Program,ne at p,reseot. 

" I ,ould like' to say tbat merely critisins 
~ureaucracy is also ~ pessimistic approach. 
I t is also pessimiSm to say tbat aU the 
6~reauctats are i aompetcot. It is m)' 
persona.1 'view tbat 10 per cent of the 
pc,?ple in tbe ociety ,may be . bad but the • 
remaining . , 90' per I cent of the people 
are good who a,re . determined 0 
serve the country 'under t~e leadership.of 
the Prime Miriiater to work for the 
pro perity of the country. . But . we . get 
disappointed when we fiod tbat these to per 

,CeDt peop~e try to dominate tbe reriJaiDing 
90 per cent of tbe p~ople ·on some .count · 
Ot t . e other and we fail t,o ' check SUCi:h 

persofis. Tbo fault lies in us al o. We 
sho'uld find out solu'ion to this problem • . , 
Mere blaming the bureauctacy does not' 
solve tbe problem. ' 

I would also like to say tbat we have 
made rel\t ~cb·~veme~t ~n a,ri,cullqrat' .. 
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front. Agriculture i tbe main tay of our 
economy. The people of the country 
mainly depend on agriculture. If we ook 
at the achievements made on the 
agricultural front, wc can say that we have 
beaded owards self-reliance. But it is' not 
uflicient to ay tbat we have acbieved 

self-reliance in the agricultural fr ot. 
There 'is need to giv~ more a tention 
towards it. It ,is .also .. true that the 
progress tnade in agriculture ba reached 
every vil1age. But ther is r ced to . pay 
attention to the impediment Wh iCh cOme 
in tbe way of making the bene6ts of 
progre available to the village. Shri 
Bbagwat lba Azad bas giv 0 his a es ment 
of tbis situation in a very eJfec ive way. ' 
There, i need to provide- s'ame traioing to 
the officers at the Block level as is .being 
given to the offieers at higher level. The ' 
problems arise mainly from tfie Block 

#' level. There is nothing ' wrong in the 

~ 

co-operative HO tbat its benefits may reach 
the .farmen in true e~ e, At present therc 
are c~utai.n lacuDae in 'it. 

Major irri ation projects have Dot b eD 
com I ted yet . The main 'problem iO" our 
couotry is of 'dry land farm ing. It has 

. been r ferred to in _be Pre ident's Addre s. 
A mucb as 70 miIJion be tares of land ut 
of 330 miltion becta con titute wa teland 
and as much as 70 mjllio'n hect:..res of land 
Ollt of 140 mi11ion hectare constitufe dry 
]~nd. This is ~ v ry impo tant j sue and 
a sympot;ium i proposed to be eld on 'it. 
Dry Lan Dev lopment Board have been 
s t up . T e G ove oment has taken a 
ri ht !'Iten bf recla iming 5 l1;liIJion h ectare 
of land every ·year . . You will have· to make 
that cultiv' ble aft r , eclamation Sf) tbat 
maximum Jaod i made cultivable in' the 
comiog year bef re the arriva' of the 21 st 
centor . 

.plaoD.ing of the Centre a~ . well as of the Wi th the e wordq I upport the Motion 
States. Wbat we need most is to provide of tb'ank . . • 
trainiog to tbe o.meers at tbe Block level I 

in the matter of implementafion of pro- ,DR. G . . RAJHANS ' (Jhanjharp.ur ) : 
gramme. Th ref9re, we ·w.ould like ~o ay Mr. Oep tty Speaker, ir, the way hri 
time and again tbat ari ' insti tution should Kaushal a d hri Azad "h ve laborated the 

. be .set up for this purpose so tb t trai iog points enumerated in the Preside . 's 
could be provided to the officers at tbe Address", nothing uch j Jeft to be said on 
Bl0·ck Jevei of every State collectively and ~ it. A. a m tier of fact never before has 
individual1y. ' the country made much progre a it 

made du'ring tela" ne ear . ]n my vi w 
l' want to s'ubmit ooe more very impor.. the tati tics pr 'ented by Shr'i Azad are 

taDt point. 1 have toured almost all the very ... elevant and sh w what ' our c untry 
di tricts of Bihar and have seen the pJig t h - achieved in the economic fi Id . 
of farmer. The farmers of Bibar have 
played a major role in the development f . [EI1 /ish] 
agriculture and tb y have a.chieved a I ' t 
with tnc' a sistance of th'e Government but Jw MR.. DEPUTY P AKER : Dr. 
t ere are &ome' Jacunae in it. The farmers are Rajbans, . you can c orinu d y . after 
being provided the required agricuhural tomorrow. The Hou e sta.ods adjo rned to 
input through th co-operatives and for re-as amble 00 riday 27lh bruary, 1987 
tbill we have encouraged co-operative at 1 J ,00 A.M . 
movement. Although a numb r of States . d f 8.00 hr . have game rom tbe co-operative move-
ment and have . hown good result but 
unfortuoately in Bihar we 'have n t been 

• able to achieve a much a tbe other Stat s 
have' aChieved. There is need to bring 

• G()me cbange in . the statuto relating to 

The Lok S abha th n a{~ioll,.nhJ 'If I I ven 
0/ the Clock on Friday. FL'bruary 27. 
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